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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
Principal Bench, New Delhi
Original Application No.712/2023

Farman Qurashi Applicant

Versus

Ministry of Environment, Forests and
Climate Change & Ors. Respondent(s)

SHORT REPLY FOR AND ON BEHALF OF RESPONDENT
NO. 3, CENTRAL POLLUTION CONTROL BOARD (CPCB)

MOST RESPECTFULLY SHOWETH:-

1.

That the Respondent No.3 herein is Central Pollution Control Board
(hereinafter referred as "CPCB") which is statutory organization has been
created under Section 3 of the Water (Prevention and Control of
Pollution) Act, 1974 to perform the functions assigned to it under the said
Act. Under section 3 of the the Air (Prevention and Control of Pollution)
Act, 1981 the CPCB has also been entrusted to perform the functions
under the said Act. CPCB has also been entrusted with the powers and
functions under The Environment (Prevention and Control of Pollution)
Act, 1986. The State pollution Control Boards have been created under
Section 4 of the the Water (Prevention and Control of Pollution) Act,
1974 to perform the functions assigned to them under the said Act. Under
Section 4 of the Air (Prevention and Control of Pollution) Act, 1981 the
state Pollution Control Boards have also been designated to perform the

functions assigned to them under the said Act.
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2. That the present reply is being filed through the Scientist-E of Central
Pollution Control Board, Delhi. She is competent and empowered to

represent and file the present reply.

3. That the Hon’ble National Green Tribunal (hereinafter referred to as
“NGT”), Principal Bench, New Delhi vide order dated 05.12.2023 in
O.A. 712/2023 in the matter of “Farman Qurashi Vs. Ministry of
Environment, Forest and Climate Change and Ors regarding operation of
M/s. Meem Agro Foods Pvt. Ltd., slaughter house in violation of

environmental norms, passed the following order:

“5. We also deem it proper to constitute a Joint Committee
comprising of the representatives of Member Secretary, Central
Pollution Control Board (CPCB), Member Secretary, UPPCB and

/,t{:i':“i”\‘i\:\\ District Magistrate, Shamli. The District Magistrate, Shamli will
4/* /‘/.OA o "‘\;;‘,‘\:‘-‘ act as nodal agency. The joint Committee will carry out the spot
(( A}'\ “ . ’“7, Oy inspection, ascertain the correct position on the spot and
5\9‘:\ e ’i'/ truthfulness of the allegations and file an action taken report before
@\?/ the Tribunal within two months.”
A copy of the Hon’ble NGT Order dated 05.12.2023 is annexed as
ANNEXURE- 1.

ii.

4. That on 27.01.2024, in compliance of the above order of Hon’ble
Tribunal, the Joint Committee comprising of following members carried
out inspection of M/s. Meem Agro Foods Pvt. Ltd., Kairana, (hereinafter
referred to as “Unit”) Distt. Shamli:

Shri Santosh Kumar Singh, Additional District Magistrate, Shamli
Shri Ankit Singh, Regional Officer, UPPCB, Muzaffarnagar
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iii. Smt. Anamika Sagar, Scientist-E & Divisional Head, IPC-V, CPCB,
Delhi

5. That during inspection, the unit was found operational within the
consented capacity. The Consolidated Consent to Operate is valid from
12.07.2023 to 31.12.2027. The unit has installed Effluent Treatment Plant
(ETP) of 500 KLD capacity for treatment of industrial wastewater and
was operational during the visit of Joint Committee. The Unit has
provided Online Continuous Effluent Monitoring System (hereinafter
referred to as “OCEMS?”) for parameters: pH, TSS, BOD, and COD and
was found operational during the visit. The unit has installed Blood Meal
Plant and rendering plant for slaughter house. The unit has installed one
boiler of 6 TPH capacity with Multi Cyclone Dust Collector. The fuel for
the boiler is Bio-briquette. The Joint Committee Report dated 27.01.2024
containing the Observations and Recommendations is annexed herewith

as ANNEXURE-II.

6. That the Joint Committee report has been submitted to the Hon'ble
Tribunal on 14.02.2024 by Additional District Magistrate, Shamli.

RY T":r??' X T hat directions dated March 07, 2016 were issued by CPCB under section
/< ; 8(1)(b) of the Water (Prevention & Control of Pollution) Act, 1974
t“' \ Reg ' } @b reinafter referred to as “Water Act”) and section 18(1)(b) of the Air
A\ y{?reventlon & Control of Pollution) Act, 1981 (hereinafter referred to as

“Air Act”) to State Pollution Control Boards/Pollution Control

Committees (hereinafter referred as SPCBs/PCCs) regarding
harmonization of Classification of Industrial Sectors under
Red/Orange/Green/White categories. That as per the classification of

industrial sector the “Slaughter house and meat processing industries” are
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categorized under ‘Red’ category and required to obtain Consent to
Establish(hereinafter referred to as “CTE”) and Consent to
Operate(hereinafter referred to as CTO”) from the concerned SPCB/PCC.
The copy of CPCB's direction dated 07 March, 2016 is annexed as
ANNEXURE-IIIL

8. That as per the directions dated December 12, 2019 issued by CPCB
under section 18(1)(b) of the Water Act and 18(1)(b) Air Act., regarding
inspection frequency for Environmental Surveillance of Industries, red
category industries are required to be inspected in every Six months. The
copy of directions issued by CPCB vide dated 01-12-2019 is annexed as
ANNEXURE-IV.

9. That as per the directions dated January 14, 2022 issued by CPCB under
section 18(1)(b) of the Water Act and 18(1)(b) Air Act., to all the
SPCBs/PCCs; To Install Rendering Plant (dry) along with blood

coagulator for processing of animal waste; and to install well designed

\\ effluent Treatment Plant for treatment of wastewater so that the treated

\
¢ S/ \
ey *\x \‘

_effluent comply with the standards prescribed under Environment (P)
Act, 1986.The copy of CPCB's direction dated 14-01-2022 is annexed as
/ ANNEXURE-V.

10. That the CPCB published “Revised Comprehensive Industry Document
on Slaughter houses" in October 2017”. The said document includes, best
available treatment technologies for wastewater from slaughterhouse,

Solid waste management and odour management etc.
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11. That the revised standards for discharge of effluents from slaughter
houses were notified on 28.10.2016 under the Environment (Protection)
Rules 1986 as: pH: 6.5 to 8.5; SS: 50 mg/l; BOD: 30 mg/L; COD:250
mg/L and Oil and Grease-10 mg/L.

12. That Compendium of Standards /Guidelines applicable to slaughter
houses prepared by MoEF&CC was circulated to all SPCBs/PCCs by
CPCB vide letter dated 01-01-2018. The Slaughter houses should follow
the wvarious provisions of rules and regulations as mentioned in the
“Compendium of Indian Standards on Slaughter House”. The
’édmbéﬁdium is also available at weblink of CPCB:

https://cpcb.nic.in/NGT/slaughter house compandium.pdf.

13. That the Hon’ble Supreme Court directed the constitution of State Level

Slaughter House Monitoring Committee under the Chairmanship of

Secretary department of Urban development in every state vide order

dated 23.08.2012, in WP(C)309/2003, Laxmi Narayan Modi Vs Union of

" c o~ India & Ors. The copy of the order dated 23-08-2012 passed in WP-C-
Z 1\ /\\3\ 09/2003 is annexed herewith as ANNEXURE-V.

5 ,. < ;( /

FE S ; . : :
>~~~ 14/That the answering respondent crave leave of this Hon’ble Tribunal to
A (_)—‘/';/7’

R permit the answering respondent to file the detailed reply if needs

necessary in future.

15. That the answering respondent is exercising its power as available in law

to control and abate the pollution.
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It is humbly prayed that the Hon’ble Tribunal may pass appropriate order

in the interest of justice and this answering Respondent No. 3 undertakes

to abide by the orders/directions passed by this Hon’ble Tribunal in the

present Original Application.

PONENT

ST |IIR [ Anamika Sagar
Jmfa ‘¥ | Scientist £
FBE wgEor FPrimor s
Central Pollution Control Board

. ¥ T ey IR WA, WIR WReN)
(Mo Emimi.Fomt& Climate Change, Gowt. of India)
aRdw wa= TR, fR=-110032
Parivesh Bhawan Easunun Nagar, Delhi-110032

e
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
Principal Bench, New Delhi
Original Application No.712/2023

Farman Qurashi Applicant

Versus

Ministry of Environment, Forests and
Climate Change & Ors. Respondent(s)

AFFIDAVIT

I, Anamika Sagaf, W/o Shri Dharam Pal Singh, aged about 54 years, working as
Scientist ‘E, in Central Pollution Control Board, office at Parivesh Bhawan,
CBD-Cum-Office Complex, East Arjun Nagar, Delhi- 110032, do hereby

solemnly affirm and declare as under:

A. That I am fully conversant with the facts of the case and hence,

competent and authorized to depose and swear the present affidavit in my

official capacity as under:

B. That the contents of the annexed short reply have been drafted by me and
the contents of the same are true and correct on the basis of the record of
the case as maintained in the day-to-day affairs of the CPCB and the
contents of the short reply may kindly be treated part of this affidavit and

the same are not repeated herein for the sake of brevity.

X
W?ﬁwamlka Sagar
wfr ¥ / Scientist €'
CQntral Pollutlo&ﬁontrol B:::

Bk
(Womm;::'&mmmm

IR&¥ w1, il argfr e, Reeed-110082
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VERIFICATION

the above reply affidavit are correct and true on the basis of the record of the

case as maintained in the day-to-day affairs of the CPCB. Nothing has been

e

EPONENT

concealed therefrom or mis-stated.

SR ET WK [ Ananika Sagar

< s §' | Scientist £
\O N fri=ror
\ Central Poliution Control Board
(watawol, 7 T4 Ty SRt e, R WROR)
/M/o Environment, Forest & Climate Change, Govt. of India)
e v, i o TR, Rei-110082
Bhawan, East Arjun Nagar, Delhi-110032
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Annexure-|
Item No. 02 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 712/2023
(I.A. No. 838/2023 & I.A. No. 839/2023)
Farman Qurashi Applicant
Versus

Ministry of Environment, Forests and
Climate Change & Ors. Respondent(s)

Date of hearing: 05.12.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Pallavi Pratap, Mr. Aruj Kant, Ms. Pushpila Bisht & Mr. Kinpal Aggarwal
Advocates

ORDER

1. In this original application, Applicant has raised the grievance that
Respondent-M/s. Meem Agro Foods Pvt. Ltd. on 993 to 1005, Kandla
Road, Kairana, Shamli District, Uttar Pradesh is operating the

slaughter house in violation of environmental norms.

2. The plea of Counsel for the Applicant is that considering the
violations and taking note of the fact that the unit was leading to
pollution, the Commission for Air Quality Management by order dated
11.10.2023 had observed about closure of the unit but the Uttar
Pradesh State Pollution Control Board (UPPCB) by order dated
30.10.2023, instead of closing down the unit in terms of the order of the
Commission for Air Quality Management, had imposed only
Environmental Compensation of Rs. 3,30,000/-, thus, regularizing the
violation. Further plea has been raised that the CTO granted to the unit
has been renewed in July 2023 ignoring the fact that the unit in

question is violating the environmental norms.
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3. Plea raised in the OA reflects that a substantial issue relating to
compliance of environmental norms by Respondent No. 10 is involved in

the matter.

4. Accordingly, we direct issuance of notice to the respondents.
Applicant is directed to serve the respondents and file affidavit of service

on or before the next date of hearing.

5. We also deem it proper to constitute a joint Committee comprising
of the representatives of Member Secretary, Central Pollution Control
Board (CPCB), Member Secretary, UPPCB and District Magistrate,
Shamli. The District Magistrate, Shamli will act as nodal agency. The
joint Committee will carryout the spot inspection, ascertain the correct
position on the spot and truthfulness of the allegations and file an
action taken report before the Tribunal within two months by e-mail

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

6. List on 19.02.2024.

7. A copy of this order be forwarded to Member Secretary, Central
Pollution Control Board (CPCB), Member Secretary, UPPCB and District

Magistrate, Shamli by e-mail for compliance.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
December 05, 2023
Original Application No. 712/2023
(I.A. No. 838/2023 & I.A. No. 839/2023)
DV

10
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Office of the District Magistrate, Shamli

From : Additional District Magistrate
Shamli

To,
The Registrar
National Green Tribunal
Principal Bench
New Delhi.
E-mail : judicial-ngt@gov.in

Ref. No. : H?a:a/:lﬁ M@ﬂ{/c&vmm@raf%ﬂéféﬁuDated (1Y) e2zeau

Sub.-Report in Compliance to the order issued by Hon'ble National
Green Tribunal on 05.12.2023 in O.A. No. 712/2023 (L.A. No.
838/2023 and L.A. No. 839/2023) in the matter of Farman Qurashi
Vs Ministry of Environment, Forest Climate Change and
Ors.

Sir,

With reference to the subject mentioned above kindly find enclosed
herewith the Report in compliance of the order issued on 05.12.2023 by
Hon'ble National Green Tribunal in O.A. No. 712/2023 (I.A. No. 838/2023 and
LA. No. 839/2023) in the matter of Farman Qurashi Vs Ministry of
Environment, Forest and Climate Change and Ors.

Encl. : As above.
Yours faithfully

(Santosh ﬁdmar Singh)
Additional District Magistrate
Shamli

Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2. District Magistrate, Shamli for information.
3. Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal
and necessary action.
4, Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
5. Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow for

information. [:

Additional District Magistrate

g Shamli
/ M (
Lo

O/Neeraj Mittal/Letter 2024

11
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Joint Committee Report constituted by the Hon'ble National Green Tribunal,
Principal Bench, New Delhi vide order dated 05.12.2023 in O.A. No.
712/2023 (I.A. No. 838/2023 & I.A. No. 839/2023) in the matter of

“Farman Qurashi Vs. Ministry of Environment, Forest and Climate Change
and Ors.”

1. Background

The Hon’ble National Green Tribunal (hereinafter referred to as “NGT”), Principal
Bench, New Delhi vide order dated 05.12.2023 in O.A. 712/2023 (I.A. No. 838/2023 &
I.LA. No. 839/2023) in the matter of “Farman Qurashi Vs. Ministry of Environment,
Forest and Climate Change and Ors.” regarding flouting of environmental regulations
by the slaughter house operated by M/s. Meem Agro Foods Pvt. Ltd. at Khasra No.
993-1005, Kandhla Road, Kairana, District Shamli, passed the following order:

“5. We also deem it proper to constitute a Joint Committee comprising of the
representatives of Member Secretary, Central Pollution Control Board (CPCB),
Member Secretary, UPPCB and District Magistrate, Shamli. The District
Magistrate, Shamli will act as nodal agency. The joint Committee will carryout
the spot inspection, ascertain the correct position on the spot and truthfulness
of the allegations and file an action taken report before the Tribunal within two
months.”

The matter is listed for hearing on 19.02.2024.

A copy of the aforesaid order is annexed as Annexure-I.

2. Action initiated in compliance to the aforesaid order of Hon'ble NGT

In compliance of the above directions of Hon’ble Tribunal, the Joint Committee
comprising of following members carried out inspection of M/s. Meem Agro Foods Pvt.
Ltd., Kairana, Distt. Shamli on 27.01.2024: Photographs of the visits are annexed as
Annexure-1I

i. Shri Santosh Kumar Singh, Additional District Magistrate, Shamli
ii. Shri Ankit Singh, Regional Officer, UPPCB, Muzaffarnagar, Uttar Pradesh
iii. Smt. Anamika Sagar, Scientist-E & Divisional Head, IPC-1V, CPCB, Delhi

12
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The details of the unit are as follows:

Name of the Industry

M/s.Meem Agro Foods Pvt. Ltd.

Address

Khasra No. 993-1005, Kandhla Road, Kairana, District
Shamli

Date of Inspection

27.01.2024

Name & Designation of

Mr. Tanveer Ahmad, Manager

Industry

representative

Products/By- e Frozen Meat from Slaughtering of Buffalo 600 Nos./Day
products/Process e Meat Bone Meal, Tallow

Production Capacity

As per Consent Order dated 12.07.2023

e Frozen Meat - 72 MT/Day

e By-Products: Meat Bone Meal — 8 MT/Day, Tallow — 30
MT/Day.

Copy of the Consent Order dated 12.07.2023 is annexed as

Annexure-II1

Raw material & their

Live Buffalo 600 Nos./Day (As per Consent Order)

Consumption (KL/Day)

consumption

Year of Commissioning {2006
Sector (Govt./Pvt./Co- |Private
op)

Water source & Tubewell

Industrial: 298 KLD
Domestic: 02 KLD

NOC from UPGWD and
its validity with date
(Expired / Applied for
Renewal/ First Time
Applied / Never
Applied)

The Industry has NOC from UPGWD for abstraction of
Ground Water 300 KLD
Valid upto 26.05.2027, annexed as Annexure-IV

Waste water

Industrial: 264 KLD (Treated effluent used in Ferti Irrigation

13
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generation (KL/Day)

in own land area approx. 20 Acre)

Domestic: 1.5 KLD

Effluent generation and treated effluent record from
08.11.2023 to 26.01.2024 is annexed as Annexure-V.

Waste water

Treatment Facility

Industrial: ETP
Domestic: Disposed through Septic Tank

Details of ETP with
unit wise

detail/dimension

Industry has Effluent Treatment Plant (Sequential Bio-
Reactor) of 500 KLD Capacity. The units are as under:
Screen Chamber, Oil and Grease Trap, Equalization Tank,
DAF, Sequence Bio Reactor, Multi Grade Filter, Activated
Carbon Filter, Treated Water Holding Tank, Sludge Holding
Tank, Centrifuge for Dewatering Sludge and Tiny Sludge
Drying Beds.

ETP design details are annexed as Annexure-VI.

Quality of effluent
being discharged

During visit on dated 27.01.2024, samples were collected
from Inlet of ETP, Aeration Tank, Outlet of ETP and Outside
the premises drain through which treated effluent being
discharged for irrigation.

Samples collected being deposited in Central Laboratory,
UPPCB, Lucknow for analysis. Analysis reports are attached

as Annexure-VII.

Mode of Effluent
Disposal
(Land/River/Drain)

The Unit has provided underground piping network for
transmission / discharge of treated effluents onto its own
land for ferti-irrigation (approx. 20 acres). This land is

located at a distance of around 2.5 km. from the Unit.

Online Continuous
Effluent Monitoring
System

Online Continuous Effluent Monitoring System is installed at
Final Outlet of ETP for continuous monitoring of treated
water quality and connected to the server of CPCB and
UPPCB. OCEMS Data from 08.11.2023 to 27.01.2024 is
annexed as Annexure-VIII.

During inspections, all parameters value found within the

prescribed norms.

14
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Unit has Blood Meal Plant for disposal of Blood generated

from Slaughtering.

Blood Meal Plant

Unit has Blood Meal Plant for disposal of Blood generated

from Slaughtering.

Consent Status
(Water)

Consolidated Consent to Operate (Water) is valid upto
31.12.2027 (Annexure-III).

Source of Air Pollution

Boiler 6 TPH
During visit only 01 DG Set of capacity 600 KVA found in

the premises which was found disconnected and not in

operation. Photograph is as under:

Details of fuel and its

consumption

Bio Briquettes
The Joint Committee verified the same through copy of the

Challans and attached as Annexure-IX.

Details of Air Pollution
Control Systems and
Stack detail

Multi Cyclone, Wet Scrubber and Stack 30 Meter high from
ground level
Unit has installed Bio-Filters to control Odour from

rendering plant

Status of APCDs

Operational

Consent of status (Air)

Consolidated Consent to Operate (Air) is valid upto
31.12.2027 (Annexure-III).

15
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Quality of emission Online Continuous Emission Monitoring System installed for
being emitted through |continuous monitoring of emissions being emitted from the
stack

stack and connected to the server of CPCB and
UPPCB.During inspection, the particulate matter value
found within the prescribed norms on the screen of OCEMS.
Stack monitoring done by UPPCB on dated 29.01.2024. As
per the Stack Monitoring report, particulate matter found
within the prescribed norms.Calibration Certificate is

attached as Annexure-X.

FSSAI Licence The industry has valid FSSAI Licence with production

capacity of 600 buffalos/day. (Annexure-XI)

APEDA The unit has valid registration with APEDA [Agricultural and

Processed Food Products Export Development Authority]
(Annexure-XII)

3. Overall Observations:

Part A: General

[1]

[2]

[3]

[4]

[5]

The industry has been operating with valid Consolidated Consent to Operate
underthe Water (Prevention &Control of Pollution) Act, 1974 and the
Air(Prevention & Control of Pollution) Act, 1981 from UPPCB which is valid up
to 31.12.2027.

The industry has valid licence for registration with Food Safety and Standards
Authority of India (FSSAI) (Annexure XI) and Agricultural and Processed Food
Products Export Development Authority (APEDA) (Annexure-XII).

During inspection, the industry was found operational within the consented
capacity, i.e., slaughtering of around 297 buffaloes were in process as against
the consented slaughtering of 600 buffaloes /day.

The industry has various units including Lairage, Slaughtering/meat processing,
Refrigeration, Rendering and Blood Meal production.

The industry has adequate space to carry out licensed activities. The unit has
four Lairages as details given below:

i. Lairage-1: Area 630 m? approximate

16



[6]
[7]
[8]
[9]

[10]

[11]

[12]

[13]
[14]

[15]
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i. Lairage-2: Area 360 m? approximate

ii. Lairage-3: Area 240 m* approximate

iv.  Lairage-4: Area 532 m” approximate
Total area of Lairage : 1762 m? (approximate)
The unit has provided one treated effluent storage tank of 500 KL capacity
before discharge of effluent.
The Unit has provided OCEMS for all parameters: pH, TSS, BOD, and COD and
it was found operational during the visit.
During inspection housekeeping found satisfactory.
The industry has adequate space (room) for storage & preservation of hides.
The industry has installed sludge decanter (centrifuge) and tiny sludge drying
beds for drying the sludge generated from primary and secondary treatment.
The Unit has 03 Registered Veterinary Doctors who are doing ante mortem and
post-mortem of the slaughtered buffaloes. Ante mortem, Post mortem reports
and Production Data attached as Annexure-XIII.
The industry has CCTVs for surveillance at the entry points, Lairage and meat
processing unit.
The industry provided details of OCEMS Bill,
Power Consumption Bill of November and December 2023, Calibration
Certificate of OCEMS and others etc. (Annexure-X).

The green belt in the premises was found inadequate.

Part B: Water Pollution

[16]

[17]
[18]
[19]
[20]

[21]

The industry has installed ETP of 500 KLD capacity for treatment of industrial
waste water. During inspection, ETP was found operational.

The industry has installed electromagnetic flow meter at the outlet of ETP.

The industry has not provided separate energy meter for ETP.

The industry has not provided digital flow meter at ETP inlet

The industry has valid NOC from UPGWD for 300 KLD ground water extraction
which is valid upto dated 26.05.2027.

The industry has provided underground piping network for transmission /

discharge of treated effluents onto own land for ferti-irrigation (approx. 20

17
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portion of this land is used for composting of animal dung etc.

[22] During visit on dated 27.01.2024, samples were collected from Inlet of ETP,
Aeration Tank, Outlet of ETP and Outside the premises drain through which
treated effluent being discharged for irrigation. Samples collected being

deposited in Central Laboratory, UPPCB, Lucknow for analysis. Analysis

parameters are as follows :

Sampling Locations Parameters

pH TSS BOD COD | MLSS

(mg/l) | (mg/l) | (mg/l) | (mg/l)

Inlet of ETP 6.62 568 642 2292 -
Aeration Tank - - - - 2840
Outlet of ETP 7.13 42 224 188 -
Outside the premises drain through 7.35 46 26 192 -
which treated effluent being discharged
for irrigation
Notified Standard 6.5-8.5 50 30 250 --

[23] During visit on dated 27.01.2024, samples of ground water collected from
borewell within the premises of industry and India Mark-II Handpump of PWD
Guest House Kairana, District Shamli and deposited in Central Laboratory,

UPPCB, Lucknow for analysis. Analysis reports attached as Annexure-XIV.

Part C: Air Pollution

[24] The industry installed one boiler of 6 TPH with adequate Air Pollution Control

System with stack of 30 meter height. Porthole and sampling platform are

provided.

[25] The industry is using Bio-briquette as fuel.

[26] The industry has not provided separate energy meter for APCDs.

[27] No log book for fuel consumption is maintained.

18
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4. Recommendations

Vi.

Vii.

viii.

The industry shall follow the various provisions of the “Revised Comprehensive
Industry Document on Slaughter Houses” issued by the Central Pollution
Control Board in October 2017
(https://cpcb.nic.in/openpdffile.php?id=TGFOZXNORmMIsZS8xNzVfMTUXMTI2ND
EOMV9tZWRpYXBob3RvODkzOS5wZGY=)

The industry shall ensure the compliance of conditions given in the

“Compendium of Indian Standards on Slaughter House” compiled by the
Ministry of Environment, Forest and Climate Change in compliance of the
Hon’ble Supreme Court of India in W.P. (Civil) No(s). 309/2003: Laxmi
Narayan Modi V/s Govt. of India and Ors.

(https://cpcb.nic.in/NGT/slaughter house compandium.pdf)

The industry shall install digital flow meter at ETP inlet and maintain the daily
logbook for the same.

The industry shall install separate energy meter at ETP and Air Pollution
Control Devices.

The industry shall install sealed and calibrated flow meters at fresh water and
ground water abstraction and consumption points (process & domestic) and
maintain the logbooks for same.

Proper colour coding of pipe lines and waterchannels to be implemented for
the freshwater and recycledprocess water. In addition, marking with paint shall
be done on the network of pipelines of ETP in order to display its routing.

As per the "“Guidelines of Online Continuous Effluent Monitoring System
(OCEMS)”, the industry shall calibrate OCEMS equipment at once in three
months.

The industry shall provide the linkage of the CCTVs/Pan, Tilt and Zoom (PTZ)
cameras installed at both the Entry points of units, Lairage, slaughtering unit,
meat processing unit, rendering plant unit, ETP discharge points, near the
boiler and DG set to the District Magistrate office, State Level Monitoring
Committee (SLMC), CPCB and UPPCB with the recording storage of minimum

three months.
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The industry shall develop more green belt in the premises of the unit.

The industry shall maintain the daily log book for fuel consumptionin the entire
premises with challans. In addition, the Unit shall remove the dismantled DG
set from the premises.

Strict and constant night vigil through regular inspections by local
administration and UPPCB is highly recommended in the alleged premises to
prevent any illegal activity, specifically, direct discharge of influent in the
nearby drain.

The industry shall get the soil samples of the irrigation area analyzed from
NABL approved laboratory at least once in a year to check the effect on the

quality of soil due to repeated application of treated wastewater.

<) )\,- e
el . 7889

(Anamika Sagar) (Ankit Singh) (Santosh Kumar Singh)

Scientist-E & Divisional Head Regional Officer Additional District Magistrate,

IPC-IV, CPCB, Delhi UPPCB, Muzaffarnagar Shamli (Uttar Pradesh)
(Uttar Pradesh)
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[tem Na, 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BEENCH, NEW DELHI

Original Application No. 712/2023
(L.A. No. 838/2023 & LA. No. 839/2023)

Farman Qurashi Applicant
Versus

Ministry of Environment, Forests and
Climate Change & Ors. Respondent(s)

Date of hearing: 05.12.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Pallavi Pratap, Mr. Aruj Kant, Ms. Pushpila Bisht & Mr. Kinpal Aggarwal
Advocates

ORDER

I.  In this eriginal application, Applicant has raised the grievance that
Respondent-M/s. Meem Agro Foods Pvt. Ltd. on 993 to 1005, Kandla
Road, Kairana, Shamli District, Uttar Pradesh is operating the

slaughter house in violation of environmental norms.

2. The plea of Counsel for the Applicant is that considering the
violations and taking note of the fact that the unit was leading to
pollution, the Commission for Air Quality Management by order dated
11.10.2023 had observed about closure of the unit but the Uttar
Pradesh State Pollution Control Board (UPPCB] by order dated
30.10.2023, instead of closing down the unit in terms of the order of the
Commission for Air Quality Management, had imposed only
Environmental Compensation of Rs. 3,30,000/-, thus, regularizing the
violation. Further plea has been raised that the CTO granted to the unit
has been renewed in July 2023 ignoring the fact that the unit in

guestion is violating the environmental norms.
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3.  Plea raised in the OA reflects that a substantial issue relating to

compliance of environmental norms by Respondent No. 10 is involved in

the matter.

4.  Accordingly, we direct issuance of notice to the respondents.
Applicant is directed to serve the respondents and file affidavit of service

on or before the next date of hearing.

5.  We also deem it proper to constitute a joint Committee comprising
of the representatives of Member Seerctary, Central Pollution Control
Board (CPCB), Member Secretary, UPPCB and District Magistrate,
Shamli. The District Magistrate, Shamli will act as nodal agency. The
joint Committee will carryout the spot inspection, ascertain the correct
position on the spot and truthfulness of the allegations and file an
action taken report before the Tribunal within two months by e-mail

at judicial-ngtiwgov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

6. Liston 19.02.2024,

7. A copy of this order be forwarded to Member Secretary, Central
Pollution Control Board (CPCB), Member Secretary, UPPCB and District

Magistrate, Shamli by e-mail for compliance.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
December 05, 2023
Original Application Ne. 712/2023
(LA. No. 838/2023 & LA. No. 839/2023)
Dy
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I

LPEC)

n ———
W Uttar Pradesh Pollution Control Board
':'q'ﬁ#“wﬁﬁ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2 72082k, 272043 I, Fux:0822-2720764, Email: infof@ppebuan, Website: www.uppeh.com

lEﬁSSiIfU]’PCBfCIrEIES(U’PPCBHD}!CT O/both/SHAMLI/2023 Date: 12/07/2023
Ta,
M/s
MEEM AGRO FOODS PVT LTD
MEEM AGRO FOODS PVT. LTD, KANDLA ROAD, KAIRANA, Application Id-
SHAMLISHAM L1,247774 21630459

Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to MEEM AGRO FOODS PVT LTD located at MEEM AGRO FOODS PVT.
LTD, KANDLA ROAD, KAIRANA, SHAMLLSHAMLI,247774. subject to the provisions of the Water
Act, Air Act and the orders that may be made further and subject to following terms and conditions :-

. This CCA MEEM AGRO FOODS PVT LTD granted for the period from 12/07/2023 to 31/12/2027 and
valid for manufacturing of following products,

S |Product Quantity Unit
No

| FROZEN MEAT 72 Metric Tonnes/Day
FROM
SLAUGHTERING
OF BUFFALO
600/DAY

2 BY PRODUCT 8 Metric Tonnes/Day
MEAT BONE MEAL
— 8 MT/DAY

3 |BY PRODUCT 30 Metric Tonnes/Day
TALLOW- 30
| [MT/DAY

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(i) The daily quantity of efflucnt discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility Discharge point
Domestic 2.0 KLD Septic Tank SEPTIC TANK
THROUGH
SEPTIC TANK
Industrial 264 KLD ETP IRRIGATION/GR
THROUGH ETP EEN
BELT/WASHING/
FLOUSHING IN
OWN LAND

(ii) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.
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In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has s
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No, Parameter ‘ Standard
1 pH AS PER E{Fg RULES,
198
2 BOD AS PER E(P) RULES,
1986
3 CoD AS PER E(P) RULES,
il 1986
4 TOTAL SUSPENDED | AS PER E(P) RULES,
SOLIDS (TSS) 1986
5 OIL AND GREASE | AS PER E(P) RULES,
| 198 !

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage 1o the following standards.

'S_Nu. Parameters Standards
1 pH AS PER E(P) RULES, 1986
. 2 BOD (mg/L) AS PER E(P) RULES, 1986
3 1TSS (ma/l) AS PER E(P) RULES, 1986
&4 Fecal Coliform AS PER E(P) RULES, 1986
(MPN/100ml) )

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

1) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards,

Air Pollution Source Details

S No. Air Type of fuel| Stackno | Control Height of
Pollution Device Stack
Source
1 2 X600 |DIESEL/PN 02 Sulphur | 7.5 METER
KVA DG G-0.10 Dioxide ABOVE
SETS KL/DAY STACK
WITH HEIGHT
ACOUSTIC FROM ROOF
ENCLOSU LEVEL ON
RE EACH |

26



616
01

2 | 1X6TPH | BIOMASS/ Particulate | 30 METER
BOILER BIO Matter STACK
with MULTI | BRIQUETT HEIGHT
CYCLONE | ES AND FROM
DUST  |DRY DUNG GROUND
COLLECT (-4 MT/DAY LEVEL
OR, WET
SCRUBBE
R

Emmission Quality Standards

S No. Stack no Parameters Standards
1 01 Particulate Matter | AS PER CAQM
DIRECTION _l
2 01 Sulphur Dioxide AS PER CAQM
DIRECTION i
3 01 Sulphur Dioxide AS PER CAQM
DIRECTION

In case of stoppage of functioning of air pollution contro] equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(i1) The unit will not use any type of restricted fuel,

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
arcas/zones (Industrial, Commercial, Residential, Silence) which are as follows 8

Day time : from 6.00 a.m. to 10.00 p-m., Night time: from 10,00 p.m. to 6.00 a.m.

Standards for Industrial |Commercial Residential Silence
Noise level in Area Area Area Zone
db(A) Leqg

Day | Night| Day |Night | Day |Night| Day [Night|
Time | Time | Time | Time | Time Time | Time | Time

75 1 70 | 65 | 55 | 55 | 45 | so 40
4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986,

(ii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules,
7. In compliance to the G.O 101 1/81-7-2021-09 (Writ)/2016 dated.13.10.2021 1ssued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-htlp:f:’ww.upccp,im"l‘rainingSessinn,aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board,

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
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- competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

I. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCRB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit,

3. Treated Industial waste water and domestic Wwaste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point,

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant,

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.

7. The industry shall provide Inspection Book at the time of inspection to the Board's officials,

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
oceur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation ete. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reported to Board's offices, The industry shall be liable to pay compensation also in such cases as decjided by

the Competent Authority.

I'1. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement ete. or any change in effluent discharge

point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

l. This CTO is valid only for the production capacity of FROZEN MEAT- 72 MT/DAY FROM
SLAUGHTERING OF BUFFALO- 600 NO./DAY AND BY PRODUCT MEAT BONE MEAL — 8
MT/DAY AND TALLOW- 30 MT/DAY only at site KANDLA ROAD, KAIRANA, DISTRICT-SHAMLI,
247774, U.P.

2, Industry shall submit the report on 24 compendium point and must comply the same for slaughter house
units regularly to the Board.

3. The industry must complied the conditions of NOC issued to unit from the UPGWD for abstraction of
ground water.

4. This consent order will be subject to the compliance of order passed by the Hon'ble N.G.T. in O.A
n0.231/2014 and O.A. no. 66/2015 (Doaba Paryavaran Samiti Vs, State of U.P & Ors.) and application No.
19/2018(M.A no,172/2018 ).

5. The industry shall ensure to comply the the Hon'ble Supreme Court in the Writ petition (Civil) no.
309/2003 Laxmi Narayan Modi v/s Union of India and others in the case of Slaughter Houses.

6. No plant and machinery shall be installed in he industry without obtaining CTE from UPPCB,
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7. The unit should follow the various provisions of "REVISED COMPREHENSIVE INDUSTR'._
DOCUMENT ON SLAUGHTER HOUSES" issued by Central pollution Control Board in October 2017

and will submit the action plan for reduction in water consumption within 3 months.

other frozen meat unit for processing.

9. In compliance of the Central Pollution Control Board letter no, F. No. B-
190193/WQMII/CPCB/P&P/14212 dated 08/12/2017, the industry will follow the Effluent discharge
standards as notified under the Environment (Protection) Rules, 1986 and only the treated effluent meeling
the effluent discharge norms notified under the Environment (Protection) Rules, 1986 is allowed to
discharge.

10. No effluent shall be discharge outside the factory premises in any circumstances.

I'l. The unit shall maintain strict supervision upen fluctuations in operating parameters with respect to each
treatment unit of the Effluent treatment plant.

12. The Unit shall install Piezometer for measurement of ground water level and the data generated from
Piezometer will be provided to the SPCB on monthly basis.

13. Industry shall maintain Online Continuous Fffluent and emission Monitoring System (OCEMS) on ETP
and stack & connect it with SPCBs and CPCB server, before start of production as per the direction of
CPCB,

14. The industry shall install and maintain electromagnetic flow meter at water source and outlet of ETP, and
maintain the records of water abstracted and recycled treated effluent. The treated effluent from the Effluent
Treatment Plant shall be used completely in the manufacturing process.

15. The unit shall ensure deployment of qualified manpower to step up self monitoring mechanism on 24 x7
basis.

16. If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

L7. Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board,

I8. The industry shall operate as per norms 6 TPH BOILER installed with MULTI CYCLONE DUST
COLLECTOR, WET SCRUBBER and 30 Meter Stack Height From Ground Level. Fuel for Boiler is
BIOMASS/BIO BRIQUETTES AND DRY DUNG- 4 MT/DAY. Unit also operate as per norms 2 X 600
KVA DG sets installed with acoustic enclosure and stack height 7.5 Meter above from nearest roof level.
Fuel for DG sets is Diesel/PNG- 0.10 KL/DAY. Only approved Fuel for Boiler and DG sets is permitted as
per direction given by CAQM.,

19. The APCS will be maintained and operated in such a manner that emissions always conform to the
standard laid down under the E.P Act 1986 as amended.

20. As per the directions given by Commission for Air Quality Management in National Capital Region and
Adjoining Areas vide its letter no-A-1 10018/01/2021-CAQM, dated-04.02.2022, industry shall under all
circumstances completely switch over to PNG or Bio Fuels latest by 30.09.2022. Industry should switch
over to PNG Fuel as soon as PNG supply is available in the area. Unit must use Rice
Husk/Biomass/Agriculture Refuse/Bio Fuel Pellets/Bio Briquettes as per direction given by CAQM at point
no, 63,

21. Unit shall comply with direction issued under Graded Response Action Plan (GRAP) time to time by
Hon’ble Supreme Court & Commission for Air Quality Management in NCR and Adjoining Areas
(CAQM),

22. Operation and maintenance of APCS shall be done in such a way that the emission generated from stacks
is always within prescribed norms of the Board.

23, Unit shall comply with the CAQM (Commis on for Air Quality Management in NCR and Adjoining
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- Areas) direction no. 53 and 62 and other direction issued time to time regarding use of cleaner fuel.

24. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 55, 62 & 68 regarding DG sets.

25. The unit shall be monitored all sources of emissions from Boiler/Thermopack etc. after fuel conversion
from Regional Laboratorics, UPPCB on payment basis within a month. To ensure emissions parameters as

per CAQM order.

26. DG sets under 800 KW have been fitted with Dual fuel system (70 % Gas + 30 % Diesel). For Capacity
of DG Sets (>298 kW to <800 kW) where authorised/certified agencies for RECDs are still not available

provision of dual fuel system (70 % Gas + 30 % Diesel) in such DG Sets shall be considered as part

compliance of the Directions No 54 to 57 dated 08.02.2022 and use of DG Sets shall be permitted for

maximum 01 hour per day till September 30, 2023, in areas where gas infrastructure is available' as one-

time as per CAQM direction dated-16.12.2022.

27. The industry should ensure the operation of the Air Pollution Control System (APCS) in such a manner
that the air emission confirms with the standards prescribed under the E.P Act 1986 as amended.

28. The industry shall maintain and operate bio filter properly so that no odour problem is created in the
within premises and outside premises.

29. The industry shall ensure the proper handling and disposal of dung and ingesta,

30. The industry shall install a salt recovery unit at hide preservation section.

31. Industry shall submit stack/ambient air quality monitoring report from Boards Laboratory, after issuing
this certificate within one month and on quality basis from a certified / approved laboratory under E.P. Act

1986 to the Board.

32. The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act 1981
as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other applicable rules

notified under E,P. Act 1986 and the various orders issued by the MOEF&CC, CPCB and SPCB in time to

time .

33. The use of Pet coke and Furnace oil as a fuel in the factory is restricted in compliance of the Hon’ble
Supreme court order till further direction.

34. Fly ash shall be stored scparaicly as per CPCB guidelines so that it should not adversely affect the air
quality, becoming air borne by wind or water regime during rainy season by flowing along with storm water.

Dircet exposure of workers to fly ash & dust shall be avoided.

35. The industry shall obtain prior consents in the event of any addition of new emission generation sources
such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in accordance with

section- 21/22 of air Act 1981 (as amended respectively).

36. Industry shall submit Environmental Statement in prescribed form V as per rule no.14 of E.P Rules 1986,

37. The industry shall ensure provisions of Roof Top Rain Water Harvesting system and Ground Water
Recharging Proposal/compliance report should be sent to the Board within One month.

38. The industry shall provide adequate arrangement for fighting the accidental leakages/ discharge of any air
pollutant/gas/liquid from the vessel, machinery etc. which are likely to cause fire hazard including

environmental pollution.

39. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process /fuel/ Plant machinery failing which consent

would be deemed void.

40. Industry shall abide by orders / directions issued by Hon'ble Supreme Court Hon’ble High Court,
Hon’ble National Green Tribunal, Central Pollution Control Board and U.P Pollution Control Board for

protection and safe guard of environmen: from time to time.

41. Industry shall comply with various Waste Management Rules as notified by MoEF &CC i.c. Plastic
Waste Management Rules, 2016, Solid Waste Management Rules, 2016, Hazardous and Other Wastes

(Management and Transboundary) Rules, 201 » E-waste (Management) Rules, 201 6, Construction and

|
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Demolition Waste Management Rules, 2016, Battery Rules 2000 and Noise Pollution (Regulation ang
Control) Rule, 2000,

42. The unit shall submit the audited balance sheet for the current year.

43. The industry shall establish Miyawaki forest inside the factory premises and outside the premises in
sufficient area the treated effluent from the ETP shall be used for forestation/irrigation within premises.
4. Minimum 33% of the land on which industry is established will be covered by the plantation of tall trees
of suitable species as per the guidelines set up by the Board vide its Office Order no.H 16405/220/2018/02
dt. 16/02/2018. The copy of this guideline is available at URL http;waw.uppcbicnmfpdff{'imcn-ﬂeh-
Guidle_160218.pdf,

45. The Unit shall submit Bank guarantee of Rs. 1,00,000/- for establishment of Miyawaki Forest as per the
GO No. Iﬂllel—?-ZﬁEl-ﬂQ{writ]fZﬂlﬁ, dated-13.10.2021 of Department of Environment, Forest and

Climate Change within a month from the date of issue of this order with the proposal for proposed
plantation.

Chief Environmental Officer (Circle 3)
Copy to:

Regional Officer, U.P. Pollution Control Board, MuzaffarNagar to ensure the compliance of the conditions
imposed in the certificate.

Chief Environmental Officer (Circle 3)
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621 ANNEXURE-DZ
GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Ultar Pradesh

Form 8 {C)
[See Rule 8(1)]

E){IS#R]THDRIZATIDNI NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
G WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Soction 14 of the Uttar Pradesh Ground Water Management and Regulallon Act, 2013.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOCO37171
VALID FROM 27/05/2022 TO 26/05/2027
{UIS10(1} of the Uttar Pradesh Ground Water Management and Regulation Act, 2019)

Registration No.: 202204000039

Hame of the Cwner SALAHUDDIMN AFSAR

Deszlgnation DIRECTCR Campany Hame MEEM AGRO

= e} o FOODS PYTLTD

Company Address MEEM AGRO FOODS PVYT LTD, KANDLA ROAD, KAIRANA .,  Authorizatlon Lalter Download

el w1 wm SH witrTT T

Address of the Applicant  MEEM AGRO FOODS PVT.LTD, KANDLE ROAD, KAIRANA, Applicatlon Form Serfal  SHMLO4ZZHINDGDIE
SHAMLI No.

Date of Submlission 020472022 Specimen Signatura

Location Particulars

District Shambi Block FOAIFLARA,
Plot NaJKhasra Neo. 993-1005 Munlelpality/Corporatian  Yas
Ward NeSHolding Ne. HrA

Particular of the Proposed Well and Pumping Device

Date of 21062021
Construction/Sinking of
the Well
Type of Well Tube WallBonng Depth of the Well (In 1500
maotar)
Purpose of well Industrial Azsembly Slze(For Tubo
Well)
Siralner Posilon (For Tuba Well)
Type of Pump Used Submarsible H.P. of the Pump 10.00
Dperatlonal Device Eleciric Mator Rata of Withdrawal 50.00
{m¥hr)
Date of Energlzatien (In Casa of Electrlc Pump) 1510672021
paximum Allowable Rate  50.00 Maximum Allowabla 6.00
of Withdrawal (m¥he}: Running Hours Per Day:




W e TR P

Viansem ARswable Annual Extraction of Ground Water: 6 2 2 00000.00

This Ne-Otyacton DeTReate authonizes T cwner apphicant (user) 1o sink a well in the hml-inn specified al 51, (2) for axleaction of ground water

33 rate modennending Thatl as shawn at 51 (34), fot Running Hours par day a3 shown 8t 5. (3K), and for maximum nllowabls snnual axtraction of
ground water as shown ol 51 (4] and bs valid subject 1o the ebaervanca of tho condilions stalod overioal, =

GENERAL CONDITIONS:

B aaee o sy change of cwnershio of Me proposed well, fresh nulharization has 1o be cblainad,

N etoege of Loston, design, mate of withdrawal and pumping device in respect of the proposod well as indicated at SL (2) and (3) of this

oerthoats SRl be made withaut paor permission of the Campelent Authority. Any daviation in this regard shall lead o eancellabon of This

BEWNTTANT

For e purtose of moasunng and recording the quantity of ground waler extracied, every said user shall affix digilal water Row melers

e 1 BIR 1S san0ads) hawang telemetry system in the absirachon structure, which record rate and quantum of exiracilon, at cutlal

o RN Seeoes 303 4 £hal be presumed that the quanbty recorded by the maler has been exirscled by the soid user, unlil the conlrary s

SR The et of eatmacion of groumd wader from e well as shawn in ldem (k) shall nol exceed 1o the recorded rate from waler molars

TR I0eeTed e eEenes e nght to stap extraction of ground waler fiom tha well due la quality harards or ony other reasons, if [he

ERAENT £ JvRANE

ke & A Shange of cwmership of the exishing well, fresh registration has to bo oblainad.

N SR o edten, Ssaaen. e of walhdrawal and pumping device in respect of the exising well &s indicated at S, (2) and {3) of thia

feafoate amal be made wihout poor pemussion of the Competent Authonty. Any deviabion |n thes regard shall lead to canceltallon of this

e S T

o 1 iEe Aty o e pattadane | mtammaten humished by the appheant in his npplieaton for lssuance of this ragisiraben is found ko be incormect

ST VETRSITAT A A suDdequen) hage | 1ins regisimbion 15 linbile for cancellation,

TR SemAcate of Agtscnnasen NOC shall be vabd for a penod of five yoors from the date of Issue. The applicant shall have to apply for

WAFAR INIGET A S aniiaabvon, al least ninely doys pror lo expiry of ds valdity,

o SACETLCDST S pesarelens ard netalaton of digital water lovel rocorders wilh talamalry shall be mandalory for user. Deplh and zone tapped
o4 pEEAEIat A%k B carmensurate with that of the pumping wall, Tha dala, obtoined frem dighal waler loval recorders shall be made
AT T T 2% a0 manthly bagis

« Gpidetis tallati I aring

Tuamamaat e 4 bocewel mbanell used only for measuring the waler level by lowering the lapal sounder of automabic water level measuring
Aot 7 ales used 1 lake water sample for water qualily tesling whan over necded. Ganeral guidetines for inslaliation of plezomelars
AT 2B AO0WE

e The mesasiplet ig 1o be installed'consiructed st Ihe minimum of 50 m distance from the pumplng well through which ground wateris
sz wetnamawn, Thee diameter of Ihe plezomaeter should ba about 47 1o 6.

& The copm of me pezameler should ba sama s is case of the pumping well from which ground waler is baing abstracted. f, mora
=14 am2 B osamaters are installed e second piezomeler should monlior the shallow ground water regime. 1L will Taclialo shallow 23
wih as covoer ground waler aguifer monitoning.

& Noof pesomelens ta be constructed & Type of waler level monlioring machanism shall be as per below labla:

Menitiring Machanizm
ENs  Duantum of Ground water withdrawal {cum/day) No.of piezomelers required Monual  DWLR with Telemetry
1 <10 _ '-:'_ | b 1 %
2 11-50 iy e | g
: 50-500 _ 1 ’ :
. < 2 0 2

¢ Tha measunng frequency should be manthly and accurasy of measuremant should bo up lo cm, the reported measuramant should
s ohen i mater uplo tao decimal, .
" Fcr‘mz;summenl ol water lovel sounder or automalic waler level recordar [AWLR) Digital Automalic watar loval recorder (DWLR)
-4 talemmalry system should be used for accuracy.
“The mezsurement of water level n plezometer should b takan, only afler the pumplng Irom the surounding huba wolls has been
sanned for about four to six hours.
A1 =g detals regarding coardinates, reduced lovel {with raspect Io mean lovel), depth, zone taped and assembly bowored ?;uﬁ::
pranided for brnging the piezomeler into Iha Hydrograph Meniloring System for Ground Waler Departmont, Uttar Pradesh,
;‘;MWL water quality has to be monitered twica in a year during pro-monsoon (May/June) and post-monsoan o
. lmiam:.ﬂavemmr} penods. Quality may be got analyzed from NABL up;‘mm 1;:?, Baskles, ane ssmple (1 It capacily bollia} to
homlcol analys!s.
conzemad Director, Ground \Water Deparimant, Utar Pradosh, for © .
A Permarent display board should be inslatled at plezomalaonTube wells sl for providing the locallan, plozometer tubo wall numbe
gdacth and zone tapped of piezomeleritubo wall far standard raferancing And Identification,

3
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s Any olher site specilic requirement regarding safa 62: ; i
Any olher condilion{s) thal may ba "'“Pusadr:'«;r ““"‘ﬂ a 'l!d;d iy for measuroment may bo laken care of,

In case, any of the particulars | information furnished by
the applicant In -
during verificalion at any subsequent stage, this parmitls Inwﬁx mnlﬂ::up:nnm for Issuance of this permit is found o ba Incorrect

SPECIFIC CONDITIONS:

(A} For Industrlal User: Na
s Objection Cerlificale for ground waler extraction by industries shall be granted subject o the following apecific

) Mo Objection Certificate sh
BEENBS R cEwde shall be granted only in such cases whare local goverment water supply agencies are not abla 1o supply the

::'ﬂll Imh:rgt:::"h;u ﬁy;:: r:: :1::: ::lusi wa.tural'ﬁc‘-u;t lachnalogles so as to reduce depandanca an ground waler resources.
oS ckistins (i . oxcass of 100 mMd shall be required to undertake annual waler audit through com‘u_ldll'ihﬂ -
(CIYy Federalien Indian Chamber of Commerce and Industry (FICCIY National Productivity Council (NPG) certified auditor
and submil audit repors within threa months of completion of the same to Ground Waler Depariment Utlar Pradesh, All such indusiries she
be required to reduce thelr ground waler use by at loast 20% over tha nest five yoars through appropriale means.
v} Construction af observation wallis) (plezometer)is) within the premises and Installation ol appropriate water level monilaring mechanism
mentioned in Ganeral Condilion no, 10 shall be mandalery for Indusiries drawing! proposing to draw more than 10 m? /day of ground waler
and. Monllaring of waler level shall be dane by Ihe project proponent. The plozomalar (ohsarvation well) shall be cansirucled at @ minimum
distance of 50 m fram (ha bors walllproduction well, Degth and aquifer zone lapped in the piezometer shall ba the sama as that of the
pumping well walls. Monthly water lovel data shall be submitted anline to the Ground Water Depariment, UP,
v} The proponent shall be required to adopl rool 1op rain waler harvesting! recharge in the project premises. Indusines which are likaly 1o

poliute ground water (chemical, pharmacoutical, dyes. pigments, paints, lexllles, tannery, pesticides! Insecticides, lartilizers, slaughler hous
cxplosives olz.) shall siore the harvested rain waler in surface slorage lanks for use in the indusing.

wi} Injection of treated! unireated waste waler inlo aguitar system is strictly prohibited.
vil) Industries which are likely lo cause ground water pollulion &.g. Tanning, Slaughler Housas, Dya. Chamicall Petrochemucal, Coal

washirias. olher hazardous unis etc. (as per CPCB list) need to undariake necessary well head protection measures lo ansure prevenion
ground water pafiution.

{B) Infrastructural User: The No Objection Certificale for ground water absiraction will be granted subject ta Ihe following specific condibie
i} In case of infrastructure projects thal require dewalering, propanent shall be required to carry oul regular monilonng of dewalering
discharge rate (using a digilal water flow metar] and submit the dala enline to Ground Water Depariment, UP as applicable, Manitanng
recards and results should ba retained by the proponent for bve years, for Inspection or reparling s required by District Ground Waler
Management Council,

ii} Installation of Sewage Trealment Plants (STP) shall be mandatory for new projects, where ground water requiremant is more than 20m
fday. Tho walar frem STP shall be ulilizod for toilet flushing, car washing, gardoning etc

Dale 101062022

Place:Shamli

This certificate is electronically generated and does not require digital signature
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628 fNﬂEXURE-E-

T CENTEAL LABORATORY
Sadn UTTAR PRADESH POLLUTION CONTROL BOARD
o Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
TEST REPORT: WASTE WATER LABORATORY
Ref Nt 46271 26/MizalTarNagar/2024 Date:13/02/2024

1- Name of Indostry: MEEM AGRO FOOOS PAVT LT, 993 10 1005, Kondbla Rood, Koirasa, Shuml) SHAMLL 247774
2- Addross of Industry: 993 1o 1005, Kandhla Road, Kairng, Shambi SHAMLL 247774

3- Distriet: Shamli

d4- Deseription about snmpling point: [nlecof ET.P.

3- Type of Sample (Grali/Compsite Dnteprated ks Gl

fi- Sample Collected Bys Adanikil Saear Seientise-ECPCE Delhi & Ankit Singh Regisnal OO eer-UIPPCD Muea Tarnmgar
7= Colour s Odones Light Reddish Toul

8- Quantity and Packing: 2.0 Lirs PVC

9- Date ol Sample Collection: 27/01/2024

10- Analyis Indented by: RO MugzaffarMogar

L1- Date of saoniple receipt in Labe 29012024

I'.u ameter/Method \..nnu Uit Resulis Standard letection
e Range
pll, APHA 241h 1id, 45008: 2023 . 6.62 1 - ol
Suspended Solids . APHA 24th Ed. 2540 | 680 - 10=-20000 1]
Ly Total Suspended Solivs deied at 13-
052 "'[I"'{ |
DI‘-\-I.Il'u.nl sl A EEA 240 Bd, 2540 € i 34780 . [ TU-S0000 magd
Tl [asalveel Solids deied al 180 "0
2023
Total Solids, APHA 24th Ed:2540 B: mg/! 4046.0 - 10 30000 mgr
M3 |
BOD; APHA 24th Ed, 3oy 27 2C 18 g/l H42.0 - . |00 = SO i)
3025 ( Purt 44): 1993 Bio 2023 - _ D
CEEY, AVLA X fad, S220 [t T |1|';_'| 22970 , | 5. = 100000 mg."l
Werlux Misthod 20023 ) P q

Referenee- [ Genernl Stpilards for discharge of cnvivommental pollutsuts gre ae pack-A B Teem (Schedule=V 1), The Ers il (Batestion) Balkes, ) 946
ot wwwsepel nis i Gengenl S tuidnrda.pd§, Besides these standuveds, reler EPA sindards T speeilie purpisg

“Noan-NAHRL Purmmeters

Wizt | The msbilin i ibee st Nepuct selile anly i the e testol: 2 The ropaiot shall st be e licod<ecest m e, withoat the sviion poomibeion of Taboratery, 3 ] le st i opot i b winpls b
pecigll in 1

Renmmeks 41

Analvsed by-
tArti Gupta(SA)|

Authorize
SAMRENDRA %‘ﬂ'.’?'”.“.":- '.':’.

HII"GH [+ Ir- gl NE1 ) RﬁM E:Ilrl_l‘,',ﬂ: I'l'lrj.'i
Samrendra Hm-‘rh [ AEEH GOPBAL Mesaiaanig

Chiel K :nillrmm-uml !"H‘ﬂ-.u
Coenteal Labopatary

1ol Paga 3
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629

— CENTRAL LABORATORY
Saaw UTTAR PRADESH POLLUTION CONTROL BOARD
Eﬁlﬁ Building, No TC-12V Vibliuti Khand, Gomti Nagar, Lucknow-226010

Rel Moz 240271360/ MuzafTarNoga v/ 2024 Pale:13/02/2024
1= Nome of Industry: MEEM AGRO FOODS PVT L0, 993 10 1005, Kandhia Road, Kairani, Shamli STTAML] 247774

2- Address of Industry: 993 to 1005, Kandhla Rond, Kairana, Shamli SHAMLI, 247774

3- District: Shamli

4- Beseriptinn ahout sampling point: Final Quileldischarpe of ET.P,

th

= Tape ol Sample (Coral/Compasite Tntegrated): Grab

= Sample Colleeted By: Ananka Sagar Scieitisi-E;CPCB Delli & Ankit Singh Regional Officer-LPel Mz Tarngar
7= Colour and Odour: - -

8- Quuaniity and Packing: 1.0 L PVOIGH)

9= Date of Sample Collection: 27/01/2024

0= Analvis Fndented hyv: RO Mo ffirNogar

=

Pl= Date of saanple receipt in Lahy 200002024

Parameter/Method Name Unit Results Standard l_ Detection
| Range
pH. APHA 24ih BEd. 45008: 3[121 . 7.13 f.5-8.3 | {1d=12
Suspended Solids . APHA 24th Fd 2540 | mgdl 42.0 11l F10-20000 mgh
1 Toral Susponded Solids deicd at [113-
L WSOy - ——— — 5 3
Pissotved Solids, APHA 24th B 2540 ¢ gl 11620 2108 L 0= SO0 i
Total Dissalved Selids deied ar 180 "0
2023 —
Totad Solids, APHA 24th Ed. 23540 B:; mg/| 1204.0 - 1 0= 50000 mpd
2023
BOM, APIHA 24th i, 3dayv 37 °C 1S g/l 22.4 30 |0 -50060 me/]
IS Pt ) 1993 i 2023 o | e
COMX APIEN 240 B 5230 B Cipe mg/| . [R8.0 [ 24l 5.0 - 100000 mgl
_ Bellus Method 20023 | _ 1

Refedences (1) General Stindocds for diseliige of enviranmental palluimnls are us part-A EffTuen) (Sehedule-Y 1) The Envicsiment (Protection) Rales, | 946
souree: www.epch.nie.n/CGeneralStandords.pdl, Bosides these prandacds; refer El"‘.ﬂ.stnud.u:d,s Mo wpecife pirpose

*Non-MNABL Pommeters,

B 1 Fhaaiailin g 0e T Bapmat elawniby finthe s boalnl 20 Tie et shall sadl b rais dlilnivsdil=ehpp o P, Saathai shie wariivn Pt ol ldasalay 1 The tewl Pegrait i fn e |..||||||I; [T
revarse in

Renrnprks b

Analysed hy-

|Art GuptafSA)|
Aunthurized by :
SAMBENDR#A ~ Tl nnei i SANIENDA by o
Tt i RAM ::-"I'.lr'.:u'cﬂg:;:

# e oA (1 R
SINGH iy

samrenden Singh {AS0) e

P e
Chie l_'?wﬁ'\uumr]nihf't}llfﬂur
Central Laboratary

Yol Page 3
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630

e CENTRAL LABORATORY
;{“ﬁ;', : UTTAR PRADESIH POLLUTION CONTROL BOARD
v s Building. No TC-12V Vil Khand, Gomti Nagar, Lucknow-226010

| ST ROR A TR R TR ER R TORY I
Ref No: 24627 143/ MuzalfarNaga /2024 Dares13/02/2024
1= Name ol Indusiey: MEEM AGRO FOGDS PYT LTD, 993 10 10035, Kandhla Roud, Favivang, Sliamli SHAMLL247774
2= Aabddeves of Tndustey: 993 (o 1005, Sandhla Rowl, Kavana, Shamli SHAML, 247774
3= Distrier: Shombh
4= Deseription about sampling point: Final outlet of B T2 Outside the premises of the indusley) for idaation
5= Type ol Sample (GralVComposite/Integrated): Gral
6= Sample Collected Byt Mancesh Kunsar LR F & Diwilar Dev Gahlaut TR.E
= Colonr and thlonrrs - -
8= Ouantity anel Paeling: 101,19
Y= Date ol sample Collection: 270172024
T0- Analyis Indented by: RO MuznfTarNagar
11- Date of sample receipt in Lab: 29/ /2024

Parameter/Method Name Unit Results Standard Detection f
— e e | - _ Range
pIL APHLA 2400 1. 45008: 2023 - 133 6.5-8.5 02-12
Suspended Solids , APIHA 24th Ed. 2540 g/l 460 4] 1 0-20000 mg/
I Total Suspended Solids dried al 103-
1052C 2023
Dissolved Solids, APHA 241h Ed, 2540 ¢ mg/l 11780 | 2106 L0- 50000 g/
Total Bissolvicd Solids dried ot 1802 | |
il mt |
Talel saljds. ANHA 2diby e 234000 nag| 1224.0 - [0 30000 mg/]
2023
BOD, APHA 241h Bd, 3 day 27 °C 15 g/l 26.0 an L =5 0000 nag/l
3023 ( Part44): 1993 lio 2023 ol N o
COD, APLLA 24th Bd. 5220 B Open g/l 1520 230 |54 -100000 nat
Rellux Method 2023 —_— | —

Beferdhees {11 Giieril Sihudaeils Gae diselurge o F envipsimmental pollalinte S o pir-A SMoent | SchedialeVD, The Envieonment (Provestion) Boles, 1486
M 00 et o Ui alSamedpoibe i £ Thesiches: hiose stomlails ieler BPA Stahdinds: foe apecilie puipise
FMen-NARL Pamicions,

Mk 1 T e teesutlin i thie Test oegman® et ity 1 fhe therrs toated; 2. Tha sepurt shall st be sopyoiuved-eseep m Fall, sl i wistan permisann af fdssatiny. L Tl st v et e s u

reerved m Lk
Renenrk: M
\nalysed by-
PAFH ConptiSA Y
Authorized by
S ‘:I r-,g T_{EN DRA El'r?rl:l‘fh gl |y SAMRERCHR, H AM t::-f!-l||:rl.l1?r".::_|]|l-l.: I.q
Dl 224,00 11 LIAI0 G +08 3T SNIa3d N
INGH i Singi (ASO) A

k- £ 1o 4 [t
Chiel Environmenta fl.'Eﬁm:r
Central Lulaoratoey

I ol Peqe i
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631

AN et CENTRAL LABORATORY

;.""'i"."j".’r: UT'TAR PRADESH POLLUTION CONTROL BOARD
En

f?.;‘J"r&glnaﬁ' Building, No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow=226010

TEST REPORT: WASTE WATER LABORATORY

el Noz LITS360 M uealfarNapar 202 Date:13/02/2024
L= Name of Industry: MEEM AGRO FOODS PVT LTD. 993 16 1005, Kandhla Roqd, Kairang, Shamli SUAMEL 247774

2- Address of Industry: 993 1o 1005, Kandhla Road, Kairana, Shambi SHAMLI, 247774

3- District: Shamli

4- Deseription about sampling point: Acration Tank (MLS5)

"

Type of Smmple (Gral'Composite/Integratedis Gral

o
[

sample Colleeted By Andmila Saone Seientist-OPOR Pelhi® Ankil Singh Regional Officer-UPPCH Mugzaffamagar
T- Coltiar and Odonr: - -

8- Quantity and Packing: 1.0 L PVC

9= Dateof Sample Colleetion: 27/01/2024

10- Analyis Indented by: RO MuzafarNagar

= Date of sample reecipt dn Lal: 204012024

Parameter/Method Name Lnit Results Standard Detection
Range |
EMLSS, APHA 24th Ed. 2540D dricd it gl 284000 = | Q=200
103-105 °C ns methad preseribed by
CPCB 2023

Relerence= | 1) Ceetiernl Standads for discharpe of environmental pollitnts nre as par-A EfMaet (Sehedile-% 1, The Environinent {1 oteution) e, (986
Bt wowia g petonle b GenanlS tsdanlopd i Besdes these standands, reler EPA standards: for Apesi e purpose

"MonhARL Parameliss

Neae | The pesalls mthe Tos Qepunt volise only sy aeme gk 2 The report sinl] mol b Ve inlivid-iocept i Bull, walliont the wiiltab parmissdon of iy, | The tad bepe periis 1o i sl 4

socetvedl im Lali

Heward; NA
Anithysedd by-
[Nt CGuptagsa)]

Authorized by
SAMREN DRA :EE:?“']""“ HESRITHERIA HAM Digigatly slgned
ng GH Ptk PRIA00.0 5 16 524 405 30° :;: F..fv;-'llji:'d.nll:l‘.lul__l
Skl Shgnat) GOPAL Dty

Chicl Envirammen il oOfier

Central Laboratory

Ul P
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ANNE XOR EXITIY

632

Company Name

" WeemAgroFoods Putltd

Stat’cn Name

_ Effluent Treatment Plant.

rarameter Name pH BOD coD T55

Permissible Range 5.5-9.0 (pH) 30 (Mg/1) 250 {Mg/l) 100 (Mg/1}
08-11-2023 01:00:00 6.96 22.14 161.95 50.58
08-11-2023 02:00:00 6.96 22.13 161.87 50.51
08-11-2023 03:00:00 b6:97 222 161.59 50.59
08-11-2023 04:00:00 6.97 22.1 161.58 50.23
08-11-2023 05:00:00 6.98 22.09 161.66 50.34
08-11-2023 06:00:00 6.98 22.1 161.74 50.38
08-11-2023 07:00;00 6.99 22.1 161.83 50.63
08-11-2023 08:00:00 6.99 2.1 161.7 50.47
08-11-2023 09:00:00 7 21.79 159.5 45.18
08-11-2023 10:00.00 7 21.45 1571 39.9
08-11-2023 11:00:00 7.02 21.03 153.78 37.45
08-11-2023 12:00:00 7.03 2037 149 34.87
08-11-2023 13:00:00 NA NA MA MA
08-11-2023 14:00:00 NA MA MNA NA
08-11-2023 15:00:00 NA NA MNA NA
08-11-2023 16:00:00 NA A MA NA
08-11-2023 17:00:00 NA NA NA NA
08-11-7023 18:00:00 MNA MNA NA NA
08-11-2023 19:00:00 NA NA MNA MNA
08-11-2023 20:00:00 Na NA NA NA
08-11-2023 21:00:00 NA MA NA NA
08-11-2023 22:00:00 6.98 2117 154.77 44.71
08-11-2023 23:00:00 6.99 21.13 154.68 44,72
08-11-2023 00:00:00 7 214 154.6 34.7
09-11-2023 01:00:00 7 211 154.52 44.71
03-11-2023 02:00:00 7.01 211 154,59 41,79
09-11-2023 03:00:00 7.0z 211 154,48 44.79
08-11-2023 04:00:00 7.02 21.1 154.51 44.81
05-11-2023 05:00:00 7.03 211 154.44 44.81
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058-11-2023 06:00:00 7.03 21.1 154.45 44 88
09-11-2023 07:00:00 7.04 21.1 154.6 44.89
09-11-2023 08:00:00 7.04 21.1 154.58 44.89
09-11-2023 09:00:00 7.04 21.12 154.56 44.42
05-11-2023 10:00:00 7.05 21.01 153.73 38.03
09-11-2023 11:00:00 7.05 15.54 146.07 31.21
09-11-2023 12:00:00 7.02 17.12 125.28 17.87
05-11-2023 13:00:00 7.02 17.28 126.53 18:37
09-11-2023 14:00:00 7.01 17.96 131.22 20.22
09-11-2023 15:00:00 7.01 17.54 128.27 18,99
09-11-2023 16:00:00 7 17.5 128.11 18.86
05-11-2023 17:00:00 7 17.53 128.36 18.88
09-11-2023 18:00:00 6.99 17.5 127.83 18.63
03-11-2023 19:00:00 6.99 17.52 128.04 18.8
09-11-2023 20:00:00 6.99 21.37 156.17 40.57
09-11-2023 21:00:00 6.99 20.64 151.03 38.1
09-11-2023 22:00:00 6.99 19.88 14546 35.13
(09-11-2023 23:00:00 7 19:11 139.78 31.86
10-11-2023 00:00:00 7 20.3 148.38 39.38
10-11-2023 01:00:00 7 20.31 148.63 40.88
10-11-2023 02:00:00 7 19.94 145.97 39.63
10-11-2023 03:00:00 7 19.49 142.63 37.75
10-11-2023 04:00:00 7.01 18.87 138.18 34.77
10-11-2023 05:00:00 7.01 15.81 144.7 40.52
10-11-2023 06:00:00 7.01 20.2 147.92 42.98
10-11-2023 07;00:00 7.02 20.23 148.08 43.07
10-11-2023 08:00:00 7.02 20.23 148.13 43.12
10-11-2023 09:00:00 7.03 20.79 152.06 41.96
10-11-2023 10:00:00 7.03 21,72 158.9 43.33
10-11-2023 11:00:00 7.04 20.18 147.78 37.06
10-11-2023 12:00;00 7.02 20.2 147.72 33.43
10-11-2023 13:00:00 7.01 17.18 125.88 17.98
10-11-2023 14:00:00 7.02 17.03 124.61 17.54
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10-11-2023 15:00:00 7.01 17.08 125.04 17.74
10-11-2023 16:00:00 7.01 19.89 145.29 29.38

10-11-2023 17:00:00 7.01 20.34 149,01 31.39

10-11-2023 18:00:00 7.01 18.67 136.53 26,26

10-11-2023 19:00:00 7.02 19.01 138.52 28.93

10-11-2023 20:00:00 7.02 18.28 133.82 29.06

10-11-2023 21:00:00 7.03 17.52 128.29 26.48

10-11-2023 22:00:00 7.04 17.07 124.82 24.19

10-11-2023 23:00:00 7.05 17.68 129.29 27.82

11-11-2023 00:00:00 7.05 17.97 131.35 30.6

11-11-2023 01:00:00 7.06 19.19 140.48 39.68

11-11-2023 02:00:00 7.06 19.3 141.05 40,22 )
11-11-2023 03:00:00 7.06 19.32 141.46 40.56 L
11-11-2023 04:00:00 7.07 19.38 141.63 40.68 = £
11-11-2023 05:00:00 7.07 19.32 14154 40.7 “
11-11-2023 06:00:00 7.08 19.46 142.38 41.08 9 =
11-11-2023 07:00:00 7.08 19.4 141.68 40.81 g =
11-11-2023 08:00:00 7.09 19.4 141.65 40.83 <
11-11-2023 09:00:00 7.1 19.4 141.78 40.87 %
11-11-2023 10:00:00 711 19.48 142.58 40.5 =
11-11-2023 11:00:00 7.07 16.92 124.12 18.33
11-11-2023 12:00:00 7.07 16.43 120.27 16.51

11-11-2023 13:00:00 7.07 16.48 120.43 16.66

11-11-2023 14:00:00 7.07 16.48 120.49 16.69

11-11-2023 15:00:00 7.07 16.98 124.19 19.19

11-11-2023 16:00:00 7.07 16.74 122.46 18.38

11-11-2023 17:00:00 7.07 16.66 121.98 17.56

11-11-2023 18:00:00 7.07 18.34 133.8 25.83

11-11-2023 19:00:00 7.07 19.15 140,32 31.29

11-11-2023 20:00:00 7.07 18.91 138.31 30.45

11-11-2023 21:00:00 7.07 18.68 136.74 30.43

11-11-2023 22:00:00 7.07 18.26 133.54 28.44

11-11-2023 23:00:00 7.07 17.17 125.72 23.56
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12-11-2023 00:00:00 7.07 16.89 12332 24.04
12-11-2023 01:00:00 7.08 19.81 144.89 41.21
12-11-2023 02:00:00 7.08 19.78 144,71 41.51
12-11-2023 03:00:00 7.09 19.71 144.32 41.64
12-11-2023 04:00:00 7.08 19.7 144.18 41.8
12-11-2023 05:00:00 7.1 19.7 144.08 41.84
12-11-2023 06:00:00 7.1 19.7 143.94 41.83
12-11-2023 07:00:00 7.1 19.7 143.96 41,91
12-11-2023 08:00:00 7.1 19.7 143.99 41.593
12-11-2023 059:00:00 7.1 19.7 143.96 41.93
12-11-2023 10:00:00 7.11 19.7 144.04 41.87
12-11-2023 11:00:00 7.13 19.7 144.27 41.78
12-11-2023 12:00:00 7.15 15.79 144 .88 41.85
12-11-2023 13:00:00 7.16 19.88 145.27 41.88
12-11-2023 14:00:00 7.16 19.9 145.41 41.88
12-11-2023 15:00:00 7.16 19.9 145,51 41.83
12-11-2023 16:00:00 7.15 15.9 145.55 41.88
12-11-2023 17:00:00 7.13 19.5 145.45 41.88
12-11-2023 18:00:00 7.12 19.5 145.36 41.93
12-11-2023 159:00:00 7.11 19.83 145.2 42.04
12-11-2023 20:00:00 7.11 19.8 145.08 42,11
12-11-2023 21:00:00 711 19.8 145.03 42.13
12-11-2023 22:00:00 7.11 19.8 144.57 42.19
12-11-2023 23:00:00 7.12 19.8 145.02 42.22
13-11-2023 00:00:00 7.12 19.8 144.98 42.28
13-11-2023 01:00:00 7.12 19.8 144.95 423

13-11-2023 02:00:00 7.13 19.8 144.94 42,33
13-11-2023 03:00:00 7.13 159.8 144.97 42.39
13-11-2023 04:00:00 7.13 19.8 144.97 42,38
13-11-2023 05:00:00 7.13 19.8 144.93 42.4

13-11-2023 06:00:00 7.14 15.3 144.87 42.46
13-11-2023 07:00:00 7.14 19.8 144.84 42.46
13-11-2023 08:00:00 7.14 19.8 144,92 42.53
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13-11-2023 09:00:00 7.15 18.8 144.94 42.51
13-11-2023 10:00:00 7.16 19.8 145.03 4238
13-11-2023 11:00:00 7.18 19.86 145.25 42.26
13-11-2023 12:00:00 7.18 20.47 14992 39.92
13-11-2023 13:00:00 7.14 17.97 131,71 22,55
13-11-2023 14:00:00 7.13 16.44 1204 16.73
13-11-2023 15:00:00 7.12 19.17 139.93 30.38
13-11-2023 16:00:00 7.12 19.8 144.91 36.48
13-11-2023 17:00:00 7.12 19.47 142.45 38.13
13-11-2023 18:00:00 7.11 19.54 142.81 38.73
13-11-2023 19:00:00 7.11 20.5 150.02 43.84
13-11-2023 20:00:00 7.1 20.38 149.09 43.92
13-11-2023 21:00:00 7.1 20.3 148.57 43.93
13-11-2023 22:00:00 7.1 20.23 148.11 43.83
13-11-2023 23:00:00 7.1 20.22 147.93 43.78
14-11-2023 00:00:00 7.11 20.17 147.57 43.75
14-11-2023 01:00:00 7.11 20.23 147.98 43.66
14-11-2023 02:00:00 7.11 20.23 148.02 43.77
14-11-2023 03:00:00 7.12 20.09 146.98 43.54
14-11-2023 04:00:00 7.12 20.12 147.07 43.47
14-11-2023 05:00:00 7.12 20.23 147.9 43.53
14-11-2023 06:00:00 7.13 20.13 147.37 43.56
14-11-2023 07:00:00 7.13 20.08 147 43.5

14-11-2023 08:00:00 7.14 20.14 147.33 43.38
14-11-2023 05:00:00 7.14 20.07 146.81 43.37
14-11-2023 10:00:00 7.15 20.06 146.73 43.29
14-11-2023 11:00:00 7.14 19.41 142.12 34.95
14-11-2023 12:00:00 7.12 16.46 120.43 16.73
14-11-2023 13:00:00 7.12 16.65 121.89 17.16
14-11-2023 14:00:00 7.12 16.62 121.56 16.99
14-11-2023 15:00:00 7.11 16.86 123.29 17.65
14-11-2023 16:00:00 7.11 16.54 121.04 16.75
14-11-2023 17:00:00 7.1 16.5 120.62 16.67
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14-11-2023 18:00:00 7.1 16.43 120.34 16.5

14-11-2023 19:00:00 7.1 17.43 127.38 22,92
14-11-2023 20:00:00 7.1 18.46 135.06 30.1

14-11-2023 21:00:00 7.09 17.89 130.88 27.84
14-11-2023 22:00:00 7.09 17.14 12543 24.79
14-11-2023 23:00:00 7.09 18.62 136.09 33.99
15-11-2023 00:00:00 7.1 18.53 135.55 34.33
15-11-2023 01:00:00 71 19.73 14442 41.04
15-11-2023 02:00:00 7.1 19.73 144.43 41.16
15-11-2023 03:00:00 7.11 18.7 14426 41.17
15-11-2023 04:00:00 7.11 15.7 14412 41.33
15-11-2023 05:00:00 7.11 19.7 144.03 41.33
15-11-2023 06:00:00 7.12 19.68 143 87 41.37
15-11-2023 07:00:00 7.12 19.64 143.78 41.38
15-11-2023 08:00:00 7.13 15.61 143.64 41,31
15-11-2023 09:00:00 7.13 15.64 143.75 41.3

15-11-2023 10:00:00 7.13 15.62 143.47 39.98
15-11-2023 11:00:00 7.11 17.32 126.85 19,55
15-11-2023 12:00:00 7.11 16.76 122.62 17.58
15-11-2023 13:00:00 7.1 16.66 121.88 17.23
15-11-2023 14:00:00 7.1 16.58 121.24 16.96
15-11-2023 15:00:00 7.09 16.48 120.53 16.55
15-11-2023 16:00:00 7.09 16.5 120.66 16.71
15-11-2023 17:00:00 7.08 16.51 120.75 16.65
15-11-2023 18:00:00 7.07 16.38 123.29 17.71
15-11-2023 19:00:00 7.06 18.38 134.38 25.23
15-11-2023 20:00:00 7.06 19.67 144.03 34.2

15-11-2023 21:00:00 7.05 15.05 135.47 31.58
15-11-2023 22:00:00 7.05 17.98 131.62 26.28
15-11-2023 23:00:00 7.04 17.97 131.35 26.36
16-11-2023 00:00:00 7.04 20.09 146.95 41.08
16-11-2023 01:00:00 7.04 20.83 152.5 45.76
16-11-2023 02:00:00 7.04 20.8 152.34 45.69
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16-11-2023 03:00:00 7.04 20.8 152.19 45.62
16-11-2023 04:00:00 7.04 20.8 152.11 45.65
16-11-2023 05:00:00 7.05 20.8 151.94 45.62
16-11-2023 06:00:00 7.06 20.78 151,98 45.63
16-11-2023 07:00:00 7.06 20.79 151.87 45.58
16-11-2023 08:00:00 7.06 20,78 151.92 45.67
16-11-2023 09:00:00 7.07 20.8 152.04 45.68
16-11-2023 10:00:00 7.05 18.85 138.18 29.43
16-11-2023 11:00:00 7.04 16.67 121.591 17.3
16-11-2023 12:00:00 7.04 17.02 124.33 18.1
16-11-2023 13:00:00 7.04 17.86 130.54 2041
16-11-2023 14:00:00 7.03 17.35 126.98 18.88
16-11-2023 15:00:00 7.03 16.88 123.46 17.42
16-11-2023 16:00:00 7.02 16.8 122.78 17.12
16-11-2023 17:00:00 7.02 16.71 122.25 16.89
16-11-2023 18:00:00 7.01 16.74 122.45 17.03
16-11-2023 19:00:00 7 17.33 126.69 22.77
16-11-2023 20:00:00 6.99 17.32 126.75 24.68
16-11-2023 21:00:00 6.99 16.76 122.59 21.78
16-11-2023 22:00:00 6.99 17.18 125.5 24.96
16-11-2023 23:00:00 6.99 18.77 137.12 35.18
17-11-2023 00:00:00 6.98 159.56 143.08 39.88
17-11-2023 01:00:00 6.98 15.6 143.18 40.51
17-11-2023 02:00:00 6.98 19.6 143.36 40.84
17-11-2023 03:00:00 6.99 19.6 143.36 40.86
17-11-2023 04:00:00 6.99 19.6 143.51 41

17-11-2023 05:00:00 7 19.6 143.49 41.08
17-11-2023 06:00:00 7 19.6 143.5 41.05
17-11-2023 07:00:00 7 19.6 143.47 41.06
17-11-2023 08:00:00 7.01 19.6 143.54 41.14
17-11-2023 09:00:00 7.01 19.6 143.61 41.14
17-11-2023 10:00:00 7.01 19.03 139.36 33.28
17-11-2023 11:00:00 6.99 17.58 128.8 20.3
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17-11-2023 12:00:00 6.99 173 126.48 18.83
17-11-2023 13:00:00 6.99 17.27 126.38 18.73
17-11-2023 14:00:00 6.99 17.98 131.62 21.25
17-11-2023 15:00:00 5.98 17.13 125.27 17.76
17-11-2023 16:00:00 6.97 18.12 132.34 24.07
17-11-2023 17:00:00 6.97 159.45 142.25 36.68
17-11-2023 18:00:00 6.87 20.65 151.07 43.89
17-11-2023 19:00:00 6.97 20.7 151.45 44.13
17-11-2023 20:00:00 6.97 20.7 151.47 44.23
17-11-2023 21:00:00 6.96 20.7 151.4 44.21
17-11-2023 22:00:00 6.97 20.7 151.34 44.22
17-11-2023 23:00:00 6.97 20.7 151.35 44.23
18-11-2023 00:00:00 6.97 20.7 151.18 44.2
18-11-2023 01:00:00 6.97 20.7 151.16 44,23
18-11-2023 02:00:00 6.97 20.7 151.14 44.28
18-11-2023 03:00:00 6.98 20.62 151.04 44.28
18-11-2023 04:00:00 6.98 20.6 150.98 44.32
18-11-2023 05:00:00 6.99 206 150.9 44.36
18-11-2023 06:00:00 6.99 20.6 150.87 44.44
18-11-2023 07:00:00 7 20.6 150.92 44.46
18-11-2023 08:00:00 7 20.6 150.9 44.43
18-11-2023 09:00:00 7 20.23 148.4 39.7
18-11-2023 10:00:00 b.98 19.1 139.56 29.72
18-11-2023 11:00:00 6.99 19,64 143.97 30.57
18-11-2023 12:00:00 6.97 17.48 128.01 18.87
18-11-2023 13:00:00 6.97 17.78 130.15 19.61
18-11-2023 14:00:00 6.96 17.53 128.15 18.46
18-11-2023 15:00:00 6.95 17.68 129.38 18.71
18-11-2023 16:00;00 6.94 18.44 134.85 20.9
18-11-2023 17:00:00 6.93 18.1 132.41 19.71
18-11-2023 18:00:00 6.93 18.29 133.92 20.28
18-11-2023 19:00:00 6.92 19.49 142.37 29.4
18-11-2023 20:00:00 6.92 18.72 137.07 27.69
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18-11-2023 21:00:00 6.92 17.86 131.54 24.63
18-11-2023 22:00:00 6.91 19.09 139.48 34.88
18-11-2023 23:00:00 6.91 20.49 149.87 43.36
19-11-2023 00:00:00 6.92 20.5 150.14 43.47
19-11-2023 01:00:00 6.92 20.52 150.25 43.55
19-11-2023 02:00:00 6,92 20.5] 150.27 43.58
19-11-2023 03:00:00 6.93 20.5 150.15 43.57
18-11-2023 04:00:00 6.93 20.5 150.05 43.64
13-11-2023 05:00:00 6.94 20.5 150 43.63
19-11-2023 06:00:00 6.94 20.5 150.14 43.72
19-11-2023 07:00:00 6.95 20.5 150.11 43.68
15-11-2023 08:00:00 6.95 20.5 150.11 43.71
19-11-2023 09:00:00 B.95 20.5 150.09 43.7
19-11-2023 10:00:00 6,93 19.15 140.06 25.15
18-11-2023 11:00:00 6.92 890.49
15-11-2023 12:00:00 6.9 20.72 151.8 39.4
19-11-2023 13:00:00 6.91 18.21 133.24 29.83
18-11-2023 14:00:00 6.93 15.08 139.44 37.23
19-11-2023 15:00:00 6.95 15.8 144.72 40.96
19-11-2023 16:00:00 6.95 19.8 144.72 40.97
15-11-2023 17:00:00 £.55 19.8 144.75 41
19-11-2023 18:00:00 6.95 19.8 144.7 41.02
19-11-2023 19:00:00 6.95 19.8 144.68 41.04
19-11-2023 20:00:00 6.96 19.8 144.65 41.05
19-11-2023 21:00:00 6.96 19.8 144.6 41.09
19-11-2023 22:00:00 6.97 15.8 144.59 41.1
19-11-2023 23:00:00 6.97 19.8 144.57 41.13
20-11-2023 00:00:00 6.98 19.77 144.5 41.11
20-11-2023 01:00:00 6.98 18.76 144.48 41.14
20-11-2023 02:00:00 6.98 19.73 144.44 41.22
20-11-2023 03:00:00 6.99 19.7 144.39 41.2
20-11-2023 04:00:00 7 19.7 144.33 41.28
20-11-2023 05;00:00 7 157 144.22 41.3
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20-11-2023 06:00:00 7 19:7 144.26 41.29
20-11-2023 07:00:00 7 13.7 144.22 41.33
20-11-2023 08:00:00 7.01 19.7 144.18 41.3

20-11-2023 09:00:00 7.01 18.7 144.31 41.3

20-11-2023 10:00:00 7 19.67 143.86 35.44
20-11-2023 11:00:00 6.99 18.3 133.93 26.91
20-11-2023 12:00:00 6.98 17.56 128.44 18.3

20-11-2023 13:00:00 6.97 17.66 125.19 18.42
20-11-2023 14:00:00 6.96 17.78 130.03 18.71
20-11-2023 15:00:00 .95 17.88 130.88 18.88
20-11-2023 16:00:00 6.54 20.55 150 26.78
20-11-2023 17:00:00 6.93 18.79 137.73 21.24
20-11-2023 18:00:00 6.92 18.35 134.21 19.87
20-11-2023 19:00:00 6.9 18.05 132.16 20.73
20-11-2023 20:00:00 6.92 18.12 132.37 28.08
20-11-2023 21:00:00 6.92 21.45 156.83 46.47
20-11-2023 22:00:00 6.92 21.23 155.32 45.97
20-11-2023 23:00:00 6.92 21.22 155.34 46.02
21-11-2023 00:00:00 6.92 21.2 155.25 45.84
21-11-2023 01:00:00 6,92 21.2 155.23 45.85
21-11-2023 02:00:00 6.92 21.2 155.03 45.78
21-11-2023 03:00:00 6.93 21.2 154.91 45.79
21-11-2023 04:00:00 6.94 21.2 154.97 45.87
21-11-2023 05:00:00 6.94 21.2 154.98 45.9
21-11-2023 06:00:00 6.95 21.2 155.03 45.89
21-11-2023 07:00:00 6.95 21.2 154.97 45.87
21-11-2023 08:00:00 6.94 21.2 154.91 459

21-11-2023 09:00:00 6.95 21.41 156.48 45.01
21-11-2023 10:00:00 6.95 21.75 159.14 42.13
21-11-2023 11:00:00 6.55 21.68 158.64 37.74
21-11-2023 12:00:00 6.93 18.82 137.85 21.77
21-11-2023 13:00:00 6.93 18.24 133.5 20.02
21-11-2023 14:00:00 6.92 18.03 131.86 15.19
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21-11-2023 15:00:00 6.51 18.05 132.09 19.17
21-11-2023 16:00:00 6.9 21.65 157.73 30.55
21-11-2023 17:00:00 6.89 19.42 142.27 34.38
21-11-2023 18:00:00 6.89 20.51 150.23 33.18
21-11-2023 19:00:00 6.87 18.2 133.25 20.12
21-11-2023 20:00:00 6.87 18.87 138.57 32.54
21-11-2023 21:00:00 6.87 20.67 151.17 43.62
21-11-2023 22:00:00 b.87 20.7 151.62 43.9
21-11-2023 23:00:00 6.87 20.71 151.71 43.8
42-11-2023 00:00:00 6.87 20.7 151.66 43.81
22-11-2023 01:00:00 6.88 20.7 151.67 43.88
22-11-2023 02:00:00 6.88 0.7 151.69 43.93
42-11-2023 03:00:00 6.89 20.7 151.67 43.99
22-11-2023 04:00:00 6.89 20.7 151.57 43.98
22-11-2023 05:00:00 6.9 20.7 151.56 44.04
22-11-2023 06:00:00 6.9 20.7 151.62 44.08
22-11-2023 07:00:00 6.91 20.7 151.59 44.11
22-11-2023 08:00:00 6.91 20.7 151.68 44.18
22-11-2023 09:00:00 691 20.7 151.69 44.17
22-11-2023 10:00:00 6.9 20.05 146.93 32.83
22-11-2023 11:00:00 6.9 18.53 13558 2231
22-11-2023 12:00:00 6.9 18.83 137.85 30.62
22-11-2023 13:00:00 6.9 20.69 151.41 40.61
22-11-2023 14:00:00 6.89 18.18 133.05 15.73
22-11-2023 15:00:00 6.88 18.44 134.88 20.33
22-11-2023 16:00:00 6.87 18.74 1371 21.02
22-11-2023 17:00:00 6.87 18.65 136.41 20.68
22-11-2023 18:00:00 6.86 19.14 135.72 22.07
42-11-2023 19:00:00 6.86 20.6 150.55 37.16
22-11-2023 20:00:00 6.86 22.87 167.28 51.12
22-11-2023 21:00:00 6.87 22.18 162.5 45.88
22-11-2023 22:00:00 6.87 19.86 145.21 33.48
22-11-2023 23:00:00 6.87 21.81 159.28 46.33
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23-11-2023 00:00:00 6,88 22.4 164.11 50.11
23-11-2023 01:00;00 6.89 22.4 163.92 50.07
23-11-2023 02:00:00 6.9 224 163.83 50.07
43-11-2023 03:00:00 6.9 22.4 163.82 a0.1
23-11-2023 04:00:00 6.91 224 163.81 50.1
23-11-2023 05:00:00 6.91 22.4 163.72 50.11
23-11-2023 06:00:00 6.91 22.4 163.8 50.18
23-11-2023 07:00:00 6.592 22.4 163.97 50.22
23-11-2023 08:00:00 6.93 224 163.99 50.26
23-11-2023 09:00:00 6.93 22.71 166.12 50.14
23-11-2023 10:00:00 6.92 21.53 157.63 36.96
23-11-2023 11:00:00 6.91 18,85 138.04 21.67
23-11-2023 12:00:00 6.91 18.54 135.63 20.63
23-11-2023 13:00:00 6.9 18.58 135.93 20.6
23-11-2023 14:00:00 6.9 18.92 1383 21.39
23-11-2023 15:00:00 £.89 19.69 143.71 23.93
23-11-2023 16:00:00 6.89 23.42 171.18 42.45
23-11-2023 17:00:00 6.89 24.15 176.65 473
23-11-2023 18:00:00 6.89 23.68 173.19 46.53
23-11-2023 19:00:00 6.88 15.45 142.44 31.98
23-11-2023 20:00:00 6.89 15.65 143.7 32.9
23-11-2023 21:00:00 6.9 20.68 151.24 40.77
23-11-2023 22:00:00 6.9 20.34 148.84 394
23-11-2023 23:00:00 6.91 20.03 146.45 38.14
24-11-2023 00;00:00 6.91 19.61 1435 36.18
24-11-2023 01:00:00 6.91 20.08 146.84 39.49
24-11-2023 02:00:00 6.92 20.98 153.37 44.8
24-11-2023 03:00:00 6.92 21 15333 44.86
24-11-2023 04:00:00 6.93 20.95 153.28 44.83
24-11-2023 05:00:00 £6.93 209 153,19 44.83
24-11-2023 06:00:00 6.94 20.93 153.24 44.9
24-11-2023 07:00:00 6.94 20.91 153.22 44.87
24-11-2023 08:00:00 6.95 20.95 153.27 44.9
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24-11-2023 09:00:00 6.95 091 153.24 44.9
24-11-2023 10:00:00 6.96 20.98 153.29 44.93
24-11-2023 11:00:00 6.97 21 153.51 44.84
24-11-2023 12:00:00 6.97 20.58 153.67 39.95
24-11-2023 13:00:00 5.23 18.86 138,06 21.32
24-11-2023 14:00:00 693 19.13 135.79 21.68
24-11-2023 15:00:00 6.91 27.78 202.8 49.77
24-11-2023 16:00:00 6.9 20.1 146.91 28.34
24-11-2023 17:00:00 6.89 21.82 159.73 46.68
24-11-2023 18:00:00 £.89 21.62 158.25 41.13
24-11-2023 19:00:00 6.87 19.22 140.63 27.69
24-11-2023 20:00:00 6.87 21.R2 159.39 43.56
24-11-2023 21:00:00 6.87 22.73 166.17 48.37
24-11-2023 22:00:00 6.87 22,7 165.85 48

24-11-2023 23:00:00 6.87 22.68 165.74 47.93
25-11-2023 00:00:00 6.87 22.64 165.68 47.94
25-11-2023 01:00:00 6.87 22.61 165.58 47.95
25-11-2023 02:00:00 b.87 22,61 165.57 43

25-11-2023 03:00:00 6.87 22.61 165.51 47.98
25-11-2023 04:00:00 6.87 22.6 165.38 48.03
25-11-2023 05:00:00 6.88 22.6 165.36 48.04
25-11-2023 06:00:00 6.89 22.6 165.31 48.07
25-11-2023 07:00:00 6.89 22.6 165.37 48.14
25-11-2023 08:00:00 6.89 22.6 165.36 48.15
25-11-2023 09:00:00 6.9 22.73 165.2 47.88
25-11-2023 10:00:00 6.87 21.63 158.62 35.58
25-11-2023 11:00:00 6.87 19.59 143.37 30.78
25-11-2023 12:00:00 6.88 18.52 142.51 34.98
25-11-2023 13:00:00 6.88 2177 159.33 39.61
25-11-2023 14:00:00 6.87 19.23 140.78 31.09
25-11-2023 15:00:00 6.86 19.76 144.5 29.74
25-11-2023 16:00:00 6.85 19.43 142.11 22.48
25-11-2023 17:00:00 6.85 19.5 142.78 30.4
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25-11-2023 18:00:00 6.85 19.83 144.86 32.48
25-11-2023 19:00:00 6.84 24.03 175.59 39.85
25-11-2023 20:00:00 6.85 22.16 162.3 41.52
25-11-2023 21:00:00 6.85 21.46 157 37.69
25-11-2023 22:00:00 6.86 20.83 152.34 34.91
25-11-2023 23:00:00 6.86 19.89 145.58 30,35
26-11-2023 00:00:00 6.87 21.64 158.2 40.55
26-11-2023 01:00:00 6.87 22.18 162.39 44.54
26-11-2023 02:00:00 6.88 22,98 167.96 49.42
26-11-2023 03:00:00 6.89 23.54 172.23 52.61
26-11-2023 04:00:00 6.89 23.48 171.78 52.23
26-11-2023 05:00:00 6.9 23.46 171.58 52.08
26-11-2023 06:00:00 69 2341 171.38 51.91
26-11-2023 07:00:00 6.91 23.4 171.32 51.85
26-11-2023 08:00:00 6.91 23.4 171.32 51.9
26-11-2023 09:00:00 6.91 234 171.28 51.84
26-11-2023 10:00:00 6.92 24.01 175.45 47.84
26-11-2023 11:00:00 6.91 23.65 173.16 38.05
26-11-2023 12:00:00 691 19.6 143.4 29.95
26-11-2023 13:00:00 6.9 19.41 142.04 22.33
26-11-2023 14:00:00 6.89 19.3 141.2 21.78
26-11-2023 15:00:00 6.88 19.41 142.02 22

26-11-2023 16:00:00 6.87 15.49 142.6 22.14
26-11-2023 17:00:00 6.86 19.57 143.09 22.3
£6-11-2023 18:00:00 6.86 15.61 143,37 22.45
26-11-2023 19:00:00 b.86 20.93 152.91 42.79
26-11-2023 20:00:00 6.86 21,1 154.24 44.94
26-11-2023 21:00:00 6.86 21.18 154.94 44.95
26-11-2023 22:00:00 6.86 21.2 154.98 44.95
26-11-2023 23:00:00 6.87 21.2 154.98 44.94
27-11-2023 00:00:00 6.87 1.2 155.12 44.94
27-11-2023 01:00:00 6.87 21.2 155.08 44.93
27-11-2023 02:00:00 6.88 21.2 155.1 44.93
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27-11-2023 03:00:00 6.89 21.2 155.08 44.95
27-11-2023 04:00:00 6.89 21.2 155.09 44.98
27-11-2023 05:00:00 6.9 21.2 155.15 44.97
27-11-2023 06:00:00 6.9 1.2 155.08 44.96
27-11-2023 07:00:00 6.91 21.2 155.08 45.03
27-11-2023 08:00:00 6.91 21.2 155.1 45.03
27-11-2023 09:00:00 6.92 21.2 155.08 45.02
27-11-2023 10:00:00 6.91 21.78 158.44 38.77
27-11-2023 11:00:00 6.9 18.35 134.31 26.73
27-11-2023 12:00:00 6.91 21.03 153.89 38.88
27-11-2023 13:00:00 6.9 19.24 140.81 23.43
27-11-2023 14:00:00 6.89 19.52 142.75 25.48
27-11-2023 15:00:00 6.88 19.93 145.73 29.13
27-11-2023 16:00:00 6.87 19.28 141.23 25.53
27-11-2023 17:00:00 6.87 19.24 140.75 24,69
27-11-2023 18:00:00 6.86 19.48 142.55 25.54
27-11-2023 19:00:00 6.86 15.3 141.3 24.45
27-11-2023 20:00:00 6.88 21,13 154.5 39.54
27-11-2023 21:00:00 6.88 21.26 155.53 41.02
27-11-2023 22:00:00 6.89 20.88 152.75 35.68
27-11-2023 23:00:00 6.89 20.57 150.47 38.29
28-11-2023 00:00:00 6.9 19.98 146.26 35.68
28-11-2023 01:00:00 6.91 19.46 142,25 33.47
28-11-2023 02:00:00 6.91 20.66 151.22 41.95
28-11-2023 03:00:00 6.92 20.58 150.58 41.68
28-11-2023 04:00:00 6.92 2017 147.66 40.18
28-11-2023 05:00:00 6.93 15.89 145.49 38.86
28-11-2023 06:00:00 6.53 19.55 142.99 37.26
28-11-2023 07:00:00 6.94 15.06 139.51 34.87
28-11-2023 08:00:00 6.94 18.58 135.99 32.47
28-11-2023 09:00:00 6.95 19.76 144.42 39.57
28-11-2023 10:00:00 6.93 20.93 153.13 30.28
28-11-2023 11:00:00 6.93 19.23 140.67 23.92
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28-11-2023 12:00:00 6.93 19.55 142.83 25.23
28-11-3023 13:00:00 6.51 15.3 141.33 24.38
28-11-2023 14:00:00 6.9 15.08 139.65 23.63
28-11-2023 15:00:00 6.89 19.09 139.62 24.57
28-11-2023 16:00:00 6.89 19.23 140.78 25.66
28-11-2023 17:00:00 6.88 18.6 136.07 22.58
28-11-2023 18:00:00 6.88 18.8 137.58 23.63
28-11-2023 19:00:00 6.88 18.87 138.06 26.34
28-11-2023 20:00:00 6.88 17.85 130.49 24.49
28-11-2023 21:00:00 6.88 19.5 142.6 35.84
28-11-2023 22:00:00 6.88 19 139.08 33.48
28-11-2023 23:00:00 6.B8 15.81 144.85 38.63
29-11-2023 00:00:00 6.89 20.5 149,97 41.96
29-11-2023 01:00:00 6.89 20.59 150.43 42327
29-11-2023 02:00:00 6.89 20.6 150.52 42.4
29-11-2023 03:00:00 6.89 20.6 150.69 42.59
29-11-2023 04:00:00 6.9 20.6 150.58 426
29-11-2023 05:00:00 6.9 20.6 150.58 42.68
29-11-2023 06:00:00 6.91 20.6 150.5 42.69
25-11-2023 07:00:00 6.91 20.6 150.46 42.72
29-11-2023 08:00:00 6.92 20.6 150.42 42.74
29-11-2023 09:00:00 6.92 20.57 150.43 42.72
25-11-2023 10:00:00 6.92 20.8 151.89 36.42
29-11-2023 11:00:00 6.91 20.08 147.04 26.81
25-11-2023 12:00:00 6.91 18.6 135.97 28.64
29-11-2023 13:00:00 6.91 20.44 149.42 35.43
25-11-2023 14:00:00 6.9 18.12 139.93 23.44
28-11-2023 15:00:00 6.89 20.02 146.08 26.27
25-11-2023 16:00:00 6.89 19.56 143 25.64
25-11-2023 17:00:00 6.88 18.76 137.25 22.08
29-11-2023 18:00:00 6.87 18.64 136.5 21.33
25-11-2023 159:00:00 6.87 19.67 143.65 29.06
29-11-2023 20:00:00 6.87 19.94 145.92 33.46
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29-11-2023 21:00:00 6.87 15.01 139.17 29.28
29-11-2023 22:00:00 6.88 19.41 141.86 33.2
29-11-2023 23:00:00 6.88 19.78 144,67 36.13
30-11-2023 00:00:00 6.88 20.91 152.85 41.88
30-11-2023 01:00:00 6.88 215 157.1 44.55
30-11-2023 02:00:00 6.88 21.5 157.08 44.55
30-11-2023 03:00:00 6.89 21.5 157.13 44.63
30-11-2023 04:00:00 6.9 21.5 157.08 44.58
30-11-2023 05:00:00 6.9 21.5 157.06 44.61
30-11-2023 06:00:00 6.9 21.5 157.01 44.58
30-11-2023 07:00:00 6.91 21.45 156.93 44,61
30-11-2023 08:00:00 6.91 21.41 156.88 44.64
30-11-2023 09:00:00 6.92 21.42 156.86 44.66
30-11-2023 10:00:00 6.92 21.43 156,91 44.68
30-11-2023 11:00:00 £6.93 21.41 156.85 44.62
30-11-2023 12:00:00 6.94 21.41 156.85 44.6
30-11-2023 13:00:00 6.93 22.13 161.66 41.8
30-11-2023 14:00:00 6.92 20.23 148.44 27.45
30-11-2023 15:00:00 6.92 18.61 126.16 22.09
30-11-2023 16:00:00 6.91 18.82 137.81 22.44
30-11-2023 17:00:00 6.91 18.61 136.05 2198
30-11-2023 18:00:00 6.9 18.73 136.84 23.1
30-11-2023 19:00:00 6.91 18.22 1334 26.54
30-11-2023 20:00:00 6.91 17.68 129.37 23.47
30-11-2023 21:00:00 £.91 17.17 125.49 20.77
30-11-2023 22:00:00 6.91 18.92 138.23 32.39
30-11-2023 23:00:00 6.91 20.53 150.25 40.78
01-12-2023 00:00:00 6.91 20.6 150.65 41.47
01-12-2023 01:00:00 6.92 20.6 150.72 41.67
01-12-2023 02:00:00 6,92 20.6 150.6 41.8
01-12-2023 03:00:00 6.92 20.6 150.64 41.93
01-12-2023 04:00:00 6.93 20.6 150.64 41.97
01-12-2023 05:00:00 6.93 20.6 150.65 42.01
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01-12-2023 06:00:00 6.93 20.6 150.62 42

01-12-2023 07:00:00 6.93 20.6 150.65 42.09
01-12-7023 08:00:00 6.94 20.6 150.58 42.12
01-12-2023 09:00:00 6.94 20.6 150.61 42.12
01-12-2023 10:00:00 6.93 19.8 145,17 29.48
01-12-2023 11:00:00 6.92 18.44 134.89 21.31
01-12-2023 12:00:00 6.93 18.03 132.05 19.7
01-12-2023 13:00:00 6.92 19.65 143.18 27.86
01-12-2023 14:00:00 6.91 19.33 141.43 27.81
01-12-2023 15:00:00 6.9 18.58 135.97 24.26
01-12-2023 16:00:00 6.9 18.62 136.2 23.84
01-12-2023 17:00:00 6.89 18.37 134.32 22.23
01-12-2023 18:00:00 6.89 18.38 134.44 21.81
01-12-2023 19:00:00 6.89 19.41 141.96 29.39
01-12-2023 20:00:00 6.89 19.95 145.88 33.87
01-12-2023 21:00:00 6.89 1929 141.17 31.22
01-12-2023 22:00:00 6.89 18.3 134.01 26.61
01-12-2023 23:00:00 b.89 17.63 128.88 24

02-12-2023 00:00:00 6.9 20.68 151.04 42.62
02-12-2023 01:00:00 6.9 20.8 151.97 43.11
02-12-2023 02:00:00 6.9 20.8 152.03 43.16
02-12-2023 03:00:00 6.91 20.8 152.02 43.16
02-12-2023 04:00:00 6.91 20.8 151.96 43.16
02-12-2023 05:00:00 6.92 20.8 151,98 43.17
02-12-2023 06:00:00 6.92 20.8 152.03 43,2
02-12-2023 07:00:00 6.92 20.8 152.01 43.21
02-12-2023 08:00:00 6.92 20.8 152 43.24
02-12-2023 09:00:00 6.93 20.8 152.1 43.28
02-12-2023 10:00:00 6.93 20.8 152.13 43.22
02-12-2023 11:00:00 6.92 18.76 144.7 27.29
02-12-2023 12:00:00 6.92 18.16 13251 20.27
02-12-2023 13:00:00 6.92 18.08 132.21 19.83
02-12-2023 14:00:00 6.91 18.03 131.82 19.54
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02-12-2023 15:00:00 6.91 17.73 129.79 18.32
02-12-2023 16:00:00 6.9 17.71 129.55 18.18
02-12-2023 17:00:00 6.9 17.71 129.53 18.08
02-12-2023 18:00:00 6.89 17.67 129.27 18.02
02-12-2023 19:00:00 6.89 17.69 12924 18.01
02-12-2023 20:00:00 6.89 17.63 129.03 20.79
02-12-2023 21:00:00 6.89 17.44 127.6 22.95
02-12-2023 22:00:00 6.88 17.34 126.96 22.72
02-12-2023 23:00:00 6.89 18.83 137.76 32.3
03-12-2023 00:00:00 6.89 19.93 145.78 39.31
03-12-2023 01:00:00 6.89 20.3 14843 40.97
03-12-2023 02:00:00 6.89 20.3 148.66 41.11
03-12-2023 03:00:00 69 20.3 148.7 41.19
03-12-2023 04:00:00 6.9 20.3 148.69 41.2
03-12-2023 05:00:00 6.91 20.3 148.71 41.21
03-12-2023 06:00:00 691 20.3 148.69 41.2
03-12-2023 07:00:00 6.91 20.3 148.64 41.26
03-12-2023 08:00:00 6.91 20.3 148.63 41.28
03-12-2023 09:00:00 6.92 20.3 148.64 41.3
03-12-2023 10:00:00 6.92 20.33 148.93 39.85
03-12-2023 11:00:00 6.91 18.2 133.26 20.62
03-12-2023 12:00:00 6.91 18.84 137.83 30.16
03-12-2023 13:00:00 6.91 18 131.79 22.04
03-12-2023 14:00:00 6.9 17.6 128.58 17.82
03-12-2023 15:00:00 6.9 17.59 1285 17.75
03-12-2023 16:00:00 6.9 17.59 128.55 17.74
03-12-2023 17:00:00 6.9 17.6 128.73 17.73
03-12-2023 18:00:00 6.9 17.6 128.86 17.76
03-12-2023 19:00:00 6.89 17.92 131.03 22.41
03-12-2023 20:00:00 £6.89 17.75 129.8 24.02
03-12-2023 21:00:00 6.89 17.11 125.19 20.77
03-12-2023 22:00:00 6.89 17.85 130.35 26.19
03-12-2023 23:00:00 6.9 19.86 145.14 39.16
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04-12-2023 00:00:00 6.9 20.19 147.84 40.85
04-12-2023 01:00:00 6.9 20.21 148.05 40.95
04-12-2023 02:00:00 £.91 20.23 148.13 41.03
04-12-2023 03:00:00 6.91 20.22 148.11 41.08
04-12-2023 04:00:00 6.92 20.24 148.13 41.1
04-12-2023 05:00:00 6.92 20.2 148.1 41.11
04-12-2023 06:00:00 6.93 20.2 148.1 41.16
04-12-2023 07:00:00 6.93 20.23 148.14 41.19
04-12-2023 08:00:00 6.93 20.22 148.12 41.2
04-12-2023 09:00:00 6.93 20.26 148.15 41.19
04-12-2023 10:00:00 6.94 20.28 148.21 4121
04-12-2023 11:00:00 6.93 19.38 141.9 30.54
04-12-2023 12:00:00 6.93 17.62 128.83 18.21
04-12-2023 13:00:00 6.93 17.78 130.1 18.55
04-12-2023 14:00:00 6.92 17.79 130.35 18.47
04-12-2023 15:00:00 6.91 17.74 129.8 18.08
04-12-2023 16:00:00 6.91 17.71 129.62 18.03
04-12-2023 17:00:00 6.9 17.7 129.56 18
04-12-2023 18:00:00 6.9 17.7 129.45 17.5
04-12-2023 19:00:00 6.9 18.12 132.47 22.2
04-12-2023 20:00:00 6.9 18.42 134.74 27.28
04-12-2023 21:00:00 6.9 18.05 132.07 25.48
04-12-2023 22:00:00 6.9 17.49 127.95 22.33
04-12-2023 23:00:00 6.9 17.12 125.03 20.51
05-12-2023 00:00:00 6.9 20.1 146.89 35.98
05-12-2023 01:00:00 6.9 20.2 147,94 40.62
05-12-2023 02:00:00 6.9 20.2 147.93 40.66
05-12-2023 03:00:00 6.91 20.28 14823 40.86
05-12-2023 04:00:00 6.91 20.3 148.3 40.93
05-12-2023 05:00:00 65.92 20.3 148.3 41
05-12-2023 06:00:00 NA NA NA NA
05-12-2023 07:00:00 NA NA NA MNA
05-12-2023 08:00:00 NA NA NA MNA

62



652

05-12-2023 09:00:00 NA MNA MNA NA

05-12-2023 10:00:00 MNA MNA NA NA

05-12-2023 11:00:00 NA NA NA NA

05-12-2023 12:00:00 NA MNA NA NA

05-12-2023 13:00:00 NA MNA NA MNA

05-12-2023 14:00:00 MA NA NA NA

05-12-2023 15:00:00 6.9 18.58 135.73 22.7
05-12-2023 16:00:00 6.89 18:1 132.54 19.37
05-12-2023 17:00:00 6.89 17.94 131.23 13.85
05-12-2023 18:00:00 6.89 17.87 130.66 18.44
05-12-2023 19:00:00 6.859 18.95 138.57 28.89
05-12-2023 20:00:00 6.89 18.6 136.1 27.78
05-12-2023 21:00:00 6.89 18.06 132.14 25.16
05-12-2023 22:00:00 6.89 17.52 128.14 22.63
05-12-2023 23:00:00 6.89 20.23 147.9 39.93
06-12-2023 00:00:00 6.9 204 149,51 41.29
06-12-2023 01:00:00 6.9 20.4 149.49 41.33
06-12-2023 02:00:00 6.9 204 149.5 41.4
06-12-2023 03:00:00 6.51 20.4 149.5 41.43
06-12-2023 04:00:00 6.92 20.4 149.48 41.44
06-12-2023 05:00:00 6.92 20.4 149.44 41.48
06-12-2023 06:00:00 6.92 20.4 149.45 41.45
06-12-2023 07:00:00 6.92 20,42 149,58 41.48
06-12-2023 08:00:00 6.93 20.44 149.62 41.52
06-12-2023 09:00:00 6.93 20.44 149,58 41.54
06-12-2023 10:00:00 6.93 20.21 147.83 37.26
06-12-2023 11:00:00 £.92 18.27 133.65 20.94
06-12-2023 12:00:00 6.93 18.98 138.78 27.18
06-12-2023 13:00:00 6.92 17.93 131.02 18.7
06-12-2023 14:00:00 6.91 17.76 129.89 18.17
06-12-2023 15:00:00 6.9 17.65 129.06 17.85
06-12-2023 16:00:00 6.9 17.63 128.88 17.85
06-12-2023 17:00:00 6.9 17.6 128.82 17.75
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06-12-2023 18:00:00 6.89 17.66 129.2 17.78
06-12-2023 19:00:00 6.89 18.5 135.22 22.97
06-12-2023 20:00:00 6.89 19.53 142.92 31.24
06-12-2023 21:00:00 6.89 19,14 140 29.37
06-12-2023 22:00:00 6.89 18.64 136.29 27.4
06-12-2023 23:00:00 6.89 19.18 140.26 30.95
07-12-2023 00:00:00 6.89 20.73 151.52 41.9
07-12-2023 01:00:00 6.9 20.8 152 42.23
07-12-2023 02:00:00 6.9 20.8 152.05 42.31
07-12-2023 03:00:00 6.91 20.8 152.15 42.37
07-12-2023 04:00:00 6.92 20.8 152.18 42.33
07-12-2023 05:00:00 6.92 20.8 152.28 42,37
07-12-2023 06:00:00 6.92 20.8 152.28 42,4
07-12-2023 07:00:00 6.93 20.8 152.33 42.43
07-12-2023 08:00:00 6.93 20.8 152.26 42.4
07-12-2023 09:00:00 6.93 20.8 152,32 42.48
07-12-2023 10:00:00 6.94 20.8 152.4 42.49
07-12-2023 11:00:00 6.94 20,85 152.57 42.44
07-12-2023 12:00:00 6.94 19.42 142,18 28.42
07-12-2023 13:00:00 £.92 17.71 129.49 18.05
07-12-2023 14:00:00 6.92 17.63 129.02 17.88
07-12-2023 15:00:00 6.92 17.61 128.94 17.76
07-12-2023 16:00:00 6.91 17.73 129,77 17.97
07-12-2023 17:00:00 6.91 17.84 130.68 18.26
07-12-2023 18:00:00 6.9 18.1 132.48 18.79
07-12-2023 19:00:00 6.9 18.81 137.6 29,19
07-12-2023 20:00:00 6.9 20.7 151,37 41.28
07-12-2023 21:00:00 6.9 20.78 151.81 41.4
07-12-2023 22:00:00 6.9 20.8 151,92 41.48
07-12-2023 23:00:00 6.91 20.8 151.98 4151
08-12-2023 00:00:00 6.91 20.8 151.97 41.58
08-12-2023 01:00:00 6.91 20.8 152.03 41,69
08-12-2023 02:00:00 6.92 20.8 152.06 41,7
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08-12-2023 03:00:00 6.92 20.8 152.05 41.74
08-12-2023 04:00:00 6.93 208 152.09 41.81
08-12-2023 05:00:00 6.93 20.8 152.04 41.81
08-12-2023 06:00:00 6.93 20.8 152.07 41.87
08-12-2023 07:00:00 6.94 20.8 152.07 41.88
08-12-2023 08:00:00 6.94 20.8 152.11 41.9
08-12-2023 09:00:00 6.94 20.8 152.11 41.9
08-12-2023 10:00:00 6.95 20.8 152.27 41.9
08-12-2023 11:00:00 6.95 20.63 150.92 33.63
08-12-2023 12:00:00 6.93 18.57 135.98 24.97
08-12-2023 13:00:00 b.94 20.24 147.97 3743
08-12-2023 14:00:00 6.93 17.86 130.66 18,13
08-12-2023 15:00:00 6.92 17.86 130.68 18.03
08-12-2023 16:00:00 6,91 20.36 148.58 25.68
08-12-2023 17:00:00 5.9 20.37 149.31 33.52
08-12-2023 18:00:00 6.91 20.5 145.83 38.18
08-12-2023 19:00:00 6,91 21.73 155.04 45.59
08-12-2023 20:00:00 6.91 21.7 158.93 45.57
08-12-2023 21:00:00 6.91 21,74 159.09 45.83
08-12-2023 22:00:00 6.91 21.7 159.06 45.8
08-12-2023 23:00:00 6.91 21.7 158.96 45.82
09-12-2023 00:00:00 6.91 21.7 158.9 45.85
05-12-2023 01:00:00 6.91 21.7 158.86 45.84
09-12-2023 02:00:00 6.92 21.7 158.79 459
059-12-2023 03:00:00 6.92 217 158.78 45.96
039-12-2023 04:00:00 6.93 21.7 158.81 46.01
039-12-2023 05:00:00 6.93 21:7 158.73 45,98
03-12-2023 06:00:00 6.93 217 158.69 46.03
05-12-2023 07:00:00 6.94 21.7 158.74 46.1
09-12-2023 08:00:00 6.94 21.7 158.75 46.1
05-12-2023 09:00:00 6.94 21.7 158.76 46.12
09-12-2023 10:00:00 6.95 21.7 158.89 46.14
05-12-2023 11:00:00 6.96 22.03 161.27 43.01
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03-12-2023 12:00:00 6.93 20.94 153.41 24,79
09-12-2023 13:00:00 6.93 20.23 148.04 22.48
09-12-2023 14:00:00 6.93 19.55 143.75 21.32
09-12-2023 15:00:00 6.91 19.29 141.11 20.77
0S-12-2023 16:00:00 6.9 18.82 137.81 20.78
09-12-2023 17:00:00 6.9 18.12 132.42 23.07
09-12-2023 18:00:00 6.89 15.47 142.35 32.47
05-12-2023 19:00:00 6.89 20.8 151.92 40.97
08-12-2023 20:00:00 6.89 20.9 153.16 41.6
05-12-2023 21:00:00 6.89 20.99 153.36 41.68
09-12-2023 22:00:00 6.89 20.96 153.29 41.67
09-12-2023 23:00:00 6.9 20.95 153.25 41.77
10-12-2023 00:00:00 6.9 20.91 153.22 41.79
10-12-2023 01:00:00 691 20.93 153.23 41.88
10-12-2023 02:00:00 691 20.9 153.2 41.89
10-12-2023 03:00:00 6.92 20.92 153.18 41,91
10-12-2023 04:00:00 6.93 20.93 153.21 41.9
10-12-2023 05:00:00 6.93 20.9 153.14 41.58
10-12-2023 06:00:00 6.93 20.92 153.22 42.01
10-12-2023 07:00:00 6.94 20.93 153.21 42.06
10-12-2023 08:00:00 6.94 20.9 153.2 42.01
10-12-2023 09:00:00 6.94 20.94 153.26 42.03
10-12-2023 10:00:00 6.95 21 153.44 42.07
10-12-2023 11:00:00 6.96 21 153.54 41.99
10-12-2023 12:00:00 6.94 230.34 65.28
10-12-2023 13:00:00 6.93 22.27 163.08 27.25
10-12-2023 14:00:00 6.92 20.23 148.16 24.69
10-12-2023 15:00:00 6.91 19.98 145.59 31.78
10-12-2023 16:00:00 6.9 22.1 161.6 43.82
10-12-2023 17:00:00 6.9 22.03 161.29 43.7
10-12-2023 18:00:00 6.89 22 161.18 43.73
10-12-2023 19:00:00 b.88 22 161.21 43 83
10-12-2023 20.00:00 6.88 22.09 161.49 43.98
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10-12-2023 21:00:00 6.88 12,1 161.48 44.06
10-12-2023 22:00:00 6.88 22.1 161.48 44.1

10-12-2023 23:00:00 6.88 22,1 161.52 44.12
11-12-2023 00:00:00 6.28 22.1 161.55 44.13
11-12-2023 01:00:00 6.B3 22.1 161.45 44.12
11-12-2023 02:00:00 6.88 22.08 161.36 44.16
11-12-2023 03:00:00 6.88 22.04 161.33 44.22
11-12-2023 04:00:00 6.89 42.04 161.31 44.26
11-12-2023 05:00:00 6.9 22.03 161.31 443

11-12-2023 06:00:00 6.9 22.06 161.36 44.34
11-12-2023 07:00:00 6.91 22.05 161.35 44.36
11-12-2023 08:00:00 6.91 22.03 161.31 44.37
11-12-2023 09:00:00 6.91 22.06 161.29 44.39
11-12-2023 10:00:00 6.92 221 161.47 44.43
11-12-2023 11:00:00 592 22.1 161.5 44.36
11-12-2023 12:00:00 6.93 22.1 161.6 44.26
11-12-2023 13:00:00 6.9 22.63 165.57 31.24
11-12-2023 14:00:00 6.9 20.9 152.97 23.61
11-12-2023 15:00:00 6.89 20.05 146,65 21.55
11-12-2023 16:00:00 6.88 19.72 144.26 20.84
11-12-2023 17:00:00 6.87 20.08 146.63 22.33
11-12-2023 18:00:00 6.87 20.68 151.21 30.97
11-12-2023 19:00:00 6.86 23.13 169.12 46.64
11-12-2023 20:00:00 b.86 23.04 168.57 46.35
11-12-2023 21:00:00 6.87 23 168.31 46.05
11-12-2023 22:00:00 6.87 23 168.3 46.08
11-12-2023 23:00:00 6.87 23 168.18 45.98
12-12-2023 00:00:00 73 15.4 186.1 43.5

12-12-2023 01:00:00 7.4 19.5 186.3 43,5

12-12-2023 02:00:00 7.3 19.6 186.2 43.6

12-12-2023 03:00:00 7.1 15.7 186.1 43.5

12-12-2023 04:00:00 7.2 19.8 186 43.4

12-12-2023 05:00:00 7.2 19.8 186.5 43.3
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12-12-2023 06:00:00 7.5 19.3 186.1 43.2
12-12-2023 07:00:00 7.6 19.5 186 43.4
12-12-2023 08:00:00 7.4 19.9 186 43.3
12-12-2023 09:00:00 7.4 19.9 186.8 43.7
12-12-2023 10:00:00 7.7 19.7 186.9 433
12-12-2023 11:00:00 7.4 19.9 186.4 43.1
12-12-2023 12:00:00 7.09 15.8 186.3 43.2
12-12-2023 13:00:00 7.09 20.1 186.7 43.3
12-12-2023 14:00:00 7.2 20.2 186.5 43.5
12-12-2023 15:00:00 7.3 19.8 186.4 43.6
12-12-2023 16:00:00 7.4 19.9 186.6 43.9
12-12-2023 17:00:00 7.1 19.5 186.7 43.2
12-12-2023 18:00:00 7.8 19.9 186 43.5
12-12-2023 19:00:00 7.5 19.6 186 43.3
12-12-2023 20:00:00 7.6 18.7 186.1 43.4
12-12-2023 21:00:00 ¥ 19.9 186.2 43.6
12-12-2023 22:00:00 7.5 21.1 186.23 43.3
12-12-2023 23:00:00 7.3 20.1 185.4 434
13-12-2023 00:00:00 6.9 3.5 172.04 41.69
13-12-2023 01:00:00 6.91 22.53 167.75 35.03
13-12-2023 02:00:00 6.92 22.45 164.32 36.22
13-12-2023 03:00:00 6.93 21.86 155.97 3395
13-12-2023 04:00:00 6.93 23.4 171.23 44.76
13-12-2023 05:00:00 6.94 22.96 168 42.53
13-12-2023 06:00:00 6.94 22.4 163.98 39.58
13-12-2023 07:00:00 6.95 24,12 176.27 47.22
13-12-2023 08:00:00 6.95 24.59 180.08 51.08
13-12-2023 09:00:00 6.96 24.62 180.22 51.09
13-12-2023 10:00:00 6.96 24.66 180.37 51.13
13-12-2023 11:00:00 6.97 24,65 180.34 51

13-12-2023 12:00:00 6.99 24.7 180.42 50.91
13-12-2023 13:00:00 6.98 25.54 186.8 4458
13-12-2023 14:00:00 6.95 24.01 175.78 32.59
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13-12-2023 15:00:00 6.94 25.04 183.39 36.65
13-12-2023 16:00:00 6.93 21.59 158.04 25.66
13-12-2023 17:00:00 6.92 21.6 158.01 25.52
13-12-2023 18:00:00 6.92 21.79 159.41 25.93
13-12-2023 19:00:00 6.93 22.46 164.31 36.13
13-12-2023 20:00:00 6.93 21.91 160.38 36.41
13-12-2023 21:00:00 6.93 22.16 162.08 37.892
13-12-2023 22:00:00 6.94 41.79 158.59 38.32
13-12-2023 23:00:00 6.95 22.09 161.64 41.61
14-12-2023 00:00:00 6.96 22.4 163.95 43.4
14-12-2023 01:00:00 6.96 22.4 164.04 43.4
14-12-2023 02:00:00 6.97 22.4 163.93 434
14-12-2023 03:00:00 5.98 22.4 163.91 43.43
14-12-2023 04:00:00 6.99 22.4 163.9 43.53
14-12-2023 05:00:00 6.99 22.4 163.96 43.52
14-12-2023 06:00:00 7 22.4 164.03 43.54
14-12-2023 07:00:00 7 22.4 164.07 43.52
14-12-2023 08:00:00 7.01 22.4 164.01 43.54
14-12-2023 09:00:00 7.01 224 164.1 43.6
14-12-2023 10:00:00 7.02 22.43 164.2 43.57
14-12-2023 11:00:00 7.04 22.48 164.32 43.53
14-12-2023 12:00:00 7.02 23.14 165.42 35.1
14-12-2023 13:00:00 7.01 23.03 167.99 40.72
14-12-2023 14:00:00 7 23.91 175.21 35.11
14-12-2023 15:00:00 5.98 22.2 162.48 30.44
14-12-2023 16:00:00 6.97 22,98 168.13 44.33
14-12-2023 17:00:00 b.97 23 168.17 44.28
14-12-2023 18:00:00 6.96 23 167.97 44.2
14-12-2023 15:00:00 65.95 23 168.16 44.33
14-12-2023 20:00:00 6.95 23 168.08 44.34
14-12-2023 21:00:00 6.94 23 163.08 44.4
14-12-2023 22:00:00 6.94 22.98 167.97 44.35
14-12-2023 23:00:00 6.94 23 167.96 44.44
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15-12-2023 00:00:00 6.94 23 168.04 44.47
15-12-2023 01:00:00 6.94 23 168.05 44.53
15-12-2023 02:00:00 6.94 23 168.13 44 57
15-12-2023 03:00:00 6.95 23 168.07 44.61
15-12-2023 04:00:00 6.95 23 168.02 44.6

15-12-2023 05:00:00 6.96 23 168.15 44.66
15-12-2023 06:00:00 6.96 23 168.16 44.68
15-12-2023 07:00:00 6.97 23 168.18 44.7

15-12-2023 08:00:00 6.97 23 168,18 44.68
15-12-2023 09:00:00 6.97 23 168.24 44.7

15-12-2023 10:00:00 6.98 23 16837 44.77
15-12-2023 11:00:00 6.99 23 168.48 44.72
15-12-2023 12:00:00 6.99 23.03 168.59 44.73
15-12-2023 13:00:00 7 23.08 168.72 44.72
15-12-2023 14:00:00 7.01 23.11 168.86 44.58
15-12-2023 15:00:00 6.97 23.45 171.58 31.23
15-12-2023 16:00:00 6.96 22.44 164.03 27.05
15-12-2023 17:00:00 6.95 22.59 165.21 27.35
15-12-2023 18:00:00 6.95 20.68 151.48 29.9

15-12-2023 19:00:00 6.95 21.23 155.28 35.47
15-12-2023 20:00:00 6.95 22.17 162.06 40.54
15-12-2023 21:00:00 6.95 23.44 171.5 47.06
15-12-2023 22:00:00 6.95 23.44 171.55 47.03
15-12-2023 23:00:00 6.96 23.5 171.82 47.16
16-12-2023 00:00:00 6.96 23.46 171.66 47.15
16-12-2023 01:00:00 6.96 23.45 171.61 47.25
16-12-2023 02:00:00 6.96 23.49 171.7 47.3

16-12-2023 03:00:00 6.97 23.5 171.7 47.4

16-12-2023 04:00:00 6,98 23.5 171.68 47.38
16-12-2023 05:00:00 6.98 235 171.71 47.44
16-12-2023 06:00:00 £.98 23.5 171.69 47.48
16-12-2023 07:00:00 6.98 23.5 171.73 47.53
16-12-2023 08:00:00 6.99 23.5 171.74 47.55
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16-12-2023 09:00:00 6.95 23.5 171.77 47.57
16-12-2023 10:00:00 7 23.5 171.9 47.62
16-12-2023 11:00:00 7 24.31 177.81 48.9
16-12-2023 12:00:00 6.99 24.1 176.33 43.78
16-12-2023 13:00:00 6.99 22.69 166.01 36.18
16-12-2023 14:00:00 6.97 22.81 166.89 28.42
16-12-2023 15:00:00 6.97 22.7 166.08 27.6
16-12-2023 16:00:00 6.96 22,92 167.78 30.24
16-12-2023 17:00:00 6.96 22.41 163.77 37.98
16-12-2023 18:00:00 6.96 24,5 179.12 48.53
16-12-2023 19:00:00 6.96 24.67 180.34 49.16
16-12-2023 20:00:00 B.96 24,67 180.33 49.18
16-12-2023 21:00:00 6.96 24.62 180.3 49.18
16-12-2023 22:00:00 6.96 24,63 180.28 45,22
16-12-2023 23:00:00 6.97 24.6 180.17 49.16
17-12-2023 00:00:00 6.97 246 180 49,09
17-12-2023 01:00:00 6.97 24.6 179.98 49.15
17-12-2023 02:00:00 £.98 24.6 179.78 49.09
17-12-2023 03:00:00 6.98 24.6 175.92 45.19
17-12-2023 04:00:00 6.99 24.6 179.97 49.26
17-12-2023 05:00:00 6.99 24.6 178.97 49.27
17-12-2023 06:00:00 7 24.6 179.95 49.28
17-12-2023 07:00:00 7 24.6 179.92 493
17-12-2023 08:00:00 7.01 4.6 180.03 49.37
17-12-2023 09:00:00 7.01 246 180.05 49.39
17-12-2023 10:00:00 7.02 24.6 180.15 494
17-12-2023 11:00:00 7.03 24 57 179.82 47.62
17-12-2023 12:00:00 7 23.48 171.83 38.73
17-12-2023 13:00:00 7 22.6 165.57 26.93
17-12-2023 14:00:00 7 22.33 163.22 25.88
17-12-2023 15:00:00 £.99 22.47 164.37 26.35
17-12-2023 16:00:00 £6.98 22.61 165.45 26.78
17-12-2023 17:00:00 6.97 22.8 166.75 27.3
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17-12-2023 18:00:00 6.97 20.4 149.6 25.67
17-12-2023 19:00:00 6.97 18.68 136.58 20.41
17-12-2023 20:00:00 6.97 20.39 148.89 31.95
17-12-2023 21:00:00 6.98 22.08 161.36 41.03
17-12-2023 22:00:00 5.98 22.11 161.81 41.36
17-12-2023 23:00:00 6.99 22.1 162 41.49
18-12-2023 00:00:00 6.99 22.1 161.97 41.5

18-12-2023 01:00:00 7 221 161.91 4153
18-12-2023 02:00:00 7 22.1 161.94 41.6

18-12-2023 03:00:00 7.01 22.1 161,94 41.58
18-12-2023 04:00:00 7.02 221 161.99 41.62
18-12-2023 05:00:00 7.02 22.1 161.91 41.67
18-12-2023 06:00:00 7.03 221 161.9 41.72
18-12-2023 07:00:00 7.03 22,1 161.86 41.7

18-12-2023 08:00:00 7.03 22.1 161.93 41.7

18-12-2023 09:00:00 7.04 221 161.92 41.7

18-12-2023 10:00:00 7.05 22.11 162.01 41.7

18-12-2023 11:00:00 7.05 22.19 162.08 41.7

18-12-2023 12:00:00 7.05 22.77 166.17 40,39
18-12-2023 13:00:00 7.02 22.13 161.94 25.51
18-12-2023 14:00:00 7.03 22.05 161.28 25.13
18-12-2023 15:00:00 7.02 22.34 163.35 26.04
18-12-2023 16:00:00 7.02 22.58 165.12 26.82
18-12-2023 17:00:00 7 23.46 171.49 34.42
18-12-2023 18:00:00 7 23.02 168.35 28.03
18-12-2023 19:00:00 7 22.69 166.08 36.9

18-12-2023 20:00:00 7 22.29 163.12 36.76
18-12-2023 21:00:00 7.01 22,09 161.64 35,87
18-12-2023 22:00:00 7.01 21.49 157.37 33.35
18-12-2023 23:00:00 7.01 20.78 151.87 29.78
19-12-2023 00:00:00 7.02 19.57 143.21 24,38
19-12-2023 01:00:00 7.03 21.03 153.62 32.66
19-12-2023 02:00:00 7.03 22.71 166.09 43,87
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19-12-2023 03:00:00 7.04 22.7 166.33 43.84
15-12-2023 04:00:00 7.04 22.74 166.41 43.93
19-12-2023 05:00:00 7.05 22.71 166.28 43,93
19-12-2023 06:00:00 7.06 22.72 166.3 44,01
19-12-2023 07:00:00 7.06 22.72 166.32 44,05
19-12-2023 08:00:00 7.06 22.72 166.36 44.11
19-12-2023 09:00:00 7.07 22.74 166.42 44.13
19-12-2023 10:00:00 7.07 22.8 166.56 44.18
19-12-2023 11:00:00 7.08 22.8 166.68 441

19-12-2023 12:00:00 7.07 23.96 175.11 39.03
19-12-2023 13:00:00 7.05 22.53 164.85 26.12
19-12-2023 14:00:00 7.05 22.27 162.87 25.38
19-12-2023 15:00:00 7.04 22.16 162,01 25,13
19-12-2023 16:00:00 7.03 22.29 163.13 25.83
19-12-2023 17:00:00 7.02 22.56 164.91 26.76
19-12-2023 18:00:00 7.02 21.46 157,23 32.02
19-12-2023 19:00:00 7.02 22.3 162.83 40.09
19-12-2023 20:00:00 7.02 23.35 170.86 45.62
19-12-2023 21:00:00 7.02 234 170.91 45.48
19-12-2023 22:00:00 7.02 23.33 170.8 45.38
19-12-2023 23:00:00 7.02 23.3 170.8 45,46
20-12-2023 00:00:00 7.03 23.32 170.78 45.44
20-12-2023 01:00:00 7.03 233 170.77 45.47
20-12-2023 02:00:00 7.03 23.3 170.73 45.48
20-12-2023 03:00:00 7.04 23.3 170.73 45,51
20-12-2023 04:00:00 7.05 23.3 170.75 45,54
20-12-2023 05:00:00 7.05 23.3 170.75 45.58
20-12-2023 06:00:00 7.05 23.32 170.76 45.55
20-12-2023 07:00:00 7.06 23.31 170.75 45.57
20-12-2023 08:00:00 7.06 23.3 170.77 45.62
20-12-2023 09:00:00 7.06 23.32 170.79 45.62
20-12-2023 10:00:00 7.07 234 170.89 45.7

20-12-2023 11:00:00 7.07 23.4,- 170.93 45.62
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20-12-2023 12:00:00 7.07 24.58 179.58 45.47
20-12-2023 13:00:00 7.04 23.78 173.97 30.04
20-12-2023 14:00:00 7.04 21.63 158.42 32.11
20-12-2023 15:00:00 7.04 23,63 172.58 44,28
20-12-2023 16:00:00 7.04 23.98 175.25 45.7

20-12-2023 17:00:00 7.03 23.92 175.14 45.66
20-12-2023 18:00:00 7.02 23.9 175.06 45.73
20-12-2023 19:00:00 7.01 23.93 175.17 45.83
20-12-2023 20:00:00 7.01 23.98 175.27 45.88
20-12-2023 21:00:00 7.01 24 175.58 46.12
20-12-2023 22:00:00 7 24 17558 46.2

20-12-2023 23:00:00 7 24 175.67 46.23
21-12-2023 00:00:00 7 24 175.72 46.24
21-12-2023 01:00:00 7 24 175.73 46.33
21-12-2023 02:00:00 7.01 24.01 175.89 46.41
21-12-2023 03:00:00 7.01 24 175.8 46.37
21-12-2023 04:00:00 7.01 24 175.75 46.38
21-12-2023 05:00:00 7.01 24 175.75 46.39
21-12-2023 06:00:00 7.02 24 175.75 46.38
21-12-2023 07:00:00 7.02 24 175.78 46.48
21-12-2023 08:00:00 7.03 24 175.72 46.5

21-12-2023 09:00:00 7.03 24 175.83 46.51
21-12-2023 10:00:00 7.03 24,02 175.92 46.53
21-12-2023 11:00:00 7.04 24.08 176.01 46.52
21-12-2023 12:00:00 7.01 23.75 173.7 39.63
21-12-2023 13:00:00 7.02 24,64 180,28 45.3

21-12-2023 14:00:00 7.03 23.48 171.72 39.37
21-12-2023 15:00:00 7.02 23.12 169.33 32.65
21-12-2023 16:00:00 7 21.43 156.88 23.05
21-12-2023 17:00:00 6.99 20.99 153,56 21.9

21-12-2023 18:00:00 6.97 21.76 159,05 24.72
21-12-2023 19:00:00 6.97 19.18 140.56 19.77
21-12-2023 20:00:00 6.97 1883 137.78 18.69
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21-12-2023 21:00:00 6.97 22.09 161.4 37.35
21-12-2023 22:00:00 6.97 23.27 170.17 43.26
21-12-2023 23:00:00 6.97 23.3 170.4 43,35
22-12-2023 00:00:00 6.97 23.3 170.58 43.47
22-12-2023 01:00:00 6.97 23.37 170.87 43.65
22-12-2023 02:00.00 6.97 23.4 170.97 43.71
22-12-2023 03:00:00 6.98 23.4 171.08 43.78
22-12-2023 04:00:00 6.98 234 171.04 43.79
22-12-2023 05:00:00 6.99 23.4 171.04 43.83
22-12-2023 06:00:00 7 23.4 171.14 43.94
22-12-2023 07:00:00 7 23.4 171.08 43.94
22-12-2023 08:00:00 7 23.4 171.12 43.99
22-12-2023 09:00:00 7.01 23.4 171.06 44

22-12-2023 10:00:00 7.01 23.4 171.18 44.06
22-12-2023 11:00:00 7.01 23.4 171.24 44.07
22-12-2023 12:00:00 7.01 23.68 173.3 40.93
22-12-2023 13:00:00 6.99 23.87 174.54 30.33
22-12-2023 14:00:00 b.89 21.39 156.6 26.26
22-12-2023 15:00:00 6.99 25.01 182.59 45.98
22-12-2023 16:00:00 7 24.51 179.52 43.47
22-12-2023 17:00:00 6.99 22.76 166.59 36.38
22-12-2023 18:00:00 6.99 22.84 167.15 39.61
42-12-2023 19:00:00 6.99 23.03 168.43 40.67
22-12-2023 20:00:00 6.95 22.65 165.73 39.2
22-12-2023 21:00:00 6.99 22.54 164.88 38.29
22-12-2023 22:00:00 6.99 23.56 172.14 44.32
22-12-2023 23:00:00 6.99 24.13 176.58 46.68
23-12-2023 00:00:00 6.99 24.1 176.21 46.64
23-12-2023 01:00:00 7 24.1 176.19 46.63
23-12-2023 02:00:00 7 24.09 176.13 46,66
23-12-2023 03:00:00 7 24.08 176.11 46.75
23-12-2023 04:00:00 i 24.1 176.25 46.94
23-12-2023 05:00:00 7 24.1 176.41 47.01

75



665

23-12-2023 06:00:00 7.01 241 176.32 46.94
23-12-2023 07:00:00 7.01 241 176.47 47.09
23-12-2023 08:00:00 7.01 24.1 176.47 47.12
23-12-2023 09:00:00 7.01 2411 176.49 47.08
23-12-2023 10:00:00 7.02 24.1 176.41 46.92
23-12-2023 11:00:00 7.02 24.12 17651 46,98
23-12-2023 12:00:00 7.03 24,16 176.72 47.05
23-12-2023 13:00:00 7.04 24,23 177.24 47.41
23-12-2023 14:00:00 7.02 23.83 174.41 36.26
23-12-2023 15:00:00 7.01 23.05 168.68 36.74
23-12-2023 16:00:00 7.01 23.26 170.27 31.06
23-12-2023 17:00:00 7 22.3 162.91 37.31
23-12-2023 18:00:00 7 23.8 173,84 44.58
23-12-2023 19:00:00 7 23.8 173.89 44.65
23-12-2023 20:00:00 6.99 23.8 173.9 44.72
23-12-2023 21:00:00 6.99 23.8 173.B5 44.69
23-12-2023 22:00:00 &6.99 23.8 173.B8 44.71
23-12-2023 23:00:00 6.98 23.8 1739 44.8
24-12-2023 00:00:00 6.98 23.8 173.96 44,81
24-12-2023 01:00:00 6,98 23.8 173.92 44.82
24-12-2023 02:00:00 6.99 231.8 173.98 44,88
24-12-2023 03:00:00 6.99 23.8 173.96 44 .87
24-12-2023 04:00:00 6.99 23.8 173.92 44.83
24-12-2023 05:00:00 6.99 23.79 173.85 44.9
24-12-2023 06:00:00 T 23.73 173.75 44.91
24-12-2023 07:00:00 7 23.8 173.82 44.97
24-12-2023 08:00:00 7.01 23.8 173.84 45
24-12-2023 09:00:00 7.01 238 173.9 45.01
24-12-2023 10:00:00 7.02 23.8 174.04 45
24-12-2023 11:00:00 7.03 23.8 174.03 44.96
24-12-2023 12:00:00 7.01 24.94 182.47 39,55
24-12-2023 13:00:00 7 23.94 175.14 30.24
24-12-2023 14:00:00 7 220.31 55.5
I,
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24-12-2023 15:00:00 7.01 26.6 195.15 48.88
24-12-2023 16:00:00 7.02 23.02 163.36 36.57
24-12-2023 17:00:00 7.01 24.69 180.66 45.61
24-12-2023 18:00:00 7.01 23.99 175.68 42.63
24-12-2023 19:00:00 7.01 25.67 187.56 50.05
24-12-2023 20:00:00 7.02 24.66 180.36 44,68
24-12-2023 21:00:00 7.02 24,42 178.75 43.55
24-12-2023 22:00:00 7.02 24.16 176.77 42.02
24-12-2023 23:00:00 7.03 23.6 172.63 39,37
25-12-2023 00:00:00 7.03 23.05 168.63 36.64
25-12-2023 01:00:00 7.04 22.93 167.68 34.56
25-12-2023 02:00:00 7.04 23.7 173.26 41.07
25-12-2023 03:00:00 7.04 24.24 177.32 44.32
25-12-2023 04:00:00 7.05 23.78 174.03 42.28
25-12-2023 05:00:00 7.06 23.25 170.08 39.78
25-12-2023 06:00:00 7.06 24.16 176.34 45,56
25-12-2023 07:00:00 7.06 25.4 185.87 50.43
25-12-2023 08:00:00 7.07 25.43 186.16 50.55
25-12-2023 09:00:00 7.07 25.43 186.17 50.54
25-12-2023 10:00:00 7.08 25.48 186.23 50.62
25-12-2023 11:00:00 7.08 25.5 186.35 50.69
25-12-2023 12:00:00 7.09 25.48 186.21 50.52
25-12-2023 13:00:00 7.07 23.73 173.77 34,07
25-12-2023 14:00:00 7.06 23.23 169.85 28.51
25-12-2023 15:00:00 7.06 21.95 160.66 30.18
25-12-2023 16:00:00 7.06 22.97 168.07 37.58
25-12-2023 17:00:00 7.05 24.75 180.78 46.61
25-12-2023 18:00:00 7.05 25.24 184.71 48.84
25-12-2023 19:00:00 7.04 25.22 184.65 48.84
25-12-2023 20:00:00 7.04 25,25 184.84 49.09
25-12-2023 21:00:00 7.03 25.3 184.97 49,22
25-12-2023 22:00:00 7.03 25.3 184.94 49.21
25-12-2023 23:00:00 7.03 253 = 184.95 49.22
..__..
e
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26-12-2023 00:00:00 7.03 25.3 184.95 49.24
26-12-2023 01:00:00 7.03 25.3 184.93 45,19
26-12-2023 02:00:00 7.03 25.3 184.93 49.28
26-12-2023 03:00:00 7.04 25.3 184.98 49.29
26-12-2023 04:00:00 7.04 25.3 184.92 45.25
26-12-2023 05:00:00 7.04 5.3 184.86 49.25
26-12-2023 06:00:00 7.05 253 184.88 4928
26-12-2023 07:00:00 7.05 25.3 184 .81 49.24
26-12-2023 08:00:00 7.05 25.3 184.84 49.28
26-12-2023 09:00:00 7.06 25.3 184.83 49.3
26-12-2023 10:00:00 7.06 25.3 184.93 49.38
26-12-2023 11:00:00 7.06 5.3 184.95 49.43
26-12-2023 12:00:00 7.07 25.3 184.97 49.36
26-12-2023 13:00:00 7.06 23.93 175.18 37.51
26-12-2023 14:00:00 /.04 21.3 155.86 22.29
26-12-2023 15:00:00 7.04 215 157.27 23

26-12-2023 16:00:00 7.03 23.1 168.93 30.85
26-12-2023 17:00:00 7.02 24.27 177.38 44.63
26-12-2023 18:00:00 7.01 2432 178.09 44.9
26-12-2023 19:00:00 7.01 24.33 178.07 44,91
26-12-2023 20:00:00 7 24,34 178.14 45

26-12-2023 21:00:00 7 24.3 178.05 45.01
26-12-2023 22:00;00 7 24.3 178.04 45.01
26-12-2023 23:00:00 7 24.31 178.04 45.02
27-12-2023 00:00:00 7 24.3 178.03 45.05
27-12-2023 01:00:00 7 243 178.02 45.07
27-12-2023 02:00:00 Z 24.3 177.98 45.07
27-12-2023 03:00:00 7.01 24.3 177.97 45.08
27-12-2023 04:00:00 7.01 24.3 177.94 4511
27-12-2023 05:00:00 7.02 24.3 177.92 45,12
27-12-2023 06:00:00 7.02 24.3 177.9 45.17
27-12-2023 07:00:00 7.02 24.3 177.89 45.18
27-12-2023 08:00:00 7.02 24.3 177.88 45.2

- l-m.._.,. 2
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27-12-2023 09:00:00 7.02 24.3 177,91 45.2
27-12-2023 10:00:00 7.03 243 177.97 45.24
27-12-2023 11:00:00 7.03 24.3 178.01 45.24
27-12-2023 12,00:00 7.03 24.32 178.07 45.22
27-12-2023 13:00:00 7.02 23.32 170.75 33.42
27-12-2023 14:00:00 7 21.16 154,89 22.02
27-12-2023 15:00:00 7 22.12 161.66 25.15
27-12-2023 16:00:00 6.99 22.8 166.79 27.21
27-12-2023 17:00:00 6.98 23.28 170.13 34.97
27-12-2023 18:00:00 6.98 24.8 181.39 46.05
27-12-2023 19:00:00 6.97 24.8 181.73 46.4
27-12-2023 20:00:00 6.97 24.8 181.53 46.19
27-12-2023 21:00:00 6.97 24.8 181.51 46.14
27-12-2023 22:00:00 6.97 24.8 181.37 46.08
27-12-2023 23:00:00 6,97 24.8 181.37 46.08
28-12-2023 00:00:00 6.97 24.8 181.4 46.13
28-12-2023 01:00:00 6.97 24.8 181.45 46,17
28-12-2023 02:00:00 6.97 24.8 181.32 46.11
28-12-2023 03:00:00 6.97 24.8 181.3 46.12
28-12-2023 04:00:00 6.98 24.8 181.3 46.16
28-12-2023 05:00:00 6.98 24.8 181.28 46.1
28-12-2023 06:00:00 6.98 24.8 181.24 46,11
28-12-2023 07:00:00 6.99 24.8 181.23 46.17
28-12-2023 08:00:00 6.99 24.8 181.22 46.19
28-12-2023 09:00:00 7 24.8 181.24 46.22
28-12-2023 10:00:00 7 24.8 181.29 46.26
28-12-2023 11:00:00 y F—— Y 181.24. 46.21
28-12-2023 12:00:00 7 248 | 18129 46.22
28-12-2023 13:00:00 6.99 24.63 179.96 41.69
28-12-2023 14:00:00 6.98 27.58 201.44 53.34
28-12-2023 15:00:00 6.98 22.12 162.06 24.44
28-12-2023 16:00:00 5.98 22.19 162.3 24.54
28-12-2023 17:00:00 6.97 22.48 164.45 25.58
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28-12-2023 18:00:00 6,96 22.51 164.62 25.73
28-12-2023 19:00:00 6.96 21.06 154.12 26.31
28-12-2023 20:00:00 6.96 22.32 163.19 34.6
28-12-2023 21:00:00 6.96 23.64 172.87 42.41
28-12-2023 22:00:00 6.96 23.6 172.71 42.43
48-12-2023 23:00:00 6.596 23.63 172.97 42.57
29-12-2023 00:00:00 6,96 23.66 173.04 42.6
29-12-2023 01:00:00 6.57 23.69 173.28 42.72
29-12-2023 02:00:00 6.97 23.7 173.69 42.99
29-12-2023 03:00:00 6.97 23.74 173.75 43.03
25-12-2023 04:00:00 6.98 23.8 173.8 43.1
239-12-2023 05:00:00 6.98 23.8 173.86 43.12
28-12-2023 06:00:00 6.98 23.8 173.92 43.16
29-12-2023 07:00:00 6.99 23.8 173.88 43.18
25-12-2023 08:00:00 6.99 23.8 173.9 43.2
289-12-2023 09:00:00 6.99 23.8 173.9 43.22
29-12-2023 10:00:00 7 23.8 173.88 43.22
29-12-2023 11:00:00 7 23.8 173.92 43.23
29-12-2023 12:00:00 7 23.8 173.95 43.22
25-12-2023 13:00:00 5.98 22.81 166.99 28.08
29-12-2023 14:00:00 6.98 21.9% 160.77 23.68
29-12-2023 15:00:00 6.98 22.3 163.07 24.73
29-12-2023 16:00:00 6.98 22.58 165.28 25.62
25-12-2023 17:00:00 6.97 25.68 187.75 42.38
29-12-2023 18:00:00 6.97 22.38 154.02 25.17
29-12-2023 19:00:00 6.96 21.23 155.2 27.24
289-12-2023 20:00:00 6.96 22.95 167.8 35.53
29-12-2023 21:00:00 6.96 24.09 176.21 43.17
28-12-3023 22:00:00 6.596 24.1 176.2 43.2
29-12-2023 23:00:00 6.96 24,14 176.64 43.5
30-12-2023 00:00:00 6.97 24.2 177.2 43.89
30-12-2023 01:00:00 6.97 24.22 177.25 43.92
30-12-2023 02:00:00 6.97 24.21 - 177.36 43.98
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30-12-2023 03:00:00 6.98 24.23 177.32 43.95
30-12-2023 04:00:00 6.98 24.21 177.33 43.98
30-12-2023 05:00:00 6.99 4.2 177.29 43.97
30-12-2023 06:00:00 6.99 24.21 177.36 44.01
30-12-2023 07:00:00 6.89 24.21 177.31 44.04
30-12-2023 08:00:00 7 24,321 177.36 44.09
30-12-2023 09:00:00 7 4.2 177.3 44.05
30-12-2023 10:00:00 7.01 24.2 1773 44.1
30-12-2023 11:00:00 7.01 24.2 177.34 44.1
30-12-2023 12:00:00 6.99 23.48 172.01 33.65
30-12-2023 13:00:00 6.99 22.55 164.95 25.08
30-12-2023 14:00:00 6.99 22.1 161.7 23.77
30-12-2023 15:00:00 £.98 22.28 152.9 24.42
30-12-2023 16:00:00 6.97 22 161.05 23.6
30-12-2023 17:00:00 _ NA MNA - —MNA NA

30-12-2023 18:00:00 NA NA NA NA

30-12-2023 19:00:00 NA NA MNA NA

30-12-2023 20:00:00 NA NA NA NA

30-12-2023 21:00:00 NA NA NA NA

30-12-2023 22:00:00 NA NA NA NA

30-12-2023 23:00:00 NA NA NA NA

31-12-2023 00:00:00 NA NA NA NA

31-12-2023 01:00:00 NA NA NA NA

31-12-2023 02:00:00 6.99 24.33 177.9 42.17
31-12-2023 03:00:00 6.99 24.75 181.22 44.57
31-12-2023 04:00:00 6.99 24.5 179.44 43.5
31-12-2023 05:00:00 7 24.25 177.47 42.46
31-12-2023 06:00:00 7 £4.23 1772 42.22
31-12-2023 07:00:00 7 23.94 175.14 40.89
31-12-2023 08:00:00 7.01 23,53 172.21 35.15
31-12-2023 09:00:00 7.01 23.24 170.06 37.77
31-12-2023 10:00:00 7.01 22.68 166.06 35.16
31-12-2023 11:00:00 7.01 22.58 165.09 35.96
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31-12-2023 12:00:00 7.02 25.21 184.17 46
31-12-2023 13:00:00 7 21.2 155.24 20.91
31-12-2023 14:00:00 7 21.2 155.03 20.87
31-12-2023 15:00:00 6.99 21.41 156.86 21.63
31-12-2023 16:00:00 6.99 21.43 156.88 21.82
31-12-2023 17:00:00 7 25.16 183.34 42.94
31-12-2023 18:00:00 6.99 23.72 173.18 39.03
31-12-2023 19:00:00 6.99 24.23 177.13 38.33
31-12-2023 20:00:00 7 24.36 178.24 40.68
31-12-2023 21:00:00 7 24.34 178.1 40.18
31-12-2023 22:00:00 7 24.2 177.26 39.64
31-12-2023 23:00:00 7.01 24.17 176.76 38.97
01-01-2024 00:00:00 7.01 23.77 173.97 37.34
01-01-2024 01:00:00 7.01 23.13 169.28 34.8
01-01-2024 02:00:00 7.02 22.44 164.21 32.11
01-01-2024 03:00:00 7.02 21.63 158.38 28.59
01-01-2024 04:00:00 7.02 20.75 151.89 24.41
01-01-2024 05:00:00 7.02 20.87 152.54 25.52
01-01-2024 06:00:00 7.02 21.74 159.1 32.16
01-01-2024 07:00:00 7.03 23.8 174.04 41.84
01-01-2024 08:00:00 7.03 23.9 174.87 42.35
01-01-2024 09:00:00 7.03 23.9 175.05 42.45
01-01-2024 10:00:00 7.04 24 175.49 42.65
01-01-2024 11:00:00 7.03 23.61 172.9 37.87
01-01-2024 12:00:00 7.01 21.58 157.76 21.59
01-01-2024 13:00:00 7.01 21.6 157.93 21.67
01-01-2024 14:00:00 7.01 22.1 161,74 24.99
01-01-2024 15:00:00 7 21.87 159.99 24.12
01-01-2024 16:00:00 6.99 21.91 160.38 26.93
01-01-2024 17:00:00 6.98 21,63 158.29 21.78
01-01-2024 18:00:00 6.98 21.48 157.26 23.22
01-01-2024 19:00:00 6.98 23.9 173.45 39.55
01-01-2024 20:00:00 6.98 26.4 185.77 44
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01-01-2024 21:00:00 6.98 173.08 36.58
01-01-2024 22:00:00 6.98 162.88 32.36
01-01-2024 23:00:00 6.99 176.42 42.22
02-01-2024 00:00:00 6.99 177.47 42.83
02-01-2024 01:00:00 6.99 177.81 43
02-01-2024 02:00:00 7 177.93 43.11
02-01-2024 03:00:00 L 177.98 43.2
02-01-2024 04:00:00 7 177.95 43.18
02-01-2024 05:00:00 7.01 178 43.2
02-01-2024 06:00:00 7.01 178.03 43.27
02-01-2024 07:00:00 7.01 178 43.2
02-01-2024 08:00:00 7:02 178.02 43.24
02-01-2024 09:00:00 7.02 178 43.21
02-01-2024 10:00:00 7.02 178.18 43.35
02-01-2024 11:00:00 7.02 178.41 43.5
02-01-2024 12:00:00 7.02 178.1 42.13
02-01-2024 13:00:00 7 157.3 213
02-01-2024 14:00:00 7 156.3 20.9
02-01-2024 15:00:00 i 155.45 20.35
02-01-2024 16:00:00 6.99 157.2 21,13
02-01-2024 17:00:00 6,98 163.1 23.72
02-01-2024 18:00:00 6.98 162.07 25.71
02-01-2024 15:00:00 6.99 172.84 36.2
02-01-2024 20:00:00 5.99 161.77 29.99
02-01-2024 21:00:00 6.93 160.41 29.15
02-01-2024 22:00:00 6.99 158.98 28.32
02-01-2024 23:00:00 _fs. 157.98 27.53
03-01-2024 00:00:00 Z7.01 166.46 34.1
03-01-2024 01:00:00 7.01 172.5 38.3
03-01-2024 02:00:00 7.02 170.43 37.07
03-01-2024 03:00:00 7.02 168.18 35.78
03-01-2024 04:00:00 7.02 166.05 . 34.2
03-01-2024 05:00:00 7.03 163.69 33.78
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03-01-2024 06:00:00 7.03 24.59 179.93 43.71
03-01-2024 07:00:00 7.03 24.66 180.36 43.9
03-01-2024 08:00:00 7.04 24.65 180.33 43.95
03-01-2024 09:00:00 7.04 24.7 180.41 43.97
03-01-2024 10:00:00 7.04 24.66 180.36 43.9
03-01-2024 11:00:00 7.05 24.7 180.47 44

03-01-2024 12:00:00 7.03 22.35 163.9 26.5
03-01-2024 13:00:00 7.02 214 156.63 20.53
03-01-2024 14:00:00 7.02 21.47 157.02 20.52
03-01-2024 15:00:00 7.01 23.58 172.26 35.11
03-01-2024 16:00:00 7 22.89 167.82 29.5
03-01-2024 17:00:00 6.99 21.75 159.23 21.26
03-01-2024 18:00:00 6.98 21.79 159.51 21.19
03-01-2024 19:00:00 6.97 21.18 154.9 21.13
03-01-2024 20:00:00 6.97 23.03 168.22 32.32
03-01-2024 21:00:00 6.97 24,93 182.25 43.01
03-01-2024 22:00:00 6.97 25 182.75 43.41
03-01-2024 23:00:00 6.97 25.03 183.04 43.59
04-01-2024 00:00:00 6,97 25.1 183.44 43.85
04-01-2024 01:00:00 6.97 25.1 183.51 43.93
04-01-2024 02:00:00 6.98 25.1 183.51 43.99
04-01-2024 03:00:00 6.98 25.1 183.53 44

04-01-2024 04:00:00 6.99 25.1 183.53 44.06
04-01-2024 05:00:00 7 25.1 183.5 44.06
04-01-2024 06:00:00 F 25.1 183.52 44.07
04-01-2024 07:00:00 7 25.1 183.52 44.03
04-01-2024 08:00:00 7 25.1 183.51 44,07
04-01-2024 09:00:00 7.01 25,1 183.48 44.08
04-01-2024 10:00:00 7.01 25.1 183.56 44.1
04-01-2024 11:00:00 7.01 25.1 183.51 44.1
04-01-2024 12:00:00 7 24.74 181.13 39.95
04-01-2024 13:00:00 6.98 21.71 158.92 20.6
04-01-2024 14:00:00 6.98 17641 36.18
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04-01-2024 15:00:00 6.98 22.96 168.14 27.18
04-01-2024 16:00:00 6.97 22.03 161.13 21.43
04-01-2024 17:00:00 6.96 21,91 160.33 20.87
04-01-2024 18:00:00 6.96 22.64 165.54 25.78
04-01-2024 19:00:00 6.95 22.82 166.49 24.44
04-01-2024 20:00:00 6.95 25.96 189,87 44,21
04-01-2024 21:00:00 6.95 25.74 188.17 43,93
04-01-2024 22:00:00 6.94 25.79 1885 44,28
04-01-2024 23:00:00 6.94 25.8 188.67 44.33
05-01-2024 00:00:00 6.94 25.8 188.86 44,37
05-01-2024 01:00:00 6.95 25.81 189.06 44,53
05-01-2024 02:00:00 6.95 25.83 189.09 44.54
05-01-2024 03:00:00 6.96 25.82 189.11 44.6

05-01-2024 04:00:00 6.97 25.87 189.12 44.6

05-01-2024 05:00:00 6.97 25,83 189.07 44,61
05-01-2024 06:00:00 6.97 25.81 189.09 44.64
05-01-2024 07:00:00 6.97 25.86 189.11 44.7

05-01-2024 08:00:00 6.97 25.8 189.04 44,68
05-01-2024 09:00:00 6.97 25.84 189.1 44.7

05-01-2024 10:00:00 6.98 25.86 189,09 44,69
05-01-2024 11:00:00 6.98 25.79 188.92 44.02
05-01-2024 12:00:00 6.95 22.86 167.53 23.5

05-01-2024 13:00:00 6.95 22.32 163.37 21.46
05-01-2024 14:00:00 6.95 22.45 164.26 21.75
05-01-2024 15:00:00 6.95 22.58 165.19 22.03
05-01-2024 16;00:00 6.94 22.75 166.42 22.45
05-01-2024 17:00:00 6.94 23.02 168.35 23.15
05-01-2024 18:00:00 6.93 23.41 171.24 24.3

05-01-2024 19:00:00 6.93 24.33 177.93 30.65
05-01-2024 20:00:00 6.93 24.41 178.63 34.03
05-01-2024 21:00:00 6.93 24.2 17703 | _33.15
05-01-2024 22:00:00 6.93 24 175.64 32.27
05-01-2024 23:00:00 6.93 172.63 30.53
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06-01-2024 00:00:00 £.94 168.16 27.87
06-01-2024 01:00:00 6.94 164.14 25.22
06-01-2024 02:00:00 5.95 168.83 28.49
06-01-2024 03:00:00 6.95 174.4 33.31
06-01-2024 04:00:00 £.95 186.49 42.26
06-01-2024 05:00:00 6.96 190.24 44.4

06-01-2024 06:00:00 6.96 180.38 44.47
06-01-2024 07:00:00 6.97 150.47 44.54
06-01-2024 08:00:00 5.97 190.52 4462
06-01-2024 09:00:00 6.97 190.67 44.68
06-01-2024 10:00:00 6.98 180.67 44.7

06-01-2024 11:00:00 6.98 150.35 43.73
06-01-2024 12:00:00 6.95 175.98 25.92
06-01-2024 13:00:00 6.96 188.66 40.37
06-01-2024 14:00:00 6.96 187.23 45.9

06-01-2024 15:00:00 6.56 197.23 45.91
06-01-2024 16:00:00 6.95 178.15 28.55
06-01-2024 17:00:00 6.94 171.31 23.15
06-01-2024 18:00:00 6.24 172.92 26.61
06-01-2024 13:00:00 6,95 195.16 42.46
06-01-2024 20:00:00 6.96 196.4 42.57
06-01-2024 21:00:00 6.97 192.7 40.52
06-01-2024 22:00:00 6.97 150.66 39.51
06-01-2024 23:00:00 6.97 188.24 37.56
07-01-2024 00:00:00 6.98 186.83 37.26
07-01-2024 01:00:00 6.98 199.82 45.85
07-01-2024 02:00:00 £.98 201.29 46.7

07-01-2024 03:00:00 6.99 200.55 46.4

07-01-2024 04:00:00 6.99 199597 46.08
07-01-2024 05:00:00 6.99 156.12 44.6

07-01-2024 06:00:00 7 1594.28 43.54
07-01-2024 07:00:00 7 192.69 42.78
07-01-2024 08:00:00 7.01 191.55 42.07
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07-01-2024 09:00:00 7.01 190.36 41.36
07-01-2024 10:00:00 7.02 190.12 41.05
07-01-2024 11:00:00 7.03 187.65 39,84
07-01-2024 12:00:00 7 180.18 27.63
07-01-2024 13:00:00 7 171.66 22.75
07-01-2024 14:00:00 7 173.13 23.32
07-01-2024 15:00:00 6.99 202.74 43,18
07-01-2024 16:00:00 6.99 194.14 38.38
07-01-2024 17:00:00 6.99 184.1 32.64
07-01-2024 18:00:00 6.99 198.17 43.68
07-01-2024 19:00:00 7 194.24 40.49
07-01-2024 20:00:00 7 190.19 37.84
07-01-2024 21:00:00 7 189.23 37.05
07-01-2024 22:00:00 7 187.5 35.93
07-01-2024 23:00:00 7.01 182.63 33.82
08-01-2024 00:00:00 7.01 186.73 36.64
08-01-2024 01:00:00 7.01 198.87 4477
08-01-2024 02:00:00 7.01 197 43.7
08-01-2024 03:00:00 7.01 195.47 42.86
08-01-2024 04:00:00 7.02 194,28 41.99
08-01-2024 05:00:00 7.02 192,66 40.98
08-01-2024 06:00:00 7.02 191.09 40.03
08-01-2024 07:00:00 7.02 189,26 38.91
08-01-2024 08:00:00 7.02 187.16 37.61
08-01-2024 09:00:00 7.03 189.51 37.94
08-01-2024 10:00:00 7.03 194.88 T ——
08-01-2024 11:00:00 7.03 197.24 44.42
08-01-2024 12:00:00 7.01 189.65 32.43
08-01-2024 13:00:00 7 184.6 28.17
08-01-2024 14:00:00 7.02 186.14 31.29
08-01-2024 15:00:00 7.03 195,87 39,94
08-01-2024 16:00:00 7.02 202.17 43.99
08-01-2024 17:00:00 6.98 186.33 29.01
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08-01-2024 18:00:00 6.99 29.6 216.55 46.67
08-01-2024 19:00:00 6.99 28,78 210.49 46.32
08-01-2024 20:00:00 6.98 28.53 208.68 45.34
08-01-2024 21:00:00 6.98 28.32 207.24 44.51
08-01-2024 22:00:00 6.98 28.06 205.35 43.33
08-01-2024 23:00:00 6.98 27.57 201,67 41.18
09-01-2024 00:00:00 6.98 27.52 201.36 40,99
09-01-2024 01:00:00 6.98 29.07 212.65 4858
09-01-2024 02:00:00 6.98 29,35 214.69 50.07
09-01-2024 03:00:00 6.99 29.28 214.06 49,68
09-01-2024 04:00:00 6.99 29,18 213.49 49.43
09-01-2024 05:00:00 6.99 29.05 212.67 48.95
09-01-2024 06:00:00 6.99 28.88 211.38 48.25
09-01-2024 07:00:00 6.99 28.67 209.76 47.49
09-01-2024 08:00:00 7 28.42 208.13 46,73
09-01-2024 09:00:00 7 28.18 206.07 45.84
09-01-2024 10:00:00 7 27.91 204.15 44.8

09-01-2024 11:00:00 7.01 27.67 202.44 43.79
09-01-2024 12:00:00 7.01 27.4 200.54 42.65
09-01-2024 13:00:00 7.01 27.37 200.23 42.12
09-01-2024 14:00:00 7 27.76 203.12 41,52
09-01-2024 15:00:00 6.99 26.04 190.66 30.92
09-01-2024 16:00:00 6.98 28.03 204.73 41,76
09-01-2024 17:00:00 6.93 27.98 204.78 42.46
09-01-2024 18:00:00 6.97 27.82 203.7 41,87
09-01-2024 19:00:00 6.96  27.58 201.69 40.73
09-01-2024 20:00:00 696 | 2721 199.07 39.2

09-01-2024 21:00:00 6.95 26.86 196.61 37.67
09-01-2024 22:00:00 6.95 26.83 196.32 37.29
09-01-2024 23:00:00 6.94 27.18 198.61 40,11
10-01-2024 00:00:00 6,94 27.91 204,22 44.86
10-01-2024 01:00:00 6.94 27.43 200.76 42.88
10-01-2024 02:00:00 6.94 27.58 201.72 43.81
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10-01-2024 03:00:00 6.94 29,38 214,87 51.88
10-01-2024 04:00:00 6.93 29,41 215.33 54.4

10-01-2024 05:00:00 6.94 29.43 215.38 54,38
10-01-2024 06:00:00 6.94 29.43 215.37 54,39
10-01-2024 07:00:00 6.94 29.44 215.42 54.43
10-01-2024 08:00:00 6.94 29.4 21525 54,26
10-01-2024 09:00:00 6.94 29.4 215.3 54,33
10-01-2024 10-00:00 6.95 25.43 215,39 54.42
10-01-2024 11:00:00 6.95 29.43 215.4 54.42
10-01-2024 12:00:00 6.95 29.4 21532 54.33
10-01-2024 13:00:00 6.93 28.63 209.67 42.17
10-01-2024 14:00:00 6.92 24.73 180.87 29.11
10-01-2024 15:00:00 6.92 26.88 196.65 40.27
10-01-2024 16:00:00 6.92 27.25 199.45 40.01
10-01-2024 17:00:00 6.91 26.09 190.62 34.71
10-01-2024 18:00:00 6.9 27.61 202.06 42.98
10-01-2024 19:00:00 6.89 28,63 209.28 48.43
10-01-2024 20:00:00 6.91 29.13 213.2 47.95
10-01-2024 21:00:00 6.91 28.94 211.74 47.19
10-01-2024 22:00:00 6.91 29,12 213.03 47,32
10-01-2024 23:00:00 6.91 29.04 212.48 46.49
11-01-2024 00:00:00 6.91 28.68 209.86 45.13
11-01-2024 01:00:00 6.91 28.49 208.39 44.08
11-01-2024 02:00:00 6.91 27.8 203.38 41,15
11-01-2024 03:00:00 6.91 26.99 197.54 38.04
11-01-2024 04:00:00 6.92 28.28 206.66 44.09
11-01-2024 05:00:00 £.92 29.32 214.52 49.71
11-01-2024 06:00:00 6.92 29.03 212.37 48.66
11-01-2024 07:00:00 6.92 28.8 210.65 47.62
11-01-2024 08:00:00 6.93 28.63 209.39 46,84
11-01-2024 09:00:00 6.93 28.21 206.31 45.24
11-01-2024 10:00:00 6.94 27.83 203.55 44.32
11-01-2024 11:00:00 6.94 27.98 /204,55 46.34
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11-01-2024 12:00:00 6.94 DN304700  222.67 56.47
11-01-2024 13:00:00 6.95 27.83 203.84 42.9

11-01-2024 14:00:00 6.96 27.82 203.61 43.5

11-01-2024 15:00:00 6.96 29.1 212.96 50.4

11-01-2024 16:00:00 6.97 28.75 210.39 48.95
11-01-2024 17:00:00 6.98 28.32 207.28 47.17
11-01-2024 18:00:00 6.98 27.75 203.1 44.78
11-01-2024 19:00:00 6.98 27.08 19835 41.77
11-01-2024 20:00:00 6.98 27.21 198.93 43.34
11-01-2024 21:00:00 6.98 29.07 212.66 52.23
11-01-2024 22:00:00 6.99 29.16 213.26 52.58
11-01-2024 23:00:00 6.99 29.1 213.2 52.51
12-01-2024 00:00:00 7 29.13 213.23 52.55
12-01-2024 01:00:00 7 29.11 21318 52.54
12-01-2024 02:00:00 7.01 29.1 213.11 52.5

12-01-2024 03:00:00 7.01 29.1 213.15 52.52
12-01-2024 04:00:00 7.01 29.1 213.09 52,55
12-01-2024 05:00:00 7.01 29.1 2131 52.51
12-01-2024 06:00:00 7.02 29.11 213.14 52.53
12-01-2024 07:00:00 7.02 29.1 213,14 52.55
12-01-2024 08:00:00 7.02 29.1 213.11 52.53
12-01-2024 09:00:00 7.02 29.1 213.12 52.53
12-01-2024 10:00:00 7.03 29.1 213.14 52.51
12-01-2024 11:00:00 7.03 29.1 213.16 52.53
12-01-2024 12:00:00 7.03 27.8 203.93 45.82
12-01-2024 13:00:00 7.03 26.33 192.07 37.17
12-01-2024 14:00:00 7.04 2761 ] 20195 43.25
12-01-2024 15:00:00 7.05 28.48 208.4 48.65
12-01-2024 16:00:00 7.06 28.32 207.21 47.7

12-01-2024 17:00:00 7.07 27.76 203,22 45.73
12-01-2024 18:00:00 7.06 27.04 197.89 42.75
12-01-2024 19:00:00 7.06 26.52 194 4037
12-01-2024 20:00:00 7.06 26.16 191.49 38.76
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12-01-2024 21:00:00 7.07 25,62 137.54 36.19
12-01-2024 22:00:00 7.07 26.76 195.56 41,73
12-01-2024 23:00:00 7.07 28 204.73 47.82
13-01-2024 00:00:00 7.07 28 204.76 47.83
13-01-2024 01:00:00 7.07 28 204.81 47.89
13-01-2024 02:00:00 7.07 28 204.79 47.85
13-01-2024 03:00:00 7.07 28 204.78 47.86
13-01-2024 04:00:00 7.08 28 204.77 47.87
13-01-2024 05:00:00 7.08 28 204.87 47.9
13-01-2024 06:00:00 7.08 28 204.86 47.9
13-01-2024 07:00:00 7.08 28 204.8 47.9
13-01-2024 08:00:00 7.08 28 204.84 47.9
13-01-2024 09:00:00 7.09 28 204.8 47.9
13-01-2024 10:00:00 7.09 28 204.89 47.91
13-01-2024 11:00:00 71 28 204.91 47.93
13-01-2024 12:00:00 &1 27.79 203.16 44.17
13-01-2024 13:00:00 7.1 26.83 196.38 39.41
13-01-2024 14:00:00 7.1 25.94 189.71 34,81
13-01-2024 15:00:00 7.11 26.41 193.28 39.09
13-01-2024 16:00:00 7.12 27.64 202.01 4517
13-01-2024 17:00:00 7.12 28,53 208.86 49,5
13-01-2024 18:00:00 7.11 28.5 208.82 49,5
13-01-2024 19:00:00 7.11 28.59 208.9 49,57
13-01-2024 20:00:00 7.1 28,58 208.95 49.59
13-01-2024 21:00:00 7.1 28.6 208.94 49.6
13-01-2024 22:00:00 7.1 28.6 209 49.6
13-01-2024 23:00:00 74 _.209.04 . 49,64
14-01-2024 00:00:00 7.1 286 209,02 49,64
14-01-2024 01:00:00 7.1 28.6 209.04 49,69
14-01-2024 02:00:00 7.1 28.6 209.06 49.67
14-01-2024 03:00:00 7.11 28.6 209.03 49,69
14-01-2024 04:00:00 7.11 28.6 209.1 49.7
14-01-2024 05:00:00 7.11 28.6 / 1209.09 49.7
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14-01-2024 06:00:00 711 28.6 209.05 49.7
14-01-2024 07:00:00 7.11 286 209.05 45.7
14-01-2024 08:00:00 7.11 28.6 209.11 45.73
14-01-2024 09:00:00 7.11 28.6 209.1 45.7
14-01-2024 10:00:00 711 28.6 208.1 48.7
14-01-2024 11:00:00 Tadl 8.6 208.1 49,72
14-01-2024 12:00:00 7:12 28.6 208.11 49.7
14-01-2024 13:00:00 7.12 28.6 209.1 49.7
14-01-2024 14:00:00 712 28.6 209.08 45.68
14-01-2024 15:00:00 7.13 28.6 209.1 49.7
14-01-2024 16:00:00 7.09 26.84 196.72 37.42
14-01-2024 17:00:00 7.05 26.32 152.38 36.95
14-01-2024 18:00:00 7.09 26.45 193.46 38.84
14-01-2024 19:00:00 7.07 29.13 213.17 518
14-01-2024 20:00:00 7.06 29.19 213.37 51.9
14-01-2024 21:00:00 7.05 25,12 213.18 51.83
14-01-2024 22:00:00 7.04 29.1 213.04 51.74
14-01-2024 23:00.00 7.02 29.1 212.8 51.7
15-01-2024 00:00:00 7.02 25:1 212:85 51.68
15-01-2024 01:00:00 7.01 291 212.77 51.6
15-01-2024 02:00:00 7 251 212.81 51.67
15-01-2024 03:00:00 6.99 29.1 212.77 51.6
15-01-2024 04:00:00 6.98 29.1 212.78 51.65
15-01-2024 05:00:00 6.98 29.1 212.77 51.64
15-01-2024 06:00:00 6.99 25.1 212.84 51.67
15-01-2024 07:00:00 6.99 28.1 212.76 51.64
15-01-2024 08:00:00 7 29.1 212.78 51.62
15-01-2024 02:00:00 6.99 29.1 212.83 51.68
15-01-2024 10:00:00 6.98 29.1 212.8 51.7
15-01-2024 11:00:00 5.96 29.84 218.24 50.22
15-01-2024 12:00:00 b.94 27.98 204.63 43.48
15-01-2024 13:00:00 6.94 27.43 201.33 40.37
15-01-2024 14:00:00 6.93 26.06 190.84 33.92
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15-01-2024 15:00:00 6.93 27.5 201.5 42.4
15-01-2024 16:00:00 6.92 28.72 209.89 48.54
15-01-2024 17:00:00 6.91 28.2 206.48 45.36
15-01-2024 18:00:00 6.91 26.05 190.8 35,53
15-01-2024 19:00:00 6.9 24.78 181.45 29.88
15-01-2024 20:00:00 6.9 26.8 196 40.36
15-01-2024 21:00:00 6.9 26.87 196.5 40.47
15-01-2024 22:00:00 6.91 26.56 194,34 39.06
15-01-2024 23:00:00 6.9 26.46 193.73 38.8
16-01-2024 00:00:00 6.91 26.33 192.47 37.9
16-01-2024 01:00:00 6.91 26.8 196.06 38.96
16-01-2024 02:00:00 6.91 27.03 197.58 41,47
16-01-2024 03:00:00 6.92 28.93 211.67 51
16-01-2024 04:00:00 6.92 29 211.98 51.13
16-01-2024 05:00:00 6.92 29 211.97 51.15
16-01-2024 06:00:00 6.93 29 212 51.12
16-01-2024 07:00:00 6.93 29.02 212.38 51.26
16-01-2024 08:00:00 6.93 29 212.15 51.15
16-01-2024 09:00:00 6.93 29 21217 51.2
16-01-2024 10:00:00 6.93 26.02 190.88 33.78
16-01-2024 11:00:00 6.94 24.97 182.67 27.47
16-01-2024 12:00:00 6.94 26.05 190.22 33.26
16-01-2024 13:00:00 6.95 28.08 205.31 44.4
16-01-2024 14:00:00 6.95 29.28 214.28 48.06
16-01-2024 15:00:00 6.93 27.27 199,68 35.12
16-01-2024 16:00:00 6.93 26,48 193.75 32.28
16-01-2024 17:00:00 6.92 2748 | 20102 43.62
16-01-2024 18:00:00 6.92 28 204.85 47.45
16-01-2024 19:00:00 6.93 26.78 196,22 39.93
16-01-2024 20:00:00 693 2544 |  186.08 32.64
16-01-2024 21:00:00 6,93 25.97 189.91 35,31
16-01-2024 22:00:00 6.93 27.72 202.6 43.73
16-01-2024 23:00:00 6.93 2758 /  201.82 43.22
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17-01-2024 00:00:00 6.94 27.44 200.59 42.83
17-01-2024 01:00:00 6.94 27.33 200 42.35
17-01-2024 02:00:00 6.95 27.25 199.35 42.22
17-01-2024 03:00:00 6.95 27.22 199.12 41.88
17-01-2024 04:00:00 6.95 27.06 198.07 413

17-01-2024 05:00:00 6.96 27.1 198.27 41,2

17-01-2024 06:00:00 6.96 26.83 156.29 39.96
17-01-2024 07:00:00 6.96 26.64 195.02 39.08
17-01-2024 08:00:00 6.97 26.29 192.2 37.64
17-01-2024 09:00:00 6.97 25.96 189.88 36.34
17-01-2024 10:00:00 6.98 26.38 192.88 38.95
17-01-2024 11:00:00 6.98 27.97 204.6 47.17
17-01-2024 12:00:00 6.97 27.85 203.97 41.03
17-01-2024 13:00:00 6.96 24.71 180.87 25.74
17-01-2024 14:00:00 6.96 24.78 181.21 25.81
17-01-2024 15:00:00 6.96 25,51 186.5 28.4

17-01-2024 16:00:00 6.95 26.1 190.88 30.43
17-01-2024 17:00:00 6.95 27.87 203.43 39.67
17-01-2024 18:00:00 6.96 27.23 199.27 39.39
17-01-2024 15:00:00 6.96 28.67 209.5 46.84
17-01-2024 20:00:00 6.96 28.75 21033 47.49
17-01-2024 21:00:00 6.96 28.33 207.38 45.75
17-01-2024 22:00:00 6.96 27.96 204.62 44.02
17-01-2024 23:00:00 6.96 27.33 199,93 40.9

18-01-2024 00:00:00 6.97 27.53 201 43.03
18-01-2024 01:00:00 6.97 29 211 .88 50.7

18-01-2024 02:00:00 6.98 29 211,98 5072
18-01-2024 03:00:00 6.98 29 212 50.73
18-01-2024 04:00:00 6.99 29 212.02 50.8

18-01-2024 05:00:00 6.99 29 212.08 50.76
18-01-2024 06:00:00 7 29 212.12 _ 50.8

18-01-2024 07:00:00 7 29 212.2 ___50.85
18-01-2024 08:00:00 7.01 29/ | 212.13 50.82

[ ]
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18-01-2024 09:00:00 7.01 29 212,15 50.9
18-01-2024 10:00:00 7.02 29 212.17 50.88
18-01-2024 11:00:00 6.98 26.71 195,59 32.76
18-01-2024 12:00:00 6.99 25.17 184.2 26,57
18-01-2024 13:00:00 6.99 25.65 187.63 29.37
18-01-2024 14:00:00 6.99 25.34 185.48 30.55
18-01-2024 15:00:00 6.99 26,95 196.65 38.22
18-01-2024 16:00:00 6.97 25.4 185.93 27.33
18-01-2024 17:00:00 6.97 25,59 187.1 27.87
18-01-2024 18:00:00 6.96 25.63 187.4 27.9

18-01-2024 19:00:00 6.96 26.38 193.05 32.35
18-01-2024 20:00:00 6.96 28.25 206.8 41.85
18-01-2024 21:00:00 6.96 27.98 204.68 40.6

18-01-2024 22:00:00 6.96 28.34 207.3 42.59
18-01-2024 23:00:00 6.96 29.49 215.66 48.15
19-01-2024 D0:00:00 6.96 29.7 217.42 49.15
19-01-2024 01:00:00 6.96 29.66 217.09 48.79
19-01-2024 02:00:00 6.97 29.5 215.77 48.4
19-01-2024 03:00:00 6.97 29.37 214.87 47.75
19-01-2024 04:00:00 6.97 29,16 213.49 47.04
19-01-2024 05:00:00 6.97 28.93 211.65 45.96
19-01-2024 06:00:00 6.98 28.66 209.7 44,96
19-01-2024 07:00:00 6.98 28.44 208.04 43,96
19-01-2024 08:00:00 6.99 28.3 207.08 43,15
19-01-2024 09:00:00 6.99 27.96 204.54 41.77
19-01-2024 10:00:00 6.99 27.61 202.01 40,53
19-01-2024 11:00:00 6,98 | 207.49 42.81
19-01-2024 12:00:00 696 220.74 45,54
19-01-2024 13:00:00 6.97 27.8 203.46 36.91
19-01-2024 14:00:00 NA NA NA NA

19-01-2024 15:00:00 NA nA L NA L NA

19-01-2024 16:00:00 NA NA NA NA

19-01-2024 17:00:00 NA NA NA NA
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19-01-2024 18:00:00 NA NA NA NA
19-01-2024 19:00:00 6.93 27.2 1989 36.8
19-01-2024 20:00:00 6.93 26.8 196.08 35.6
19-01-2024 21:00:00 6.93 27.1 198.16 36.75
19-01-2024 22:00:00 6.92 29.06 212.4 46,36
19-01-2024 23:00:00 6.92 29.57 216.35 49.28
20-01-2024 00:00:00 6.92 29.6 216.69 49,51
20-01-2024 01:00:00 6.92 29.6 216.81 49,57
20-01-2024 02:00:00 6.92 29.7 216,92 49.7
20-01-2024 03:00:00 6.91 29.7 217.06 49,76
20-01-2024 04:00:00 6.91 29.7 217.12 49,79
20-01-2024 05:00:00 6.91 29.7 217.17 49.78
20-01-2024 06:00:00 6.92 29.7 217.22 498
20-01-2024 07:00:00 6.92 29.7 217.18 49.76
20-01-2024 08:00:00 6.93 29.7 217.17 49.8
20-01-2024 09:00:00 6.93 29.7 217.23 49.8
20-01-2024 10:00:00 6.93 29.7 217.28 49.81
20-01-2024 11:00:00 6.93 29.7 217.3 49.8
20-01-2024 12:00:00 6.92 28.97 212.43 43.53
20-01-2024 13:00:00 6.91 26.43 193.8 31.17
20-01-2024 14:00:00 6.9 25.27 184.9 26.1
20-01-2024 15:00:00 6.9 26.33 192.43 30.82
20-01-2024 16:00:00 6.89 27.28 199,63 39.05
20-01-2024 17;00:00 6.88 28,52 208.92 46.52
20-01-2024 18:00:00 6.88 25.77 188.83 28.77
20-01-2024 19:00:00 6.87 27 197.33 3g.s
20-01-2024 20:00:00 6.87_

20-01-2024 21;00:00 6.87

20-01-2024 22:00:00 6.87 28.6 209.5 48.04
20-01-2024 23:00;00 6.87 28.64 209,59 48.13
21-01-2024 00:00:00 6.87 28.68 209.67 48.15
21-01-2024 01:00:00 6.88 28.7 209.7 482
21-01-2024 02:00:00 6.88 28.7 ~209.7 48.17

4
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4

21-01-2024 03:00:00 6.88 28.7 209.9 48.28
21-01-2024 04:00:00 6.89 28.7 209.8 48.2
21-01-2024 05:00:00 6.89 28.7 209.8 48.25
21-01-2024 06:00:00 6.9 28.7 209.86 48.28
21-01-2024 07:00:00 NA NA NA NA
21-01-2024 08:00:00 6.9 28.7 209.9 48.3
21-01-2024 09:00:00 6.92 28,7 209.88 48.3
21-01-2024 10:00:00 6.91 28.7 209.9 48.3
21-01-2024 11:00:00 6.91 28.7 __210 48.33
21-01-2024 12:00:00 6.91 27.6 20192 | 40.68
21-01-2024 13:00:00 6.89 25.33 185,33 26,83
21-01-2024 14:00:00 6.89 25.58 187 27.75
21-01-2024 15:00:00 6.88 27.9 2034 37.93
21-01-2024 16:00:00 6.89 RO 2228 49.95
21-01-2024 17:00:00 6.87 25.98 190.33 29.45
21-01-2024 18:00:00 6.87 28.8 210.85 48.4
21-01-2024 19:00:00 6.88 28.8 210.9 48.45
21-01-2024 20:00:00 6.88 28.8 211 48.5
21-01-2024 21:00:00 6.88 28.8 210.95 48.5
21-01-2024 22:00:00 6.88 28.9 211.23 48.5
21-01-2024 23:00:00 6.88 28.9 211.33 48.5
22-01-2024 00:00:00 6.89 28.9 211.33 48,5
22-01-2024 01:00:00 6.89 28.9 211.35 48.5
22-01-2024 02:00:00 6.9 28.9 211.38 48.52
22-01-2024 03:00:00 6.9 28,9 21137 48.57
22-01-2024 04:00:00 6.92 28 2114 48,5 |
22-01-2024 05:00:00
22-01-2024 06:00:00 69 28.9 2115 48.55
22-01-2024 07:00:00 6.9 28.9 ||E....u|ﬂ_.||!’
22-01-2024 08:00:00 6.9
22-01-2024 03:00:00 6.91
22-01-2024 10:00:00 6.91 28.9 2115 48,
22-01-2024 11:00:00 6.91 28.9 211.53 48.6
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22-01-2024 12:00:00 6.91 28,9 2116 48.6
22-01-2024 13:00:00 6.91 28.9 21152 48.6
22-01-2024 14:00:00 6.9 28.13 205.93 42.33
22-01-2024 15:00:00 6.87 25,5 186.61 26.87
22-01-2024 16:00:00 6.87 25.92 189.66 28.9
22-01-2024 17:00:00 6.87 26.83 196.17 36.75
22-01-2024 18:00:00 6.86 26.65 jlo506 | 338
22-01-2024 19:00:00 6.85 29.96 218.74 44.65

22-01-2024 20:00;00

Ll1a413 § 3308 —

22-01-2024 21:00:00 19202 | 319
22-01-2024 22:00:00 6.86 25.91 189.61 30.39
22-01-2024 23:00:00 686 | 254 | 18586 | 2816 |
23-01-2024 00:00:00 686 24,99 182.84 26.39
23-01-2024 01:00:00 6.87 26.72 195,08 36,13
23-01-2024 02:00:00 6.87 26.95 197.22 37.16
23-01-2024 03:00:00 6.88 289 2114 48.6
23-01-2024 04:00:00 6.89 28.9 211.59 487
23-01-2024 05:00:00 6.89 28.9 211.66 48.76
23-01-2024 06:00:00 6.89 28.93 211.77 48.87 y
23-01-2024 07:00:00 6.9 28.92 211.78 48.86
23-01-2024 08:00:00 6.9 28.9 211.6 48.8
23-01-2024 09:00:00 6.9 28.9 211,74 48.9
23-01-2024 10:00:00 6.91 28,93 211.74 48.9
23-01-2024 11:00:00 6.89 ~ 27.86 204.06 38.04
23-01-2024 12:00:00 6.87 27.98 204.61 36.44
23-01-2024 13:00:00 ___6.88 _28.24 206.54 44.87 |

23-01-2024 14:

98

23-01-2024 15:00:00 __b.B6 | 27.55 - 201.49 34.79

23-01-2024 16:00:00 6.85 27.64

23-01-2024 17: i 3b.46

23-01-2024 18:00:00

23-01-2024 19:00:00 6.85 25.3

23-01-2024 20:00:00 6.85 ; 24,89 182 2538 1




23-01-2024 21:00:00 6.86 24.65 180.37 26.05
23-01-2024 22:00:00 6.86 25.96 189.6 34.42
23-01-2024 23:00:00 6.87 25.22 184.53 36.33
24-01-2024 00:00:00 6.88 28.77 210.33 47.89
24-01-2024 01:00:00 6.88 28.8 210,94 48.29
24-01-2024 02:00:00 6.89 28.82 211 48.33
24-01-2024 03:00:00 6.9 28.5 211.33 48.57
24-01-2024 04:00:00 6.91 28.9 211.35 48.61
24-01-2024 05:00:00 6,91 28.9 211.46 48.66
24-01-2024 06:00:00 6.92 28.9 211.53 48.7
24-01-2024 07:00:00 6.92 28.9 211.57 48.7
24-01-2024 08:00:00 6.93 28.9 211.58 48.7
24-01-2024 09:00:00 6.93 28,9 211.55 48.71
24-01-2024 10:00:00 6.94 28.9 211.59 48.73
24-01-2024 11:00:00 6,95 28.9 211.55 48.75
24-01-2024 12:00:00 6.91 26.59 194.67 31.87
24-01-2024 13:00:00 6.91 26.7 195.2 30.9
24-01-2024 14:00:00 6.91 26.75 195.85 31.15
24-01-2024 15:00:00 6.9 26.74 195.77 31.09
24-01-2024 16:00:00 6.9 28.97 2121 4155
24-01-2024 17:00:00 6.9 28.64 209.28 40.96
24-01-2024 18:00:00 6.89 29.24 213.84 43.68
24-01-2024 19:00:00 6.89 28.73 210.25 46.75
24-01-2024 20:00:00 6.89 27.42 200.57 40.6
24-01-2024 21:00:00 6.9 28.73 210.23 46.38
24-01-2024 22:00:00 6.9 29 211.97 47.89
24-01-2024 23:00:00 6.9 29 212.13 48
25-01-2024 00:00:00 5.9 29 212.17 48.05
25-01-2024 01:00:00 6.9 29 212.24 48.1
“=25-01-202402°00000 - 29 2124 48.2
25-01-2024 03:00:00 693 291 213 48.7
25-01-2024 04:00:00 6.92 29.1 213.13 48.78
25-01-2024 05:00:00 6.92 29.19 213.29 48.84
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25-01-2024 06:00:00 6.92 29.18 2133 48.88
25-01-2024 07:00:00 6.92 29.2 213.3 489
25-01-2024 08:00:00 6.92 29.16 213.32 48.9
25-01-2024 09:00:00 6.92 29.2 213.34 489
25-01-2024 10:00:00 6.93 29.2 213.37 48.93
25-01-2024 11:00:00 6.93 29.2 213.4 48.93
25-01-2024 12:00:00 6.94 29.2 213.35 48.9
25-01-2024 13:00:00 6.92 28.32 207.12 42.02
25-01-2024 14:00:00 6.9 26.48 193.8 29.63
25-01-2024 15:00:00 6.9 26.42 193.48 29.4
25-01-2024 16:00:00 6.89 26.5 193.6 29.5
25-01-2024 17:00:00 6.88 26.55 194.3 29.72
25-01-2024 18:00:00 6.87 258 189.9 27.2
25-01-2024 19:00:00 6.88 26.83 197.23 34.25
25-01-2024 20:00:00 6.88 24.9 18245 25.25
25-01-2024 21:00:00 6.87 28.46 207.94 42.59
25-01-2024 22:00:00 6.88 29.23 213.91 48.26
25-01-2024 23:00:00 6.88 25.3 214.17 48.47
26-01-2024 00:00:00 £.89 29.3 214.55 48.72
26-01-2024 01:00:00 6.89 29.4 215.04 49,1
26-01-2024 02:00:00 6.89 29.4 2151 49,13
26-01-2024 03:00:00 6.9 29.4 215.15 49,2
26-01-2024 04:00:00 6.9 29.4 215.22 49.22
26-01-2024 05:00:00 6.91 29.4 215.32 49.3
26-01-2024 06:00:00 6.92 29.4 215.3 49.25
26-01-2024 07:00:00 6.92 29.4 215.3 49.3
26-01-2024 08:00:00 6.92 29.42 215.4 49.32
26-01-2024 09:00:00 6.92 294 215.3 49.3
26-01-2024 10:00:00 6.93 29.42 215.36 49.34
26-01-2024 11:00:00 6.94 29.4 215.4 49.3
26-01-2024 12:00:00 6.95 29.4 2153 49.3
26-01-2024 13:00:00 6.91 26.43 193.2 28.67
26-01-2024 14:00:00 6.91 26.07 150.67 27.23
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26-01-2024 15:00:00 6.91 26.05 190.6 27.18
26-01-2024 16:00:00 6.89 26.2 191.73 27.8
26-01-2024 17:00:00 6.88 26.57 194.33 29.23
26-01-2024 18:00:00 6.88 30,9 224.77 48.7
26-01-2024 19:00:00 .88 26.6 194.8 33
26-01-2024 20:00:00 6.88 28.6 209.25 41.83
26-01-2024 21:00:00 6.89 28.6 209.15 = 41,85 —
26-01-2024 22:00:00 6.89 28.43 208.06 41,1
26-01-2024 23:00:00 6.9 28 204.83 39.17

AUl

i

Far Meam Agro Foogds Pyl Lid

.
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Company Name

Meem Agro Foods Pvt. Ltd

Station Name

Effulent Treatment Plant

Parameter Name pH BOD coD TSS
Permissible Range 5.5-9.0 (pH) | 30 (Mg/1) | 250 (Mg/1) | 100 (Mg/I)
27-01-2024 11:55:00 7.23 19.16 150.95 28.64
27-01-2024 11:45:00 7.23 19.12 150.60 28.59
27-01-2024 11:35:00 7.23 19.09 150.40 28.56
27-01-2024 11:25:00 7.24 19.09 150.34 28.55
27-01-2024 11:15:00 7.23 19.05 150.06 28.50
27-01-2024 11:05:00 7.23 19.03 149.94 28.47
27-01-2024 10:55:00 7.24 18.98 149.53 28.41
27-01-2024 10:45:00 7.24 18.96 149.34 28.39
27-01-2024 10:35:00 7.24 18.91 148.90 28.31
27-01-2024 10:25:00 7.26 18.83 148,33 28.21
27-01-2024 10:15:00 7.24 18.80 148.09 28.17
27-01-2024 10:05:00 7.24 18.76 147.84 28.10
27-01-2024 9:55:00 7.24 18.76 147.77 28.09
27-01-2024 9:45:00 7.24 18.72 147.49 28.05
27-01-2024 9:35:00 7.24 18.68 147.15 27.99
27-01-2024 8:36:00 7.25 18.62 146.75 27.91
27-01-2024 8:26:00 7.25 18.61 146.63 27.90
27-01-2024 8:16:00 7.25 18.60 146.53 27.89
27-01-2024 8:06:00 7.25 18.59 146.48 27.88
27-01-2024 7:56:00 7.25 18.56 146.23 27.84
27-01-2024 7:46:00 7.26 18.57 146.31 27.84
27-01-2024 7:36:00 7.26 18.55 146.16 27.82
27-01-2024 7:26:00 7.26 18.53 145.99 27.79
27-01-2024 7:16:00 7.26 18.51 145.85 27.75
27-01-2024 7:06:00 7.26 18.48 145,57 27.72
27-01-2024 6:56:00 7.26 18.45 145.34 27.68
27-01-2024 6:34:00 7.26 18.39 144.89 27.57
27-01-2024 6:24:00 7.27 18.37 144.73 27.55
27-01-2024 5:46:00 7.27 18.28 144.06 27.43
27-01-2024 5:36:00 7.27 18.28 144.05 27.41
27-01-2024 5:26:00 7.27 18.25 143.82 27.37
27-01-2024 5:16:00 7.28 18.24 143.77 27.36
27-01-2024 5:06:00 7.28 18.24 143.74 27.36
27-01-2024 4:56:00 7.28 18.18 143.28 27.29
27-01-2024 4:46:00 7.29 18.18 143.32 27.26
27-01-2024 4:36:00 7.29 18.19 143.38 27.25
27-01-2024 4:26:00 7.29 18.18 143.30 27.24
27-01-2024 4:16:00 7.30 18.15 143.04 27.21
27-01-2024 4:06:00 7.30 18.13 142.86 27.17
27-01-2024 3:56:00 7.31 18.09 142.56 27.12
27-01-2024 3:46:00 7.31 19.06 142.38 27.09
27-01-2024 3:36:00 7.32 18.15 143.25 27.24
27-01-2024 3:26:00 7.32 18.36 144.68 27.63

:‘m:h;”fn:mrg'
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27-01-2024 3:16:00 7.33 18.31 144.28 27.55
27-01-2024 3:06:00 7.34 18.23 143.60 27.44
27-01-2024 2:56:00 7.34 18.14 142.92 27.33
27-01-2024 2:46:00 7.35 18.06 142.32 27.24
27-01-2024 2:36:00 7.36 17.96 141.52 27.14
27-01-2024 2:26:00 7.37 17.87 140.84 27.05
27-01-2024 2:16.00 7.38 17.77 140.01 26.92
27-01-2024 2:06:00 7.40 17.64 139.01 26.81
27-01-2024 1:56:00 7.41 17.49 137.81 26.65
27-01-2024 1:46:00 7.43 17.37 136.88 26.55
27-01-2024 1:36:00 7.45 17.23 135.77 26.40
27-01-2024 1:26:00 7.48 17.10 134.79 26.26
27-01-2024 1:16:00 .53 17.07 134.71 26.26
27-01-2024 1:06:00 7.59 17.51 138.10 26.65
27-01-2024 12:56:00 7.62 17.50 137.95 26.59
27-01-2024 12:46:00 7.67 17.47 137.92 26,52
27-01-2024 12:36:00 7.80 18.31 146.73 27.57
27-01-2024 12:26:00 6.64 24.38 191.69 35.30
27-01-2024 12:16:00 6.64 24.33 191.32 35.21
27-01-2024 12:06:00 6.64 24.20 190.24 35.18
27-01-2024 11:56:00 6.64 24.07 189.26 35.10
27-01-2024 11:46:00 b.64 24.01 1BB.80 35.03
27-01-2024 11:27:00 b.64 23.78 187.00 34.72
27-01-2024 11:17:00 6.65 23.65 185.99 34.56
27-01-2024 11:07:00 6.65 23.60 185.65 34.49
27-01-2024 10:57:00 6.65 23.57 185.32 3443
27-01-2024 10:47:00 6.65 23.46 184.46 34.29
27-01-2024 10:37:00 6.65 23.35 183.69 34.15
27-01-2024 10:27:00 6.65 23.47 184.79 34.26
27-01-2024 10:17:00 6.65 23.63 185.87 34.43
27-01-2024 10:07:00 6.66 23,63 185.83 34.41
27-01-2024 8:57:00 6.65 23.62 185.79 34.36
27-01-2024 9:47:00 6.65 23.56 185.30 34.29
27-01-2024 9:37:00 B.65 23,52 184.95 34.24
27-01-2024 9:27:00 6.65 23.45 184.41 34.15
27-01-2024 9:17:00 6.65 23.38 183.92 34.07
27-01-2024 9:07:00 6.66 23.35 183.64 34.05
27-01-2024 8:57:00 6.65 23.30 183.22 33.97
27-01-2024 8:47:00 6.65 23.30 183.25 33.97
27-01-2024 8:37:00 6.65 23.21 1B2.55 33.87
27-01-2024 8:27:00 6.65 23.05 181.26 33.69
27-01-2024 8:17:00 6.65 22.96 180.55 33.59
27-01-2024 5:44:00 6.64 21.87 172.10 32.13
27-01-2024 5:34:00 6.64 21.84 171.86 3211
27-01-2024 5:24:00 6.64 21.78 171.38 32.03
27-01-2024 5:14:00 6.64 21.69 170.67 31.95
27-01-2024 5:04:00 6.64 21.64 170.27 31.88

103



693

27-01-2024 4:54:00 6.64 21.55 169.54 31.79
27-01-2024 4:44:00 6.64 21.45 168.83 31.67
27-01-2024 4:34:00 6.63 2141 168.52 31.62
27-01-2024 4:24:00 b.63 2141 168.47 3161
27-01-2024 4:14:00 6.63 21.32 167.78 31.52
27-01-2024 4:04:00 6.63 21.36 167.36 31.41
27-01-2024 3:54:00 6.63 21.26 167.28 31.39
27-01-2024 3:44:00 6.63 21,16 166.55 31.26
27-01-2024 3:34:00 6.63 21.13 166.33 31.22
27-01-2024 3:24:00 6.63 21.09 166.00 31.17
27-01-2024 3:14:00 6.63 21.04 165.58 31.11
27-01-2024 3:04:00 6.63 20.99 165.22 31.04
27-01-2024 2:54:00 6.63 20.94 164.80 30.98
27-01-2024 2:44:00 6.63 20.90 164.53 30.94
27-01-2024 2:34:00 6.63 20.88 164.38 30.91
27-01-2024 2:24:00 6.63 20.84 164.00 30.83
27-01-2024 2:14:00 6.63 20.75 163.33 30.74
27-01-2024 2:04:00 6.63 20.72 163.09 30.70
27-01-2024 1:54:00 6.63 20.66 162.63 30.61
27-01-2024 1:44:00 6.63 20.65 162.50 30.58
27-01-2024 1:24:00 6.63 20.57 161.90 30.48
27-01-2024 1:24:00 6.63 20.51 161.48 30.39
27-01-2024 1:14:00 6.63 20.45 160.95 30.31
27-01-2024 1:04:00 65.63 20.36 160.27 30.20
27-01-2024 12:54:00 6.62 20.30 159.85 30.12
27-01-2024 12:44:00 6.62 20.32 160.00 30.15
27-01-2024 12:34:00 6.62 20.29 159.77 30.07
27-01-2024 12:24:00 6.62 20.23 159.29 30.01
27-01-2024 12:14:00 6.62 20.17 158.82 29.93
27-01-2024 12:04:00 6.62 20.09 158.17 29.84
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Tax Imn:@94

(ORIGINAL FOR RECIPIENT)

This is a Computer Generated Invoice

.F' -.f?:T'Hﬂcrfvnd By.l.u .......
L= eadlieinrs

D:‘lcﬂg .ﬂ/'/jrimu ...... ?;,MM
=11} T e gy B HOL feiiiseien,

-4 ANNEXVRE-TE
Wis Naba Trading Co, Invoica No. Dated =
Pﬁ'liusn,gu.:m;g Near Block Office Shamli Road,Kairana |26 8-Nov-23

Sham Dol ModelT TP:
glégrr"ﬁmdush = 247774, India i L
/UIN: 09BZHPAG21TL128 —
State Name : Utlar Pradesh, Code : 09 Referance No. & Date. Other References
E-Mail : nabatradingecom@gmail.com
Consignee (Ship lo) Buyers Order No. Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamili Dispatch Doc Na. Delivery Nola Dale
GSTIN/UIN : 0BAABCNO437C3ZD = =
PANIT No : AABCNB437C Dispatched through Deslination
State Name ¢ Uttar Pradesh, Coda : 09
Buyer (3l 19) T Cali
Meoem Agro Foods Private Limited o iy
Plot No. 883- 1005 Kandhla Road Kalrana Shamil
GSTIN/UIMN : DOAABCNO43TCIZD
PAMAT Mo : AABCNS43TC
State Mamo + Ultar Pradesh, Code ; 0D
Place of Supply : Ullar Pradesh
=T Description of Goods H5MN/SAC | Quantity Rate |per Amount
Ha,
@ |Biobriqutess 4401 7,500 KGS 6.00|KGS|  45,000.00
CGST 1,125.00
SGST| 2,501 % 1,125.00
— Total 7,500 KGS T 47,250.00
Amount Chargeable (in words) E &0E
INR Forty Seven Thousand Two Hundred Fifty Only
HSNISAC Taxable CGST | SGSTUTGST Total
Valua Rate | Amount | Rate | Amount |Tax Amount
ﬁmm 45,000.00] 2.50% 1,125.00] 2.50% 1,125.00 2.250.00
Total] 45,000.00 1,125.00 1,125.00 2,250.00
Tax Amount (inwerds) : INR Two Thousand Two Hundred Fifty Only
Company's Bank Delails
Alc Halder's Name: M/ Naba Trading Co.
Bank Name 3 ICICI Bank Ale
Alc No. : 320905002975
— Branch & IFS Code: Kalrana & ICIC0003209
claration
We declare that Lhis invoice shows the aclual price of the : by Naka Fradyng Co,
goods described and that all particulars are true and For NABA TRADING Co.
corrack Rexr Authorised Sigmtarg
R
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o Tax Ivi@9 5 (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co, Invoica No, Dated
ﬁéﬂf‘:ﬁ;ﬂ Kalr Near Block Office Shamii Road,Kairana 27 11-Nov-23
sil.Shami Mode/Terms of Payment
Uttar Pradesh - 247774, India oltvety tolm 2
GSTINMUIN: 0SBZHPAS217L12Z8 - -
Stale Name : Uttar Pradesh, Code : 09 Relerence No. & Date. | Gither Referencas
E-Mall : nnbahdngcjmgmail.mm
Consignee (Ship 10) | Buyer's Grder No. Dated
Meem Agro Foods Private Limlited
Plot No. 893- 1005 Kandhla Road Kairana Shamli Dispatch Dos No. Delivery Note Dale
GSTINMUIN ¢ DBAABCNO437C3ZD
PANAT No : AABCN9437C Dispatched through Destination
Slate Name : Ultar Pradesh, Code : o9
SV (N o) Terms of Delivery
Meem Agro Foads Privato Limited
Flot MNo. 993- 1005 Kandhla Road Kairana Shami|
GETINMUIN : 09AABCND437CAZD
PANAT No ! ARBCNS4ATC
State Name ¢ Ultar Pradesh, Gode : pg
Place of Supply : Uttar Pradash
sl Description of Goods HSN/SAC | Quaniity Rate |per Amount
Ha
LQT Biobriqutess 4401 7,605 KGS 6.00|KGS 45,630.00
CGST 2.50|% 1,140.75
SGST| 2.50| % 1,140.75
Round Off 0.50
Total 7,605 KGS % 47,912.00
Amouni Chargeable (in words) EZ0E|
INR Forty Seven Thousand Nine Hundred Twelve Only
HSN/SAC Taxable CGST_ SGSTIUTGST | Tow
Valus Rale | Amouni | Rats Amaunt | Tax Amount
01 45,630,001 2.50% 1,140.75] 2. 1,140.15 2,2681.50
(‘4 Total| _45,630.00 1,140.75 1,140.75] _ 2,281.50
Tax Amount (inwords) : INR Two Thousand Two Hundred Eighty One and Fifty palse Only
Company’s Bank Delalls
Alc Holder's Name: M/s Naba Trading Co.
Bank Name ! ICICI Bank Alc
Alc No, : 320305002975
Branch & IFS Coda: Kalrana & ICIC0003205
Declaralion

=== o , for Ws Naba Trading Co,
We declare that this inveles shows the actual price of the

goods described and that all particulars are true and A For TRADING Co.
correct, Yy Authorised §i
This Is a Compular Generated Invoica

Tizoefved By, i .j}
51 i;&‘.‘;ﬁé}f.?;;;;::::z:z;iaw
PP . - | .
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- Tax 096 (ORIGINAL FOR RECIPIENT)
Mis Naba Trading Co. Invoice No. Dated
Moh.All Kala Near Block Office Shamii Road,Kairana | 29 deeloway:
Distt. Shamii Delivery Nole Mode/Terms of Payment
Uttar Pradesh - 247774, India
GSTINMUIN: 0 17 — =
sﬁﬂ, NamNu ‘ ﬁ?:;’:fdzmﬁggdﬂ - 09 Reference No. & Dale, Other References
E-Mail : nabalradingcum@gmail,mm
Consignee (Ship 1o} Buyers Order No, Daled
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamii Dispaich Doc Na. Delivery Note Dale
GSTINUIN + DBAABCND9437CaZD L —
PANAT No : AABCN9437C Dispatched through Destination
Slate Name : Uttar Pradesh, Code : 09
Guyar (Bill to)

Meem Agro Foods Private Limited
Plot No. 803- 1005 Kandhla Rond Kalrana Shamili

Terms of Delivery

GSTINMUIN : DBAABCNE437CaZ0D
PANAT No : AABCNS437C
State Nama : Ultar Pradesh, Code : 00
Place of Supply : Ultar Pradesh
Sl Description of Goods HEN/S Quantity Rate | per Amount
Ma,
ei Blobriqutess 4401 7,750 KGS 6.00|KGS|  46,500.00
CGST, 2.50)% 1,162.50
SGSET 2.50|% 1,162.50
Tolal 1,750 KGS ¥ 48,825.00
Amount Chargeable (in words) E &0E
INR Forty Eight Thousand Eight Hundred Twenty Five Only
- HEN/SAC Taxable CGST SGSTIUTGST Total
Value Rate | Amount | Rate Amount | Tax Amount
4401 48,500.00] 2.50% 1,162.50| 2.50% 1,162.50 2,325.00
@ Total| _46,500.00 1,162.50 1,162.50[  2.325.00
Tax Amount (in words) : INR Twe Thousand Three Hundred Twenty Five Only
Company's Bank Details
Ale Holder's Name: Mis Naba Trading Co.
Bank Name : ICICI Bank AJe
Alc No. . 320905002575

Branch & IFS Code: Kairana & ICICoooazas

Declaralian
We declare that this invoica shows the actual price of the

goods described and that all particulars are true and
correct

. for Mis Naba Trading Co,
ABA TRADING Co.

This is a Compuler Generated Invoice

e [Rece'ved By L
E&ﬂl’nrﬂ ulars....... v .........
D;tcﬂﬂ.‘ﬂ ﬂ.}.ﬂmu..km:.kﬁﬁ

Authorised Egnallﬂ
I'Gp
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M/s Naba Trading Co. Invoice No vad &
Moh.All Kala Near Block Office Shamii Road,Kairana |30 16-Nov-23
Distt, Shamili Delivery Note ModefTerms of Payment
Utlar Pradesh - 247774, Indla
GSTIN/UIN: 05BZHPAG217L1Z8 —
State Name : Uttar Pradesh, Code : 08 Referenca No. & Date. [ Other References
| E-Mail : nabatradingcom@gmail.com "
Consignee (Ship o) Buyers Order No. Dated
Meem Agro Foods Private Limitod
Plot No. 883- 1005 Kandhla Road Kairana Shamii Dispatch Doc No. Delivery Nole Dale
N ! DSAABCND437C3ZD R ;
F?FLS‘WT}T EIN . MAE%NQ'H?C Dispalched through Destination
Slale Name :_Utlar Pradesh, Code : 09
Buyer (Gl 1o} Terms of Delivery
Meem Agro Foods Private Limited 1
Plot No, 883- 1005 Kandhla Road Kalrana Shamii
GETIN/UIN : DBAABCNG437C3ZD
FAN/IT No : AABCNBa37C
Stale Name * Uttar Pradesh, Code : 00
Place of Supply : Uttar Pradesh
] Descriplion of Goods HSN/SAC| Quanlity | Rale [per Amount
Ma,
@1 [Biobriqutess 4401 7,800 KGS 6.00|KGS|  45,800.00
CGST 2.501 % 1,170.00
SGST 2.50|% 1,170.00
Total 7,800 KGS ¥ 49,140.00
Amounl Chargeable (in words) E &OQE
INR Forty Nine Thousand One Hundred Forty Only
HSN/SAC Taxable CGST SGSTIUTGST | Toml |
: Value | Rate | Amount | Rate Amount | Tax Amount
401 ——| 46,800.0012.50% | 1,170.00] 2.50%] _ 1.170.00 2,340.00
@ Total| 46,800.00 1,170.00 1,170.00] 2,340.00
Tax Amount (inwords) : INR Two Thousand Three Hundred Forty Only
Company's Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name . ICICI Bank Ale
Alt No, + 320305002975
. Branch & IFS Code: Kalrana & ICIC0003209
eclaralion ] Tradi
We deciate that this nvoice shows the actual prica of the For NABA TRADIENR2 Trading Co,
goods described and that all particulars are true and _ Aor\ Pr
correcl = Auhuﬁ?ﬂ Signatory |

This is a Computer Generated Invaics

175‘1%5:-?%:1 BYiicsimermggtmenmes
[y R
D:m..ti ! k QO

[
g
bl 19 R -
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Mis Naba Trading Co. Invaica No, Datad
" [Moh.All Kala Near Block Office Shamii Road.Kairana |31 20-Nov-23
- | DistL Shamii Dalivery Nola Mode/Terms of Paymant
Ullar Pradosh - 247774, India
GSTIN/UIN: 09BZHPAG2 17L1Z8
State Nama : Utar Pradesh, Code : 09 Refaranca No. & Date. Other References
E-Mnil : nabatradingeom ail.com
Consignea (Ship 1o} B s Order Mo, Dated
Meem Agro Foods Private Limited
Piot No. 883- 1005 Kandhia Read Kairana Shamli Oispaich Dot o, Delivery Note Dala
GSTINMUIN : D9AABCNB43TCIZD =
PANAT Na : AABCNO437C Dispalched through Dastination
Stale Name : Ultar Pradesh, Code : 0B
Buyer [Bl1a) [ Terms of Dellvery
Mecem Agro Foods Private Limited
Plol No. 823- 1005 Kandhin Road Kairana Shamil
GSTIN/UIN : DSAABCNO437CIZD
PAMAT Mo : AABCND43TC
Stale Name ¢ Ultar Pradesh, Code : 09
Place of Supply ! Ultar Pradesh
] Descnption of Goods HSNISAC Quanbity Hata per Amount
Na.
.’:: ‘1 |Blobriqutess 4401 7,500 KGs 6.00{ KGS 45,000.00
CGST 2.50)% 1,125.00
SGST 2.50| % 1,125.00
Tolal 7,500 KGS ¥ 47,250.00
Amount Chargeasle {in wards) E&OE
INR Forty Seven Thousand Two Hundred Fifty Only
HSN/SAC Taxable CGST GSTIUTGST Tola
Value | Rale | Amount | Rale Amount | Tax Amount
Qum 45.000.0012.50%]_ 1,125.00|2.50%] _ 1.125.00( 3250001 ,250.00
Total| 45,000.00 1,125.00 1,125.00] 2,250.00,

Declaration

We declare that this invoice shaws the aclual price of the
goods described and that all particulars ara trus and
coirecl

Tax Amount finwonds) © INR Two Thousand Two Hundred Fifty Only

Company's Bank Detalls

Ale Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank Al

Ale No, i 320905002575

Branch & IFS Code: Kairm na & ICICDOD3209

for Ws Naba Tradi
For NABA TRADING Co. = Co.
Pex

- jﬂu:f'und T =
“alBrdeulars.........
2 PR 1y 7y

This is a Cumputer Generated Invoice

ﬁu’tﬁﬁﬁi Signatory|
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Mis Naba Trading Co, Invoico No. Uatad
Moh.All Kala Near Block Offica Shamll Road Kalrana 1 23-Nov-23
DisiL.Shamil Dalivary Nole Mode/Terms of Paymant
gtlnr Prodesh - 247774, Indla
STINMJIN: DOBZHPAG217L1ZD —
Slnlu Nnma 4 U“nr Prndashr cgﬂu s ng, RH'HI‘GI‘IH HD. & uﬂll'lq ﬂ"‘lﬂf Hﬂ'ﬂl’ml
E-Mail ; nobalradingecom@gmail.com
Consignee [Ship 1o) Buyer's Ordar No. Dated
Meem Agre Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamili Dispateh Doc No. Delivery Nole Dalo
GSTINIUIN : DBAABCNS437CIZD
PAN/IT No : AABCN9437C Dispatchad through Destination
| Slale Name : Ultar Pradesh, Code : 08 g
Buyer (Bl ia) | Tarms of Dallivary
Meom Agro Foods Privato Limited
Plot No. 883- 1005 Kandhla Road Kalrana Shamil
GSTIN/UIN : DBAABCNDB4ATCIZD
PANAT No : AADCMNG437C
Siote Mamo ! LMaor Pradesh, Codo ; 0D
Place of Supply : Uuar Prodesh
sl Dascrplion of Goods HSN/SAC | Quantity Rate |por Amount
K
@1 Blobriqutess 4401 7,660 KGS 6.00{ KGS 46,900.00
CGST 2.50|% 1,147.50
SGST 2.501% 1,147.50
Total 1650 KGS ¥ 48,195.00
Amounl Chargeable {in words) E ZOE
INR Forty Eight Thousand One Hundred Ninety Five Only
HSN/SAT Taxable CG | SGST/UTGST Total
- Valua Rata | Amount | Rate | Amount |Tax Amount
401 45,900.00( 2.50% 1,147.50] 2.50% 1,147.50 2,285.00
@ Total| 45500.00] 1,147.50 1,147.50 2,295,00
Tax Amount (inwords) : INR Two Thousand Two Hundred Ninety Five Cnly
Company’s Bank Detalls
Ale Holder's Name: M/s Naba Trading Co,
Bank Name + ICICI Bank Ale
Alc No, : 320805002975
Branch & IFS Code: Kalrana & ICICo003209
Declaration : f rading Co,
We declare that this invoice shows the actual price of the For NA TFUEH'EHE" @drading
goods described and that all particulars are frue and F}Eﬁﬁ.
comect

This Is a Compuler Ganerated Invoice

\ _.] Recetved Bjr...,,,.......,é+.,.,,.....

A Pprlieulars......

ivinvaany RBG

2 M1 23 rime... SR A

Aumoﬁsr&l%ignalug



Tax IZFQQ

(ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co. Invoice Na, Dated
Moh.All Kala Near Block Office Shamli Road,Kairana 34 26-Nov-23
Distt. Shamii Delivery Nota Mode/Terms of Payment
Uniar Pradesh - 2;7?74. lm:l:_n1 >
GSTIN/UIN: 09BZHPAG217L128
State Name : Ultar Pradesh, Code : 08 Reference No. & Dale. Other Raferences
E-Mail : nabatradingeom@gmail.com
Consignee (Ship 1a) Buyers Order No, Dated
Meem Agro Foods Private Limited
Plol No. 993- 1005 Kandhla Road Kairana Shamli Wm Hole Dale
GETINUIN : DBAABCNG437C32ZD . Ll
PANIT No : AABCNS437C Dispalched through Destination
State Name : Uttar Pradesh, Code : 09
Buyer (Dl 12}

Meem Agro Foods Private Limited
Plat No. 993- 1005 Kandhla Road Kalrana Shamil

Terms of Delivery

coiTecl

GSTINUIN ! 09AABCNDY37C3ZD
PANIT No ! AABCNB437C
Stale Name : Ullar Pradesh, Coda : 00
Place of Supply : Ullar Pradesh
sl Descriplion of Goods HSN/SAC| Quaniity | Rale per|  Amounl
K.
@r Biobriqutess 4401 7,750 KGS 6.00|KGS|  46,500.00
CGST 1,162.50
SGST, 1,162.50
Toal 7,750 KGS ¥ 48,825.00
Amount Chargeable (in words) E & OE|
INR Forty Eight Thousand Eight Hundred Twenty Five Only
HSN/SAC Taxable CGST _SGSTIUTGST | Toml
Valug Rate | Amount | Rale Amount | Tax Amouni
$44m 46,500,00] 2.50% 1,162.50] 2.50% 1,162,50 2,325.00
Total| 46,500.00 1,162.50 1,162.50] 232500
Tax Amount (in words) : INR Two Thousand Three Hundred Twenty Five Only
Company's Bank Details
Ale Holder's Name: M/s Naba Trading Co,
Bank Name : ICICI Bank Afc
Afc No. : 320505002575
. Branch & IFS Coda: Kairana & ICIConDazog
Declaration |5 . : for M/a Naba Trading Co,
We declare that this involce shows the actua price of the For NABA TRADING Co
goods described and that all particulars are true and : :

Rﬂiﬁ""" Authorisdd Safmatory

This is a Computer Generaled Invaica

i |Receved gy J1 S

= AP aenlars i
Efég?ﬂm/f:?ﬁ”[
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L__J Tax InZJ‘;M (ORIGINAL FOR RECIFIENT)

M/s Naba Trading Cao, Invoice Na. Daled
Moh.All Kala Near Block Office Shamll Road,Kairana | 3§ J0-Nov-23
Distt.Shamlj Delivery Nolo ModefTerms of Payment
Uttar Pradesh - 247774, India
GETINIUIN: 09BZHPAG21TL1Z8 i —
State Name : Uttar Pradesh, Code : 09 Relarence No. & Date. Other References
E-Mail : nabalradingcom@gmail.com
Censignee (Ship 1o) Buyers Order No, Dated
Moem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispatch Dog No. Delivery Note Dale
GSTIN/UIN : 0SAABCN9437C3ZD L _
PASM'IT No ! AABCND43T7C Dispalched through Destination
Slate Name : Utlar Pradesh, Code : 09 I
Buyer (Bl 10} Terms of Delivery
Meem Agro Foods Private Limited
Plat No. 893- 1005 Kandhla Road Kalrana Shamili
GSTIN/UIN + 08AABCND43TCIZD
PAMNIIT No ! AABCNBS437C
State Name ! Ultar Pradesh, Code : 09
Place of Supply : Ultar Pradesh
sl Descriplion of Goods HSNSAC | Quanlity Rate | per Amount
Ka.
(1 |Biobriqutess 4401 7,305 KGS 6.50(kGS|  47,482.50
CGST| 2.50|1% 1,187.06
SGET 2.50(% 1,187.06
Round Off 0.38
Tofal 7.305KGS ¥ 49,857.00
Amount Chargeable (in words) E &OE
INR Forty Nine Thousand Eight Hundred Fifty Seven Only
HSN/SAC fl‘;_xnhra CGST SGSTIUTGST | Vol
alue Rate | Amount | Rate Amount | Tax Amount
(2307 | 47,462.5012.50%| 1,187.08| 2.50%|  1,187.06 2,374.12]
@ Total]l 47.482.50 1,187.06 1,187.06 2,374.12

Tax Amount (in words) : INR Two Thousand Three Hundred Seventy Four and Twelve paise Only

Company's Bank Details

A'z Holder's Name: M/s Naba Trading Co.

Bank Name : ICICI Bank Al

Afc No, : 320905002975

Branch & IFS Code: Kalrana & ICIC0003209
Declaration : i Q{I ding Co,
We declare that this invoice shows the actual price of the For N'ﬂ"BA Tl-?ﬁ.ﬂﬁﬂ i
goods described and that all particulars are true and Ao Pro
comreck Authorised éi)gnatng

This is a Computer Ganerated Invoice

._|'| feectved By,

= (Fpitic .r.'u:,.............ﬁ....,. IIIIII
B/11./ I3 vumm 5 1p p

" 3 s S, Mo,
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— Tax |IZ‘Q2 (ORIGINAL FOR RECIPIENT)

Wa Naba Trading Co, Invoice No. Dated
Mah.All Kala Near Block Office Shamll Road,Kairana |27 2-Dec-23
= | Distt.Shamil Delivery Nole ModelTerms of Payment
Ullar Pradesh - 247774, India
GSTINMJIN: DSBZHPAG217L128 == —
State Name : Ultar Pradesh, Code : 08 Reference No. & Dale. Other Refarences
E-Mail : nabatradingecom@gmail.com
Consignee (Ship 1o) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamii Dispatch Doo No. Dalivery Nols Date
GSTIN/UIN : 0BAABCN9437C3Z0D
PANIT Mo : AABCNG43TC Dispalched through Destination
Slate Name : Uttar Pradesh, Code ; 09
Buyer [BilTa) Terms of Delivery
Meem Agro Foods Private Limitad
Plot No. 893- 1005 Kandhla Road Kalrana Shamili
GSTINUIN : 0BAABCNB437C3ZD
PANIT Mo . AABCNB43TC
State Name ! Uttar Pradesh, Code : 00
Place of Supply : Ultar Pradech
=] Description of Goods HSN/SAC| Quantity Rate |per Amount
Ma,
(_gg Biobriqutess 4401|7505 KaS 8.25/KGS|  46,906.25
CGST 2.50|% 1,172.68
SGST 2.50|% 117266
Round Off| 0.43
“Tolal 7,505 KGS £ 49,2520
Amount Chargeable (in words) EZOE
INR Forty Nine Thousand Two Hundred Fifty Two Only
FISI/SAC Taable | CGST | SGSTUTEST | Vo —
Valua Rale | Amount | Rata Amount | Tax Amount
4401 =~ 46,906.25| 2 505, 1,172.66] 2.50% 1,172.66 2,345.32
a Total] 46,506.25 1,172.66 1,172.66] 234532
Tax Amount (in words) : INR Two Thousand Three Hundred Forty Five and Thirty Two palse Only
Company's Bank Details
Alc Holder's Name; M/s Naba Trading Co.
Bank Name : ICICI Bank AJe
Ale No. : 320505002975
Branch & IFS Code: Kairana & ICICODD3z09
Declaration g ;  Trading Co.|
We declare that this invoice shows the actual price of the Fur|N BA{W%WM o
go0ds described and that all particulars are true and Fﬁn’ﬂ =
correct, . FProp
el Authorised Signatary

This Is a Computer Generated Involce

Rete'vet B g
L ma el arS ...
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Meom Agro Foods Private Limitod
Plot No. 883- 1005 Kandhla Road Kalrana Shamii

— Tax InZ.:QaB {ORIGINAL FOR RECIPIENT)
M/s Naba Trading Co. Invoica No. Dated
Moh.All Kala Near Block Office Shamll Road,Kairana | 38 5-Dec-23
Distt.Shamil Delivery Nole Mode/Terms of Payment
Ultar Pradesh - 247774, India
GSTINUIN: 08BZHPAG217L1ZS ther References ————
Stale Name : Uttar Pradesh, Cade : 09 Relerenca No. & Date. Other References
E-Mail ; nabalradingcom@gmail.com
Consignee (Ship 10) Buyers Order No. Dated
Mecem Agro Foods Private Limitod
Plot No. 893- 1005 Kandhla Road Kairana Shamli Dispaich Doc No. Delivary Nole Date
GSTIN/UIN : DBAABCN9437C3ZD = e
PAN/T Mo : AABCND43TC Dispatched through Destination
Slate Name : Uttar Pradesh, Coda - 09
[Buyer (Bill 1o) | Terms of Delivery

GSTINUIN ! DBAABCNO43TCIZD
PANNT No ! AABCNS43TC
State Name : Utlar Pradesh, Code : 00
Place of Supply : Ullar Pradesh
5 Description of Goods HSN/SAC| Quanlity | Rale |per Amounl
.
@__J,i Biobriqutess 4401 |7010kes|  6.50/kes|  45.565.00
CGST 2.50|% 1,139.13
i SGST 2.50|% 1,138.12
Less: Round Off {-)0.26
a Total T,010KGS T 47,843.00
Amount Chargeable (in wards) E &0OE
INR Forty Seven Thousand Eight Hundred Forty Three Only
HSN/SAC Taxable CGST SGST/IUTGST Talal
Value Rate | Amount | Rale Amount | Tax Amaunt
4401 45,565.00] 2.50% 1.139.13] 2.50% 1.130.13 2.278.25
@: Total| 45,565.00 1,139.13 1139.43| 2.278.9¢5

Tax Amount (i words) : INR Two Thousand Two Hundred Seventy Elght and Twenty Six palse Only

Ale Holder's Name: M/s Naba Trading Co.,

Declarafion

Ale No,

Company's Bank Details
Bank Nama : ICICI Bank Al
! 320305002975
Branch & IFS Coda: Kairana & ICICoDDa2ng

We daclare that this invoice shows the actual price of the
goods destribed and that all particulars are trus and
comect

This s

~ i, | ecrivad Byl
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mputer Generated Invoice
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S Tax |I'].70 Q4 (ORIGINAL FOR RECIPIENT)

M/s Naba Trading Go. Invoice No. Dated
Moh.g: Kn!li: Near Block Olfice Shaml| Road Kairana |39 9-Daoc-23
Dislt.Sham ModaiT, TP
Uttar Pradesh - 247774, India Reiiony Hole ST Rt
M : DOBZHPAG21TL Ll i
gtsa-:: Nﬂ:r‘:i : Ulﬁar Prndushi.‘g:da 109 Refarence No. & Dale. Olher References
E-Mail : nobalradingcom@ogmail.com
Consignee (Ship 19) Buyer's Order No. Daled
Meem Agre Foods Private Limited
Plol No. 993- 1005 Kandhla Road Kairana Shamii Dispatch Doc No. Delivery Nola Data
GSTIN/UIN : D9AABCNG437C3ZD L
PANAT No : AABCNB437C Dispalched through Destination
Slate Name : Utiar Pradesh, Code : 09
Buyer (01 16) | Terms of Delivery
Meom Agro Foods Private Limited
Flot Mo. 883- 1005 Kandhla Road Kalrana Sham)|
GSTINUIN : DBAABCNS437C3Z0D
PANAT Mo : AABCNB437C
State Name ¢ Uttar Pradesh, Code ; 0D
Place of Supply : Uttar Pradesh
] Descriplion of Goods HSNISAC| Quanlity | Rale [per|  Amount
Ha,
%%1 Biobrigutess 4401 1,110 KGS 6.50|KGs 46,215.00
i
CGST 1,155.38
SGST 2.50|% 1,155.38
Round Off 0.24
Total 7,110 KGS ¥ 48,5626.00
Amount Chargeable (in words) E.EQE
INR Forty Eight Thousand Five Hundred Twenty Six Only
HSNISAC Taxable CGST | SGSTUTGST Total
Value | Rate [ Amount _Rata | Amount |Tax Amount
4401 46,275.00| 2.50% 1,155.38] 2.50% 1,155.38 2.310.76
@ Total| 46,215.00 1,155.38 1,155.38] 2.310.7¢
Tax Amounl inwords) : INR Two Thousand Three Hundred Ten and Seventy Six paise Only
Company's Bank Details
Ale Holder's Name: Mis Naba Trading Ca.
Bank Nama + ICICI Bank Alc
Al No. : 320305002375
Branch & IFS Cods: Kairana & ICICOoD3209
Declaration ) for Ws Naba Trading G
We declare that this invoice shows the actual price of the For NABA TRADING {;ﬂ ks aoe
goods described and that all particulars are trus and & e 0.
poness — ute nalg

This Is & Compuler Generaled Invoice =
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_—— Tax |ng7°935 (ORIGINAL FOR RECIFIENT)
M/s Naba Trading Co. Invoica No. Dated
Msah.All Kala Near Block Office Shamli Road Kaoirana |41 12-Dec-23 _
Distt.Shamii Delivery Nole Mode/Terms of Payment
Utlar Pradash - 247774, India
IN: 08BZHPAG21TL1Z —-—-—-1—._
gl.mw;ma ﬂ Uttar I;radzu.lgh I‘.::da 109 Reference No. & Date. Other References
E-Mail : naba Iradingcom@gmail.com
Consignee {Ship o) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamil Dispatch Doc No. Delivery Nola Date
GSTINMUIN : 0BAABCN9437C3zZD =
PANIT No : AABCNDS4ITC Dispatched through Destinalion
Stale Name : Ultar Pradesh, Code ; 00
Duyar (DIl 19] Tems of Dalivery
Mcem Agro Foods Private Limltod
Plot Ne. 893- 1005 Kandhla Road Kalrana Shamil
GSTINMUIN : DDAABCND43TCIZD
PAMAT Mo L AABCNDY3TC
Stote Namo : Uttar Prodesh, Code : 0D
Place of Supply : Uttar Pradesh
5 Descriplion of Goods HSN/SAC | Quantity Rata |per Amount
Ra.
@1 Biobriqutess 4401 1,010 KGS 6.50| KGS 45,565.00
CGST 2.50| % 1,13%.13
SGST 2.501% 1,139.13
Less: Round Off {-)0.26
Total 7,010 KGS T 47,843.00
Amounl Chargeable {in words) E. &0
INR Forty Seven Thousand Eight Hundred Forty Three Only
HSN/SAC Taxable CGST SGST/UTGST Total
Valus Rale | Amount | Rals | Amount |Tax Amaunt
4401 45,565.00| 2.50% | 1.139.13| 2.50% 1,139.13| 227836
Total| 45565.00 1,139.13 1,138.13] 297826
Tax Amount (inwords) : INR Two Thousand Two Hundred Seventy Eight and Twenty Six palse Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Ce.
Barlk Name + ICICI Bank Alc
Ale No. : 320505002975
Branch & IFS Coda: Kalrana & IcICOo003209
Declaralion for M's Naba Trad] .
We declare that this Invoice shows the aclual price of the g oo
goods described and that all particulars are true and E‘;N TRADING Co.
comect S L Auﬂ_‘ﬂ:ed Signatery

his Is a Computer Generated Invoica
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-.“_" Tax InZ:Qﬁ (ORIGINAL FOR RECIPIENT)

Ms Naba Trading Co. Invoica Na, Dated
Moh.All Kala Near Block Olfice Shamii Road,Kaolrana |42 16-Dec-23
Disit.Shamli Delivery Note ModelT: ol P,
Ullar Pradash - 247774, India e i T
GSTINMUIN: OSBZHPAB217L1 —
State Name : Uttar Pradesh, Code : 09 Reference No. & Dafe. | Oher Refarences
E-Mail : nabatradingcom mail.com
|=—""ail : nabalradingcom@g [
Consignee (Ship 1o) Buyers Order No, Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamli Dispateh Doc o, Delivery Note Dalg
GSTIN/UIN t DOAABCNG437CaZD =
PANAT Mo ! AABCNO437C Dispatched through Destination
Slate Name : Ullar Pradesh, Code : 09
Buyer (Bill 1o} Terms of Delivary
Meem Agro Foods Private Limitad
Piot No. 093- 1005 Kandhla Road Kalrana Shamll
GSTINMUIN ! D9AABCNG437CIZD
PANAT Mo ! AABCNB437C
Slate Namo : Ultar Pradesh, Code : 08
Piace of Supply : Uttar Pradesh
sl . Description of Goods HSN/SAC| Quaniity Rata [per Amount
ha.
@_11 Blobriqutess 4401 7,060 KG3 B.50|KG3 45,830.00
CGST| 2.50| % 1,147.25
SGST 2.50| % 1,147.25
Round Off : D.50
Total T.060 KGS Z 48,185.00
Amount Chargeabie (n words) E 2 O.E|
INR Forty Eight Thousand One Hundred Eighty Five Only
HSN/SAC Tmh?:u CGST SGSTIUTGST Total
Va Rate | Amount | Rale | Amount | Tax Amount
2301 45,880.00( 2.50%] _ 1.947.95| 2 50, 1.147.25] 2394.60]
& Total| 45,890,00 1,147.25 1,147.25] 2 294.50
Tax Amount in words) : INR Two Thousand Two Hundred Ninety Four and Fifty palse Only
Company's Bank Details
Ale Holder's Name: M5 Naba Trading Cg,
Bank Name : ICIC] Bank Afe
Alc No, : 320305002975
Branch & IFS Cods; Kalrana & ICICODD3209
Declaration _ for Wig Tradlng G
We declare that this involea shows the aclual price of the For TR&DINH;EDH Lo
990ds described and that all particulars are true and A oy '
comecl el Atlhofded Eignalory
This Is a Compuler Genarated Invoice
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e Ta x?anZe (ORIGINAL FOR RECIFIENT)
Mis Naba Trading Co. Invoice No, Dated
t;luhﬂli Kala Near Block Office Shamji Road Kairana | 44 19-Dec-23
islt. Shamij Dellvere i
Uttar Pradesh - 247774, India Delivery Note Made/Tes of Payment

GSTINIUIN: UHEEHPﬁEE‘I?LTZB |
Slate Name : Utlar Pradesh, Code : 0o Refarence No. & Date, Other References

E-Mail ; nabatradin com@amail.com
Consigneo {5hip to) Buyer's Order Mo, Dated

Meem Agro Foods Privato Limited
Plot No. 993- 1005 Kandhia Road Kalrana Shami|

Dispalch Doc Na, Delivery Nola Date
GSTINUIN . DSAABCNS437C 32D
PAN/IT Na : AABCIN9437C Dispalched through Destination
Slale Name : Uttar Pradesh, Coda - 09
Buyor (Bil 10)

Terms of Dellve
Meem Agro Foods Private Limited o

Plot Neo. 993- 1005 Kandhla Road Kaoirana Shami|

GETIN/UIN - 08AABCND437C3ZD
PANAT No ! AABCNB4aTC
Stale Name + Ultar Pradesh, Coda : og
Place of Supply : Uttar Pradesh
5] Description of Goods HEN/SAC Quantity Rate [per Amaounl
K. =
%= 1 |Biobriqutess 4401 TAE0KGS B.50|KGS 46,475.00
CGST 1,161.88
SGST 2.50|1% 1,161.88
Round off, 0.24
Total 7,150 KGS ¥ 48,7599,00
Amount Chargeable {In words) E &0.E
INR Forty Eight Thousand Seven Hundred Ninety Nine Only
HSNISAC Taxable CGST SGST/UTGST Total
| Value | Rate | Amount Rate | Amount | Tax Amount
3401 46,475.00| 2.50% 1,161.68] 2.50% 1,161.88] 2 323.76
& Total|_46,475.00 1,161.88 1,161.88] 2,323.75

Tax Amount (inwords) : INR Two Thousand Three Hundred Twenty Three and Seventy Six paise Only

Company's Bank Details
Alc Holder's Name: mys Naba Trading cp.
Bank Name * ICIC1 Bank Al
Ale No. . 3205905002975
Branch & IFS Code: Kalrana & Icicogg 3208
Dﬂd&l’ﬂlﬂﬁ - 3 Tﬂlﬂll'll Co.
We declare that this invoice shows the actual price n;r the Forl rj‘.rABﬂ %T’ NE Co,
goods described and that all parliculars are true a T\
comect E’o;_,.,-———"" numnﬁ:%_'ﬁmgﬂ

This Is a Computer Generated Invoice -
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— Tax IZQ@ (ORIGINAL FOR RECIPIENT)

M/s Naba Trading Co, Invoice No, Dated
Moh.All Kala Near Block Office Shamil Road,Kairana (45 22-Dgc-23
Distt. Shamli Delivery Nota Mode/Terms of Payment

Litar Pradesh - 247774, India
GSTIN/UIN: 09BZHPAGZ1TL1Z8

Stale Name : Ultar Pradesh, Code : 09 eference No, & Dale. Other Referances
| E-Mall : nabalraodingecom@amail.com
Consignee [Ship o) Buyer's Order No. Dated

Meem Agro Foods Private Limited
Plol No. 993- 1005 Kandhla Road Kairana Shamli Dispaich Doc No,

Delivery Note Data

GSTINIUIN : DBAABCNS437C3Z0 -
PANAT Na { AABCNS9437C Dispalched through Destination
| Slale Name ¢ Ultar Pradesh, Code : 09

Suyey (24 19) Terms of Delvery

Meem Agro Foods Private Limited
Plol No. 933- 1005 Kandhla Road Kalrana Shami|

GSTINAIMN : 0DAABCNDB43TCIZD
FANIT No : AABCMNB437C
Stale Name : Uttar Pradesh, Code - 09
Flace of Supply : Ullar Pradash
S Description of Goods HSN/SACT Quantily | Rate | per Amount
ha,
@ 1 |Bicbriqutess 4401 7,230 KGS B.50(KGS 46,995.00
CGST 2.50|% 1,174.88
SGST| 1,174.88
Round Off 0.24
~ Total 7,230 KGS ¥ 45,345.00
Amount Chargeable (in words) E Z0E|
INR Forty Nine Thousand Three Hundred Forty Five Only
HSNISAC Taxable CGST SGST/UTGST Tolal
Value | Rate | Amount | Rale Amount | Tax Amount
2401 46,995.00] 2. 50% 1,174.88| 2.50%; 1,174,688 2.349.76
@ __Total| 46,535.00 1,174.88 1,174.88]  2,335.75

Tax Amount (in words) ; INR Two Thousand Three Hundred Forty Nine and Seventy Six paise Cnly

Company’s Bank Details
Ade Holder's Name: MJs Naba Trading Cg,
Bank Nama : ICICI Bank Ale
Al No. : 320805002975
Branch & IFS Code: Kairana & ICIC0003209
Declaration ; for MWis Naba Tradi
We declare that this invoice shows the actual price of the For NABA TRADING &g 2ding Co.
go0cs described and that all particulars are true and A ﬁ_‘
comect. AuthofREG Bignatory
; a Compuler Generaled Invoice
. AT
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—_— Tax In 099 (ORIGINAL FOR RECIFPIENT)
Mis Naba Trading Co, Invica No. Dated
Moh.All Kala Near Block Office Shamil Road,Kairana |47 24-Dac-23
Disit.Shamli Delivery Nola Mode/Terms of Payment
Uttar Pradosh - 247774, India
GSTINMUIN: D9BZHPAG217L1Z0 —
State Name : Ultar Pradesh, Code : 08 Refarance No. & Date. Other Raferences
E-Mail : nobatradingeem gmall.com
Consignee [Ship m; uyar's Ordar Mo, Dated
Meem Agro Foods Private Limited
Flot No. 803- 1005 Kandhla Road Kairana Shamil Dispalch Doc Mo, Delivery Nola Data
GSTIN/UIN : 0SAABCN9437C32ZD = - .
PANAT No : AABCND437C Dispatched through Destination
Slale Name : Ultar Pradesh, Code : 09
[Guysr (B 10) Tams of Dallvary
Meem Agro Foods Private Limitad
Plot No, 883- 1005 Kandhla Road Kalrana Shamil
GSTINUIN : 0BAABCND4A37CIZO
PANAT Mo i AABCNO43TS
Slale Namao : Utlar Pradesh, Codo * 00
Flace of Supply : Ullar Pradesh
Sl Description of Goods HSNISAC | Quanlity Rate |per Amount
Ha
1 |Blobriqutess 4401 17,010 KGS 6.50|KGs 45,666.00
CGST 2.50| % 1,12913
SGST 2.50| % 1,139.43
Less: Round Off {-)0.26
~ Total 7,010 KGS T 47 843.00
Amount Chargeable (in words) E &0,
INR Forty Seven Thousand Elght Hundred Forty Three Only
HSN/SAC Tm:?bla CGST SGSTJUTGE [ Tota
Valua Rate | Amount | Rate Amount | Tax Amount
2401 45,565.00{2.50% | 1,139.13] 1250%|_ 1,139.43] 237898 278.25
Q_ _ Total| 45,565.00 1,139.13 113913 2,278.2¢
Tax Amount (nwords) @ INR Two Thousand Two Hundred Seventy Eight and Twenty Six paise Only
Company’s Bank Detalls
AJc Helder's Name: M/s Naba Trading Go.
Bank Name : ICICI Bank Alc
Ale No, : 320505002975
Branch & IFS Code: Kalrana & ICICOn03209
Declaralion : for s Naba Trading Co,
We declare that this involca shows the actual prica of the For NAB RADING Co. e
goods described and that all particulars are true and h “...‘\
cormect

This is a Computer Generated Invoice

| [Reectved By, T
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—_— Tax j?”’flﬁ (ORIGINAL FOR RECIPIENT)

s Naba Trading Co. Invoics No, Daled
Moh.All Kala Near Block Offica Shamli Road Kairana | 48 28-Dec-23
Distt. Shamli Delivery Nola Mode/Terms of P
Ultar Pradesh - 247774, India o b
GETINIUIN: 09BZHPAGZ1TL1Z8 —
Stale Name : Uttar Pradesh, Code : 09 Reference No. & Dala. Cther References
E-Mail : nabalradingcom@gmail.com
Consignee {Ship io) Buyer's Order No, Datad
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamii Dispalch Doc No. ngm.r Nole Data
GSTIN/UIN : DSAABCND437C3ZD e |
PANAT No : AABCN9437C Dispalched through Destination
Stale Name : Utlar Pradesh, Code : 09
Buyer (8ill 10) Terms of Dgiwnr
Meem Agro Foods Private Limited
Plot Mo. 993- 1005 Kandhla Road Kairana Shamil
GSTINUIN : DBAABCND437CAZD
PANIT No ! AABCNB43TC
Stale Name : Uttar Pradesh, Code : 0D
Place of Supply : Uttar F'm:loih_
] Description of Goods HSN/SAC Quantity Rata par Amount
Ha.
c'__.‘:';“l Blobriqutess 4401 7525 KGs 6.25|KGS 47,031.25
CGST] 2.50|% 1,175.78
SGST 1,175.78
Round Off 0.19
Total 7,525 KGS ¥49,383.00
Amount Chargeable (in words) E &0E
INR Forty Nine Thousand Threa Hundred Eighty Three Only
HSN/SAC Taxable CGST . SGETUTGST Total
L Value Rate | Amount | Rale Amounl | Tax Amount
3401 47.031.25[2.50%|  1,175.78] 2.50% 1,175.78] 2 351.56]
@ Total] _47,031.25 1,175.78 1,175.78]_2.35156
Tax Amount (n words) : INR Two Thousand Three Hundred Fifty One and Fifty Six palse Only
Company’s Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name ¢ ICICI Bank Afe
Alfc No., : 320905002875
Branch & IFS Codp: Kalrana & ICIC0D03208
Declaration ; : for Wis Naba Trading Co,
We declare that this invoice shows the actual price of the For N TRADING Co
goods described and that all particulars are trug and p‘ Ay .
correct. Authorisid- Signatory

This Is a Computer Generatad Invoice
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- — Tax lZcﬂcg (ORIGINAL FOR RECIPIENT)

M/s Naba Trading Co, Invoica No. Dated
Meh.All Kala Near Block Office Shamli Road,Kairana &0 30-Dec-23
Disit.Shamii Delfivery Nota ModefTerma of Payment
e e ot
G5TI i L1Za .
Stale Name : Uttar Pradesh, Coda : 09 Referance No. & Date. Other References
E-Mail : nabatradi com@gmail.com
Consignee {Ship 1o} Buyar's Ordar No. Datled
Meem Agro Foods Private Limited
Fiot No. 993- 1005 Kendhla Road Kalrana Shamll Dispatch Doc Mo, Delivery Note Date
GSTINUIN : 09AABCNS437C3ZD —
PAN/IT No : AABCNB4aTC Dispalched through Deslinalion
Slale Name : Utlar Pradesh, Codo : 00
uyer (Bl o) [ Terms of Delivery
Meem Agro Foods Privato Limitod
Plat No. B93- 1005 Kandhla Read Kalrana Shomil
GSTINUIN : DBAABCNB43TCAZD
PANAT No : AABCNS43TC
State Name : Ultar Pradesh, Coda : 08
Place of Supply : Ullar Prodash
3] Descriplion of Goods HSN/SACT Quantty | Rate [per|  Amouni
Ha, =
@_1 Blobriqutess 4401 7,450 KGS 6.25|KGS 46,562.50
CGST 2.50)% 1,164.06
SGST 2.50|% 1,164.06
Round Off 0.38
Total 7,450 KGS % 48,881.00
Amount Chargeable (in words) E &0E
INR Forty Eight Thousand Eight Hundred Ninety One Only
HSNISAC Taxable CGST SGSTIUTGST Total
Valua Rate | Amount | Rate | Amo unt | Tax Amount
4401 46,562.50]2.50%| 1.164.05 2.50%| 1,164.06] 232812
@ Total| 46,552.50 1,164.06 1,164.08] 232812
Tax Amount finwerds) : INR Two Thousand Three Hundred Twenty Eight and Twelve paise Only
Company’s Bank Details
Alc Holder's Name: Mis Naba Trading Ce.
Bank Name : ICICI Bank Ale
Alt No, : 320905002975
; Branch & IFS Code: Kalrana & ICICo003208
eckarafion 4 far Ws Naba Trading Co.
We declare that this invoice shows the actual price of the For NABA TRADING E:E a
goods described and that all particulars are true and n nlﬁ
correct Auhn%’dﬁmignalnnr

This is a Computer Generaled lnvul-c_e
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s Tax ;Z,J;Z (ORIGINAL FOR RECIPIENT)
Mis Naba TradIng Co, Invoica No. Dated
Moh.All Kala Noar Block Offico Shamili Road Kalrana | 51 2-Jan-24
Diett, Shamil Delivary Nota M
Utlar Pradosh - 247774, India i FierYerma of Pajinant
GSTIN/UIN; 0BBZHPAG217L128 “'——-—-T_._.__
o B e S
Stalo Nomo : Utlar Pradosh, Code : 09 Ralerence No, & Dalo, Other References
E-Mail : nnhnﬂudingmm@gmnu.mm
Consignee (Ship to} Buyor's Order No, | Dated
Moom Agro Foods Privalo Limited
Plot No. 993- 1005 Kandhla Rond Kairana Shamil Dispaich Doc No. Delivary Note Daia
GSTINUIN : DBAABCNB437CAZ0D L
PANAT No : AABCN9437C Dlspalched through Dastinalion
Slale Name : Ullar Pradesh, Code : 09
Ouyer (Bl 1a) Terms of na_ﬁ_m

Meem Agro Foods Private Limitod
Plot No, 893- 1005 Kandhlo Rood Kalrana Shamill

GSTIN/UIN : DBAABCND437CAZD

PAMAT No : AABCNB43TC

State Nama ¢ Ultar Pradosh, Codo : op

Placeo of Supply : Utlar Pradosh

Sl Description of Goods HSN/SACT Quantity | Rate per|  Amount

Ha.

(?:‘;1 Blobriqutess 4401 7,602 KGS 6.25(KGs 47,612.50
CGST, 1,187.81
SGST 1,187.81
Lass: Round off {-)0.12
Total 7,602 KGS ¥ 49,888.00
Amount Chargeable (in words) E &OE|

INR Forty Nine Thousand Elght Hundred Elghty Elght Only

HSN/SAC Taxablg CGST | sasTuias GST Tolal
Value | Rale | Amount | Rale Amount | Tax Amount
4401 47.512.5012.50% | 1,187.81|2.50% 1,167.81] 237562
(&) Total| 47,512.60 1,187.81 1,187.81] 237562

Declaralion
We deciare that this invoice shows the aclual price of the
goods described and that all particulars are true and

Tax Amount (in words) : INR Two Thousand Three Hundred Seventy Five and Sixty Two palse Only

Company's Bank Details

Al Helder's Name: M/s Naba Trading Co.

: ICICI Bank Ale

: 320805002975

Branch & IFS Code: Kalrana & ICIC0003209

Bank Nama
Afc No,

!.=urhl A ik
“T\fﬁ‘ TRADING Co

a4

"_'j:,_,lnccfh.':rl $TT
L Sl

a Lt

for Ws Naba Trading o,

comect. P‘ — ﬂummggnah[g
This Is a Computer Generatad Involea

123



T Tax In]qIJEB (ORIGINAL FOR RECIPIENT)

M/s Naba Trading Co, Invoica No, Dated
Moh.All Kala Near Block Office Shamll Road,Kairang 62 B-Jan-24
Distt. Shamli CE L — de/Terma
Ultar Pradesh - 247774, India 2 " thed of Payment
GSTINMUIN: D9BZHPAG217L1Z8 —
Slale Name : Uttar Pradesh, Codes : 09 Rolerenca No. & Date. | Oer Relarences
E-Mail : nabalradingeem@gmail.com =
onsignes (Ship 1o) Buyer's Order No. Daled
Meem Agro Foods Private Limlied
Plot No. 893- 1005 Kandhla Road Kairanga Shamli ‘Dispaich Doc No. Delivery Noiz Daia
GETINMUIN : OBAABCNB437C3IZD ) 1
PANIT Na : AABCNO437C Dispatched through Deslination
Slale Name : Ultar Pradesh, Coda - 09
Buyer (Bill o) Terms nrﬁaimy
Meem Agro Foods Private Limitod
Plot Na, 533- 1005 Kandhia Road Kalrana Shami|
GSTINUIN : 0DAABCNB437C3ZD
PANAT No ! AABCNOaaTC
Slate Name : Ultar Pradesh, Ceode : 00
Place of Supply : Unar Pradesh
sl Description of Goods HSN/SACT Quantity Rate [per Amount
Ha,
=1 |Blobriqutess 4401 740 KGs B.25|KGS 46,256.25
CGST 1,158.41
SGST 2.50) 9 1,156.41
Less: Round Off (-]0.07
Total 7,401 KGS Z 48,569.0 )0
Amouni! Chargeable {in words] E &0E
INR Forty Eight Thousand Five Hundred Sixty Nine Only
HSN/SAC Taxable CGST SGST/UTGST Total
Value | Rate | Amount Rate | Amount | Tax Amount
4401 46,256.25/1250%| 1.156.41 2.50%| 1.156.47 2,312 82
Total| 46,256.25 1,156.41 1,15641] 231282
Tax Amount (in words) : INR Two Thousand Three Hundred Twelve and Eighty Two paise Only
Company’s Bank Details
Ale Holder's Name: M/s Naba Trading Co.
Bank Nama : ICICI Bank Al
Ale No, : 320905002975
Branch & IFS Coga: Kalrana & ICIC0003z0s
Declaralion 0 i ; far Wis Naba Trading ca, |
We declare that this invoice shows the actual price of the For A TRADING Co.
900ds described and that all particulars are true and A ﬂN
cofrect ___...-—---""'""' Admrised Slgnatory
This Is a Computer Generatad Invoica

= 7 |Reeried BY ! l
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S — Tax :7»;314 (ORIGINAL FOR RECIFIENT)

M/s Naba Trading Co, Invoice No. . |Dated

Moh.All Kala Near Block Olfice Shamii Road,Koirana | 65 12-Jan-24
Distl.Shamii Delivery Noto

Ullar Pradesh - 247774, Indla 4 Mode/Terms of Paymiont
GSTIN/UIN; 09BZHPAG217L12Z0 e,

Slate Nomo : Utlar Pradesh, Codo : 08 Referanco No. & Date. Other References
E-Mail ; nabalradingcom@gmail.com

Consignee (Ship 10) Buyer's Ordar No, Datad

Meem Agro Foods Private Limitod

Plot No. 993- 1005 Kandhla Road Kairana Shamil Dispaich Doc No, Delivery Nota Dais
GSTINUIN : DDAABCND43TCIZD i o |
PANAT No ! AABCNS437C Dispatched through Deslination

Slale Name : Ultar Pradesh, Coda - 00

| Buyer (Gl 1o)

Meem Agro Foods Privato Limitod

Plot No. 883- 1005 Kondhla Road Kalrana Shomii

Terms of Dalivary

GETINUIN : DBAARCNE4ATCAZD
PANNT No : AABCNB437C
Slale Mame : Utter Pradesh, Codo : 0B
Placo of Supply ! Ullar Pradesh
Sl Descnplion of Goods HSN/SAT Quantity Rata par Amounl
Ha.
@1 Blobrigutess 4401 T, M0 KG5 B6.25|KGS 45,875.00
CGST| 2.50|% 1,146.88
SGST 2.50|% 1,146.88
Round Off 0.24
; ~_Toul 1,340 KGS % 48,169.00
Amount Chargeable (in words) E. &0E|
INR Forty Elght Thousand One Hundred Sixty Nine Only
HSNISAG Taxable CGST _SGSTIUTGST | Tom
Value | Rale | Amount | Rale Amount | Tax Amount
&401 45,875.00]12.50%]  1,146.88|2.50% 3 JA46.8B] 270378
Total| 45 875.00 1,146.88 1,146.88 2,293.76

Tax Amount (inwords) : INR Two Thousand Two Hundred Ninety Three and Seventy Six paise Only

Company's Bank Detalis
Ale Holdar's Name: M/s Naba Trading Co.
Bank Name + ICICI Bank Alc
Ade No. : 320505002975
Branch & IFS Coda: Kalrana & ICICO003209
Dectaration ) ) ; for W's Naba Trading Co,
We declare that this invoice shows the &ctual prica of the For N. TRADING Co
goods described and that all particulars are true and N li-f@’ R
correct Aulhorized Signatg

Is a Computer Generated Involca

: 11-,:,- CevEl B g

o S R e

%_ - 1 — _
-

125



S Tax "7“1‘:5 (ORIGINAL FOR RECIFIENT)
M/s Naba Trading Co. Invaice No. Dated
Moh.All Kala Near Block Office Shamli Read,Kairana 44 16-Jan-24
Disit.Shami Delivery Note Mode/Terms of Payment
Ullar Pradesh - 247774, India_ -
. B 58
Emsﬁ’fq”;’r'.-’l ¢ E;.IﬂuzarH ﬁfﬂsl. Coda : 09 Reference No. & Dale. | Other Referancas
E-Mail : nabatradingcom@gmail.com )
Consignoe [Ship 1o) Buyer's Order No, Dated
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhia Road Kairana Shamli Wﬁﬁm Nole Dale
GSTINUIN : DBAABCN9437C3ZD
PANNT No : AABCNS437C Dispatched through Deslination
State Name : Ultar Pradesh, Code : 09
Buyer (Bill i) Terms of Delivary
Meem Agro Foods Private Limited
Flat No. 893- 1005 Kandhla Road Kairana Shamil
GSTIN/UIN : DBAABCNB43TC3ZD
PANAT No ! AABCND437C
Stale Name : Uttar Pradesh, Code : 09
Place of Supply : Ullar Pradesh
=] Description of Goods HSN/SAC | Quaniity Rate |per Amount
Ha.
E:ﬁ'-‘l Blobriqutess 4401 7,405 KGS 6.25/KGS|  46,281.25
CGST, 1,157.03
SGST 1,157.03
Less: Round Off (-)0.31
Total 7405 KGS ¥ 48,595.00
Amouni Chargeable (in words) E.&0E
INR Forty Elght Thousand Five Hundred Ninety Five Only
HSN/SAC Taxable CGST __SGSTIUTGST | Voml
i __ Value | Rate Amount_| Rate | Amount |Tax Amount
@;@ N 46,281.2512.50%|  1.157.03 2.50%| 1,157.03 2,314.06
Total 46,281.25 1,157.03 1,157.03] 2,314.06
Tax Amount (inwords) : INR Two Thousand Three Hundred Fourteen and Six paise Only
Company's Bank Details
Alc Holder's Name: M/s Naba Trading Co.
Bank Name : ICICI Bank Afe
Alc No, : 320305002975
Branch & IFS Code: Kalrana & ICICDO03209
Detlaralion . for Wis Naba Trading Go,
We declare that this invoice shows the actual price of the For N ABATRA Ih; a0 Trading Co
goods described and that all particulars are lrug and pl i.ﬁ%"”p G Co.
corect gﬂ'_é_ugsed Signalory

_1} Received By...

101 i 18 i

.,,.E,I‘Iu.

ig is a Computer Generaled Invoics

126



—_— Tax | \'JIQ (ORIGINAL FOR RECIPIENT)

M/s Naba Trading Co, Invoice No, Dated
Moh.All Kala Near Block Office Shamli Road,Kairana |58 20-Jan-24
= | Distt.Shamii Deli Nota Mod of Pa
Uttar Pradesh - 24?;?4* In;lrn . i . i o
GSTIN/UIN: 08BZHPAGZ21 L1Z e |
State Name : Uttar Pradesh, Coda : 09 Referance No. & Date. Olfier References
E-Mail : nabalradingcom@gmail.com
Consignee (Ship 1o} Buyers Ordar No. Daled
Meem Agro Foods Private Limited
Plot No. 993- 1005 Kandhla Road Kairana Shamii Dispatch Doc No, Delivery Note Dale
NIUIN - DBAABCND437C3ZD .
EEN?IT Ne : AABCN9437C Dispatched through Destination
Slale Name : Utlar Pradesh, Code : 09 4
Duyer (Bl 1a) | Terms of Delivary
Meom Agre Foods Private Limited
Flot No. 893- 1005 Kandhla Road Kairana Shamill
GSTINUIN : DBAABCNG437CAZD
PAN/T No : AABCNB437C
Stale Name : Ullar Pradesh, Cods : 0B
Place of Supply : Uttar Pradesh - e
Sl Description of Goods HSN/SAC| Quantity | Rate Jper|  Amount
b,
@lﬂ Blobriqutess 4401 I7530KGS|  625(kes|  47,062.50
CGST 2.50|% 1,176.56
SGST 2.50(% 1,176.56
Round Of| 0.38
Taotal T.530 KGS ¥ 49,416.00
Amount Chargeabls {in words) E.EOE
INR Forty Nine Thousand Four Hundred Sixteen Only
HSN/SAC Taxable CGST __SGSTIUTGST Total
| Value Rale | Amount | Rate Amount | Tax Amount
3451 47,052.50/2.50% | 1,176.56| 2.50% 1,176.56] 2.353.12
Total| 47,062.50 1,176.56 1,176.56 2,35312
Tax Amount (inwords) : INR Two Thousand Three Hundred Fifty Three and Twelve paise Only
Company’s Bank Details
Ale Holder's Name: M/s Naba Trading Ca,
Bank Name : ICICI Bank AJe
Al No. : 320905002975
- Branch & IFS Code: Kalrana & ICIC 0003203
aration - b ing Co, |
We declare that this invoice shows tha actual price of the For NABA TRADIH%H? a Trading Co,
goods described and that all particulars are trug and I}aﬂ
correct. i EL'IREHMI Signatory
This is a Computer Generated Invoica
_— l
: q Recelved By, 'I
= et IS i
zﬂ . Times 4 |5 M .
s s M0, i
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= Tax Ierc;I 7 (ORIGINAL FOR RECIPIENT)

Mis Naba Trading Co, Invaica No. Daled
Moh.All Kala Near Block Office Shamii Rond, Kairana |59 23-Jan-24
Distt. Shamii Delivery Nota Mode/Tarms of Payment
Ulter Pradesh - 247774, Indin i 8 e
GSTIN/UIN; DEBZHFAEEHL‘IZB
State Name : Utlar Pradesh, Coda : 00 Reference No. & Date. Other Refarances
| E-Mall : nabalradin lingcomi@gmail.com
Consignee (Ship o) Buyer's Order Na. Dated
Meem Agro Foods Private Limited
Plol No. 993- 1005 Kandhla Road Kairana Shamil WW
GSTINMUIN : 05AABCN9437C3ZD e . :
PANIT No : AABCN9437C Dispatched through Destination
Stale Name : Ullar Pradesh, Code : 09
Guyor (Bl i0) Terms of Dalivery
Moom Agro Foods Private Limited
Plot No. 883- 1005 Kandhla Road Kalrana Shamii
GSTIN/UIN ! DBAABCNE437CAZD
PANIT No : AABCND437C
Slate Name + Uttar Predesh, Code ; 0D
Place of Supply : Uttar Predesh
sl Description of Goods HSNISAC | Quantily Rate |per Amount
K.
(%1 |Biobriqutess 4401 [7360Kes|  6.25(kes|  46,000.00
CGST) 1,150.00
SGST 1,150.00
~ Tolal 7,360 KGS ¥ 48,300.00
Amaunl Chargeable (in words) E&0E
INR Forty Eight Thousand Three Hundred Only
HSN/SAC Taxable | cGST SGSTIUTGST Total
Value Rate | Amount | Hate Amount | Tax Amount
@1491 45,000.00/ 2.50%]_ 1,150.00| 2.50%] —1,150.00] 2.300,00
Total] 46,000.00 1,150.00 1,150.00 2,300.00
Tax Amount (in words) : INR Two Thousand Three Hundred Only
Company's Bank Details
Afe Holder's Name: Ms Naba Trading Co.
Bank Name : ICICI Bank AJe
Afc No. : 320905002975
— Branch & IF5 Coda Kalrana & ICIC0003208
aralion r Ms Naba Trad]
We declare that this invoica shows the actual prica of the For N A Tl%.‘.»ﬂullitmlg1I I.';l e
goods described and that all particulars are true and
2O F""”ﬂ ABvarfsed Signatory

This is a Computer Generated Invoice

= _. ] iecetved By,

ﬂ’au\rfurﬁﬁ}.;;:' s ‘1,3 'Q*M.
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— Tax lr?nﬂ:g

(ORIGINAL FOR REGIPIENT)

M/s Naba Trading Co. Invoica No. Dated
Mah,All Kala Near Block Office Shamil Road,Kairana 61 25-Jan-24
Dist.Shamii Delivery Note Mode/Terms of Payment
Utlar Pradesh - 247774, India " L "

- |GSTINAJIN: 08BZHPAG21TL1ZE =
Stole Name : Ullar Pradesh, Code : 09 Referenca No. & Dalo, Other Referencas
E-Mail ; nnhulrm!lngcnm@gmml com
i‘.‘amignne (Ship to) Buyer's Order MNo. Dated
Meom Agro Feods Private Limltod
Plot No, 993- 1005 Kandhla Road Kairana Shamli Dispatch Dot No. Delivery Note Date
GSETINUIN : DBAABCND43TCIZD e
PANNT No ! AABCN9437C Dispalched through Destination
Slate Nama : Ultar Pradosh, Code : 08
Buyer [Bil1o) Terms of Delivery

Meoem Agre Foods Private Limited
Plot No, 893- 1005 Kandhla Rood Kelrana Shamil

GSTINUIN : OBAABCNB43TCIZD
EANIT Mo 1 AABCND437C
State Name : Uttar Prodesh, Code : 09
Place of Supply : Ullar Pradesh .
Sl Description of Goods HSN/SAC| Quanlity [ Rale [per| Amount
Ha.
121 | Blobriqutess 4401 7,260 KGS 6.25|KGS|  45,500.00
CGST| 1,137.50
SGST) 1,137.50
Total 7,280 KGS Z 47,775.00
Amount Chargeable (in words) E.&0E
INR Forty Seven Thousand Seven Hundred Seventy Five Only
HSN/SAC Taxable CGST SGST/IUTGST Tolal
N Valua Rale | Amount | Rate [ Amount |Tax Amount
&= 45,500.00|2.50%|  1,137.50{2.50%| 1,137.50] 2.275.00
Total| 45,500.00 1,137.50 1,137.50] 2.275.00

Detlaration
We declare that this invoice shows the actual prica of the

goods described and that all pariculars are true and
correct

Tax Amount (inwords) : INR Two Thousand Two Hundred Seventy Five Only

_Branch & IFS Code: Kalrana & ICICOD03209

Company’'s Bank Details

Alc Holder's Name: M/s Naba Trading Co.
Bank Name  ICICI Bank Ale

Alc No. : 320905002975

for Ws Naba Trad Ing Co.

pfﬂrg BA TRADING (o,
s ‘““."1“3,‘,{,“’ Shanalary

=3 |recetved By.
I- '_.:._1.:: P[] 11 s
_ -d"

) ?4’““
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719 AM{EKUI‘?E—E_-_

e

1

REGIONAL LABORATORY MuzaffarNagar

Saaw UTTAR PRADESH POLLUTION CONTROL BOARD
'ﬁ.ﬁ'—"’ Kamal Cinema Building,Railway Road, Muzaffarnagar
Hef No.24690228/MuzaffarNagar/2024 Date: 05022024

1- Name & Address of Industry: MEEM AGRO FOODS PVT LTD, 993 to 1005, Kandhla Roud. Kuirana, Shamli
SHAMLL247774

2- Sample Collected By: (1)Manish Kumar;].R F (2)Diwakar Dev Gahlaut, ] RF

3- Date of Monitoring: 20/01/2024

4- Source of Sampling: Boiler

5- Stack attached to; Boiler

6 Stack Helght: 30 Meters

7- Total No. of Boiler: (11

8- Capacity of Boiler: 6 TPH

9- Fuel used: Biomass,Dry Dung

1= Quantity of Fuel used: 2800 KG/D and 1000 KG/D

11- Flue Gas Velocity: 6.2 m/s

12- Air Pollution Control Deviee: Multi Cyclone & Wet Scrubber

13- Other remarks (if any): At the time of inspection industry found operational.

14- Further details of sample location and Test methods followed are appened overleaf:

sr i Parameter Unit Result Standards .
no.
1 | Particulate Matter (PM) mg/Nm3 47.6 80

Note: The results in the Test Report relate only to the items tested. The Report shall not be reproduced-except in Full, without the
writlen permission of laboratory:

Analysed by-
|Maneesh Kuomar JRF]

Authorised Signatory-
ANKIT & e
Ankit Singh (RO) o
SINGH =2
Regional Officer

1ol Pege 2
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720

STACK MONITORING
Parameters Test Method Range of Detection
PM IS Method No. 11255 (Part-1) 01-5000 mg/Nm3
1985
- End of report

2of Page 2
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721

7.BF.01
S A CA RAT
A A CALIBRA ION PVT, LTD.
CAL][B e,
RATION CERTIFICATE @
EJ':l-\:t‘_-,,-': -,’rj
S
Centificata Ty cC.. 2605
_'_—-——__
SRF Ng & Danle ﬁﬁEﬂ___r_nsazw [Field  [Mech, Group Pressure_ [Page No. | 7or7
Calibratinn M 230828 3 DT-28/087 2023 ULR No. CC2646230000 06324F
C“'“Pan},r Na;thud : Direct Meathod Accuracy
Addross . M's Meem Agro Food Prvats Tieg Calibration Dats 28.082033 |
Plot No. 994 10 1005, Karana, Recammendad Dato for Hoxt Calib, 27.08 2024
Distt. - Shamii (U.P) Certificate Issue Dt. 04.09 2023
-_\—“‘\-‘__..___ uuec condition Good
Calibration Instrument Detail
Range Least Count Make Party ID/ Location
0 - 25 kafem® 0.5 kglem? Pratham Cempresor - 1

Standard Equipments Used { Traceable to National Standard )

g Instrument Name

Make/S] No Calibrated By Cal Certilicate No

1| Din, F‘ressure Gauge

Cal. Valid Upto ]

R& D Inst. / 35691004 R & D Inst. Services CSR23/ILBIMP/62-01

16/05/2024 |

Reference Standard Calibration Furpose Humidity Temperature Calibration Performed A1
DKD-R6-1- 2014 Pressure Measurement [(50 = 20)%RH| (23+5)'C Site
Calibration Methog : Pneumalic Comparison Method ]
[Calibration Procedurs : As per Calibration Procedure Manual AAGPLTGR /018, Section No - CP - 07 ]
Encertainty Measurement at approx 95% confidence level and coverage factork =2is:x 0.3 kaglcm® ]
Calibration Result ( In kg/em® )
S1 | Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0.0 0.000 0.000 0.000 0000
2 5.0 5.032 0,032 5.038 -0.038
3 10.0 10.055 -0.055 10.057 -0.057
4 15.0 15.095 -0.095 15.103 -0.103
| 20.0 20.125 -0.125 20.122 -0.122
i 25.136 -0.136 25.136 -0.136
8 25.0
Note

1 The calibration resulls reparted In this calibration cedificata are valid at the time of & under stated conditicn
e The cerificate cannal be reproduced except In full without our prior permission in writing

15 A &
3 This cerlificate refers only 1o the particular item{s} submitted for calibeatian

- Unit under galdration
; :U:ertlnslnmnt cahbration cerificate are raceable to S1 Uni
a

e ———

----— End of Cerlificata

Approved by
- Vinit Vats
ca/lli{rrn;.ﬂ.é! by (Calibration Engineer)

, C-18, Sector-13, First Floor, "Vasundhara, Haat" Vasundhara
LAB :- Plot No Ph. : 01204135529, Mob, : 9212172566, 521317ens
E-mall : aa:pfiﬂh!ﬂﬂ&@gmallicam. a::pl]n!’n@mdlﬂmalhmm

 Ghazlabad - L1012
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T omo e,

Em‘ﬁr———— AACPL | 06335F [Fiorg IMech, [Group Pressure  TPage No. 1of1 |

SRF No & Date 2308283 DT-. 28 /08 2023 ULR No. CC2646230000 D8325F

Calibration Methaod Direct Method Accuracy

Company Name M’s Meem Agro Food Private Limiled Callbration Date 28.,08.2023

Address Flot No. 8594 1o 1005, Karana, L‘-ln:nmmlnmd Date for Mext Calib, 27.08.2024

Distt. - Shamli ( U.p) Certificate Issue Dt. 04.09.2023
= . N UUC Condition Good
Callbration Instrument Detall

SI|_Instrumant Name Range Least Colnt Make Party ID [ Location :‘

‘Eﬁauqe 0- 16 kalcm® 0.5 kg/em® Pratham Compresor - 1

T.8F-py

Standard Equipments Used { Traceable to National Standarg }
Make/SI No Calibrated By Cal Certificate No
R&Dinst / 35651804 [R & D Insl, Services

Sl Instrument Name
Dig. Pressure Gauge

il

Cal. Valid Upto

CS/23/LBIMP/E2-01 16/05/2024
Reference Standard Callbration Purpose Humidity Temperature Calibratlon Performed At
| DKD-R&-1-2014 Pressure Measurement (S0 £ 20)%RH| (23 1+ 5)°'C Sile
[Calibration Method ; Preumatic Companison Meihod =
[Calibration Procedure ; As par Calibration Procedure Manual AACPLTCP /018 Section No : CP - 07 =1
[Uncertainty Measurement af 2pprox 95% confidence level and coverage factor k = 2is '+ 0.3 kalem® ]
Calibration Result { In kglcm™)
SI |Calibration Gauge Value Standard Gauge Valug
No uuc Increasing Deviation Dec reasing Deviation
1 0.0 0.000 0.000 0.000 0.000
2 2.0 2.038 -0.038 2,045 -0.046
3 40 4.094 -0.094 4.087 -0.087
4 B0 8.152 -0.152 8.135 -0.135
5 12.0 12.243 -0.243 12.264 -0.264
& 16.0 16.359 -0.359 16.365 -0.385
Note
1 The calération resulls reported In this calbration cerificaly are valid al lhe me ar & under sialed condition
2 This centificate cannol be reproduced except i full without aur priar permission in wiriling
3 Thes certificate refers only 1o the paricutar iemis) submitted for calibration
4 UUC - Una under calibration
5 Masler Instrumen! calbration cerlificals e lraceable lo 51 Unig
—— End of Cerlificale ...
Ap Jnvud by
Caflbrated by init Vats

(Calibratign Englneer)
__'_‘-—-_.__
LAB :- Plot No. C-18, Seclor-13, First Floor, “‘-I"unundhara. Haat™ Vasundhg

- 01204135529, Wob. ; 9212173604, 9212172597 = "o2labad - 201012
E-mall ; n-:plinl'nznuﬁ@pmlﬂ.cum. a:!l;pﬂnh@rﬂdlﬂmnll,com
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g 7 2 3 7.8F-01
A A CALIBRATION PVT, LTD.

c — s

5;‘:‘3“"3 No AACPL _/ 06326F[Field Thech Group Pressure [Page No. | Tof

CH“bro & Date 2308283  DT-28/08/ 2023 ULR No. CC2646230000 06326F

EEFH“E"—IEDE—*-'.'EE: Direct Method Accuracy

b dr‘;*‘"i’ Name M’s Meem Agro Food Private Limiied Calibration Date 26.08.2023

... Plot No. 994 to 1005, Karana, Racommandad Date for Next Calib,  |27.08.2024
Distt. - Shamii ( UP) Certificate Issue Dt, 04.09.2023
——— UUC Condition Goed
Calibration Instrument Detal
Instrument Name Range Least Count Make Party ID / Location
. 1|_Pressire Gauge 0 - 16 kg/em® 0.5 kglem” Pratham Compresor - 1
Standard Equlpments Used { Traceable to National Standard )

SI]_hStriment Narme T MakeTgrae Callbrated By Cal Certificate No Cal. Vaiid Upio
1{Dig. Pressure Gauge| RE D jnst ¢ 35691904 | R & D InsL. Services CS23/LB/MPIB2-D1 16/05/2024
Reference Standard Calibration Purpose Humidity | Temperature Calibration Performed At

DKD-R6-1-2014 Pressure Measurement (50 £ 20)%RH] (23 £5) C Site
(Calibration Method : Preumatic Comparison Melhod |

|Calibration Procedure : As per Calibration Procedure Manual AAGPL J GP /018, Section No : CP - D71

[Encmaintr Measurement at approx 85% confidence level ang coverage factork = 2is '+ 0.3 kalem*

-

Calibration Result {In kg/em™)
S| | Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0.0 0.000 0.000 0.000 0.000
2 20 2.085 -0.085 2.079 -0.074
. 3 40 4.125 =0.125 4.134 -0.134
4 B0 8.198 -0.198 8.178 -0.178
5 12.0 12.258 -0.258 12.288 -0.286
. 16.0 16.315 -0.315 16.310 -0.310
H?lfm cakbiation resuilts reponed In this calibration cerificate are valid al the: time of & under staled condition
2 This cerificale cannat be reproduced except in full without our prior penmission In writing
3 This cerlificate refers only 1o the panticular ltem (s} submitted for calibeation
4 LUG - Unil under ealibralion
5 Laster Instrument caldration cenificale are lraceabls to S| Unip
| —-—- End of Certificale ————
f
. 7 Approved by
nit Vats
Cafibrated by

(Calibration Engineer)

LAB :- Plot No. C-18, Sector-13, First Floor,

Ph. : 0120-4135529,

Mob, : 5212172564, 9212172597
E-mall : aacplinfo2005@gmall.com, accplinfo@rediffmall.com

"Va:undhnra. Haat" \I'naundhm. Ghazlabad - 201012
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CALIBRATION CERTIFICATE

CC . 2645
c
SRF e No seorL T 0G327F[Fleld Tuech — TGromp—TFreccos [PageNo. [ 1077 ]
3k 0 & Date 2308283 DT-28) 0872023 ULR No, CC2646230000 06327F
‘;r—n—-rﬂﬁ“_._.___‘”"‘ﬂlmﬂ : Direct Method Accuracy
o Pany Name M/s Meem Agro Food Private Limiied Calibration Date 28.08.2023
ress Plot No. 554 1p 1005, Karana, Recommended Date for Next Caib, 27.08.2024
Distt, - Shamij ( u.p) Certificate Issue Dt. 04.09.2023
— UUC Condition Good
Callbration Instrument Detail
%mt Name Range Least Count Make Party 1D/ Location
. 1] Pressure Gauge 0 - 25 kglem?® 0.5 kgfem® Pratham Compresor - 2
— Standard Equipments Used ( Traceable.to National Standard )
|| Instrument Nama Make/Sl No Callbrated By Cal Certificate No Cal. Valid Upto |
11 Dig. Pressure Gauge| R & Dinst. /35537904 R & D inst. Senvices CS23/ILBMPI62-D1 16/05/2024
Reference Standard Calibration Purpose Humidity Temperature Calibration Pedformed At
DKD-R6-1- 2014 Pressure Measuremen (50 2 20)%RH| (23 % 5)'C Site
[Callbration Method : Preumalic Comparison Methaod ]
[Calibration Procedure : As per Calibration Procedure Manual AACPL / CP/ 01B, Seclian No:CP-01 y
|Uncertainty Measurement al approx 85% confidence level ang coverage factork = 2is 2 0.3 kglem® 1
Calibration Result ( In kglcm® )
Sl Eallhrﬂﬂﬂﬂ GEI.IEE Valuﬂ Standal'd GHUEE Uﬂll.la
Vo Uuc Increasing Deviation Decreasing Deviation
; 0.0 0.000 0.000 0.000 0.000
2 50 5.085 -0.085 5.102 -0.102
‘ : 10.0 10.135 0135 10.141 -0.141
% 15.0 15.198 -0.198 15.201 -0.201
20.0 20.235 -0.235 20.245 -0.245
2 25.0 25.255 0,255 25255 0,255
Note lipration resulls reperied in this calibration certificate are vaky at the lime of & under stateg condition
1 The mjl-.,r.;am cannot be reproduced excepl in full withoul our prior permission in wriling
; :rr:: zl uficate refers only to the particular ilemis) submitied for calibratian
Utxraticn
; :E:t-rt:::::r:;:aﬂmﬂ'"“" cartificate ara iracesble 1o St Unil
=== End of Cetificale —-.—.
5. ! Approved by
o ‘s
: J
nit Vats

A A CALIBIg&ION PVT. LTD. ™™

{Calibration Engineer)

" No. C-18, Seclor-13, First Floor, “Vasundhara, Hagt" Vasundhara, L
LAB: ot R0 Ph. : 01204135529, Mob. : 9212172564 9212173507 OMHsbad - 201012

E-mall : aacplinfo200 S@gmall.com, ace pllnl‘u@wdil‘fmall.l:om
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' 725
D) A A CALIBRATION PVT. LTD.
= CALIBRATION CERTIFICATE

-'_-‘——-—______ cc- 2645
g;‘:ﬂ““’ No AACPL | 06330F[Field [Mech, Group Pressure  |PageNo. | 1of7
oo Date 2308283 DT-.28/08/2023 ULR No. CC2646230000 06330F
ca ibration Method ; Direct Method Accuracy
AS{TDE"Y Name M/s Meem Agro Food Private Limied Calibration Date 28.08.2023
ress Plot No. 994 to 1005, Karana, Recommendod Dats for Next Calib.  |27.08.2024
Distt. - Shamii { U.P.) Certificate Issue Dt. 04.09.2023
—_— " |UUC Conditlon Good
Calibration Instrument Detail
Sl _Instrument Name Range Least Count Make Party ID / Location
. 1| _Pressure Gauge 0 - 25 kg/em® 0.5 kalcm*® Metaley Compresor - 3
Standard Equipments Used ( Traceable to National Standard )
Sl|_Instrument Name Make/S] No Calibrated By Cal Certificate No Cal. Valid Upto
|11 Dig, Pressure Gauge| R & D Inst, / 35681904 R & D Inst. Services CSI231LBIMP/62-01 16/052024

Reference Standard Calibration Purpose Humidity | Temperature

Calibration Perdormed At

DKD-RB-1 - 2014 Pressure Measurement {50 £ 20)%RH| (23+5)'C Site

{Calibration Mathod : Pneumalic Comparison Method

[Calibration Procedure : As per Calibration Procedure Manual AAGPL / CP I 01B, Seclion No: GP - 01 b |
|Uncertainty Measurement at approx 5% confidence level and coverage factork =25+ 0.2 kalcm® =1

Calibration Resuit (In kgicm” )
S [Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0.0 0.000 0.000 0.000 0.000
2 5.0 5.082 -0.082 5.039 -0.039
3 10.0 10.124 -0.124 10.102 -0.102
. 4 15.0 15.159 -0.158 15.145 -0.145
5 20.0 20.208 -0.206 20.215 -0.215
& 25.0 25.285 -0.285 25295 -0.285
Note tibiration results reported In this calibration certificate are valid ol the lime of & under stated condilion
1 The H.-iifu:all! cannot be repraduced except in full withoul our prior permission in wiriling
2 -:::E :mﬁm refers only to the particular ltlemis) submitied for calibration
3 5
z der calibration
; :::ert:iﬂ:l:::"“:" calibrallon cerlificale ane Iraceable to 51 Unit
=== End of Cerificaty ——-
Approved by

7.8F-01

(Calibration Engineer)

5 . C-18, Sector-13, First Floor, “Vasundh ara, Haat” Vasundha .
LAB :- Plot No Ph. : 01204135529, Mob, ; 9212172564, 9212172597 - Liabad -2010

E-mall : aacplinfo2005@gmall.com, aceplinfo@rediffmall.com

12
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A A CALIBRATION PVT. 17D,
i CALIBRATION CERTIFICATE

CC - 2645
rl'.‘-‘_urtm-:ate No AACPL [/ 0B3z 9F |Fleld  [Mech, Group Pressure  |Page No. | 101
SRF No & Date 230828.3 DT-28/08/ 2023 ‘|ULR No. CC2646230000 DG329F
Calibration Method - Direct Method Accuracy
Company Name M/s Meem Agro Food Privale Limited Calibration Date 28.08.2023
Address Plot No. 994 1o 1005, Karana, Recommanded Date lor Mext Callb, 27.08.2024
Distt. - Shamli (U.P.) Certificate Issue Dt, 04.09.2023
UUC Condition Good
Calibration Instrument Detall
Sl| Instrument Name Range Least Count Make Party 1D / Location
9 1] Pressure Gauge 0 - 16 kalem® 0.5 kalfem® Akvalo Compresor - 2
Standard Equipments Used { Traceable to National Standard )
S| _Instrument Name Make/S| No Calibrated By Cal Certificate No Cal. Valid Upto
1] Dia. Pressura Gaune| R& D Insl. / 35691904 R & D Inst. Services CSR23/LBIMPIEZ-01 16/05/2024
Reference Standarg Calibration Purpose Humidity | Temperature Calibration Performed At
DKD-R6-1 - 2014 Pressure Measurement |(50 + 20)%RH| (23£5)°C Site
[Calibration Method : Preumaiic Comparison Methed ; ¥
Calibration Procedure : As per Caloration Pracedure Manual AACPL/ CF / 018, Seclion No T CP - 01 o]

[Uncertainty Measurement al Approx 95% confidence level and coverage faclor k = 2is :% 0.3 kglem® |

Calibration Resuilt {In kgicm® )
S| |Calibration Gauge Value Standard Gauge Value
No uue Increasing Devlation Decreasin Deviation
1 0.0 0.000 0.000 0.000 0.000
2 20 2.054 -0.054 2.048 -0.048
Q 3 4.0 4.089 -0.089 4,082 -0.082
4 8.0 8.143 -0.143 8.135 -0.135
5 12.0 ‘12176 -0.176 12.167 -0.1867
(5] 16.0 16.213 -0.213 16.204 -0.204
Note

1 The calibration results repered in this calibration certificate are valid at the time of & under siated condition
2 This cerificate cannot be reproduced except in full withgul our prior permission In wiiting

3 This cerificate refers only 1o the particular ilemis) submitted for eafibralion

4 UUC - Unit under ealibratian

3 Master inslrument calibration certificals are raceable 1o §1 Unil

== End of Cerificate ——m—

h::&jd by
nlt{u{;s

(Calibration Englnee r)

Cafibrated b ¥

7.8F-01

LAB :- Plot No, C-18, Sector-13, Flrst Floor,

“‘J’aaunﬂham. Haar" Vasundha .G -
Ph, :ﬂ12ﬂ4135529. Mob,. : 9212172564. 92121?25$?m e e

E-mall ; an:plmrnzuuS@gmall'.:um. a:cpllnl‘u@rnﬂlﬂrnall.cnm
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AN CALIB
CALIBRAT

RATION PVT. LTD.
ION CERTIFICATE

7.8F-01

CC - 2646
Certificate No AACPL | 0G326F [Fioig [Mech. Group Pressure [Page No, | 1of1
SRF No & Dalg 230828.3 DT-28/ 0872023 ULR No. CC2646230000 06328F
Calibration Melhod ; Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limited Calibration Date 2B.08.2023
Address Plot No. 894 1o 1005, Karana, Rocommendad Date for Next Calip, 27.08.2024
Dislt. - Shamii ( up) - Certificate Issue Dt. 04.08.2023
= UUC Caondition Good
Callbration Instrumant Detall
S _Instrument Name Ranpe Least Count Make Party ID/ Location
, 1| Pressura Gauge 0 - 25 kglem® 0.5 kglcm® Pratham Compresor- 2

Standard Equipments Used ( Traceable to Natlonal Standard )

S| Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valid Upto
1| Dig. Pressyre Gauge| R& Dinat, /33691504 | R & D Inst. Services CS/23/LBIMP/G2-01 16/05/2024
Reference Standarg Calibration Purpose Humidity Temperature Calibratlon Performeg At
DKD-R6-1-2014 Pressure Measurement (50 £ 20)%RH| (23 + 9)'C Site
Calibration Method : Preumatic Comparison Method =1
[Calibration Procedure ; As per Calibration Procedure Manual AACPL / CP/ 01B, Section No: CP - 07 ==
@:emlnh; Measurement at approx 95% confidenca level ang coverage faclork =2is '+ 0.3 kalem® ]
Calibration Result { In kglem*)
Sl | Calibration Gauge Value Standard Gauge Valug
HNo| uuc Increasing Devlation Decrea sing Deviation
1 0.0 0.000 0.000 0.000 0.000
2 5.0 5.068 -0.068 5.102 <0.102
3 10.0 10.125 -0.125 10.155 -0.155
5 15.0 15.185 -0.185 15.188 -0.188
5 20.0 20.258 -0.258 20.275 -0.275
] 25.0 25.298 -0.298 25.298 -0.298
Note d
1 The calibration results reported in this calibration certificate are vatid al ihe time of & under staled condition
2 This certificate canna be reproducsd except In full without aur prior parmissian Iy wiriting
3 This certificate raferg only la the particular itam(s) submiliad far ealibration
& UUC - Unit under calibration
5 Master tnstrumen) talibralion certificats arg tracaabla lo SI Uniy
Approved by

Z

Calibrated by

(Calibration Engineer)

LAB :- Plot No, C-18, Soctor-13, First F laar,

Ph. : 01204135529,

“Vasundhara, Haat"
Mob. : 92124 72564, 9212172557

E-mal| : aacplinfo2005@gmail.com, accplinfo@rediffmall.com

Vasundhara, Ghazlabad - 201012
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A A CALIBRATION pyT. .
D CALIBRATION CERTIFICATE )

CC - 2545
Certificate No AACPL |/ 06333F[Fiold  [Mech. Group Pressure  [Page No. | 1071
ISRF No & Date 230828.3 DT -28/08/2023 ULR No. CC2645230000 06333F
Calibratlon Method - Direct Method - |Accuracy
Company Name M/s Meem Agro Food Private Limited Calibration Date 28.08.2023
Address Plat No. 934 to 1005, Karana, Rocommundod Date for Next Calib, 27.08.2024
Distt. - Shamli U.p.) Certificate Issue DL 04.09.2023
UUC Condition Good
_ Callbration Instrument Detail
I SI| Instrument Name Range Least Count Make Party ID / Location
@ 1] Pressure Gauge 0 - 16 kgfcm”® 0.5 kglem® Pratham Compresor - 3
Standard Equipments Used { Traceable to National Standard )
51| Instrument Name Make/SI No Calibrated By Cal Certificate No Cal. Valid Upto
1] Din. Pressure Gauge| R& D Inst./ 35691804 |R & D Inst. Services CS23/LB/MP/62-01 16/05/2024
Reference Standarg Calibration Purpose Humidity Temperature Calibration Performed At
DKD-R6-1 - 2014 Pressure Measurement {50 + 20)%RH| (231 5)C Site
|Calibration Method : Pneumatic Comparisen Method ]
[Calibration Procedure : As per Callbration Procedure Manual AACPL / GP 018, Section No: CP - 01 i
[Uncertainty Measurement 8l approx 95% confidence level and coverage factork =2is -+ 0.3 Kalemn* ]
Calibration Resuit ( In kglem® )
SI |Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0.0 0.000 0.0c0 0.000 0.000
2 2.0 1.843 0.057 1.838 0.062
3 4.0 3.878 0.124 .87 0.128
4 8.0 7.815 0.185 7.806 0.194
5 12.0 11.763 0.237 11.752 0.248
6 16.0 15.727 0.273 15.716 0.284
Naote

1 The calibralion resulls reparted In this calibralion eenificate are valid at the time of & under stated condilian
2 This cerlificale cannol be reproduced except in full withoul our prige pemission In writing

3 This cerlficate refers anly fo the particular Bem(s) submilted for calibration

4 UUC - Uni| under calibration

5 Masler Instument calibration eertificals are lraceable to S1 Uni

=== End of Ceriificate

Approved by

Iﬁ"@-ﬂh
Vinit Vats
Calibrated by (Callbration Engineer)
LAB :- Plot No. C-18, Sector-13, First Floor, "Vasundhara, Haat" Vasundhara, Gh labad - 2010
Ph. : 01204135529, Mob, - 9212172564, 9212172597 - Pad - 201012
E-mall aacpllnfnluu!‘v@grnan.:am. accplinfo@red|fmall.com
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729
A A CALIBRATION PVT, LTD.

CALIBRATION CERTIFICATE J

7.8F-01

il —
a0 B LAY

— CC - 2648
Certificate No AACPL | 06332F [Fleld Tmech. Group Pressure  [Page No, [ 101
SRF No & Date 2308283 DT-28 /0872023 ULR No, CC2646230000 D6332F
Calibration Method : Direct Method Accuracy
Company Name Mis Meem Agro Foed Private Limited Callbration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Recommended Dato for Next Calls,  |27,08.2024

Dislt. - Shamii ( U.P.) Certlficate Issue Dt. 04.09.2023
UUC Condition Gocd
Calibration Instrument Detall
I-ST Instrument Name Range Least Count Make Party ID / Location
éj Pressure Gauge 0- 16 kglem® 0.5 kglem” Pralham Compresor - 3

Standard Equipmen

ts Used ( Traceable to National Standard )

Sl| Instrument Name Make/S| No Calibrated By Cal Certificate No Cal. Valid Upte
1} Dia. Pressure Gauge| R & D inst ¢ 356531904 | R & D Inst. Services CS23/LB/MP/62-01 16/05/2024
Reference Standard Calibration Purpose Humidity Temperature Calibration Performed At
DKD-R6-1- 2014 Pressure Measurement (50 £+ 20)%RH| (23+5) C Site
|Calibration Method : Pneumatic Comparison Methad il
|Calibration Procedure : As per Calibration Procedure Manual AAGPL 7 GP | 01B, Section No : CP - 01 ]
{Uncertainty Measurement at Bpprox 95% confidence level and coverage faclor k = 2is :+ 0.3 kalem® |
Calibration Result { In kglem®)
Sl | Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing _ Deviation
1 0.0 0.000 0.000 0.000 0.000
2 2.0 2.063 -0.063 2,058 -0.058
3 4.0 4.158 -0.158 4,153 -0.153
4 8.0 8.213 0.213 8.205 -0.205
5 12.0 12.248 -0.246 12,239 -0.239
6 16.0 16.289 -0.289 16.281 -0.281
Nota ;
1 The calibration results reporied in this calibration certificale are vaiid al tha time of & undar statad condition
2 Trus cedificale cannol be reproduced except In full without our priofr permission in wiiling
3 This cerificale refers only Lo the particular llem({s) submitled for calibration
4 UUC - Unil under calibralion
5 Master instrumenl calibration eenificate aro traceabla 1o 51 Unit
==-—- End of Certificale «w-e
llI
?
-
Approved by
/

Lelht
califgid by

LAB :- Plot No. C-18, Sector-13, First Floor, “Vasundhara, Hagt® Vasundhara, Ghazlabad - 201012

Ph. : 01204135529, Mob, - 9212172564, 9212172597

E-mall ; an:pllnfn!uuﬁﬁgmaﬂ.cum, n:cpllnl'ﬂ@mdiﬂm-ll.:um

Wni(‘:"’.;lﬂ

{Callbration Engineer)
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730

) A A CALIBRATION pPVT. LTD.
-‘ CALIBRATION CERTIFICATE

7.8F-01

Certificate 1y Sl
Eﬁ?ﬁg‘?ﬁ‘g—‘————— AACPL 7 DB33iF [Field  [Mech, Group Pressure  [PageNo. | Jof3
m__.___ﬂ;t_& 230828.3 D7 -28/ 08 /2023 ULR No. CC2646230000 06331F
T:i_El__iﬂh Method ; Direct — Melthod Accuracy
A;;"P“"Y Name M/s Meem Agro Food Privale Limiteg Callbration Date 28,08.2023
ress Plot No. 994 to 1005, Karana, Recommended Date for Mext Callb,  |27.08,2024
Distt, - Shamli ( u.p) Certificate Issue DL 04.09.2023
UUC Condition Good
; Callbration Instrument Detail
Fsl Instrument Name Range Least Count Make Party ID / Location
1| Pressure Gauge 0 - 16 kglem® 0.5 kg/cm* Pratham Compresor - 3

Standard Equipments Used ( Traceable to National Standard )
= I_nstrument Name Make/S| No Calibrated By Cal Certlficate No Cal. Valld Upto
1] Dig. Pressure Gauge| R& Dinst. / 35651909 R & D Inst. Services CS/23/LB/IMP/62-01 16/05/2024
Reference Standard Callbration Purpose Humidity | Temperature Calibration Performed At
DKD-RB-1-2014 Fressure Measurement (50 £ 20%RH| (23:5) C Site

|Calibration Method : Frieumalic Comparison Melhad

{Calibration Procedure : As per Calibralion Procedure Manual AACPLJ CP /01 B. Section No : CP- 01

mncertainty Measurement at approx 95% confidence level and coverage factor k = 205 '+ 0.3 kng/em®

Calibration Result {In kglcm* }

Sl |Calibration Gauge Value Standard Gauge Value
No uuc In creasing Deviation Ducraasing Deviation

3 0.0 0.000 0,000 0.000 0.000

2 2.0 2.054 -0.054 2,048 -0.048

3 4.0 4.089 -0.089 - 4.082 -0.082

4 B.0 8.143 -0.143 8.135 -0.135

5 12.0 12176 -0.176 12,167 -0.167

e 16.0 16.213 -0.213 16.204 -0.204
N?t:m calibration resulls reported in this calibration certificate are valid al the lime of & under stated condilion

2 This cortificale cannol be reproduced except In full without our prier permission in wriling

3 This certificate refers only 10 the particular llem(s) submied far catibration

- nder calibration
; :_‘:::;Hl:::;mm calibration cerlificate are iraceable o 51 Unil
| End of Certificatle ---—
|
llllI
i 7 Approved by
ﬁ-g‘w‘-“ Vinit Vats
Callbrated by

. . C-18, Sector-13, First Floor, “Vasundhara, Hagt" Vasundhara
L = g N S 9212172564, 9212172597
E-mall : aneplinfo2005@gmall.com, accplinfo@rediffmall,com

(Calibration Engineer)

» Ghazlabad - 201012
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_

1 7.8F.01
A A CAMBE{A%E'ION PVT. LTD.

= CALIBRATION CERTIFICATE

@”mﬂ No AACPL _/ 0B334F[Fleld |Mach Group Pressure  [PageNo. | 101
|SRF No & Date 230828.3 DT-28/08/2023 ULR No. CC2646230000 06334F
Callbration Method : Direct Method Accuracy
iﬂmpanv Name M/s Meem Agro Food Private Limited Calibration Date 26.08.2023
tidress Plot No. 994 to 1005, Karana, Recommandad Dato for Mext Callb. 27.08.2024
Distt. - Shamili ( U.P.) Certificate Issue DL 04.09.2023
UUC Condition Good

Calibration Instrument Detall
Sl| Instrument Name Range Least Count Make Party ID/ Location
Pressure Gauge 0 - 25 kglem? 0.5 kgicm* Metaley Compresor - 4

e

Standard Equipments Used ( Traceable to Natlonal Standard )

S| _Instrument Name Make/SI No Callbrated By Cal Certlficate No Cal. Valid Upto
1| Dig. Pressure Gauge| R & D Inst, / 35651904 R & D Inst. Services CS/23/LB/IMPI52-01 16/05/2024
Reference Standard Calibration Purpose Humldity | Temperature Calibration Performed At
DKD-R&-1 - 2014 Pressure Measurement |(50 + 200%RH| (23+5)"C Site
[Calibration Method : Pneumatic Comparison Method - i)

[Calibration Procedure : As per Calibration Procedure Manual AACPL / CP / 01B, Section No - CP - 01 |

[Uncertainty Measurement at approx 85% confidence level and coverage faclork = 215 ‘£ 0.3 kalem*® |

Callbration Result (In kglem® )
5l | Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Devlation
1 0.00 0.000 0.000 0.000 0.000
2 5.00 5.025 -0.025 5.038 -0.038
. 8 10.00 10.036 -0.036 10.054 -0.054
4 15.00 15.059 -0.059 15.085 -0.085
5 20.00 20.128 <0.128 20.120 -0.120
6 25.00 25.185 -0.185 25.185 0.185
Note

1 The calibration resuits reperied In this calibration carlificate are valid al the Ume of & under stated condition
2 This cerlificale cannal be reproduced excepl In full withaul our prior permlssion In wriilng
4 This certificata refers only ta the particular ilem(s) submited for cafbeation

4 UUG - Uinit undar callbralion
5 Master Instrument calibratlon cerlificate are iraceabla to 51 Unil

~=-—= End of Cerlificate

Approved by

nlﬁfl;ts

(Calibration Engineer)

ﬁg‘Z«g{«
Calibrated by

:- Plot No. C-18, Soctor-13, First Floor, “Vasundhara Haat" Vasundhara, Ghaz| -
LAB Ph. : 01204135529, Mob, : 9212172564, 521217, 0 Sl «2ug012
E-mall : aacplinfo2005@gmall.com, aceplinfo@reditfmall.com
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A A CALIBRRAION PVT. [TD.
CALIBRATION CERTIFICATE

Standard Equipments Used { Traceable

CC .- 2848
Cenrtificate No AACPL [ 06337F[Fleld  [Mech, Group Pressure  [PageNo. | Tof1
SRF No & Date 230828.3 DT-28/0872023 ULR Ho. CC2646230000 DB337F
Calibration Method ; Direct Method Accuracy
Company Name M's Meem Agro Food Private Limited Calibration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Rocommondaed Date for Noxt Calib, 27.08.2024
Distt. - Shamii ( U.P.) * |Certificate Issue Dt, 04.09.2023
UUC Conditlon Good
Calibration Instrument Detail
St Instrument Name Range Least Count Make Party 1D / Location
e 1| Pressure Gauge 0 - 16 kglem® 0.5 kglem*® Pratham Compresor - 4

to National Standard )

SI| Instrument Name Make/SI No Calibrated By Cal Certificate No Cal. Valid Upto
1| Dig. Pressure Gauge|R& D Inst. / 35691904 | R & D Inst. Services CSR23ILBIMP/E2-01 16/05/2024
Reference Standard Calibration Purpose Humidity | Temperature Calibration Performed At
DKD-RE-1 - 2014 Pressure Measurement (50 + 20)%RH| (23+5)°'C Site
[Calibration Method : Pneumatic Comparison Method ]
[Calibration Frocedure ; As per Calibration Procedira Manual AACPL / CP/ 018, Section No - CP =01 |
[Uncertainty Measurement ai Bpprox 95% confidence level and coverage factor k = 315 i+ 0.3 kglem® ]
Callbration Result [ In kglem® )
Sl [Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0.0 0.000 0.000 0.000 0.000
2 2.0 2.038 -0.038 2.058 -0.058
9 3 4.0 4.085 -0.085 4.078 -0.078
4 8.0 8.135 -0.135 8.122 0.122
5 12.0 12.148 -0.148 12.135 -0.135
5 16.0 16.188 -0.198 16.185 -0.185
Note
1 The calibration resulls repaned in this callbration cenificala are valid at the time of & under staled condition
2 This cenificate cannol be reproduced excepl i full without our prigr permission in wriling
3 This. cerlificale refers only fo the particutar llem({s) submilied for calibration
4 UUC - Unit under catlbeation
5 Master Inslrumeni calibration eartificats are traceabla 1o 51 Unit
Apgroved by
et @
Calibrated b Vinit Vars
= a y (Calibration Engineer)

LAB :- Plot No, C-1 8, Sector-13

s First Floor, “va sundhara
Ph. : ﬂi!ﬂ-dﬂiﬁ!ﬂ. Mob. : 5212172554. 9212172597

» Haal" Vasundhara

E-mall ; mpllnl’uzuui@gmaﬂ.cnm. na:plfnl’u@rudlfrmnll.mm

» Ghazlabad - 201012
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7 7.8F-01
AR A A CALIB RAE EO N PVT. LTD.
UL CALIBRATION CERTIFICATE R
CC - 2645
Centificate No AACPL | 06335F[Field [Mach Group Pressure  [Page No. | i1of 1
SRF No & Date 2308283 DT-2B/0872023 ULR No. CC2E46230000 06335F
Calibration Method : Direcl Method Accuracy
Company Name M/s Meem Agro Food Private Limited Calibration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Recommonded Date for Maxt Calib. 27.08.2024
Distt. - Shamli ( U.P) Certiflcate Issue DL 04.09.2023
UUC Condition Good
; Calibration Instrument Detall
Sl| Instrument Name Range Least Count Make Party ID / Location
1| Pressure Gauge 0 - 16 kg/em* 0.5 kg/icm® Metaley Compresor - 4
Standard Equipments Used { Traceable to National Standard )
Sl| Instrument Name Make/S| No Calibrated By Cal Certificate No Cal. Valid Upto
1| Dig. Pressure Gauge| R& Dinst. / 35691904 |R & D Insl. Services CS/123/LBIMPIG2-01 16/05/2024
Reference Standard Calibratlon Purpose Humidity | Temperature Calibration Performed At
DKD-R6-1- 2014 Pressure Measurement | (50 + 20)%RH| (23 £ 5)°C Site
|Calibration Method : Pneumatic Companson Melhod |

[Calibration Procedure : As per Calibration Procedure Manual AACPL/ GP /018, Section No : CP - 1 |

[Uncertainty Measurement at approx 95% confidence level and coverage laclor k = 2 1s 2 0.3 ka/cm* |

Calibration Result {In kgicm®)
S| | Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0.0 0.000 0.000 0.000 0.000
2 2.0 2.054 -0.054 2.048 -0.048
d 3 4.0 4.089 -0.089 - 4,082 -0.082
4 8.0 8.143 -0.143 8.135 -0.135
5 12.0 12,176 -0.176 12.167 -0.167
6 16.0 16.213 -0.213 16.204 -0.204
Hote

1 The calibration resulls reported in this calibration cortificale are valid al the time of & under stated conditicn
2 This ceruficate cannol be reproduced excepl in full without pur Pprior permission in wnling

3 This cerulicate refers only o the particular item(s) submitted for calibralion

4 UUC = Ul under calibration

5 Masler Instrument calibralion cenificale are raceable |o S| Uil

-—-— End of Cedificate

Approved by

égﬁ. & §
Callbrated by

nit Vals
= (Callbration Engineer)

LAB :- Plot No. C-18, Seclor-13, First Fioor, "Vasundhara, Haat" Vasundhara, Ghaz| -
Ph.: 012041 35529, 'Muh. 19212172564, 9212172557 e
E-mall ; annpunfnzuns@gmarl.cum, accplinfo@rediffmall.com
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S AN CALIBRATION PVT, LTD.
CC - 2645
Certificate No AACPL | 06340F[Fleld [Mech, Group Pressure _|Page No. | 1ol
SRF No & Date 2308283 DT -28/08/2023 ULR No, CC2546230000 06340F
Calibration Method : Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limiled Calibration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Recommended Date for Next Callb, 27.08.2024
Distt. - Shamli ( U.P.) Certificate Issue Dt, 04.09.2023
UUC Condition Good
Calibration Instrument Detall
Sl| Instrument Name Range Least Count Make Party ID / Locatlon
. 1] Pressure Gauge 0 - 16 kalem® 0.5 kglem® Akvalo Compresor - 5
Standard Equipments Used ( Traceable to National Standard )
51| Instrument Name Make/S] No Calibrated By Cal Certificate No Cal. Valid Upto
11 Dig. Pressure Gauge| R & D Inst. / 35601904 [R & D Insl, Services CS/23/LBIMP/G2-01 16/05/2024
Reference Standard Calibration Purpose Humidity | Temperature Calibration Performed At
DKD-R6-1 - 2014 Pressure Measuremenl |(50 £ 20)%RH| (232 5) 'C Site
[Calibration Method : Pneumalic Comparison Method ]
|Calibration Procedure ;: As per Calibration Procedure Manual AACPL / GP/ 01 B, Section No : CP - D1 |
{Uncertainty Measurement at approx 95% confidence level and coverage factor k =2 is :+ 0.3 kglcm® |
Calibration Result ( In kglem® )
Sl |Calibration Gauge Value Standard Gauge Value
No uuc Increasin g Deviation Decruaslng Deviation
1 0.0 0.000 0.000 0.000 0.000
2 2.0 1.875 0.025 1.965 0.035
. 3 4.0 3958 0.042 3.901 0.099
4 a0 7.858 0.142 7.815 0.185
5 12.0 11.841 0.159 11.887 0.113
6 16.0 15795 0.205 15.799 0.201
Note
1 The calibration resulis reported in this calibralion cerlificate are valid al the time ol & under stated condilion
2 This cerlificale cannol be reproducad except in full withoul cur pricr permission In wrillng
4 This certificale refers only to ihe particular lem(s) submilied for calbration
4 UUIC - Uinit under calibration
& Faster instrumpen! calibralion cerdificate arg Iraceabla to 51 Unit
~---— End of Cerlificate ---~—
Approved by
calibrated by init Vats

(Calibration Englneer)

LAB :- Plot No. C-18, Soctor-13, First Figor,
Ph. : 01204135529, Mob,
E-mall : aacplinfo2005@gmail.

*
-.ﬂ'lé_;.-'
5

2172597

undhara, Haal" Vasund
: 9212172564, 821915 0eh 2% Ghazlabad - 201012

com, accpﬂnfa@mdiﬂma[l.tum
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CALIBRATION CERTIFICATE

/35
A A CALIBRATION PVT. LTD.

CC- 2645
Certificate No AACPL | 06335F|Fleld  [mech. Group Pressure |PageMo. [ 1af1
SRF No & Date 2308283 DT-28/08/2023 ULR No. CC2646230000 06335F
Calibration Method : Direclt Method Accuracy
Company Name M/s Meem Agro Food Private Limited Callbration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Recommonded Dato for Next Calib, |27 08.2024
Disll. - Shamli { U.P.} Certificate Issue Dt 04.09.2023
UUC Condition Good
Calibration Instrument Datall
Sl| Instrument Name Range Least Count Make Party ID / Location
@ 1| Pressure Gauge 0 - 25 ka/lem*® 0.5 kg/om® Pratham Compresor - 5
Standard Equipments Used ( Traceable to National Standard )
Sl Instrument Name Make/S] No Calibrated By Cal Certificate No Cal. Valid Upto
1| Dig. Pressure Gauge| R & Dinst / 35601904 | R & D Inst. Services CS23ILBIMPIG2-01 16/05/2024
Reference Standard Calibration Purpose Humidity | Temperature Calibration Performed At
DKD-RB-1 - 2014 Pressure Measurement |(50 £ 20)%RH| (23 +5) 'C Site
|Calibration Method : Pneumalic Comparison Method — 1]
|Callbration Procedure : As per Calibralion Procedure Manual AACPL [ CP / 01B, Section No : CP - 01 |
[Uncertainty Measurement al approx 95% confidence level and coverage faclor k =2 is :+ 0.3 kalem” |
Calibration Result  In kglem®)
Sl | Calibration Gauge Value Standard Gauge Value
No uuc Increasing Devlation Decreasin Deviation
1 0.00 0.000 0.000 0.000 0.000
2 5.00 5.049 -0.048 5.041 -0.041
@ : 10.00 10.082 0,082 10.074 i
4 15.00 15.157 -0.157 15.143 -0.143
5 20.00 20.234 -0.234 20219 0218
6 25.00 25.315 -0.315 25.311 -0.311
Nate
1 The calibration resulis reporied in this callbration cenificale are vald al the Ume of & under staled condilion
2 This centificate cannol be reproduced excepl in full without eur prier permission in vriting
3 This certificale refers only 1o the particular itemis) submitied for calibration
4 LUC - Unit under caldbralion
5 Master Instrument calibration cartificale are (raceabla to 51 Unit
- End of Certificate ———
7
Approved by

F'L}

- CALIBRATED )<

Callbrated by

Ji

irVats
(Calibration Engincer)

T.8F-01

LAB :- Plot No. C-18, Sector-13, First Floor “Vasundhara, Haat” v,
) i asund
Ph.: 01204135529, Mob, : 9212172564, 92121725:;
E-mall ; ancplhfn?ﬂﬂﬁ@gmll,cnm. aceplinfo@rediffmail.com

ra, Ghaziabad - 201012
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. . 736 ?.EF-D1-
A A CALIBRATION PVT, LTD.

CALIBRATION CERTIFICATE

! = CC . 2845
; [Certificate No AACPL [ 06338F[Field [iiach Group Pressure  [PageNo. | Tof1
i |SRF No & Date 230828.3 DT- 28 /0812023 ULR No. CC2646230000 06336F
H Calibration Method . Direct Method Accuracy
i Company Name M/s Meem Agro Food Private Limiled Calibration Date 28.08.2023
Address Plot No. 894 to 1005, Karana, Racommendad Date for Noxt Callh,  |27.08.2024
Distt. - Shamii (U.p.) Certificate Issue DL 04.00.2023
- UUC Condition Goaod
Calibration Instrument Detail
Sl|_Instrument Name Range Least Count Make Party ID | Locatlon
. 1| Pressure Gauge 0 - 16 kaglem® 0.5 kg/lem” .___Pratham Compresor-5
Standard Equipments Used { Traceable to National Standard )
Sl|_Instrument Name Make/S] No Calibrated By Cal Certificate No Cal. Valid Upto
1} Dig. Pressure Gauge| R& D Inst J 35691904 [R & D Inst. Services|  CS/23/LB/MP/62-07 16/05/2024
Reference Standarg Calibration Purposa Humidity | Temperature Callbration Performed At
DKD-R6-1 - 2014 Pressure Measurement (30 £ 20)%RH| (23+5)°C Site
|Calibration Method : Preumatic Comparison Method |
[Calibration Procedure : As per Calibralion Procedure Manual AAGPL 1 CP J 018, Section No : GP - 01 ]

[Uncertainty Measurement at approx 95% confidence level and coverage factor k = 2 is '+ 0.3 kglem® |

Calibration Result{ In kgicm?)

Sl |Calibration Gauge Value Standard Gauge Value

No uuc Increasing Deviation Decreasing Deviation
< 0.0 0.000 0.000 | 0.000 0.000
2 20 2,035 -0.035 2.042 -0.042

. 3 4.0 4.086 -0.085 4.086 -0.086

4 8.0 B.148 -0.143 B.156 -0.156
5 12.0 12.231 -0.231 12.254 -0.254
5 16.0 16.317 -0.317 16.328 -0.328

Note

! The calibralion resulis reporied in Ukis callbration cenificale are valid at tha time of & under stated condition
2 This cefficale cannol be reproduced except in full without our prior permiesian n wiiting

3 This cenificale refers only 1o the particular lem(s) submilted lor calibration

4 UUC - Uit under calibration

5 Master Insirument calibralion cerlificale are traceable 19 S1 Unit

—— End of Ceificate s-seee.

Approved by
4 !
Callbrated by init Vats

(Calibration Enginecr)

LAB :- Plot No. C-18, Soctor-13, First Floor, “Vasundhara, Haal” Vasundha 1
Ph. : 01204135529, Mob. : 8212172564, 8212172597 it - 20151

E-mall : annplinfuzuu:'@gmau.tom. -'ml:pllnl'n@ﬂdlﬂmull,uam




CALIBRATION CERTIFICATE

Certificate No AACPL / 06267F|Fleld |Elec. Tech, |Group [PageNo. | 10of1
SRF No & Data 230826.3 DT -26/08/ 2023 ULR No. CC2646230000 DB267F
Calibration Method : Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limited Calibration Date 26.06.2023
Address Plot No. 994 to 1005, Karana, |Recommended Date for Next Callb,  |25.08.2024
Distt. - Shamli { U.P.) Corlificate Issue DL 04.09.2023
UUC Conditlon Good
Calibratlon Instrument Detall
Sl Instrument Name Range Least Count Make Party ID ] Locatlon
61 VValer Bath 3le110°C 5'C — WB- 01/Lab
Standard Equipments Used ( Traceable to Natlonal Standard )
51| Instrument Name Make/SI No Callbrated By Cal Cartificale No Cal. Valid Uplo
1| Universal Calibrator | Radix/ 112004873 AACPL AACPLIODD4TF 03/04/2024
Reference Standard Callbration Purpose Humldity Temperature | Calibratlon Performed At
IS: 1248 Temp. Measurement | (50 + 20)%RH {25 £10)°C Site

|Calibration Procedure : As per Calibration Procedure Manual AACPL J GP 7 03, Section No : CPET - 01

Set Points :- 50,70, 105 'C

Callbration Results

5. | Std. Reading on Master| UUC Average Readlng Deviation Uncertainty al approx 85% confidence
No In*C In*C in*C Level and coverage factor k =2 s £

1 50.1 50 0.1 1.53°C

2 70.1 70 0.2 1.53 *C

3 105.2 105 0.1 1.53 °C
Note

1 The calibration resulls reported In this callbration certificate are valid al the Ume of & under stated condition

2 This cendficate cannol ba reproduced excepl in lull without our prior permission In wriling

3 Thes cerificate refers only to the particular Hem(s) submilied for calibralion

4 UUG - Unit under calibrlion

—— End of Cedificate ——
A
Approved by

{Tech. Manager)

LAB :- Plot No. C-18, Sector-13, First Floor, “Vasundhara, Haat"

Vasundhara, Ghazlabad - 20
Ph. : 0120-4135529, Mob, : 9212172564, 9212172597 Lo

E-mall : aacplinflo2005@@gmall.com, accplinfo@rediiimall.com

737
A A CALIBRATION PVT. LTD. o
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AN (38
gim A A CALIBRATION PVT. LTD.
L CALIBRATION CERTIFICATE )
AN
138
rs
CC - 2646
Certificale No AACPL |/ 0G315F [Fleld  [Mech. Group Mass  [PageNo. | 1of1
SRF No & Date 2308283 DT-28/08/2023 ULR No. CC2646230000 06315F
Calibration Method : Direct Method Accuracy
Company Name M's Meem Agro Food Private Limited Callbratlon Date 28.08.2023
Address Flot No. 994 (o 1005, Karana, Recommendad Date for Next Calit| 27.08.2024
Distt. - Shamli (UP) Certificate Issue Dt. 04.09.2023
UUC Condition Good
Callbration Instrument Detall
Sl | Instrument name Range Least Count Make Party 1D I Location
- Weighing Balance 0- 300 g 0.01g And WB-05/Lab
Standard Equipments Used [ Traceable to Natlonal Standard )
Sl Instrument Name Make/S1 No Callbrated By Cal Certificate No Cal. Valid Upto
1] Std. Weight Box (S5) (E1) Weighlronics Bluebox Techno BBT/231/JANIZZ 20/01/2024
Reference Standard Callbration Purpose Humidity |Temperature] Calibration Performed At
OIMLR 76 - 1: 2006 Weight Measurement  [(50 = 201%RH| (25 £ 10)°C Site
|Calibration Procedure : As per Calibration Procedure Manual AAGPL/ CP / 01C, Seclion No: CP- D1 ]
{Uncertainty Measurement at approx 95% conflidence level and coverage faclor k = 2 s 1+ 0.0065 g |
A Weighing Performance Test Report
S.N| Nominal Mass [Certified Mass Indicated Mass (g ) Error(g)
(a) (o) Loading Unloading Loading Unloading |
1 No Load 0.000000 0.00 0.00 .00 0.00
2 0.01 0.010002 0.01 0.01 0.00 0.00
3 0.05 0.050001 0.05 0.05 0.00 0.00
4 0.1 0.100003 0.10 0.10 0.00 0.00
5 0.5 0.500000 0.50 0.50 0.00 0.00
6 10 10.000004 10.00 10.00 0.00 0.00
7 20 19.6559983 20.00 20.00 0.00 0.00
8 50 50.00001 50.01 50.01 0.01 0.01
9 100 59.95588 100.01 100.01 0.01 0.01
10 200 199.993585 200.01 200.02 0.01 0.02
1 300 289.98993 300.02 300.02 0.02 0.02
The above emors are wathin the MPE Limits
B Repeatabllity of Balance
The Standard Deviation of the balance at Full Load af 300 g is = 0000422
The Standard Deviation of the balance at Half Load at 150 q is + 0000422 g
C Eccentricity Test The Eccentricity errar (off centre) at 50 g is = 0.0005 q
Nole
1 Thiz calipralion results reportad in this calibration certificate are valid al Ihe time of & under staled condiion
2 This cenificale cannol be reproduced excepl in full wilthaul our prior permisston in wriling
3 This ceruficate refers only 1o the paricular lem{s) submitled for calibration
Approved by
R
n a
Callbrated by (Calibration Engineer)
S, .\‘-—"""'I‘L
LAB :- Plot No. C+18, Sector-1 3,FirstF Iu‘h?&%‘ﬁﬁam. Haat" Vasundhara, Ghazlabad - 201012
Ph.: 01204135529, Mob, - 8212172564, 9212172597
E-mall : aacplinfe2005@gmall.com, accplinfo@redifmall.com
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739
A A CALIBRATION PVT, LTD.
CALIBRATION CERTIFICATE

7.6F-01

. CC - 2646
Certificate No AACPL /| 06341F[Fiald [mech, Group Pressure  [Page No. | 1of |
SRF No & Date 230828.3 DT -28/08/2023 ULR No. CC2646230000 06341F
Calibration Method Direct Method Accuracy

Company Name

Mis Meem Agro Food Privale Limiled

e

"|Callbration Date 28.08.2023

Address Plot No. 834 to 1005, Karana, Roecommendad Date for Moxt Callb, |27 082024

Dislt. - Shamii ( U.P.) Certificate Issue Dt. 04.08.2023
UUC Condition Good
Callbration Instrument Detall !

S!| Instrument Name Range Least Count Make Party ID [ Localion

1| Pressure Gauge 0 - 16 kgfcm® 0.5 kgfem® Metaley Compresor - 1
Standard Equipments Used ( Traceable to National Standard )

S| Instrument Name Make/S| No Calibrated By Cal Certificate No Cal. Valid Upto
1{Dig. Pressure Gauge| R& D Inst. /35651904 |R& D Inst, Services CS523/LBIMPIB2-01 16/05/2024
Reference Standard Calibration Purpose Humidity | Temperature Calibration Perdformed At

DKD-R6-1 - 2014 Pressure Measurement [(50 + 20)%RH| -(23+5) 'C Sile

[Calibration Method : Preumatc Comparison Method n
[Calibration Procedure : As per Calibration Procedure Manual AACPL / CP / 01B, Section No . CP - 01 |
[Uncertainty Measurement at approx 55% confidence level and coverage faclor k = 2 /s £ 0.3 kglem® B
Callbration Result ( In kgicm® )

51 [Calibratlon Gauge Value Standard Gauge Value
No uuc Increasing Deviation ﬂer.reaaigg_ Devlation

1 0.0 0.000 0.000 0.000 0.000

2 2.0 2.047 -0.047 2.052 -0.052

3 4.0 4.062 -0,092 4.088 -0.098

4 3.0 B8.145 -0.145 8.153 «0.153

5 12.0 12,239 -0.239 12.246 -0.246

5 16.0 15,286 -0.286 16.284 -0.284
Note .

1 The calibration results reported in this calibralion cerificale are valid at the lime of & under stated condition

2 This cavtificala cannol be reproduced excepl In full without our prigr permisslon in wriling

3 This certilicale refers only 1o the particular item{s) eubmitted for cakbration

4 UUC - Unit under calibration

5 Kaster instrament calibralion cerlificale are 'raceabla lo 51 Unit

| ——— End of Cerlificate see—-
|
Approved by

Cabra

Manager)

LAB :- Plot No. C-18, Sector-13, Flrst Floor, “Vasundhara, Haat” Vasu ndhara,

Ph. : 01204135529, Mob. : 9212172564, 9212172597
E-mall : aacplinto2005@gmall.com, accplinfo@redifmall.com

Ghazlabad - 201012




A

740 7.8F-01
AN CALIBRATION PVT, LTD.
CALIBRATION CERTIFICATE

CC - 2648
Certificate No AACPL /| 0G270F[Flold |Elec, Tech, Group [PageNo. [ 1of1
SRF No & Date 2308263 DT-26/0872023 ULR No, CC2646230000 08270F
Calibration Method : Direct Mathod Accuracy
Company Name M/s Meem Agro Food Private Limiled Callbration Date 26.08.2023
Address Flot No. 994 to 1005, Karana, Recommanded Date for Noxt Calls,  (25,08.2024
Distt. - Shamli (U.P.) Certificate Issue Dt. 04.09.2023
UUC Condition Good
Callbration Instrument Detall
Sl| _Instrument Name Range Least Count Make Party 1D / Location
1] Dig. Temp. Indicator 0lo250°C 0.1*C Shivakl DTI-03
Autoclave - 2
Standard Equipments Used ( Traceable to Natlonal Standard )
Sl| Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valid Upto
1| Universal Calibrator | Radix/ 112004 B73 AACPL AACPL/OOD4TF 03/04/2024
Reference Standard Calibration Purpose Humidity Temperature | Calibration Performed At
15; 1248 Temp. Measurement | (50 + 20)%RH (25+10)'C Site

[Calibration Procedure : As per Calibration Procedure Manusl AACPLTCE ] 03, Section No ; CPET - 01 |

Set Points :- 20, 50, 121, 125, 130 'C

. Callbration Result
Sl| Std. Reading on Master UUC Average Reading Deviation Uncartainty at approx 85% confidence
No| In‘C in‘C in'C Level and coverage faclor k =215 +
1 20.1 202 0.1 153 °C
2 50.1 503 0.2 153 *C
3 1214 121.3 0.2 1.53 'C
q 4 125.2 125.4 0.2 1.53 °C
5 130.2 130.5 0.3 153 'C
Mote

1 The calitration resulls reporied In this :.'.allbuﬂnn carlificals ere vaid at the time of & under staled condilion
2 This cerlificale cannol be reproduced excepl In full withaul our pror pamilssion In wrillng

3 This certficate refers only to the particular ltemis) submilled for calibration
4 UG - Unit under calibration

—— End of Certificate ——-

(Tech. Manager)

LAB :- Plot No. C-18, Sector-13, First Floor, "Vasundhara, Haat" Vasundhara, Ghazlabad - 201012
Ph. : 0120-4135529, Mob, : 9212172564, 8212172597
E-mall : aacplinfo2005@gmall.com, accplinfo@rediffmall.com
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A A CALIBRATION pvr, (1D, ™=
CALIBRATION CERTIFICATE

CC - 2848
Certificate No SoCPL _/ 06269F[Fiold_|Eiec Tech[Group [PageNo. [ 101
SRF No & Date 230826.3 DT -26/08/2023 ULR No. CC2646230000 06269F
Calibration Method - Direct Methad Accuracy
Company Name M’s Meem Agro Food Private Limited Callbration Date 26.08,2023
Address Plot No. 994 to 1005, Karana, |Recommanded Date for Next Callb, 25.08.2024
Dislt. - Shamll { U.R) Cortlficate Issue Dt 04.09.2023
UUC Condition Good
Calibration Instrument Detall
SI| Instrument Name Range Least Count Make Party ID f Location
1| _Dig. Temp. Indicatar Oto250°'C 0.1°C Shivakl DTi-pz
g Auloclave - 1
Standard Equipments Used ( Traceable to Natlonal Standard )
Sl| _Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valld Upto
1| Universal Calibrator Radix f 112004873 AACPL AACPLIDO04TF 03/04/2024
Reference Standard Callbration Purpose Humldity Temperature | Calibration Performed At
15:1248 Temp, Measurement (50 + 20)%RH (25 +10)°C Sile
[Calibration Procedu re : As per Calibration Procedure Manual AACPL /CP / 03, Section No : CPET - 07 |
Set Points :- 20, 50, 121, 125, 130 'C
Calibration Result
Sl| Std. Reading on Master UUC Average Reading Devlation Uncenalnty at approx 85% confidence
No In'C In'C In"C Level and coverage faclor k= 2 s +
1 20.1 202 01 1.53 'C
2 50.1 50.2 0.1 1.53 'C
3 1211 121.3 02 153 °C
4 1251 1253 0.2 153
5 130.1 130.4 0.3 1.53 'C
Hota
1 The calibration results reported in this calibration certificate are valid al tha lima of & under stated candition
2 This certificals cannol be reproduced axcepl in full without our prier permission in wriling
3 This cerificale refers only 1o the particular Nem(s) submilted for calibration
4 UUC - Unit under calibration
End of Certificate ——-
Approved by

otpesh Kumar
(Tech. Manager)

Calilfrat

LAB :- Plot No, C-18, Sector-1 3, First Floor, “"Vasundhara, Haat* Vasundhara, Ghazlabad - 201012
Ph. : 01204135529, Mob, : 8212172584, 9212172597
E-maill : aacpllnfa!ﬂﬂﬁ@umall.cum. n:npllnl’u@mulﬂmalr.:um
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7.8F-01

Cerlificate No AACPL_/_06268F |Fiold |Eieo. Tech, Group |PageNo. [ 1of1 |
SRF No & Date 230826.3 DT-26/08/2023 ULR No. CC2846230000 06268F
Calibration Method ; Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limited Callbration Date 26.08.2023
Address Plot No. 994 to 1005, Karana, Rocommendod Date for Next Callb,  |25.08.2024
Distt. - Shamli ( U.P.) Certificate Issue DL 04.09.2023
UUC Condition Good
Callbration Instrument Detall
Sl| _Instrument Name Range Least Count Make Party ID / Location
1| Dig. Temp. Indicatar Oto100°*C 0.1°C Shivakl DTi-01/Lab
Standard Equipments Used ( Traceable to Natlonal Standard )
Sl| Instrument Name ___MakelSI No Callbrated By Cal Certificate No Cal. Valld Upto
1| Universal Calibrator | Radix/ 112004673 AACPL AACPLIODD47F 03/04/2024
Reference Standard Calibration Purpose Humldity Temperature | Calibration Performed At
15:1248 Temp. Measurement {50 + 20)%EH (25 +10)'C Site

{Calibration Procedure : As per Calibration Procedure Manual AAGPL / CP 7 03, Section No : CPET - 01 |

Set Points :- 20, 40, 950 "C

Calibration Resuiis
Sl | Std. Reading on Master] UUC Average Reading Daviation Uncerisinty at approx 95% confidance
Mo in®*C In*C In"*"C Level and coverage faclor k =2 s +
1 201 20.3 0.2 1.53 *C
2 402 404 0.2 1.53 °C
3 80.2 80.4 0.2 1.53'C
MNote

e 1 The calibration resulls reporied in this callbration cerlificate ara valid at the tims of & under stated conditian
2 This certificale eannol be reproduced excepl In full withow! eur prier permizslon Inwriling
3 This cerlificate refers only to the particular Itami(s) submitted for callbration
4 UUC - Unit under ealibration

—— End of Cerlificate -—————w—-1

Approved by

0Opes mar
(Tech| Manager)

LAB :- Plot No, C-18, Sector-1 3, First Floor, "Vasund hara, Haat" Vasu ndhara, Ghazlabad - 201012
Ph.: 0120-4135529, Mob, : 9212172564, 92121725397
E-mall : aacplinfo2005@gmall.com, accplinfo@redifimall.com
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A A CALIBRATION PVT, ITD. ™
CALIBRATION CERTIFICATE i

e CC - 2646
Certificate No AACPL I 0B273F[Fiald [Eiec Tech. Group [PageNo. [ 1of1
SRF No & Date 230826.3 DT-26/08/2023 ULR No. CC2646220000 0B273F
Calibration Method : Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limited Callbration Date 26.08.2023
Address Plot No. 994 to 1005, Karana, Recommended Date for Next Cafib.  |25.08,2024

Distt. - Shamli ( U.p,) Certlficate Issue Dt. 04.09.2023
UUC Conditlon Good
Calibration Instrument Detall
S| _Instrument Name Range Least Count Make Party ID [ Location
1| Dia. Temp. Indicator Oto250°C 0.1°C Shivakl DTI-08
e Incubator - 01
Standard Equlpments Used ( Traceable to National Standard )
51| _Instrument Name Make!S| No Callbrated By Cal Certificate No Cal. Valld Upto
11 Universal Calibrator | Radix/ 112004873 AACPL AACPLIDDO47F 03/04/2024
Reference Standard Callbratlon Purpose Humidity Temperature | Callbration Performed At
15:1248 Temp. Measurement | (50 % 20)%RH {25£10)°C Site
[Calibration Procedure : As per Callbration Procedure Manual AACFL / CP / 03, Seclion No : GPET - 01 il

Set Points :- 20, 35, 37, 40, 42 C

Calibration Results

51, | Std. Reading on Master] UUGC Average Reading Daviation Uncerlalnty al approx $5% eonfidence
No. in*C In*C In*C Level and coverage factor k =2 1s &

1 20.2 19.9 -0.3 1.53 °C

2 353 348 -0.5 153 °C

3 ars 36.7 -0.8 153 *C

4 40,5 39.7 -0.8 153 *C

5 427 41.6 -1.1 1.53°C
Note

1 The calibration results reporied In this calibration cerificals are valld &l tha Ume of & under slated conditian
2 This certificate cannot be reproduced excepl in full wilhou! our priar permkssion In writing

3 This cerificale refers only Lo the parlicular ltem(s) submilted for calibration

4 UUC - Unil under calibration

——End of Certificate ——

Approved by

Ca@/

LAB :- Plot No. C-18, Seclor-13, First Floor, “Vasundhara, Haap"

Vasundhara, Ghazlabad - 201012
Ph.: 01204135525, Mob. ; 9212172564, 92121 12597 3

E-mall : aacplinfo2005@gmall.com, accplinfo@rediffmall.com

Bhoopesh Kumar
(Tech. Manager)
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744
A A CALIBRATION PVT. LTD, ™
CALIBRATION CERTIFICATE

Certificate No AACPL | 06272F[Ficld |Elee Tech. IGrou p [Page No. 10f1
SRF No & Date 230826.3  DT-26/08/ 2023 ULR No. CC2646230000 06272F
Callbration Method ; Direct Method Accuracy
Company Name /s Meem Agro Food Private Limited Callbration Date 26.08.2023
Address Plot No. 894 10 1005, Karana, Recommended Date for Mext Callb. 25.08.2024
Distt. - Shamii ( U.P.) Certlficate Issue Dt. 04.09.2023
UUC Conditien Good
Callbratlon Instrument Detall
51| _Instrument Name Range Least Count Make Party ID / Locatlon
1] _Dig. Temp. Indicalor 0to 250 °C 0.1*C Shivakl DTl-05
@ Hot Air Oven
Standard Equipments Used { Traceable to Natlonal Standard )
Sl|  Instrument Name Make/SI No Callbrated By Cal Certll’i{:nta_llu Cal. Valld Upto
1| Universal Callbrator Radix / 112004873 AACPL AACPLIDDD4TF 03/04/2024
Reference Standard Callbration Purpose Humidity Temperature Callbration Performed At
151248 Temp. Measurement | (50 201%RH (25 £10)°C Site
|Calibration Procedure : As per Calibration Procedure Manual AACPL] GP /03, Section No : CPET - 01 ]

Set Points :- 50, 120, 150, 160, 170 ‘C

Callbration Results
51, | Std. Reading on Master]| UUC Average Reading Cevlation Uncertainty al approx 85% confidencs
Mo In*C In*C in"C Level and coverage factar k =2 is =
1 50.2 50.3 0.1 1.53°C
2 120.2 120.4 0.2 1.53°C
3 150.3 150.6 0.3 153 'C
4 160.4 160.7 0.3 1.53C
QE 170.4 170.8 0.5 1.53 *C
Note

1 The calibrallen resulls reporied In this calibration cadificate are valld ot the time of & under Elated candithan
2 This cerlificale cannol be reproduced except In full without our prior parmission In writing

3 This cedificale refers only 1o the paricular lem(s) submitied for calibration

4 UUC - Unll uncier callbration

e End of Cerlificate ——

LAB :- Plot No. C-18, Sactor-13, First Floor, “Vasundhara, Haat" Vasundhara, Ghazlabad - 201012
Ph. : 01204135529, Mab, : 9212172564, 9212172597
E-mall ; nn:plinl’a!ﬂﬂf»@gmnll.cum, accplinfo@rediffmall.com
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A A CALIBRATION pvr, 11D, ™=
CALIBRATION CERTIFICATE

CC- 2848

Certificate No AACPL 1 06271F[Fleld [Elec. Tech, Group Page No. 10of1
SRF No & Date 2308263 DT-26/0872023 ULR No. CC2646230000 06271F
Calibration Method : Direct Method _ Accuracy
Company Name M/s Meem Agro Food Private Limited Callbrallon Date 26.08.2023
Address Plot No, 994 to 1005, Karana, |Recommended Date for Next Calib,  |25.08.2024
Distt. - Shamli (U.P.) Certiflicate Issue DL 04.09.2023
UUC Conditlon Good
Callbration Instrument Detall
Sl Instrument Name Range Least Count . Make Party ID / Locatlon
1| Dig. Temp. Indicator 01060 °C 0.1*C Shivakl DTI-04
ﬁ_ BOD Incubator
Standard Equlpments Used ( Traceable to Natlanal Standard )
Sl| Instrument Name Make/Sl No Callbrated By Cal Cerlificata No Cal. Valld Upto
11 Universal Calibrator | Radix/ 112004873 AACPL AACPLIOODATF 03/04/2024
Reference Standard Callbratlon Purpose Humidity Temperature | Calibration Performed At
15: 1248 Temp. Measurement | (50 = 20)%RH (25 £ 10)'C Site
[Calibration Procedure : As per Callbration Procedure Manual AAGFLJ GB ] 03, Section No : CPET - 01 |
Set Points :- 20, 25, 32, 35, 37 'C
Calibration Results
5l. | 5td, Reading on Master] UUC Avera ge Reading Deviation Uncedalnly al approx 85% confidence
Ho, In*C in*C In*C Lovel and coverage faclor k =2 s &
1 201 20.2 0.1 153 °C
2 25.1 25.4 0.3 1.53*C
3 322 286 0.4 1.53 °C
9 4 35.2 356 0.4 1.53C
| 5 7.3 T 0.4 1.5 *C

Note
1 The calibration resulls reported In this callbration cerlificalo are valid ol the Ume of & undar slated condilion
2 This cerlificale cannot be reproduced excepl In full withoul our prior permission In writing
3 This certificale refers only ta the particular llam(s) submitted for calbration
4 UUC - Unit under calibration

—— End of Certificate ——

(Tech.'Manager)

LAB :- Plot No. C-18, Soctor-13, Firat Floor, “Vas undhara, Haat" Vasu ndhara, Ghazlabad - 201012
Ph. : 01204135529, Mob. : 9212172564, 9212172597
E-mall : aacplinfo2005@gmall.com, accplinfo@redifimall.com
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A A CALIB
UL CALIBRAT

746

RATION PVT. LTD.
ION CERTIFICATE

Certlficate No AACPL 1 06354F[Fleld [Mech, Group Pressure  |PageNo. | 1of1
SRF No & Date 230828.3  DT-28/08/2023 ULR No. CC2646230000 06354F
Calibration Method : Direct Melhod Accluracy
Company Name M/s Meem Agro Food Privale Limited Calibration Date 28.08.2023
Address Plot No. 884 1o 1005, Karana, Recommanded Date for Next Callb, 27.08.2024
Distt. - Shamli { U.P,) Certificate Issue Dt, 04.08.2023
“|UUC Condition Good
Calibration Instrument Detail
S1| Instrument Name Range Least Count Make Party ID / Location
1l _Pressure Gauge 0-2.1kalem® 0.05 kalem® Dukee PG-02
Autoclave - 2
Standard Equipments Used ( Traceable to National Standard )
51| Instrument Name Make/S! No Calibrated By Cal Certificate No Cal. Valid Upto
1} Dig. Pressure Gauge| R & D Inst. 7 10681508 | R & D Inst. Services CSI22/LBIMP[703-02 09/02/2024
|_Reference Standard | Calibration Purpose | Humidity | Temperature Calibration Performed At
CKD-R6-1- 2014 Pressure Measurement (50 + 20)%RH| (23+5)°C Site
[Calibration Method : Pneumatic Comparison Method i
[Calibration Procedure : As per Galibration Procedure Manual AACPL/ CP / 018, Section No -CP - 01 g |
[Uncertainty Measurement al approx 65% confidence level and coverage factor k =2 15 ‘£ 0.03 | kglem® — 13
Calibration Result { In kgicm? )
S| |Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0.00 0.000 0.000 0.000 0.000
G 2 0.50 0.511 -0.011 0.510 -0.010
3 1.00 1.017 -0.017 1.015 -0.015
4 1.50 1.521 -0.021 1.519 -0.019
5 2.00 2.031 =-0.031 2.029 -0.029
g 210 2.135 -0.035 2.130 -0.030
Note
1 The calibration results reported in this calibration cerlificate are valid at the time of & under stated candilian
2 This cerlificale cannol be reproduced except in full withoul our prior permission in writling .
3 This certificate refers eny to the parlicular llem{s) submitled for ealibration
4 UUC - Unit under ealibration
5 Master Instrument callbratlon certificale are Iraceable fo 51 Unit
—-—- End of Certificatg -swe--s
Approved by

l:allhratad by

nlﬁf{a’ts

(Callbration Engineer)

7.8F-01

LAB :- Plot No. C-18, Sactor-13, First Floor, “Vasundhara, Haat"
Fh. : 01204135529, Mob, : 9212172564, 9212172597
gmall.com, accplinfo@rodifmall.com

E-mall : aacplinfo200 5@

Vasundhara,

Ghazlabad - 201012
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747

D) A A CALIBRATION PVT. LTD.
—— CC - 2645
Certificate No AACPL [ 06353FField IMech. Group Pressure  [PageNo. | 1ol
SRF No & Date 230828.3 DT-28/08/2023 “{ULR No. CC2646230000 06353F
Calibration Method : Direcl Melhod Accuracy
Company Name Mfs Meem Agro Food Private Limiled Calibration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Recommeonded Date for Next Calib, 27.08.2024
Distt. - Shamli ( U.P.) Certlificate Issue Dt, 04.09.2023
UUC Condition Good
Calibration Instrument Detall
Sl| Instrument Name Range Least Count Make Party 1D / Location
1] Pressure Gauge 0 - 2.1 kglem® 0.05 kgfem® Dukee PG-01
@ Autoclave
Standard Equipments Used ( Traceable to National Standard }
Sl| Instrument Name Make/S| No Calibrated By Cal Cenrtificate No Cal. Valid Upto
1] Dig. Pressure Gauge| R & D inst. / 10681508 | R & D inst. Services CSI22/LBIMPI703-02 09/02/2024
Reference Standard Calibration Purpose Humidity | Temperature Calibration Performed At
DKD-R6-1 - 2014 Pressure Measurement (30 £ 20)%RH| (23+5)°C Site
[Calibration Method : Preumatic Comparison Melhod ]
|Calibration Procedure : As per Calibration Procedure Manual AACPL/ CP / 01B, Seclion No ' CP - 01 ]

{Uncertainty Measurement at approx 95% confidence level and coverage factor k = 2 15 = 0.03 kg/cm® ]
Calibration Result { In kgicm®)
S| | Calibration Gauge Value ___Standard Gauge Value
No uuc lncreaslng Deviation Decreasing Deviation
1 0.00 0.000 0,000 0.000 0.000
& 2 0.50 0.503 -0.003 0.508 -0.008
3 1.00 1.014 -0.014 1.012 -0.012
4 1.50 1.525 -0.025 1.522 -0.022
5 2.00 2.023 -0.023 2.028 -0.028
B 2.10 2121 -0.021 2127 -0.027
Note
1 The calibration resulls reporied in this calibration certificale are valid al the fime of & under staled condition
2 This cenificate cannol be reproduced excepl In full witheu! our prior permission in writing
3 This cedificalz refers anly ia the parlicular ilem{s) submilled for calibration
4 UUC - Unit undes cafibration
5 Master Instrument calibration cenificale arg lraceabla (o 51 Unil
| == End of Certificate ——-—
J
!
")’ Apprgved by
4543; -
Calibrhted by Vinit Vats

(Calibration Engineer)

——

7.8F-01 |

LAB :- Plot No. C-18, Sector-1 3, First Floor, "Vas undhara, Haal" Vasundhara, Ghazlabad - 201012

Ph. : 0120-4135529, Mob. : 92121 72564, 9212172597
E-mall : aacplinfozo 05@gmail.com, accplinfo@redifimall.com
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748 aF.01
A A CALIBRATION PVT. LTD.  *

CALIBRATION CERTIFICATE

Certificate No AACPL | 06274F[Fleld |Elec Tech Group [Page No. | 10of1
SRF No & Date 2308263 DT-28/ 08 / 2023 ULR Mao. CC2646230000 06274F
Callbration Method : Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limited Callbration Date 26,08.2023
Address Plot No. 894 to 1005, Karana, Recommanded Dats for NoxtCallb,  |25.08.2024
Distt. - Shamli U.R.} Certificate Issua Dt. 04.09.2023
UUC Condltion Good
Callbration Instrument Detall
Sl| _Instrument Name Range Least Count Maka Party ID / Locatlon
1| Dia. Temp. Indicator Oto 250°C 0.1°*C Shivaki DT11-07
@ Incubator - 02
Standard Equipments Used ( Traceable to Natlonal Standard )
Sl| Instrument Name Make/SI No Calibrated By Cal Certificate No Cal. Valld Upto
1| Universal Calibrator Radix / 112004873 AACPL AACPL/IODD4TF 03/04/2024
Relerence Standard Callbration Purpose Humidity Temperature Calibration Performed At
15: 1248 Temp. Measurement | (50 % 20)%RH (25 £10)°C Site
|Calibration Procedure : As per Calibration Procedure Manual AAGPL 7 CP/ 03, Section No : CPET - 01 ]
Set Points :- 20, 35, 37, 40, 42 'C
Calibratlon Resulls
Sl | Std. Reading on Master] UUC Average Reading Deviation Uncartainty at approx 95% confidence
No| In*C In*C In*C Level and coverage factar i =2 s &
1 203 206 0.3 1.53°C
2 354 358 0.4 153*'C
3 ar4 38.1 a7 153 °*C
a 4 406 41.5 0.8 1.53°'C
5 427 43.8 1.1 1.53 °C
Hote

1 The calibration reaults reported in this calibration certificate are valid atthe time of & under sialed conditien
2 This cerificale cannol be reproduced excapl In full without our prior permissian In writing

3 This certificate refers only to the particular hem(s) submitted for calibration

4 UG = Unit under callbralion

,@

cailb HIEM

—— End of Certificate ———

Approved by

Ehﬁl'ugfds#gu%nr
(Tech.'Manager)

LAB :- Plot No. C-18, Seclor-13, First Floor, "Vasundhara, Haal" Vasundhara, Ghazlabad - 201012
Ph. : 0120-4135529, Maob, : 92121 72564, 9212172597
E-mall : aacplinfo2005@gmall.com, accplinfo@rodiffmall.com
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A A CALIBRATION PVT. LD,
CALIBRATION CERTIFICATE

Certlficate No

AACPL 7 23082512

[PageNo. [ 1or1

SRF No & Date

2308251

DT-25/08/2023

Add

Company Name

ress

M/s Meem Agro Food Private Limitad
Plot No. 894 lo 1005, Karana,

Distt. - Shamli ( U.p.)

Callbration Date

Certificate Issuao Dt
UUC Condition

Call. Due On {As Sugy. By Cust,)

25.08.2023
24.08.2024
04.09.2023
Good

Callbration Instrument Detall

Instrument Namo

Least Count

Make

Party ID / Location

|_1| Metal Deteclor Probe

2.5mm

——mm=as

TEPL

MDP - 02 / Packing

(Ferros)

Standard Equipments Used

{ Traceable to Natlanal Standard )

|_]e

Instrument Name

Makel/S| No

Callbrated By

Cal Certificate No

Cal. Valid Upto

Profile Projector

Meera Metzer/1832

Quality Solution

QS1/4354/21112

22/12/2023

Referance Standard

Calibration Purpose

Humidity

Temperature]

Callbration performed At

15:2-1860

Dimension Measurement

(50 £ 10)%R

(20£2)'C |

Laboratory

[Callbration Procedure : As per Calibration Procedure Manual AACPL / CP /01, Seclion No : CP - 101 |

[Uncertainty measurement ai approx 95% confidence level

and coverage faclor k =2 is - £ 5 micron

Calibration Results { Ferros )

Observed (avg.)T.P.Size : 2.502 mm Dia

Observed (avg )T.P,Size :2.502 mm Length

HNote

1 The calibration resulis reparted In this calibration

cartificale are valid af the fime of & under slated condition

2 This carbhicale cannol bo reproduced excepl in full withoul our prior permisslon In wriling

3 This cerificale refers only lo Ihe particular itemi

4 UUC - Unif under ealibratian

cal‘ib:ratad by

-

l

s}-submitted for callbration

ved by

>

init Vats
(Calibratlon En glneer)

7.8F-01

LAB :- Plot No. C-18, Seclor-13, First Floor,

Ph. : 01204135520,

"Vasundhara,

E-mall : nn:pllnlnzﬁus@nmall.nm. ace

plinfo@rediifmall.com

Haat" Vasundhara, Ghazlabad - 201012
Mob. ; 92121".?2564. 9212172597
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CALIBRATION CERTIFICATE

Certificate No AACPL [/ 230825.1.3 [PageNo. [ 7ofi
SRF No & Date 2308251 DT-25/0872023
Company Name Ms Meem Agro Food Private Limiled Callbration Date 25.08.2023
Address Plot No. 994 to 1005, Karana, Call. Due On (As Sugg, By Cusl) [24.08.2024
Dislt. - Shamli ( L.P.) Certificate Issue Dt 04.09,2023
Uuc condition Good
Calibration Instrument Detall
Sl| Instrument Name Range Least Count Make Party ID / Location
1] Metal Delector Probe 4.5 mm — TEPL MOP-03/ Packing
(55)
@ Standard Equlpments Usead { Traceable to National Standard )
Sl| Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valid Upta
| 1 Profile Projectar Meera Metzer/1832 Quality Solution Q5114354121712 2211212023

Relerance Standard Calibration Purpose Humidity [Temperature Calibration performed At
I5:2-1850 Dimension Measurement (50 + 10)%RH (20 + 2C Laboratory

[Calibration Procedure : As per Calibration Procedure Manual AAGPL/ CP 7 07, Section No : CP - 101 |

[U'nr.:edainty measurement at approx 95% conflidence level and coverage faclor k =2is: £ 5 micron i |

Calibration Resulls ({S5)

Observed (avg.)T.P.Size - 4.498 mm Dia
Observed (avg.)T.P.Size :4.489 mm Length

Note
1 The calibration results repored In this calibralion certifizate ane valid af the time of & under stated condition
2 This certificata cannol be reproduced except in full withaul pur prier permission in wriling
5 3 This certificate refers only to the partcular item(s) submitted for calibraiion
4 UUC - Unil under calibration

Approved by
.-.F-'-.-
Caiihrated by init Vats

(Callbration Engineer)

A A CALIBRATION pvT, 1Tp, ™

LAB :-Plot No. c-18, Seclor-13, First Floor, “Vasundhara, Haat" Vasundhara, Ghaziabad - 201042
Ph. : 01204135529, Mob. : 9212172564, 9212172597
E-mall : uanplfnfu!ﬂﬂS@amnlLuum, accplinfo@rediffmall,com
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/9]
A A CALIBRATION PVT. LTD.

CALIBRATION CERTIFICATE

CC - 2645
Certificate No AACPL [ 0B355F[Fleld  Mech. Group Pressure [PageNo. | 7ofi
SRF No & Date 2308283 DT-28/08/ 2023 ULR No. CC2646230000 08355F
Calibratlon Method : Diract Methad Accuracy
Company Name Ms Meem Agrc Food Privale Limited Callbration Dato 28.08.2023
Address Plot No. 994 to 1005, Karana, Recommended Dato for Naxt Calib, 27.08.2024
Distt. - Shamii (U.P,) Certificate Issue Dt, 04.09.2023
L UUC Conditian Good
Calibration Instrument Detall
Sl| Instrument Name Range Least Count Make Party ID / Location
_1/ Magnehelic Gauge |0 1o 100 mmwe 2 mmWe Borosilicate LAF/01/Lab
@ (Manometer) Laminar Air Flow

Standard Equipments Used

{ Traceable to National Standard }

Instrument Name

Make/Sl No

Calibrated By

Cal Cerlificate No

Cal. Valid Upto

—_

Jia. Pressure Calibrat

Politech Inst./ 7612

|odtaf Calibration Servicy

M-230214-12-1

2310212024

Reference Standard

Calibration Purpose

Humidity | Temperature

Calibration Performed At

DKD-R6-1 - 2014

Pressure Measurement

(50 £ 20)%RH

(23+£5)°C

Sile

[Calibration Procedure :

As per Calibralion Procedure Manual AACPL/CP /018, Section No . CP - 02

|Uncertainty Measurement at approx 85% confidence level and coverage factor k = 2 is = 1.20 mmwec

Callbration Result { In mmWc }
S| |Calibration Gauge Value Standard Gauge Value
No uuc Increasing Deviation Decreasing Deviation
1 0 0.00 Q.00 0.00 0.00
2 20 20.11 -0.11 20.15 -0.15
3 40 40.21 -0.21 40.28 =028
4 60 60.28 -0.28 60.31 -0.31
5 a0 80.45 -0.45 80.52 -0.52
6 100 100.71 -0.71 100.75 -0.75
Note
1 The catibration resulls repoded In Ihis cahbration cortificale are valid at tha lime of & wnder slaled condition
2 Thes cerificale cannot be reproduced excapl In full without our prior permisslan In writing
3 This cerlificate refers enly to the particular item(s) submitted for calibration
4 UUC - Und under calibration
5 Masler Instrument calibration cenificats ars Iraceabls 1o 51 Unif
: —— End of Cerlificate —-—.
A
Approved by
4%;.4 ]
Calibrat inif Vais
_ ed by (Calibration En glneer)

7.8F-01

LAB :- Plot No. C-

Ph. : 01204135529,

18, Sector-13, First Floor,

Mob. : 9212172 564, 9212172597

E-mall : aacplinfo2005@gmall.com, sceplinfo@reditfmall.com

"Vasundhara, Haal™ Vasundhara, Ghazlabad - 201012
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A A CALIB

/

52

RATION PVT. LTD.
CALIBRATION CERTIFICATE

7.8F-01

S

[Certificats Ng————— CG - 2646
SRFNo g 5 ‘: AACPL | 06308F [Fleld [Mech Group Mass  |PageNo. | 1ol 1
m S :‘ :;.h 1 EEDEEBI.S DT-28/06/2023 ULR No. | CC2646230000 06308F
Emmama od : - Direct _Malhu;l Accuracy =
Addre s Meem Agro Food Privale Limited Calibration Date 28.08.2023
58 Plot No. 994 to 1005, Karana, Recommandad Date for Next Cali{27.08 2024
Distt. - Shamli (U.P) Certificate Issua Dt. 04.09.2023
— UUC Condition Good
Calibration Instrument Detall
SI ] instrume nt name Range Least Count Make Party ID/ Location
11 Weighing Balance 0-50kg 0.005kg Kama WB - 16
Standard Equipments Used { Traceable to Natlonal Standard )
Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Vaiid Uplo
11 5td. Weight Box (SS) (E1) Weightronics Bluebox Techno | BBT/231/JANR22 20/01/2024
1 S.S. Weights (M1) Welghtranics AACPL AACPL / 02B25F 02/06/2024
Reference Standard Calibration Purpose Humidity [Temperature] Calibration Performed AT
OIMLR76-1: 20086 Weight Measurement (50 £ 20)%RH| (25£10)C Sile

[Calibration Procedure - As per Calibration Procedure Manual AAGPL J CP | D1C, Seclion No . CP-01

[Uncertainty Measurement at approx 95% confidence level and coverage faclor k = 2 s '+ 0.0032 kg |
A Weighing Performance Test Report
5.N] Nominal Mass | Certified Mass Indicated Mass (kg ) Error (kg )
{kg) (kg) Loading Unloading Loading Unloading |
1 No Load 0.000000 0.000 0.000 0.000 0.000
7] 0.2 0.200000 | 0.200 0.200 0.000 0.000
3 0.5 0.500010 0.500 0.500 0.000 0.000
2 1 1.000003 1.000 1.000 0.000 0.000
3 7 2.000003 2.000 —_2.000 0.000 0.000
5 5 5.00002 5.000 5.000 0.000 0.000
7 10 10.00004 10.000 10.000 0.000 0.000
B 20 20.00008 20.000 20,000 0.000 0.000
5 30 30.00010 30.000 30.000 0.000 0.000
5 20 40.00027 40.000 40.005 0.000 0.005
o 50 5000028 50,005 50.005 0.005 0.005
The above errors are within the MPE Limils
B Repeatability of Balance
The Standard Deviation of the balance at Full Load at 50 ka is 1 0.004472 kg
The Standard Devialion of the balance at Hall Load at 25 kg is + 0.000000 kg
C Eccentricity Test The Eccentricity error (off centre) at 20 ky Is 4+ 0.00050 kg
Nu:ﬂ“‘! calibralion resulls reported in this calibration cedificale are valid at the time of & under staled condilion
2 This certificale cannal be reproduced excepl I full withoul our prior pemission in wriling
3 This cerliicale refers only lo the paricular item({s) submilled far calibration
4 UUC - Unit under calibralion
5 This Certificate Is for Scientific purpose only nol for Commeredal |
Approved by
ﬁ?{bﬂr’ lnll"{FLtﬁ
a
Cﬁal bfated by (Callbratlon Engincer)

.r LAB :- Plot No. C-18, Sector-13, First Flgor,

Ph. : 01204135529,

“Vasundhara, Haap" Vasu
Mob, : 9212172564, 9212172597

E-mall : nacpllnh!ﬂﬂﬁ@gmalr.:um, accplinfo@rediffmall.com

ndhara, Ghazlabad - 201012
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Cerlificate No AACPL | 05246F[Fleld JThermal Group Temp. [PageNo. [ 1071
SRF No & Date 230825.3  DT-25/08/ 2023 ULR No, CC2646230000 05246F
Calibration Method : Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limited Calibration Date 25.08.2023
Address Flot No. 984 to 1005, Karana, Recommaended Date for Next Callb, 24.08.2024
Dislt. - Shamli (U.P,) Certificate Issue Dt. 04.09. 2023
UUC Condition Good
Calibration Instrument Detall
51| Instrument Name Range Least Count Make/S|.No Party 1D/ Location
11 Dig. Thermometer -5D e 250 °C 1°C Instrument / —- DTM- 04 /Lab
@ Standard Equipments Used ( Traceable to National Standard )
Sl| Instrument Name __Make/SI No Calibrated By Cal Cerlificate No Cal. Valid Upto
t| Digital Multimeter F';";:::;f"‘ AIPL AIPLI160123/2-4 19/01/2024
2 | RTD (4 Vire) PL-100 Tempsens/ 115 AACPL AACPL/19820F 28/08/2023
3 Oil Temp. Bath {Tempsens/Calsys 50 o 254 ——— P—
Reference Standard |Calibration Purpose Humidity Temperature Calibration Performed At
DKED -R5- 1 Temp. Measurement {50 + 15)%RAH (25 +2)'C Laboratary

753
A N CALIBRATION PVT, LTD.
CALIBRATION CERTIFICATE

B

CC - 2645

7.8F-01 [

Calibration Procedure
[Comparison With Standard Sensors as per Calibration Procedure Manual AACPL / CP /02, Section No CPTH-03 |

Calibratlon Palnts :- 10 50,150 °C

Callbration Resulls
5l No. Master Value UUC Value DCeviation Unceﬂainly at approx 85% confidence
In*C In*C In*C Leve! and coverage factor k =2 is = ( *C)
1 -10.03 =10 0.03 0.74
2 5007 50 -0.07 0.80
? 3 150.17 150 -0.17 0.80
Nole '

1 The calibrabon resulls reported in this callbralion cedificate arg valid at the lime of & under stated condition
2 This certificate cannol be reproduced except in full withoul gur prior parmission in wriling

3 This certilicate refers only 1o the parlicular ilern{s) submilted for calibration

4 ULIC - Undl under caliBration

5 Temperature Scale: Inlzmational Temperalure Scale OF 1990 (ITS-50)

—— End of Certificata -—-eee-e

Approved by

L

CaNbraled by (Tec - Manager)

LAB ;- Plot No, C-18, Sector-13, First Floor, "\Fnaundhuré. Haat" Vasundhara, Ghazlabad . 201012
Ph. : 0120-4135529, Mob, : 9212172564, 9212172597
E-maill : aacplinfo2005@gmall.com, accplinfo@radiifmall.com




754 7.68F-01
A A CALIBRATION PVT, LTD.
CALIBRATION CERTIFICATE

Certificate No AACPL / 22083011 [PageNo. [ Tof1
SRF No & Date 230825.1 DT-25/08/2023

Company Name M/s Meem Agro Food Private Limited Calibratlon Date 25.08.2023
Address Plot No. 994 to 1005, Karana, Call. Due On (as Supg. By Cust) |24.08.2024

Dislt. - Shamli ( U.P.) Certiflcate Issue DI, 04.08.2023
UUC Condition Good
Callbration Instrument Detall
S| _Instrument Name Range Least Count Make Party 1D / Location
|1} Metal Delector Probe 3.0 mm e TIPL MDP - 01 / Packing
{Non Ferros)

Standard Equipments Used { Traceable to Natlonal Standard )
51| _Instrument Name Make/Sl No Calibrated By Cal Certificate No Cal. Valid Upto
Prafile Projector Meera Metzer/1832 | Quallty Solution QSl4354121/12 221122023

ey

Referance Standard Calibration Purpose Humidity [Temperature]l  Calibration performed At
1S:2-190 Dimension Measurement 50 £ 10)%RH (20 = 2iC | Laboratory

[Calibralion Procedure : As per Calibration Procedure Manual AAGPL / CP [ 01, Section No: CP - 101

w
{Uncertainty measuremeant at approx 95% confidence level and coverage factor k =21is: + 5 micron Ll

Calibration Resulls { Non Ferros )

Observed (avg.)T.P,Size : 3.002 mm Dia
Observed (avg.)T.P.Size :3.002 mm Lenglh

HNote
1 The calibration resulls reporied in Lhis calibralion cerificale are vabd ai the time o & under stated condillen
2 This cerificate eannot be reproduced exceplin full witheut our prior permission in writing
3 Thet cerbficale refers ealy ta the particular llem{s) submilted for calibratian
4 LILIC - Unit ander catibration

Awd by
’,-r"

Vinit Vats

U "
< CALIBRATED ) S (Calibration Englneer)

VY J
LAB :- Plot No. C-18, Sector-13, Flrst Floor, 3gUndhara, Haat" Vasundhara, Ghazlabad -
Ph. : 01204135526 58 : 8212172564, 921217 2500 AR

E-mail : aacplinfo2005z mall.com, accplinfo@rediffmall.com

Calibrated by
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QD A A CAUBRATION pvr. 1p, "

CALIBRATION CERTIFICATE ‘

e

Saa\

CC - 2646
Certiflcate No AACPL | 06314F [Fieid [Mech, Group Mass _ |Page No, | 10f
SRF No & Date 2308283 DT-2B/08/( 2023 ULR No, CC2646230000 06314F
Calibration Method : Direct Method Accuracy
Company Nama M/s Meem Agro Food Frivate Limited Calibration Date 28.08.2023
Address Plot No. 994 1 1005, Karana, Recommanded Cata for Next Calit 27.08.2024
Distt. - Shamli ( U.P,) Certiflcate Issue Dt. 04.09.2023
UUC Condition Good
Calibration Instrument Detal
Sl Instrument name Range Least Count Make Party ID / Location
1] _Weighing Balance D -50 kg 0.001 kg Realcan WE - D4
@ Standard Equipments Used { Traceable to National Standard )
Sl | Instrument Name Make/S] No Calibrated By Cal Certificate No Cal. Valid Upto
1] Std. Weight Box (S5) (ET) Weightronics Bluebox Techno BBT/231/JANI22 20/01/2024
1 5.5 Weights (M1) Weightronics AACPL AACPL/ D2825F 02/06/2024
Relerence Standard Calibration Furpose Humidity | Temperature Calibration Performed At
OIMLR 76 - 1: 2006 Weight Measurement (50 £ 20)%RH| (25 + 10)°C Site
[Calibration Procedure : As per Calibration Procedure Manual AACPL /| CP/01C, Seclion No - CP - 01 —
wcertainly Measurement at approx 85% confidence level ang Coverage factork =2 s 0.0008 kg |
A _Weighing Performance Test Report =4
S.N| Nominal Mass | Gertified Mass Indicated Mass ( kg ) Error ( k .
{ka) (kqg) Loadin Unloading Loading Unloadin
1 No Load 0.000000 0.000 0.000 0.000 E.IJOIJ_E”'
2 0.2 __0.200000 0.200 0.200 0.000 0.000
3 05 0.500010 0.500 0.500 0.000 0.000
4 1 1.000003 1.000 1.000 0.000 0.000
5 2 2.000003 2.000 2.000 0.000 0.000
6 5 5.00002 5.000 5.000 0.000 0.000 |
7 10 10.00004 10.000 10.001 0.000 0.001
B 20 20.00008 20,001 20,0071 0.001 Q.00
g 0 30.00010 30,001 30.002 0.001 0.002
10 a0 40.00027 40.002 __40.002 0.002 0.002
11 50 50.00025 50.002 50.002 0.002 0.002
The above errors are within the MPE Limits
" B Repeatablilty of Balance
The Standard Deviation of the balanica at Fyil Load al 50 kg is = 0.004472 K g
The Standard Devialion of the balance at Half Load at 25 kg is * 0.000000 kg
C Eccentricity Test The Eccenlricity error {off cenlre) al 20 kg is 000050 kg
Note

1 Tha calibration resulls raporied In this calibragan cenificale are valid at Iha time of & under staled eondition
2 This cenificate cannol be reproduced excapl in ful Wwithoul our prior permission [n wriling
3 This cerlificale refers only lo the particutar lem{s) submitted far calibration
4 UUC - Unit under calibration
§ This Cerlificate Is lor Sclentific purpose only not for Commerclal / Tradg
Vinit Vats

|§§ ted b
Cal ! atea by o {Calibration Englneer)

\ #*
G -
U“; i- Plet No. C-18, Soclor-13, FII}F(gPE aiundhnni. Haat"
|

Ph, : ﬂt2u4135523, Mob. - 9212172404 o \"uundhnrn, Ghaozlabad - 201012

) 212172597
E-mall : nacpllnloluusﬂgmil.cnm, accplinfo@redifimall.com 166
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W) A A CALIBRATION PVT, ITD. ™™
— CALIBRATION CERTIFICATE

l

= CC - 2648
%%ﬂi‘!‘_'-‘iﬁ______ AACPL 7 OG313F [rleld [Mech  [Group  TWioss [Pags No. | Tofi
SRE No & Date 2308283 DT -28/08/2023 ULR No. [ CC2646230000 05313F
allbration Methog : Diract Method Accuracy
g‘-"“‘““‘f Name M/s Meem Agro Food Private Limited Callbration Date 28.08.2023
tdress Plot No. 994 to 1005, Kara na, Recommended Date for Next Cali{ 27 0B 2024
Disit. - Shamli (U.P,) Certlficate Issue Dt 04.09.2023
e UUC Condltion Good
Calibralion Instrument Detall
SL|_Instrument nama Range Least Count Make Party ID / Location
1] Weighing Balance 0-50 kg 0.002 kg Realcan WEB - 03
._ Standard Equipments Used { Traceable to National Standard )
Sl Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valid Upto
1| Std. Weight Bax {S5) (E1) Weighlronics Bluebox Techno BETR23I11JANZ2 20001/2024
1 5.5 Weights (M1) Weighlronics AACPL AACPL / 02B25F D2/06/2024
Reference Standard Calibration Purpose Humidity [Temperature] Calibration Performed At
OIMLR76-1: 2008 Weight Measurement (50 £ 20)%RH (25£10)°C Site
[Calibration Procedure : As per Calbraiian Procedure Manual AACPL TGP 07 C, Section No : GP - 01 ]
[Un{:artalnty Measurement at approx 95% confidence level and coverage factork =2 s -2 0.0014 kg |
A_Weighing Performance Test Report
S.NJ Nominal Mass Gerti:i_;d Mass Indicated Mass kg ) Error ( kg )
{ka) d) Luadlng 1 nioading Loading Unloading
1 No L'Enad 0,000000 0.000 0.000 0.000 0.000
2 0.2 0.200000 0.200 — 0.200 0.000 0.000
3 0.5 0.500010 — 0,500 0.500 0.000 0.000
3 1 1.000003 1.000 1.000 "0.000 0.000
5 2 2.000003 2.000 2.000 0,000 0.000
. 3 5 5.00002 5.000 5.000 0.000 0.000
7 10 10.00004 10.000 10.000 0.000 0.000
B 20 20.00006 20.000 20.000 0.000 0.000
3 30 30.00010_ 29838 ___30.000 -0.002 0.000
15 a0 40.00027 39.996 39.998 -0.004 -0002 |
11 50 50.00029 _ 49,996 49,995 =0.004 -0.004
The above errars are within the MPE Limits

B Repeatability of Balance

The Standard Devialion of the balance al Full Load af 50 kg s % 0.004472 kg
The Standard Devialion of the balance at Half Load al 25 ka is % 0.000000 kg
C Eccentricity Test The Eccentricity error (off centre) al 20 ka s &  0.00050 kg
Note
1 The calibratlon results reporied in this calibration cedificata are valid af fhe b of & under siated condiilen
2 This cerlificate carnol be reproduced except in lull wilhoul our priar permission Inwilling
3 This certificate refers only lo the particular Remis) submitted for calibration
4 UG = Unit under callbralion
5 This Certificate Is for Sclenlific purpose only nel far Commerclal / Trada
Ap Ijnvud by
%;%ﬂ': | JL
2l Vinlt Vats
Calibrated by N

(Calibration Englnoer)

T3
B :- Plot Ho. C-18, Seclor-13, FlﬂtMuudhura. Haat" Vasundhara, Ghaziabad - 201 012
] Ph. : 09204135529, Mob, : 9212172564, 9212172597
bt E-mall ; na:pllnraznuﬁﬂnmall,cnm. aceplinfo@radiffmall.com

e

167



e —

757

7.8F-01
A A CALIBRATION PVT. LTD,
CC - 2646
Centificate Ng AACPL /7 08312F |Field — [nech, Group Mass  [PageNo. | 1071
SRF No & Data 230828.3 DT-28/08/2023 ULR No. | CC2646230000 06312F
Calibration Method - Direct Method Accuracy
Company Name Mis Meem Agro Food Private Limited Callbration Date 268.08.2023
Address Plot No. 894 to 1005, Karana, Rocommended Data for Next Cali{27 08,2024
Distt. - Shamii U.P.} Certificate Issue Dt 04.08.2023
uuc Conditlon Good
Calibration Instrument Datall
S| Instrument name Range Least Count _Make Party ID / Location
1] Weighing Balance 0-50kg 0.01kg Realcan WE - 02
G_ Standard Equipments Used ( Traceable to Natlonal Standard }
Sl| Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valid Upto
11 51, Weight Box [SS) (E1) Weighlronics Bluebox Techna BET/231/JANI22 2000172024
1 5.5, Weights (M1} Weightronics AACPL AACPL 7 02825F 02/06/2024
Reference Standarg Calibration Purpose Humidity Temperauirg Calibration Performed At
OIMLR76-1; 2008 Weight Measurement (30 £ 20)%RH| (25 + 10)C Site
[Calibration Procedure : As per Calibration Procedure Manual AAGPL 7 CP 701 C, Section No : CP - 07 |
|Uncertainty Measurement al approx 95% confidence level ang Coverage faclork = 2 s 1+ 00063 kg |
A Weighing Performance Tast Report
S.N! _NominalMass [Certin ed Mass _Indicated Mass 1_Ikg ) Error
{kg) { kg Loading Unioading Loading Unloading
1 No Load 0.000000 0.00 0.00 0.00 0.00
2 0.2 0.200000 0.20 0.20 0.00 0.00
3 0.5 0.500010 _ 0.50 0.50 0.00 0.00
4 1 1.000003 1.00 1.00 0.00 0.00
5 2 2.000003 2.00 2,00 0.00 0.00
B 5 5.00002 | 500 5.00 0.00 0.00
7 10 10.00004 10.00 10.00 0.00 0.00
B 20 _20.00006 20,00 20.00 0.00 0.00
g a0 30.00010 30.00 30,01 0.00 0.01
10 40 __40.00027 40.01 40.02 0.07 0.02
11 50 50.00029 50.02 50.02 _0.02 0.02
The above erors are within the MPE Limils
B Repeatabllity of Balance
The Standard Deviation of the balance at Full Load at 50 kg is & 0004472 kg
The Slandard Deviation of the balance at Hall Load at 25 kg is & 0.000000 kg
C Eccentricity Test The Eccentricity errar {off centre) at 20 kg is =+ 0.00050 kg
Note
1 The calibralion resulls reporied in this calibration cerificale are valid ot the lime of & under sialed conditlon
2 This cerlificate cannot be reproduced excepl in full withowt our priar Permission in writing
3 This cerificale refers only 1o the particutar lem({s) submilted for calibration
4 UUC - Unil under callbralion
5 This Centificats ls for Sclenlific purpose anly not for Commer
.-f(b"b“ﬁ
S Approved by
/

{élgpm‘f
Call rg‘qu by

t Vals
{Callbration Englneer)

Ph.: 01204135529, Mob, - 8212172584, 9212172597
ﬁ-'! E-mall ; aa:pllntn!ﬂﬂ@ﬂmall.num. nc:pllniu@rudll’fmnll.:nm

7 1

L,.uf 7= Plot No. C-18, Sector-13, First Floor, “Vasundhara, Haat" Vasundhara, Ghazlabad - 201012
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m 7 5 8 7.BF-01
U A A CALIBRATION PVT. LTD.
- CC - 2646
Certificate No AACPL 7 OB311F |Fleld — [Mech. Group Mass  [Page No. 10f1
SRF No & Date 2308283 DT-28/08/ 2023 ULR No. CC2646230000 0B311E
Calibration Method : Direct Method Accuracy
Company Name Mfs Meem Agro Food Privale Limited Calibration Date 28.08.2023
Address Plot No. 884 to 1005, Karana, Rocommandad Date for Noxt Calil 27.08.2024
Dislt. - Shamli ( U.P.) Certificate Issue Dt, 04.09.2023
UUC Conditlon Good
Calibration Instrument Datall
Sl | Instrument name Range Least Count Make Party ID / Location
1| Weighing Balance D-50kg 0.01 kg Kamal WE - 01
@ Standard Equipments Used ( Traceable to National Standard )
| Instrument Name Makel/S! No Callbrated By Cal Cerllficate No Cal. Valid Upto
1] Std. Weight Box (S5) (E1) Weightronics Bluebox Techno BBT/231/JAN22 20/01/2024
1 5.5, Weights (M1) Weightronics AACPL AACPL / 02B25F 02/06/2024
Reference Standard Calibration Purpose Humidity Temperature| Calibration Performed At
OIMLR75-1:2008 Weight Measurement {50 £ 20)%RH {25+ 10)°C Sile
[Calibration Procedure : As per Calibration Procedure Manual AAGPL 7 CB {01C, Seclion No: CP - 07 ==
|Uncertainty Measurement al approx 95% confidence level and coverage faclork = 210s '+ 0.0063kg |
A_Weighing Performance Test Report
S.N{ Nominal Mass [ Cerilfied Mass Indicated Mass [ kg ) Error (kg )
(kqg) (kg ) Loadin Unloading Loadin Unloadin
1 No Load 0.000000 0. 0.00 0.0 0.00
2 0.2 0.200000 _0.20 0.20 0.00 0.00
3 0.5 D.500010 0.50 0.50 0.00 0.00
i 1 1.000003 _1.00 1.00 .00 0.00
5 Y 2,000003 2.00 2.00 0.00 0.00
& 5 5.00002 5.00 5.00 0.00 0.00
7 10 10.00004 10.01 10.01 0.07 0.01
B 20 20.00008 20.01 20.01 0.01 0.01
g 30 SD.HDQEJ 30.01 S0.01 0.01 0.01
10 40 40.00027 40.02 40,02 0.02 0.02
11 50 50.00029 50.02 50.03 0.02 003 |
The above errors are wilhin the MPE Limits
E Repeatability of Balance
The Standard Deviation of the balance at Full Load at . a0 kg is + D.opsa7e kg
The Standard Deviation of the balance at Half Load al 25 kg s & 0.000000 kg
C Eccentricity Test The Eecenlricity error {aff centre) al 20 ky is # 0.00050 kg
Note
1 The calibration resulls reporied In this callbrailon cerificate are valld at the Uma of & under staled candilon
2 This eertificale cannol be reproduced except in full without our prior permisslon in writing
3 This certificate refers only lo the parlicular lemis) submilled for calibration
4 LIUC - Unit under calibralion
& This Cerlificate Is for Sclentific purpose anly nol for Commaérglal I Trade
2 Ap jvad by
& o
n als
Calitjrated by : (Callbration Englneer)

B :- Plot No. C-18, §

N
ector-13, First Floof,
Ph.: n12n4135529. Mob. : 52

——

E-mall : aa:ptlnl‘o!ﬂﬂﬁ@gmall,unm. nn:plrnrn@mdurmau.:nm

]

_*E_

hara, Haat" Vasundhara, Ghazlabad - 201012
12172564, 9212172507

e T
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Ph. : 01204135520,

Mob, : 92121 T2564, 9212
E-mall : aacplinfozon 5@

172597
gmall.com,

aceplinfo@redifimall.com

. h 7 5 9 T.8F-01
UG A A CALIBRATION PVT. LTD.
R CALIBRATION CERTIFICATE
CC - 2645
Certificate No AACPL ] 0B310F [Fioid [Mech. Group Mass _ [Page No. | Tof7
SRF No & Date 2308283 DT-28/08/2023 ULR No. | CC2648230000 05310F
Calibration Method - Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limiled Calibration Date 28.08.2023 '
Address Plot No. 994 to 1005, Kara na, Recommendad Date for Hext Caliy 27.08.2024
Distt. - Shamli (U.P) Certificate Issue DL. 04.00.2023
| UUC Condition Good
Calibratlon Instrument Detall =} o
3l Instrument nama Range Least Count Make Farty ID / Loecation
1| Weighing Balance 0-30kg 0.005 kg Meteller WE - 14
@ Standard Equipments Used { Traceable to Natlonal Standard )
Sl | _Instrument Name Make/S] No Callbrated By Cal Certificate No Cal, Valid Upto
1/ Std. Weight Box (S5) (E1) Weightronics Bluebox Techno BET/231/JAN22 20/01/2024
1] S5 Weights (M1) Weightronics AACPL AACPL 7 02825F 02/06/2024
Reference Standard Calibration Purpose Humidity |Temperature Calibration Performed At
OIMLR78-1: 2008 Weight Measurement (50 + 20)%RH {25 +£10)°'C Site
[Calibration Procedure ; As per Calibration Procedure Manual AAGPL P ] 01C, Section No : CP- 01 ]
@enainw Measurement at approx 95% confidence level and coverage factork =2 is .z 0.003 kg |
A_Weighing Performance Test Re port -
5.N.| HNominalMass Centified Mass Indicated Mass ( k Error (kg )
{ka ) (ka ) Loading Unloadin Lnadiqg_ Unloading
1 No Load 0.000000 0.000 0.000 0.000 0.000
| 2 0.20 0.200000 0.200 0.200 0.000 0.000
3 0.50 0.500010 0.500 0.500 0.000 0.000
4 1 1.000003 1.000 1.000 0.000 0.000
5 i 2.000002 2.000 2.000 0.000 0.000
6 5 5.000003 5.000 5.000 0.000 0.000
[ 10 10.000021 ID.I_]@ 10.000 0.000 0.000
g 15 15.000024 15.000 15.000 0.000 0.000
5] 20 20.000040 20,000 20,005 0.000 0.005
10 25 25.DUUD§3_ 25.005 25.005 0.005 0.005
11 30 30.000061 30,005 30.010 "0.005 0010 |
B Repeatabllity of Balance
The Standard Deviation of the balance al Full Load at 3o kg is + 0.0008%4 kg
The Standard Deviation of the balance ai Half Load at 15 ka is + (0000804 kg
C Eccentricity Test The Eccenlricily error (off cenira) at 10 kg iz =+ 0.00000 kg
Note
1 The calibration resulls repared In (his exlibralion cerificale are valid al tha ime of & under staled condition
2 This cenificale cannol be reproduced excepl In full withaut eur prigr pemission in witing
3 This cenificale refers only lo the pamticudar item(s) submiltad far cakbrallon
& UUC - Unil under ealibralion
5 This Certficala is lor Scienlific purpose only net Iwmm?al
"h_'g U o Approved by
b
nit Vats
Cali ! ted by (Calibration Engineer)
||l.
%E' = Plot No. C-18, Sactor-13, First Floor, "Vasundhara, Haa)" Vasundhara, Ghazlabad - 201012
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7.8F-01
A N CALIBRATION PVT. LTD.
CC - 2648
Certificate No AACPL |/ 0B30GF [Fleld  Mech. Group Mass  [Page No, | 1of1]
SRF No & Date 230828.3 DT-28/08/ 2023 ULR No. CC2646230000 06309F
Calibration Method : Direct Method Accuracy
Company Name M/s Meem Agro Food Privale Limiled Callbration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Rocommended Date for Next Cally 27 05,2024
Distt. - Shamli (UP) Certificate Issue Dt 04.09.2023
l_ UUC Condition Good
Calibration Instrument-Datall
S| _Instrument name Range Least Count Make Party ID / Location |
1] Weighing Balance 0- 100 kg 0.02 kg TRUE WB-15
e. Standard Equipments Used {Traceable to National Standard )
Sl | Instrument Name Make/S| No Calibrated By Cal Certificate No Cal. Valid Upto
1] Std. Weight Box (SS) (E1) Weightronics Bluebox Techno BBT/231/JAN/22 20/01/2024
1| __SS Weights (1) Weighlronics AAGPL AACPL / 02825F 02/06/2024
Reference Standard Calibration Purpose Humidity [Temperature Calibration Performed At
OIMLR76-1: 2006 Weight Measurement [(50 & 20)%RH] {25+ 10)C Site
(Calibration Procedure : As per Calibration Procedure Manual AACPLTGP /01C, Section No : CP - 01 7
mcertafnty Measurement at approx 95% confidence level ang Coverage faclor k =2 s :+ 0.012kg |

A Welghing Performance Test Report

5.N! Nominal Mass Cerlified Mass Indicated Mass | kq ) Error (kg )
(kag) [kg) Lnadlng Unloadin Loadin Unloadin
1 No Load 0.00000 0.00 0.00 0.00 0.00
Z 0.5 0.499951 0.50 0.50 0.00 0.00
3 1 1.000011 1.00 1.00 0.00 0.00
q 2 2.000070 2.00 2.00 0.00 0.00
5 5 5.000040 5.00 5.00 0.00 0.00
6 10 10.00010 10.00 10.00 0.00 0.00
7 20 20.00030 20.00 20.00 0.00 .00
[ 40 _40.00040 40.00 40.02 0.00 0.02
] (1] 60.00050 60.02 60.032 0.02 0.02
10 80 80.00050 80.02 —80.04 0.02 0.04
11 100 100.00050 100.02 100.04 0.02 0.04
The above erors are within the MPE Limits
B Repeatabliity of Balance
The Standard Deviation of the balance at Full Load at 100 kg is + 00044 72 kg
The Standard Deviation of the balance a| Haif Load at 50 kg is = 0.004472 kg
C Eccentricity Test The Eccentricity error (off centre) at 40 kg is =  0.00500 kg

Nota

A Jnud by

4
: niﬁals
Call I?TF by (Callbration Englnoer)

Plot No. C-18, Soclor-13, First Floor, “Vasundhara, Haat" Vasundh =
Lﬁ L Ph.:ﬂ12n4135529. Muh.:!!ﬂﬁ:ﬁﬁd. !21211;25!?“* Shatl-domz

E-mall : aanpllnfu!ﬂﬂs@gmall.cum, acnplinl’n@radiﬂmal!.cum
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A A CALIBRATION PVT, [Tp. o=
CALIBRATION CERTIF ICATE

Cerlificate No AACPL | 06285F [Flald [Elec. Tech. |Gro up {Page No. [ 1of1
|SRF No & Data 2308283 DT-28/08/ 2023 ULR No. C€C2646230000 06285F
Callbration Method : Direct Method Accuracy
Cumpany Nama M/s Meem Agro Food Privale Limited Callbration Date 28.08.2023
Address Plot No. 994 1o 1005, Karana, Recommanded Dals for Next Calib, 27.08.2024
Distt. - Shamli ( u.p.) Cortificate Issue Dt. 04.09.2023
UUC Conditlan Good
Callbratlon Instrument Detall
Sl| Instrument Name Range Least Count Make Party ID / Location
1| Dig. Temp. Indicator =50 to 50 *C 0.1°*C Audiolronics DTI-10
& Offals Chiller

Standard Equipments Used ( Traceable to Natlonal Standard )
S| Instrument Nama Make/SI No Callbrated By Cal Certificate No
11 Universal Calibrator Radix / 112004873 AACPL AACPLIOODATF

Cal. Valid Upto
03/04/2024

Reference Standard Calibration Purpose Humidity Temperature Calibration Performed At |
IS: 1248 Temp. Measurement (50 + 20)%RH {25+ 10)'C Sita
[Calibration Procedure : As per Calibration Procedure Manual AAGPL TGP ] 03, Section No : CPET - 01 ]
Set Points :- -1, 0,2 4,5 c
Callbration Resuits
Sl. | Std. Reading on Master uuC Average Reading Deviation Uncertainty at approx 85% confidence
Ho in"C In*C In*C Level and coverage factor k =2 s &
1 -1.2 -1.3 0.1 1.53:'C
2 0.1 0.3 0.2 1.63 *C
3 2.3 25 0.2 1.53 °C
d 4 4.3 4.5 0.2 1.53°C
| 5 5.4 5.7 0.3 1.53 *C
Note
1 The cafibration resulis reparted In this calibration ceriificata are valid at the Ume of & under stated condition
2 This certificale cannol be reproduced excepl in full withoul our prier pemission In wriling
3 This certificale refars only to tha particular item(s) submittad for calibratian
4 UUC - Unit under ealibralion ;
——— End of Certificate —
Apprpved by

BhoofFesh Kumar
(Tech. Manager)

LAB :- Plot No, C-18, Sactor-13, First Floar, "Vasundhara, Haat" Vasundhara, Ghazlabad - 201012
Ph. : 01204135529, Mob, : 9212172564, 9212172597
E-mall : aacplinrnznas@gmall.cum. nccplfnfa@mdtl'rmall.cum
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Certificate No AACPL | DB2B4F[Fleld |Elec. Tech. |Grou Page No. 10f1
5RF No & Date 2308263 DT-25/08 12023 ULR No. CC2846230000 06284F
Calibration Method : Direct Meathod Accuracy
Company Nama Mis Meem Agro Food Private Limitad Callbration Date 26.08.2023
Address Plot No. 994 to 1005, Karana, [Recommanded Date for Next Calib.  [25.08.2 024
Distt. - Shamil U.R.) Cortificate issue Dt 04.00.2023
UUC Conditlon Good
Callbratlon Instrument Detall
Sl| Instrument Name Range Least Count Mako Party 1D [ Locatlon
1] Dia. Temp. Indicator -50 to 50 *C 0.1°*C Audiclronics Carcass 3-2
Carcass Chiller
Standard Equlpments Usead { Traceable to Natlonal Standard )
Sl| _Instrument Name Make/S] No Callbrated By Cal Certificate No Cal. Valld Upto
1| Universal Calibrator Radix/ 112004873 AACPL AACPLIOD0O4TF 03/04/2024
Reference Standard Callbration Purpose Humldity Temperatura Callbration Performed At
IS ;1248 Temp. Measurement (50 + 20)%RH {25+ 10)'C Site
(Calibration Procedure : As per Calibralion Procedire i anual AACPL/ CP 7 03, Section No - GPET 07 =

SetPoints:- 0, 2, 4, 5, 6§ 'C

e

Callbration Results

5l | 51d. Reading on Master UUC Average Rea ding _Er_wlaunn Uncertainty al approx 65% confidence
No) In*C In*C In°"C Level and coverage faclor k =2 s &

1 0.1 -0.3 -0.4 1.53*C

2 22 1.8 -0.4 153 *C

3 4.2 A7 -0.5 1.53'C

4 5.4 4.8 -0.6 1.53 *C

3 6.4 58 -0.6 1.53 'C
Note

1 The calibration resulls repored b this calibration eertificals are valid al the lime of & under stated candiiion

2 This certficate cannat be reproduced axcept In full without our priar pammission In writing

3 This centificale refers only to the particular llem(s) submiited for callbration

4 UUC - Unil under calibration

—— End of Cerlificate ———
pe
Approved by

Cd)ibrat

mar
(Tech. Manager)

LAB :- Plot No. C-18, Seclor-13, First Flaor,

Ph. : 01204135529,

@rodiffmall.com

“Vasundhara, Hagt" Vasundhara, Ghazlabad - 201012
Maob, : 9212172564, 92121 72597
E-mall : unplin!u!ﬂﬂ&@umnil,nnm. accplinfa

7.8F-01
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A A CALIBRATION PVT, LTD,
CALIBRATION CERTIFICATE

Certlilicate No AACPL ! 06283F[Flold [Eiec, Tech, Group [Page No, | 10f1
SRF No & Date 2308263 DT-26/08/2023 ULR Mo, CC2646230000 06283F
Calibration Method : Direcl Method Accuracy
Company Name M's Meem Agro Food Privale Limited Callbration Date 26.08.2023
Address Plot No. 98410 1 005, Karana, Recommonded Date for Hext Callb, 25.08.2024
Dislt. - Shamli (U.P,) Cerlificate Issue DL 04.09.2023
UUC Conditlon Good

Callbration Instrument Detal|

Sl| Instrument Name

Range

Least Count

Make

Party ID / Location

1| Dig. Temp. Indicatar

-5010 50 *C

0.1*C

Audiclronics

Standard Equipments Used

Carcass 3-1
Carcass Chiller

{ Traceable to Natlonal Standard }

Sl| Instrument Nama ___Make/Sl No Callbrated By Cal Certificate No Cal. Valid Upto
1| Universal Calibrator | Radix/ 112004873 AACPL AACPLIOOD4TF 0310412024
Reference Standard Calibration Purpose Humidity Temperalure Eallhratlugﬂﬂurmed At
151248 Temp. Measurement | (50 + 20Y%RH (25+10)°C Site
(Calibration Frocedure : As per Calibration Procedure Manual AACPL/ CP 1 03, Section No - CPET - 01 |
Set Polnts ;- 0, 2,45, 86"'C
Calibration Resuits
Sl. | Std. Reading on Master] UUG Average Reading Deviation Uncentainty al approx 55% confidence
Ho. In"C in*C in*C Level and coverage facler k =2 s 2
1 0.2 03 0.1 1.53'C
2 21 2.4 0.3 1.53:'C
3 42 4.5 0.3 1.53°C
e 4 53 5.7 0.4 1.53'C
1.5 6.4 7.2 0.8 1.53"C
Note
1 The calibration resulls reported in this calibrallon cenificaly are vaiid al lhe tma of & under staled condition
2 This centificate cannol be reproducad xcapl In full without our prier permission In writing
3 Thas eartificate refers only 1o the particular item(z) submittad for calibration
4 UUC - Unit under ealibralion
—— End of Cerificate
Approved by

(Tech? Manager)

T.BF-01

LAB :- Plot No. C-18, Sectar-13, First F loor, “Vasundhara, Haal" Vasundhara, Ghazlabad - 201012
Ph. : 0120-4135529, Mob, : 9212172564, 9212172597
E-mall : aacplinfo2005@gmall.com, aceplinfo@redifmall.com
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A A CALIBRATION PVI. LTD, "=
CALIBRATION CERTIFICATE

CC - 2648
Certificate No AACPL 1 08282F[Fleld [Elec. Tech. [Group |PageNo. | 1or3
SRF No & Date 2308263 DT- 2610872023 ULR No. CC2846230000 06282F |
Calibration Method - __Direct __ Moathod Accuracy
Company Name M/s Meem Agro Food Private Limited Callbratlon Date 26.08.2023
Address Plot No. 884 to 1005, Karana, Recommanded Date for Next Calib.  |25.08.2024
Distt. - Shamll ( Uu.p) Cortificate Issue DL. 04.00.2023
{UUC Conditlon Good
Callbratlen Instrument Deatall
Sl| Instrument Name Rango Least Count Make Parly ID f Location
1] Dig. Temp. Indicator -50 10 §0 *C 0.1°C Audiotronlcs Carcass2-2
@ Carcass Chiller
Standard Equlpments Used ( Traceable to Natlonal Standard )
Sl| Instrument Namg Maka/SI No Callbrated By Cal Certificata No Cal. Valld Upto
1 Universal Calibrator | Radixs 112004873 AACPL AACPLIDDDATF 03/04/2024
Reference Standard | _Calibration Purpose Humidity Temperature | Calibration Performed At
IS: 1248 Temp. Measurement (50 + 20)%RH (25 +10)°C Site

[Calibration Procedure : As per Calibration Precedure Manual AACPL / CP / 03, Seclion No : CPET - [t} |

Set Points :- 0, 2, 4, 5 6°C

®

Calibration Resuits

Sl. | Std. Reading on Master] UUG Average Reading Deviation Uncertainty at approce 95% confidence
No) In*C In°C In*C Level and coverage faclar k =215 =

1 0.1 0.2 0.1 153*C

2 21 23 0.2 153 'C

3 4.1 4.3 0.2 153 °C

4 52 5.5 0.3 153 °C

5 6.2 6.6 0.4 1.53'C
Note

1 The calibralion resulls reparted in ihls calibration eerlificale ars valld al the Ume of & under stated conditlan

2 This certificate cannal be reproduced except In full witheut gur prior permission In wriling

3 Thi= cenificale refers only 1o the paricular Itemis) submitied fer ealibratlon

4 UUC - Unil under callbration

——— End of Certificate
Approved by

mewt)

Bhodpesh Kumar
(Tech. Manager)

Callbra M

LAB :- Plot No. C-18, Soclor-13, First Floor, “Vasundhara, Haat" Vasundhara, Ghazlabad - 201012
Ph. : 0120-4135529, Mob. : 921 2172564, 9212172597
E-mali : aacplinfo2005@gmall.com, accplinfo@rediffmall.com
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A N CALIBRATION PVT, LTD.
CALIBRATION CERTIFICATE

7.8F-01

W
= CC - 2645
Certificate No AACPL [ 06281F |Fleld |Elec. Tech. Group |Page No, 10f1
SRF No & Date 2308263 DT-25/08 12023 ULR No. CC2646230000 06281F
Calibration Method - Direct Mathod Accuracy
Company Name M/s Meem Agro Food Privalte Limited Callbration Date 26.08.2023
Address Plot No. 994 10 1005, Karana, Recommended Data for Next Callb, 25.08.2024
Distt. - Shamli { U.P.) Cortiflcate Issue DL 04.09.2023
UUC Conditlan Good
Callbration Instrument Detall
Sl| Instrument Name Range Least Count Make Party ID / Locallon
1] Dig. Temp. Indicator =50 to 50 °C 0.1°C Audiotronics Carcass 2 - 1
@ Carcass Chiller
Standard Equipments Used { Traceable to National Standard )
Sl|  Instrument Nama Make/SI No Callbrated By Cal Curtllll:atu_ Na Cal. Valid Upto
1| Universal Calibrator | Radix/ 112004873 AACPL AACPLIOOD4TF 03/04/2024
Reference Standard Callbration Purpose Humldity Temperatura Callbration Performed At
15 : 1248 Temp. Measurement (50 £ 20)%RH (25 +10)'C Sile

(Calibration Procedure : As per Calibration Procedure Manual AACPL/CP /03, Section No : GPET - 01

s
SetPoints:- 0, 2, 4, &, 6 ‘C

Calibration Results
Sl. | Std. Reading on Master] UUC Ave rage Reading Deviation Uncertainty at approx 85% confidence
No In®C In*C In*C Level and coverage factor ik =2 is +
1 0.2 0.1 0.1 1.53°C
2 2.2 21 0.1 1.53*C
3 4.2 4.3 0.1 1.53'C
é 4 31 8.5 0.4 1.53*C
L 5 6.2 6.7 0.5 153 "C
Note
1 The calibration resufts repasted in this eafibration cenificaie are valid al the time of & under slated condition
2 This cerilficate cannot be reproducad excapl i full without our prioe permisslon |n writing
3 This carificate refers only 1o the parlicular item{s) submitted for calfbration
& UUC - Unit under calibralion
=-— End of Cenlificate ———
Approved by

ogposh Kumar

{Tech. Manager)
LAB :- Plot No. C-18, Sectar-13, First Floor, “Vasun dhara, Haat" Vasundhara, Ghazlabad - 201012
Ph. : 01204135529, Mob. : 9212172564, 9212172537

E-mall : aacplinfo2005@gmall.com, aceplinfo@rodifmall.com

Chllbrate

176



/66
A A CALIBRATION PVT, LTD,
CALIBRATION CERTIFICATE

CC-2848
Certificate No AACPL [ 06280F |Fiold |Elec. Tech. [Group [Page No. | 10f1
SRF No & Date 2308263  DT-26/08/2023 ULR No. CC2646230000 06280F
Calibration Method : Direct Method Accuracy
Company Namae M/s Meem Agro Food Private Limited Callbration Data 26.08.2023
Address Plot No. 994 1o 1005, Karana, Rocommanded Dala for Mext Callb, 25.08.2024
Dislt. - Shamli ( U.P.) Coertificate Issue Dt. 04.08.2023
UucC Conditlion Good
Calibration Instrumant Datail
51| Instrument Name Range Least Count Make Party ID  Locatlon
L1 Din. Temp. indicator =50 1o 50 *C 01°C Audiotronics Carcass 1-2
Carcass Chiller
Standard Equipments Used (Traceable to Natlonal Standard }
S| Instrument Name Make/S| No Callbrated By Cal Certificate No Cal. Valid Upto
1| Universal Calibrator Radix/ 112004873 AACPL AACPLIO0D4TF 03/04/2024
Reference Standard Calibration Purpose Humidity Temperatura Callbration Performed At
L IS:1248 Temp. Measurement | (50 + 20)%RH {25 £ 10)°C Site
[Calibration Procedurs ; As per Galbration Procedure Manual AACPL / GP 1 03, Seclion N CPET - 01 ]

SetPoints ;- 0, 2, 4, 5 6'C

Callbration Results
Sl. | Std. Reading on Master] UUC Average Reading Deviation Uncedalnly al approx 65% confidence
Ha In*C In*C In*C Level and coverage factor i =2 a +
1 0.1 0.3 02 1.53°C
2 22 1.7 -0.5 153 °C
42 36 -0.6 1.53*c
5.1 4.5 -0.6 1.53°G
A 6.2 54 0.8 1.53"C

1 The eakisation resuits reporied In this
& This cenificate cannol ba reproduced

3 This certificate refers enty (o Lhe pa
4 ULC - Unil under calibration

ca:@r/

nicular item(s) submblied for calibration

calibration certificate ara vabid at (he Ume of & under staled condilian
except In full withawl our prior permission in willing

—— End of Cerlificate ——-

umar
(Tech.'Manager)

7.8F-01

LAB :- Plot No, C-18,

E-mall : aacplinfozogs,

Sector-13, First Floor, "Vasund hara, Haat" Vasund hara, Ghazlabad - 201012
Ph.: 01254135529. Mob. P 9212172564, 8212172597

@gmall.com, accplinfo@rediffmall.com
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A A CALIBRATION PVT. LTD.
CALIBRATION CERTIFICATE

T

7.8F-01

CC - 2645

[Cu rtificate No [.n.,a.c PL 0B275F [Fiela {Elec. Tech. Group |Page No. 10l 1

SRF No & Date 1230826 3 DT-26/08 {2023 ULR No. CCEE-I!EZSDDDQ 06279F

s Cali bration Methogd ; | Direct Meathod Actcurac

E Company Name M/s Meem Agro Food Privale Limiteg Calibration Date 26,08.2023 |

: Address Plot No, 894 1o 1005, Karana, Recommended Date 1o¢ Neoxt Calip, 2508.2024

- Distt, - Shamii ¢ u.p,) Certificate Issyq Dt. 04.08 2023

: UUC Condition Good
-_____—_‘-__-__— =

'

r Calibration Instrument Detail

: Instrument Name Range Least Count Make Party ID f Location

| Dig. Temp. Indicaior -5010 50 °C 01°Cc Audiotronics Carcass 1.1

Carcass Chiller

Radix /1 12004873 AACPL

AACPL/D0047F

Standard EgulEmunh Used { Traceable tg National Standarg )
Instrument Name Make/SI No Callbratad By Cal Certificate No Cal, Valid Upto
Universal Calibrator 03/04/2024

Reference Standard Calibration Purpose Humidity Temperature Calibration Performed At
IS : 1248 Temp. Measurement (50 + 20)%RH (25 £ 10)°C Site ]

Icanhmifnn Procedure ; As per Calibration Procedure Manual AACPL fCP] 03, Section No . CPET - 01 I
Set Paints :. 2,4,56°C
== Calibration Resuits
Sl [ Std, Reading on Master| ulc Average Reading Deviation Uneertainty at appeox 5am; confidence
[No, in°C in*C in*c Level ang Coverage factor k =2 i &

1 01 0.2 0.1 .58

2 2.1 1.8 0.3 1.53 *C

3 4.2 3.8 -0.4 163

4 53 46 -0.7 153"
| 5 6.3 9.6 -0.7 1.53 °C

le

1 The calibration resulls reported in this ealibration cefificale are valid gt the lime of & under stated eonditian

2 This cetificats cannof ba reproduced excapt in full without sur priar permission in wiriting

3 This cerlificate refers only to the particular Hem{s) submited fer ealibralion

4 UUC - Unit tnder Calibration

—— End of Cerificate .—___
~ Approved by
~Bha mar
Caljbrate

(Tech Manager)

LAB :- Plot No. C-18, Sector-13, First Flaor, "Vasundhara, Haat" Vasundhara, Ghazlabad - 201012

Ph. : 01204135529, Mob, - 9212172564, 0212172507
E-mall : nltplhfﬂ!ﬂﬂi@nmall.cum. aceplinfo@radiffmall.com

78



68
AN QAMBR%FEON PVT. LTD.

7.8F-01
(L
" CALIBRATION CERTIFICATE
L7
P CC - 2648
Centificate No AACPL / 0B278F [Fleld TEiec. Tech, Group [Page No. | 10f1]
SRF No & Date 2308263 DT. 26 /08 /2023 ULR No. CC2646230000 06278F
Calibration Method : Direct Method Accuracy
Company Name M/s Meem Agro Foog Private Limiled Callbration Datg 26.08.2023
Address Plot No. 894 1o 1005, Karana, Recommended Dato for Mext Callb, 25.08.2024
Dislt. - Shamii (U.P) Certlficate Issug Dt 04.09.2023
UUC Condition Good
N Callbration Instrument Datall
Sl|_Instrument Name Range Least Count Make Party ID/Location |
1] Dig. Temp. Controller -50to 50 *C 0.1°C Audintmnlns_“ DTI-11/PH- 01
e Packing Hall
Standard Equipments Used { Traceahble to Natlonal Standard )
Si| _Instrument Nameg Make{SI Mo Callbrated By Cal Certificats No Cal. Valld Upto
1| Universal Calibrator Radix / 112004873 AACPL AACPLIO0D47F 03/04/2024
Reference Standarg Calibration Purpose Humidity Temperature Calibration Performed Al
IS : 1248 Temp. Measurement (50 + 20)%RH {25+ 10)°C Sita
(Calibration Procedure : Ag per Calibration Procedure Manual AAGEL I'CP 103, Section No : CPET - 01 ]
Set Points :- 10, 15, 20, 25,30 'Cc
= Calibration Results
Sl. | Std. Reading on Master UUC Average Reading Deviation Uncertainty al approx 85% confidence
No, In*C In"C in*C Level and eoverage factor k =2 is +
1 10.1 10.2 0.1 1.53 *C
2 15.2 15.1 0.1 .53 ¢
3 20.2 204 0.2 1.53*C
4 252 255 0.3 153
rh 30.3 30.8 0.3 1.53*c
Nate
1 The ealibration resulls Teporied In this callbration carilificate are vatid al the time of & under staled condition

= End of Cerlificate —_.

(Tech)Manager)

LAB :- Plot No. C-18, Soctor-13, First Floar, “Vasundhara, Haat® Vasundhara, Ghazlabad - 201012
Ph. : 01204135520, Mob. - 9212172564, 9212172597
E-mail : aacplinfo2005@gmall,com, 2ccplinfo@rediffmall.com
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769 7.8F-01
A A CALIBRATION PVT. LTD. !
CALIBRATI ON CERTIFICATE

CC - 2645
Certificate No AACPL 1 06277F[Fleld [Eiec Toch Group [Page No. 11 of1 |
|SRF No & Date 2308263 DT-26/08 f2023 ULR No. CC2646230000 06277F
Callbration Method : Direct Method Accuracy
Company Name M’s Meem Agro Food Private Limited Callbration Date 26.08.2023
Address Plot No, 994 to 1005, Karana, Recommendsd Dats for Mext Calib, 25.08.2024
Distt. - Shamli ( U. P) Certificate Issus Dt 04.00.2023
UUC Condition Good
Callbration Instrumant Detall B
[SIT Tnstrument Name Range Least Count Make Party 1D / Location
1] Dia Temp. Controller -50 lo 50 *C 0.1°C Audiolronics DTI-10/BF - 04
@ Blasl Freezer - 04
Standard Equipments Used ( Traceable to Natlonal Standard )
Sl| _Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valid Upto
1] Universal Calibrator Radix / 112004873 AACPL AACPLIODD4TF 03/04/2024
[ Reference Standard Callbration Purpose Humidi Temperature Calibration Performed At
151248 Temp. Measurament {50 £ 20)%RH (25 £10)°C Sita

[Calibration Procedure : As per Calibration Procedure Manual AACPL I CP /03, Section No - CPET-01 |
Set Polnts :- .20, =22, -25, -30, -39 'C

) Callbration Results
Sl | Std, Read) ing on Master] UUC Average Reading Devlation Uncertainty at approx 95% confidence
No, In"C In*C In*C Level and coverage factor f =2 J5 «
1 -20.2 -20.4 -0.1 15370
2 -22.2 -22.3 -0.1 1.53'C
3 -25.3 =258 -0.5 1.53C
4 -30.4 -30.8 -0.5 1.53°C
5 =396 <40.5 -0.9 1.53 "C
Note

—— End of Cerlificate —.

(Tech.|Manager)

LAB :- Plot No. C-18, Sec tor-13, First Floor, “Vas undhara, Haat" Vasundhara, Ghazlabad - 201012
Ph.: 01 20-4135520, Mob, 9212172564, 92 12172597
E-mall ; aa:pl‘lntﬂﬂﬂﬁ@gmulr.cum, accplinfo@rediffmall.com
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o —— 'y co
g;r':iﬁc:lle No AACPL 7 06278F [Fleld JEies Tech. |Group |Page No, 10f1
No & Date 2308263 DT 26/0872023 ULR No, CC2646230000 06276F

Calibration Methog Direct — Methog Accuracy ==
Company Name Mis Meem Agro Food Private Limiteg Callbration Date 26.08.2023
Address Plot No, 984 1o 1005, Karana, Recommended Date 1oy NextCallb. 25082024
Distt. - Shamii (UPR) Certificate Issye De 04.09.2023
UUC Condition Gaod |
Callbration Instrument Detall
S| Instrument Name Range Least Count Make Party ID [ Loca tion
11 Dig. Temp. Controller | 5 10 50 °C 0.1°C Beslronice DTi-08/CS-01
@ Cold Slore
Standard Equipments Used ( Traceable to Natlonal Standard )
Sl Instmmenth‘lame Make/SI No Callbrated By Cal Certificate No Cal. Valid Upto
| 1] Universal Calibrator | Radixs 112004873 AACPL AACPL/D0047F 03/0412024
Reference Standard Calibration Purposa Humidity Temperature Calibration Performed At
I1S: 1248 Temp. Mea surement | (504 20)%RH (25 +10)°C Sile
[Calibration Procedure T Ag Ber Calibration Procedure Mangaj AACPL 1 CP 703, Section i CPET- 01 i
Set Points 5. 4 0, -18, =20, -25, 30 ¢
. Calibration Res ults
Sl. | Std. Reading on Master| Uugc Average Reading Deviation Uncertainty al approx g% confidence
No., in*C In*c In*c Level and coverage Tactork =2 ig =
1 -10.1 -10.2 0.1 1.53*C
2 -18.2 -18.3 <01 1.53 *C
3 -20.2 -20.4 -0.2 153 °C
@ 4 -25.4 -25.7 -0.3 1.53 °C
[ 5 -30.4 -30.7 -0.3 158
Note
1 The calibration results reported In this calibration certificale are valid af e time of & under slaled conditian
2 This certificate mmulhupmdmnmmhmmum pﬂnrpmuunlnwﬂunp
3 This cenificate refers only 1o the Ranticular tem(s) submitied for calibration
< UUC - Unit under calibration
—— End of Certificate —_
.lIIIII
; //
/Y; ' Approved by

Bhoo uUmar
(Tech. Manager)

Ca@;d/

e

= . C-18, Sector-13, First Floor, “Vasundhara, Haat Vasundhara, Ghazlabad - 201012
ROl ; Ph. ; 012041 35529, Mob. ; 9212!?25&4, 9212172597
E-mall : un:plinhzuns@umnll.cnm. accplinfo@reditfmall.com
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A A CALIBRATION PVT. LTD, &
CALIBRATION CERTIFICATE

ot e— i
'gﬁ%%--m_ﬂ?______ AACPL 7 0B275F [Field [Elec. Tech. Graup Page No, 1af 1
CaTorolate —Joahaes DT - 26108/ 2023 ULR No, CC2646230000 08275F
Eafihral!on Method : Direct Method Accuracy
Company Namg — —— M/s Meem Agro Food Private Limilad Callbration Dats 26.08.2023
Address Plot No. 994 to 1005, Karana, Recommendod Date for Next Callb,  [25,08 2024
Dislt. - Shamii ( U.P) Certificata Issue Dt. 04.00.2023
e UUC Condition Goad
Callbration Instrument Destall
Instrument Name Range Least Count Make Party ID / Location
Dig. Temp. Controller =50 to 50 °C 0.1°C Audiotronics DTI-09/5CC-01
. Suspected Carcass Chiller
Standard Equipments Used { Traceable to National Standard )
Sl| _Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valld Upto
11 Universa Calibrator | Radix/ 112004873 AACPL AACPLIO0O04TF 03/04/2024

’ Reference Standard Calibration Purpose Humidity Temperature | Calibration Performed At
IS5 :1248 Temp. Measurement (50 + 20)%RH (25 +£10)°C Sila

|Calibration Procedure : Ag per Calibration Procedura Manual AACPL/CP /03 Section No : CPET - 01 |

Set Points :- o, 2,4 5 6 C

___Calibration Resulis

Sl. | 5td. Reading on Master] UUG Average Reading Daviation Uneertainty at approx 5% confidence
Mo, in*C In*C In*C Level and coverage faclor k =2 is +

1 0.1 0.0 -0.1 1.53'C

2 21 2.2 0.1 1.53'C

3 4.2 3.7 -0.5 1.53°'C

. 4 52 4.5 0.7 1.53:%

L5 6.3 5.4 -0.9 1.53 °C
Nole

1 The cabibration resulls reported In this ealibration ceriificate are vakd at the time of & under staled condilion
2 This certificate cannol be reproducad excapt in ful without our prier permissian In writing

3 This certificate refers oniy o the particular Rem(s) submitied far calibration

4 LS - Unit ender calibration

—— End of Cerificate —

=5 Approved by
Btoop
cakblated {Tech. Manager)

LAB :- Plot No. C-18, Seclor-13, First Floor, “Vas undhara, Haat" Vasundhara, Ghazlabad - 201012
) Ph. ;: 01204135529, Mob. : 8212172564, B212172507
E-mall : na:p!lnfuzul}:i@gmnu.;um. aceplinfo@reditfmall.com




ﬂ m 772 7.BF-01
G5 A A CALIBRATION PVT. LTD.

CALIBRATION CERTIFICATE

CC - 2646

Certificate No AACPL_/_0Ba16F [Field  [Mech Group _ |Mass__ [PageNo. | Tof 1
SRF No & Data 2308283 DT-28/08/2023 ULR No. CGC26456230000 06316F
Calibratlon Method : Direct Melhod Accuracy
Company Name M/s Meem Agro Food Frivate Limited Callbration Date 26.08.2023
Address Flot No. 894 to 1005, Karana, Rocommonded Date for Mext Calld 27 .08, 2024
Disit. - Shamill (U.P) Certificate Issue DL, 04.09.2023
UUC Condition Good
Calibration Instrument Datall
S1 | Instrument name Range Least Count Make Party 1D / Location
1]  Weiohing Balance D-50kg 0.005 kg Melleller WB - 06
@ Standard Equipments Used ( Traceable to National Standard )
Sl | Instrument Name Make/SI No Callbrated By Cal Certificate No Cal. Valid Upto
1] 5td Wesght Box (SS) (E1) Weighlronics Bluebox Techno |  BB1/2311JAN/22 20/01/2024
1| S5 Weights (M1) Weightronics AACPL AACPL / 02825F 02/06/2024
Reference Standard Callbration Purpose Humidity | Temperature| Calibratlon Performed Al
QIMLR 76 - 1: 2006 Weight Measurement  [(50 £ 20)%RH| (25 + 10)'C Site
[Calibration Procedure : As per Calibralion Procedure Manual AACPL/CP/01C, SectionMNa : CP - 01 |
[Uncertainty Measurement al approx 95% confidence level and coverage faclor k = 2 is -+ 0.0032kg |
A_Weighing Performance Test Report
S.M] HNominal Mass | Certifled Mass Indicated Mass [ ka | Error(kg) |
{kg) k Loading Unloading Loadin nloadin
7 No Load _n‘.ig'ﬂﬁqﬂfgm_ 0.000 0.000 0.00 0.000 i
2 0.2 0.200000 —_0.200 0200 0.000 0.000
2 0.5 0.500010 0.500 0.500 0.000 0.000
4 1 1.000003 1.000 1.000 0.000 0.000
5 2 2.000003 2.000 2.000 0.000 0.000
3 5 | 5.00002 5.000 5.000 0.000 0.000
7 10 10.00004 10.000 10.000 0.000 0.000
B 20 20.00006 20.000 20.000 0.000 0.000
2] 30 30.00010 30.000 30.005 0.000 ~ 0.005
10 40 40.00027 40.005 40.005 0.005 0.005
11 50 50.00029 50.005 50.010 0.005 0.010
The above errors are within the MPE Limils
B Repeatablility of Balance
The Standard Devialion of the balance at Full Load at 50 kg Is % 0004472 kg
The Standard Deviation of the balance at Half Load at 25 kg Is % 0000000 kg
C Eccentricity Test The Eccentricity error {off cenlre) at 20 kg s £+ 000050 kg
Nole
1 The calibration resulls repored in this calibration centificale are valid at (he time of & under slaled condilian
2 This cartificale cannol ba reproduced excepl in full without our prior parmission in writing
3 This ceruficale refers only 1o Lhe particular item(s) submitled lor calbration
& UUEC - Unal gnder calibralion
5 This Ceruficaie Is Tor Sclenlific purpose only nol for
;. b Ap [i:z by
(L3
ot Vinlt Vats
callﬁrated by \ E {Calibration Engineer)

'\-.._‘_._.,..-ﬂ'"
B :- Plot No. C-18, Seclor-13, First Floor, *Vasundhara, Haat" Vasundha Ghazlabad - 201012
y. Ph. : 01204135520, Mob. ; 9212172564, 9212172597
7 E-mall : aacplinfo2005@gmall.com, accplinfo@rodiffmall.com
—
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AR\ A A CALIBRATION PVT, LTD.
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CALIBRATION CERTIFICATE

CC - 26846
Cerlificate No AACPL I 0628BF[Fleld |Elec Tech. |Group [Page No. | 1of1
SRF No & Data 2308283 DT-28/08/2023 ULR No. CC2646230000 06288F
Calibration Method : Direct __Method Accuracy
Company Name /s Meem Agro Food Private Limited Callbratlon Date 28.08.2023
Address Plot No. 884 o 1005, Karana, Recommonded Date for Next Callb.  |27.08.2024
Distt. - Shamll { U.P.} Certificate Issus Dt. 04.09.2023
UUC Condition Good
Callbratlon Instrument Detall il

Si| Instrument Name Range Laast Count Make Party ID / Lecatlon

1] Dig. Temp. Conlroller -5010 50 *°C 01°C Audiotronics DTI-15/BF - 03

Blast Freezer - 03

Standard Equipments Used { Traceable to Natlonal Standard )

S| Instrument Name Make/S! No Calibrated By Cal Certificate No Cal. Valid Upto
1| Universal Calibrator | Radix /112004873 AACPL AACPLI00047F 03/04/2024
Reference Standard Calibration Purpose Humidity Temperature Calibration Performed At
15:1248 Temp. Measurement. | (50 +20)%RH {25 +£10)°C Site

[Calibration Procedure : As per Calibralion Procedure Manual AAGPL I CP 03, Section No : CPET - 01

Set Points :- -20, -22, -25, -30, -39 'C

Calibration Resulls
Sl. | Std. Reading on Master| UUC Average Reading Devlation Uncariainly at approx 85% confidence
MNo. In*C in*C in*C Level and coverage factor k =2is =
1 -20.2 =18.9 0.3 1.53°C
2 -22.3 -21.8 0.5 1.53 °C
3 -25.3 -24.6 07 1.53"C
4 -30.4 -28.7 0.7 153 °C
a 5 -394 -38.7 0.7 1.53"C

Note
1 The calibsation resulls reporied In this calibration certificale are vaiid at the Uime of & under stoled condilion
2 This certificale cannol ba reproduced except In full witheul our priar pamilsslon In writing
3 This cenificate refers only Lo the particular ltem(s) submitled for calibraiion
& UUC - Unil wnder calibration

— End of Ceriificate ——

Approved by

(Tech.

anagar)

LAB :- Plol No. G-18, Sactor-13, First Floor, "Vasun dhara, Haat"

Ph. : 01204135529, Mob. : 9212172564, 9212172597
E-mall : aacplinfo2005@gmall.com, accplinfo@rediffmall.com

e T ————

Vasundhars, Ghazlabad - 201012




74
AN CALI BR/KTHON PVT. LTD.
CALIBRATION CERTIFICATE

Certificate No AACPL [ 0B287F [Fleld |Elec. Tech. [Group |PageNo. | 1of1
SRF No & Date 230828.3 DT-28/08/2023 ULR No. CC2646230000 0B287F
Calibralion Method ; Direct Method Accuracy
Company Name M/s Meem Agro Food Private Limited Callbratlon Date 28.08.2023
Address Plot No. 984 to 1005, Karana, Recommeonded Date for Mext Calle.  |27.08.2024
Distt. - Shamli { U.P.) Certificate Issue DL 04,09.2023
UUC Conditlon Good
Callbratlon Instrument Detall
Sl Instrument Name Range | LeastCount Make Party ID / Location
1] Dig. Temp. Controller -50 ta 50 *C 0.1°*C Audiotronlcs DTl-144BF - 02
@_ Blast Freezer - 02
Standard Equipments Used ( Traceable to Natlonal Standard )
El| Instrument Name Make/S| No Calibrated By Cal Cerificate No Cal. Valid Upto
1| Universal Calibrator | Radix /112004873 AACPL AACPLIODD4TF 03/04/2024
Reference Standard Calibration Purpose Humidity Temperalura Callbration Performed At
15: 1248 Temp. Measuremant | (50 + 20)%RH (25 £ 10)°C Site

[Calibration Procedure : As per Calibralion Procedure Manual AAGPL I CP / 03, Section No  CPET - 01 |

Set Points :- -20, -22, .25, -30, -39 ‘C

Callbration Results
Sl. | S5td. Reading on Master| UUGC Average Reading Daviation Unceriainty al approx 85% confidence
o) in*C In®*C In*C Level and coverage faclork =2 is =
1 =201 =20.2 -0.1 153 'C
2 -222 -22.4 -0.2 153 °C
3 -25.2 -25.4 -0.2 1.53°C
a 4 -30.3 -30.7 -0.4 153 *C
| 5 -39.3 -39.7 -0.4 1.58 C
Hote

1 The calibration resulls reporied in (his calibralion certificale are valid ol the time of & under stated condilion
2 This cerificale cannol be reproduced excepl in full withaut ur prior pgrmission [n writing

3 This certificale refers only 1o the paricular item(s) submilled for calibration

4 UUC - Unil under calibration

=—— End of Cerlificate

oopash Kumar
{Tech. Manager)

Callbrale

LAB :- Plol No. C-18, Sector-13, First Floor, “Vasundhara, Haat" Vasundhara, Ghaziabad - 201012
Ph. : 01204135529, Mab. 1 0212172564, 9212172597
E-mall : aacplinfo2005@gmall.com, accplinfo@rediffmall,com
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=) A A CALIBRATION PVT, LTD. = ™

CALIBRATION CERTIFICATE

CC- 2648

Certificate No AACPL | 0B286F|Flold_|Elec, Tech. |Group [PageNo. | 1of1
SRF No & Date 230828.3 DT-28/08/72023 ULR Na. CC2646220000 062E6F
Calibration Method ; Direct Method Accuracy |
Company Name M/s Meem Agro Food Private Limiled Calibration Date 28.08.2023
Address Plot No. 994 to 1005, Karana, Recommonded Date for Next Calle,  |27.08.2024

Distt. - Shamli (U.P) Certificate Issue DL 04.08.2023

UUC Conditlon Good
Callbration Instrument Detall
51| Instrument Name Range Least Count Makae Party ID [ Locatlon
1] Din. Temp. Controller -50 1o 50 *C 0.1°*C Audiofronics DTI-13/BF-01
Blast Freezer - 01

Standard Equipments Used ( Traceable to Natlonal Standard )

51| Instrument Name Makel/Sl No Callbrated By Cal Certificate No Cal. Valid Upto
1| Universal Calibrator | Radix /112004873 AACPL AACPLIODD4TF 03/04/2024
Reference Standard Callbratlon Purposa Humlidity Temperature Calibration Performed At
IS: 1248 Temp. Measurement | (50 = 20)%RH (25£10)C Site
[Calibratlon Procedure : As per Calibration Procedure Manual AACPL | CP / 03, Seclion No : CPET - 01 |

Set Points ;- -20, -22, -25, -30, -39 'C

: Callbration Results
Sl | Std. Reading on Master| UUC Average Reading Deviation Uncartainty at approx 85% confidence
Mo In*C Iin*C In*C Lovel and coverage faclor k =2 s =
1 =201 -20.3 0.2 1,53 *C
2 -22.1 223 -0.2 1.53"C
3 -252 -2586 -0.4 1.53*C
@ 4 -30.4 -30.8 0.4 1.53°C
| 5 -38.4 -39.9 0.5 153 °C
Note

1 The calibralion resulls reported in this ealibration cerificale are valid al thir ime of & under slated condition
2 Thig cerificate cannol be reproduced excepl n Rl withaut our pror permission In wriling

3 This cedifizate refers only 1o tha paricular llem(s} submitlad for calibration
4 UG - Unit under calibratizn

— End of Certificate ———

cAlidrate br"//

LAB ;- Plot No, C-18, Sector-13, Firsi Floor “"Vasundhara, Haat" Vasundhara, Ghazlabad - 201012
Ph. : 01204135529, 'Muh. - 92121?&554. 9212172547

E-mall : aacplinfo2005@gmall.co m, accplinfo@radiffmail.com

Approved by

(Tech. Manager)

—A
D
)]



76
AN CAI.IBR/.ZTEON PVT. LTD.
CALIBRATION CERTIFICATE

Certificate No AACPL [ 06261F|Flald_|Elec Tach. [Group il [PageNo. [ 1ofi

SRF No & Data 2308263 DT-26/08/2023 ULR No. CC2846230000 06261F

Calibratlon Mathod : Direct Method Accuracy

Company Name M/s Meem Agro Food Private Limited Callbration Date 26.08.2023

Address Plot No. 884 to 1005, Karana, Recommendad Date for Hext Calle.  |25.08.2024
Distt. - Shamli (U.P.) Certificate Issua DL 04.09.2023

Uuc Conditlon Good
Callbratlon Instrument Detall
Sl Instrument Name Range Least Count Make Party 1D / Location
1| Dig. Temp. Conlroller 0to 150 °C 1*C Mullispan KS-01

Knife Slerilizer - 1

Standard Equipments Used { Traceable to Natlonal Standard )

S| Instrument Name Make/SI No__ Callbrated By Cal Cerliflzcate No Cal. Valid Upto
1| Universal Calibrator | Radix/ 112004873 AACPL AACPL/OD04TF 03/0472024
Reference Standard | _Callbration Purpose Humldity Temperature | Callbration Performed At
IS: 1248 Temp. Measurement | (50 £ 20)%RH (25 £10)°C Site

Calibration Procedure : As per Calibration Procedura Manual AACPL 7 CP /03, Section No : GPET =01

Set Polnts :- 80, 82, 85, 87, 90 ‘C
Calibration Results
Sl. | Std. ReadIng on Master| UUC Average Reading Daviation Uncertalnty al apprax 95% confidance
Nol In*C In®C In*C Lavel and coveraga facior k =2 is &
1 801 B1 0.8 1.53 "C
2 82.1 B3 0.9 1.53 'C
3 852 86 0.8 1.53 *C
4 B7.3 88 0.7 1.53 *C
5 80.4 a9 D.6 158 "C
Note
1 The calibration results reporfed In this calibralion cenificate ara valld gt the ime of & under staled condiion
2 This certificate cannol be reproduced except In full without our prier parmisslon In wiiling
3 This cerificale refers only 1o the particular item(s) submitted for callbration
4 UUC - Unit under ealibralion
—— End of Ceriilicale
Approvad by
cdidrs > ocopesh Kumar

(Tech. Managar)

7.8F-01

LAB :- Plot No. C-18, Seclor-13, First Floor, "Vasundhara, Haal"

Vasundhara, Gha

Ph. : 0120-4135524, Mab, 1 0212172564, 9212172597
E-mall : aacplinfo2005@gmall.com, pccplinfo@rediffmall.com

zlabad - 201012
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A A CALIBRATION PVT. LTD. ™=
CALIBRATION CERTIFICATE

M_ AACPL | _D0G626OF|Fleld |Elec. Tech. |Group |PageNo. | 1cf1
SRF No & Dale 230826.3 DT -26/08 /2023 ULR No. CC2646230000 082680F
Callbration Method : Direct _ Melthod Accurac

Company Namo M/s Meem Agro Food Privale Limiled Callbration Date 26.08.2023
Address Plot No. 884 to 1005, Karana, Recommended Dale for Next Calib, 25.08.2024

Dislt. - Shamli { U.P.) Ceriificate Issue DL 04.08.2023
UUC Conditlion Geod
Callbratlon Instrument Detall
Si| Instrument Nama Rango Least Count Make Party ID f Location
1] Dig. Temp. Contraller -5010 50 *C 0.1°C Manik FF-02
Plale Freezer- 2

Standard Equipments Used ( Traceabls to Natlonal Standard )

Sl| Instrument Name Make/S| No Callbrated By Cal Certlificate No Cal. Valid Upto
1| Universal Calibrator | Radixf 112004873 AACPL AACPL/0D047F 03/04/2024
Reference Standard Callbratlon Purpose Humidity | Temperature Calibration Performed At
1S : 1248 Temp. Measurement | (50 £ 20)%RH (25£10)'C Site

[Calibration Procedure : As per Calibration Procedura Manual AAGPL / CP /03, Section No : CPET - 01 |

Set Points :- -25, -30, -35, -38, 45 'C

Callbratlon Resulls

5l. | Std. Reading on Master| UUC Average Reading Deviation Unceriainty at approx 95% cenfidence
Mo In®C In®°C In*C Level and coverzge faciork =2 is =

1 =251 -25.3 -0.2 153 *C

2 -30.1 =30.3 0.2 153 "C

3 -35.2 -35.5 -0.3 1.53 *°C

a 4 -38.3 -38.6 -0.3 153 ‘C

5 -45.3 -45.8 -0.5 1.53 °C

Note

1 The calibralion resulls reporied [n this ealibralion cerlilicate are valid at the lime of & under staled eandition
2 This cedificale cannel ba reproduced except In full without cur prior permission In wriling

3 This certificate refers only lo the particular ilemis) submitled lor calibration

4 UUC - Unit under calibration

—— End of Cerlificale ———

Approved by

umar
» Manager)

C@“/ (Tecl

LAB :- Plot No. C-18, Soctor-13, First Floor, “Vasundhara, Haal" Vasundhara, Ghazlabad - 201012
Ph. : 0120-4135529, Mob, : 9212172564, 9212172597
E-mall : aacplinfe2005@Egmall.com, aceplinfo@rediffmall.com

188
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A A CALIBRATION PVT. LTD.
CALIBRATION CERTIFICATE

7.8F-M1

Cerllificate No

AACPL | 0B259F[Fleld [Elec. Tech. |Group [Page No. 1of 1
SRF No & Date 2308263 DT-26/08/ 2023 ULR No. CC2646230000 06259F
Calibration Method : Direct  Method Accuracy
Company Name M/s Meem Agro Food Privale Limited Callbration Date 26.08.2023
Address Plot No. 994 to 1005, Karana, Recommandod Date for Next Callb,  |25.08,2024
Distt. - Shamll { U.P.) Certificate Issue Dt 04.09.2023
UUC Condition Good
Callbratlon Instrument Datall
SI| Instrument Name Range Least Gount Mako Party ID [ Location
1| Dig. Temp. Controlier <50t 50 *C 01°C Manik PF-01

Plate Freezer - 1

Standard Equipments Used ( Traceable to National Standard )

S| InstrumentName |  Make/SINo Callbrated By Cal Certificate No Cal. Valld Upto
1| Universal Calibraler | Radix /112004873 AACPL AACPLIO004TF 03/04/2024
Reference Standard Calibration Purpose Humidity Temperature | Calibration Performed At
IS : 1248 Temp. Measurement | (50 +£20)%RH (25 10)°C Site

[Calibration Procedure : As per Calibration Procedure Manual AACPL / CP / 03, Section No : GPET - 01

Set Foints ;- -25, -30, -35, -38, 45 °C

S

Callbration Results
Sl. | Std. Reading on Master| UUC Average Reading Deviatlon Uncerainty at approx 85% confidence
No. in®C in*C in®*C Level and coverage faclor k =215 +
1 -25.1 -25.3 -0.2 | 153°C
2 -30.1 -30.3 -0.2 153 *C
3 -35.2 -35.5 -0.3 1.53 'C
-38.3 -38.1 -0.8 1.53°C
~15.4 -46.2 -0.8 1.53 "C
Note
1 The calibration resulls reperted In this calibration certificate are vaild af the ime of & under slaled condilion
2 This certificate cannot be reproduced except in lull withoul our pricr permission in wriling
3 This certificate refers only 1o Ihe particular ltem(s) submitted for calibralion
4 UUC - Unit under calibration
—— End of Cerlificate
Approved by

(Techl Manager)

LAB :- Plot No. C-18, Sector-13, First Floor, “Vasundhara, Haat” Vasund hara, Ghazlabad - 201012
Ph. : 01204135529, Mab. : 9212172564, 9212172597
E-mall : aacplinfo2005@gmall.com, aceplinfo@rediffmall.com
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Carnpa;;r Name

Station MName

Parameter Name

Permissible Range

09-11
09-11
09-117
05-11
09-11
10-11

10-11-
10-11-
-2(023 12:00:00

10-11
10-11
10-11
11-11
11-11
11-11

11-13-

11-11
11-11
12-11
12-11]
12-11
12-11
12-11
12-11
13-13
13-11
13-11
13-11
1331

13-11-.
14-11.
14-11-

14-11

14-11-
14-11-

14-11
15-11

15-11-

15-11

2023 04:00:00

A023 08:00:00
2023 12:00:00
2023 16:00:00
2023 20:00:00
2023 00:00:00
2023 04:00:00
2023 08:00:00

2023 16:00:00
2023 20:00:00

2023 00:00:00

‘023 04:00:00
2423 08:00:00

123 12:00:00
.J23 16:00:00
2023 20:00:00
2023 00:00:00
1023 04:00:00
2023 0B:00:00
<023 12:00:00
023 16:00:00
« 1123 20:00:00

1123 00:00:00
2023 04:00:00

S23 08:00:00
4023 12:00:00
23 16:00:00
1123 20:00:00
123 00:00:00
123 04:00:00
123 08:00:00
23 12:00:00
123 16:00:00
423 20:00:00
123 00:00:00
(123 04:00:00
123 08:00:00

Auith

80 (mg/Nm3)

0.0
0.0
0.0
0.0
48.7
48.1
36.8
30.0
22.5
20.0
19.0
16.2
14.5
13.3
12.1
11.4
48.9
48.3
46.1
34.2
28.0
24.5
48.3

47.8

46.0
37
312
23.5
49.2
48.5
46.9
343
27.6
22.0
48.7
26.3
37.9
27.6

Far Maom Amro Foodk/Pat, Lt

y
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15-11-2023 12:00:00
15-11-2023 16:00:00
15-11-2023 20:00:00
16-11 2023 00:00:00
16-11-2023 04:00:00
16-11-2023 08:00:00
16-11-202212:00:00
16-11-2023 16:00:00
16-11-2023 20:00:00
17-11-2023 00:00:00
17-11-2023 04:00:00
17-11-2023 08:00:00
17-11-2023 12:00:00
17-11-2023 16:00:00
17-11-2023 20:00:00
18-11-2023 00:00:00
18-11-2023 04:00:00
18-11 2023 08:00:00
18-11 2023 12:00:00
18-11-2023 16:00:00
18-11-2023 20:00:00
18-11-2023 00:00:00
19-11-2023 04:00:00
19-11-2023 08:00:00
19-11-2023 12:00:00
19-11-2023 16:00:00
19-11-2023 20:00:00
20-11-2023 00:00:00
20-11-2023 04:00:00
20-11-2023 08:00:00
20-11-2023 12:00:00
20-11-2023 16:00:00
20-11-2023 20:00:00
21-11-2023 00:00:00
21-11 2023 04:00:00
21-11 :023 08:00:00
21-11-2023 12:00:00
21-11-2023 16:00:00
21-11-2023 20:00:00
22-11-2023 00:00:00
22-11-2023 04:00:00
22-11 2023.08:00:00
22-11-2023 12:00:00
22-11-20023 16:00:00
22-11-2023 20:00:00

780

23.5
18.20
48.5
47.8
44.3
32.4
26.5
183
48.7
47.2
41.3
34.3
23.5
16.9
125
9.0
6.0
0.0
48.0
48.1
47.8
22.1
16.5
12.0
8.0
6.0
48.8
48.2
47.9
22.6
15.2
12.0
47.8
47.1
46.6
27.2
21.3
16.5
48.3
48.0
45.3
321
24.0
15.3
48.0
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23-11
23-11-
23-11
23-11
23-11
23-11-
24-11-
24-11-
24-11-
24-11
24-11
24-11
25-11.
25-11
2511
25-11
25-11
25-11-
26-11
26-11
26-11
26-11
26-11
26-11
27-11
27-11:
27-11
27-11
27-11
27-11
28-11
28-11
28-11-
28-11-
28-1]
28-11
29-11
29-11
29-11
29:11-
29-11
25-11
30-11
30-11-
30-11

2023 00:00:00
2023 04:00:00
2023 08:00:00
4023 12:00:00
2023 16:00:00
2023 20:00:00
1023 00:00:00
2023 04:00:00
4023 08:00:00

2023 12:00:00

2023 16:00:00
2023 20:00:00
2023 00:00:00
2023 04:00:00
2023 08:00:00
2023 12:00:00
2023 16:00:00
2023 20:00:00
2023 00:00:00
23 04:00:00
2023 08:00:00
2023 12:00:00
20023 16:00:00
2023 20:00:00
2023 00:00:00
023 04:00:00
2023 08:00:00
2023 12:00:00
2023 16:00:00
2023 20:00:00
2023 00:00:00
2023 04:00:00
2023 08:00:00
2023 12:00:00
1023 16:00:00
2023 20:00:00
2023 00:00:00
2023 04:00:00
2023 08:00:00
2023 12:00:00
20023 16:00:00
2023 20:00:00
1023 00:00:00
2023 04:00:00
2023 08:00:00

781

47.9
422
26.1
18.0
13.0
48.9
48.3
38.9
24.0
19.0
126
6.0
3.0
0.0
0.0
0.0
0.0
0.0
0.0
0.0
0.0
0.0
0.0
0.0
48.6
481
323
21.5
140
49.1
48.9
40.5
24.0
16.0
11.3
8.30
49.0
48.8
26.0
19.0
8.0
47.8
47.3
46.0
32.2
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30-11
30-11
30-11
01-12
01-12
01-12
01-12
01-12
01-12
02-12
02-12
02-12
02-12
02-12
02-12
03-12
03-12
03-12
03-12
03-12
03-12
04-12
04-12
04-12
04-12
04-12
04-12
05-12
05-12
05-12
05-12
05-12
05-17
06-12
06-12
06-12
06-12
06-12
06-12
07-12
07-12

07-12-

07-12
07-12
07-12

-202312:00:00
-2023 16:00:00
20323 20:00:00
2023 00:00:00
20023 04:00:00
1023 08:00:00
2023 12:00:00
20023 16:00:00
4023 20:00:00
21023 00:00:00
2023 04:00:00
2023 08:00:00
2023 12:00:00
<2023 16:00:00
2023 20:00:00
20023 00:00:00
20023 04:00:00
2023 08:00:00
2023 12:00:00
2023 16:00:00
2023 20:00:00
2023 00:00:00
1023 04:00:00
4023 08:00:00
2023 12:00:00
<2023 16:00:00
2023 20:00:00
‘023 00:00:00
2023 04:00:00
2023 08:00:00
2023 12:00:00
-2023 16:00:00
2023 20:00:00
2023 00:00:00
J023 04:00:00
21323 08:00:00
-2023 12:00:00
-2023 16:00:00
/123 20:00:00
J023 00:00:00
21123 04:00:00
A28 08:00:00
L0023 12:00:00
20023 16:00:00
2023 20:00:00

782

243
15.0
48.6
47.3
38.0
26.3
16.9
123
4.0
0.0
0.0
0.0
0.0
0.0
48.8
47.3
32.1
23.5
18.3
12.0
48.1
47.3
33.5
253
18.1
11.3
48.3
47.9
46.1
29.0
213
125
47.6
47.1
39.5
26.5
18.3
132
48.9
471
373
23.1
19.5
13.2
48.1
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08-12-2023 00:00:00
08-12-2023 04:00:00
0B8-12-2023 08:00:00
08-12-2(023 12:00:00
08-12:2023 16:00:00
08-12-2023 20:00:00
09-12-20232 00:00:00
09-12-20232 04:00:00
09-12-2023 08:00:00
09-12-2023 12:00:00
09-12-2023 16:00:00
09-12-2023 20:00:00
10-12-2023 00:00:00
10-12-2023 04:00:00
10-12-2023 08:00:00
10-12-2023 12:00:00
10-12-2023 16:00:00
10-12-2023 20:00:00
11-12-2023 00:00:00
11-12-2023 04:00:00
11-12-2023 08:00:00
11-12-2(123 12:00:00
11-12:2023 16:00:00
11-12-2023 20:00:00
12-12-2023 00:00:00
12-12:2023 04:00:00
12-12-20232 08:00:00
12-12-20023 12:00:00
12-12-2023 16:00:00
12-12-2023 20:00:00
13-13-2023 00:00:00
13-12-2023 04:00:00
13-12-2023 08:00:00
13-12-202312:00:00
13-12-2023 16:00:00
13-12-2023 20:00:00
14-12-2023 00:00:00
14-12-2023 04:00:00
14-12-2023 08:00:00
14-12-2023 12:00:00
14-12-2023 16:00:00
14-12-2023 20:00:00
15-12-2023 00:00:00
15-12-2023 D4:00:00
15-12-20023 08:00:00

783

47.3
37.0
26.3
16.9
8.1
4.3
0.0
0.0
0.0
0.0
0.0
48.9
47,1
36.1
28.0
225
16.1
48.1
47.1
28.1
22.1
16.5
91
4.5
49.0
48.3
30.2
24.5
18.3
47.8
47.0
46.3
28.5
24.1
13.5
48.5
47.1
289
212
16.5
85
49.1
48.5
29.9
20.5
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15-12
15-12
15-12

16-12-
16-12-

16-12
16-12
16-17

16-12-
17-12-

17-12

17-12:
17-12-

17-12

17-12-
18-12.
18-12.

18-12
18-17
1B-17

18-12-
19-12-
19-13-
19-12-
19-12-

19-11
18-12

2012
20-12-
20-12-

20-12
20-17

20-12.

21-12
21-12

21-12-

21-1.
21-17
21-12
22-1,

22-12
22-112
22-12
22-12
22-132

1023 12:00:00
-2023 16:00:00
20023 20:00:00
11023 00:00:00
2023 04:00:00
2023 08:00:00
4023-12:00:00
123 16:00:00
2023 20:00:00
2023 00:00:00
2023 04:00:00

2023 12:00:00
-21123 16:00:00
2023 20:00:00
2023 00:00:00
2023 04:00:00
20323 0&:00:00
JIK23 12:00:00
143 16:00:00
2023 20:00:00
J023 00:00:00
2023 04:00:00
023 08:00:00
A3 12:00:00
J023 16:00:00
-+023 20:00:00
20023 00:00:00
2123 04:00:00
2033 08:00:00
=2023 12:00:00
1023 16:00:00
2023 20:00:00
4023 00:00:00
-2023 04:00:00
2023 08:00:00
2023 12:00:00
1023 16:00:00
20023 20:00:00
A023 00:00:00
-2023 04:00:00
-2023 08:00:00
A023 12:00:00
2023 16:00:00
2023 20:00:00

20023 DB:00:00

784

14.2
7.9
3.0
0.0
0.0
0.0
0.0
0.0

489

47.6

46.0

312

24.0
19.0

48.1

47.6

373

245

19.3

12.5

48.5

47.3

36.5

241

16.5
9.1

490

485

47.1

30.5

22.2

14.6

48.9

482

373

252
18.3

10.5

48.2

47.5

46.9

312

235
14.5
6.9
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23-12 1023 00:00:00
23-12-20023 04:00:00
23-12-2023 08:00:00
23-12-2023 12:00:00
23-17 /0023 16:00:00
23-17 2023 20:00:00
24-17 1123 00:00:00
24-12- 2023 04:00:00
24-12 20123 08:00:00
24-12- 2023 12:00:00
24-12-20123 16:00:00
24-12. 2123 20:00:00
25-12- 2023 00:00:00
25-12- 20123 04:00:00
25-12- 20523 (12:00:00
25-12-20023 12:00:00
25-12- 3423 16:00:00
25-12-20123 20:00:00
26-12-27123 00:00:00
26-12-.7123 D4:00:00
26-12-20123 0B:00:00
26-12- 70123 12:00:00
26-172-70023 16:00:00
26-12 2013 20:00:00
27-12- 20023 00:00:00
27-12- 7023 04:00:00
27-12 2033 08:00:00
27-12-2023 12:00:00
27-12- 01123 16:00:00
27-12- 2023 20:00:00
28-12- 2023 00:00:00
28-12-2023 04:00:00
28-12-7023 08:00:00
28-12-2023 12:00:00
28-12- 70123 16:00:00
28-12 1023 20:00:00
258-12 7023 00:00:00
29-12 023 04:00:00
29-12-2073 08:00:00
29-12-70i23 12:00:00
29-12 :023 16:00:00
29-12-7023 20:00:00
30-12. 20023 00:00:00
30-12. 2023 04:00:00
30-12- 2023 08:00:00

785

0.0
0.0
0.0
0.0
0.0
486
473
391
26.9
18.3
118
481
475
335
241
19.5
13.5
48.9
48.1
37.3
28.5
20.0
16.5
48.9
47.5
37.3
26.1
19.5
11.5
48.5
47.6
46,1
29.0
18.5
9.1
48.4
47.9
38.0
27.5
213
12.5
6.8
0.0
0.0
0.0
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30-12

J
.

-2023 12:00:00

30-12-2023 16:00:00

30-12
31-12
31-12
31-12
31-12
31-12
31-12
01-01
01-01
01-01
01-01
01-01
01-01
02-01
02-01
02-01
02-01
0z2-01
02-01
03-01
02-01
03-01

03-01-
03-01-
03-01-

04-01
04-01
04-01
04-01
04-01
04-01
05-01
05-01
05-01

05-01-

05-01
05-01

06-01-

06-01

06-01-

06-01
06-01
06-01

-2023 20:00:00
-1023 00:00:00
20123 04:00:00
2023 08:00:00
-2023 12:00:00
-2023 16:00:00
-20123 20:00:00
20124 00:00:00
21124 04:00:00
-21124 08:00:00
<1024 12:00:00
20024 16:00:00
-2 20:00:00
2024 00:00:00
21124 04:00:00
2024 08:00:00
-2024 12:00:00
2124 16:00:00
-7024 20:00:00
21124 00:00:00
2024 04:00:00
-2024 08:00:00
2024 12:00:00
20124 16:00:00
2024 20:00:00
2024 00:00:00
20124 04:00:00
-21124 08:00:00
2024 12:00:00
-2{124 16:00:00
2024 20:00:00
2024 00:00:00
1024 04:00:00
/{124 08:00:00
2024 12:00:00
-1024 16:00:00
2024 20:00:00
2024 D0:00:00
1024 04:00:00
2024 08:00:00
-2024 12:00:00
-2024 16:00:00
-2024 20:00:00

0.0
0.0
0.0
489
47.3
355
242
16.5
48.1
47.6
46.0
27.5
16.6
12.4
48.1
a7.7
46.9
29.3
21.0
15.3
12.0
48.9
481
321
24.0
12.0
48.1
47.9
34.5
26.1
18.1
11.9
48.2
47.8
41.5
26.1
19.3
13.2
83
0.0
0.0
0.0
0.0
0.0
0.0
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07-01- 70124 00:00:00
07-01- 204 04:003
07-01-2(124 08;00:00
07-01 7024 12:00:00
07-01-/024 16:00:00
07-01-2024 20:00:00
08-01-7024 00:00:00
08-01-2024 ﬂ4:£:ﬂgﬂ
08-01-20.24 08:00:00
08-01 2024 12:00:

08-01-2024 16:00:

08-01-2()24 20:9&’1:1:{0
09-01-20124 00:00:00
09-01 1124 04:00:00
09-01 20k ua:nu:nf_ﬂ
09-01 2024 12:00:00
09-01- (124 16:00:00
09-01 7024 20:00:00
10-01-24324 00:00:00
10-01-27324 04:00:00
10-01 11124 08:00:00
10-01 124 12:00:00
10-01-70124 16:00:00
10-01-20124 20:00:00
11-01-2024 00:00:00
11-01 21124 04:00:00
11-01 /(124 08:00:00
11-01 1124 12:00:00
11-01 1124 16:00:00
11-01-.(124 20:00:00
12-01 1024 00:00:00
12-01-20124 04:00:00
12-01-10124 08:00:00
12-0-20024 12:00:00
12-01-70124 16:00:00
12-01-20124 20:00:00
12-01-.1124 D0:00:00
13-01-7024 04:00:00
13-01 20124 08:00:00
13-01-2024 12:00:00
13-01-70124 16:00:00
13-01 2024 20:00:00
14-01-21124 00:00:00
14-01-71:24 04:00:00
14-01 /124 08:00:00

47.8
6.6
32.1
22.5
161
48.1
4756
46.3
280
223
13.5
49.0
485
312
256
16.2
120
481
47.2
255
18.2
13.1
8.0
48.8
48.0
38.1
2.5
17.0
11.9
48.0
47.1
46.3
29.8
22.5
16.1
8.3
2.5
0.0
0.0
0.0
0.0
485
47.3
38,0
29.0
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14-01
14-01
14-01
15-01
15-0
15-01
15-01
15-01
15-01

16-01:

16-01
16-01
16-01
16-01
16-01

17-01-

17-01
17-01
17-01
17-01
17-01

18-01-
18-01-
18-01-
18-01-

18-01

18-01-
18-01-
15-01-

13-01
15-01
15-01
19-01
20-01
20-01
20-01

20-01-

20-01
20-01
21-01
21-01
21-01
21-01
21-01
21-01

21124 12:00:00
20124 16:00:00
-J1124 20:00:00
2124 00:00:00
1124 04:00:00
1024 08:00:00
2024 12:00:00
2024 16:00:00
J024 20:00:00
2024 00:00:00
2024 D4:00:00
-2074 08:00:00
2024 12:00:00
21124 16:00:00
<2024 20:00:00
2124 00:00:00
2024 04:00:00
20024 D8:00:00
21124 12:00:00
)24 16:00:00
2024 20:00:00
2024 00:00:00
2024 04:00:00
2124 08:00:00
0124 12:00:00
1124 16:00:00
2024 20:00:00
2024 00:00:00
20024 04:00:00
-20124 08:00:00
2024 12:00:00
20024 16:00:00
2024 20:00:00
-21124 00:00:00
024 04:00:00
2024 08:00:00
20124 12:00:00
-2024 16:00:00
- 2024 20:00:00
2024 00:00:00
2024 04:00:00
-2024 08:00:00
2024 12:00:00
/1124 16:00:;00
21124 20:00:00

/88

213
16.

47.9
I
32.5
21.0
16.5
11.2
48.1
47.6
31.5
26.0
19.5
13.2
49.0
48,5
30.1
245
19.2
12.0
48.5
47.3
36.1
27.3
23.1
16.0
48.1
47.3
46.1
29.5
239
12.1
8.0

0.0

0.0

0.0

0.0

0.0

48.1
473
46.9
29.5
21.6
18.2
489
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22-01
22-01
22-01
22-01
22-01

22-01-

23-0]
23-01
23-0]1
23-01
23-01
23.01
24-01
24-C1
24-011
24-01
24-01
24-01
25-01
25-01
25-01
25-01

25-01-

25-01
26-01
26-01

26-01-

26-01
26-01

26-01-

24 00:00:00
-/ 1124 04:00:00
-1024 08:00:00
-41024.12:00:00

1024 16:00:00
124 20:00:00

1124 00:00:00

124 04:00:00
20124 08:00:00
-2024 12:00:00
2024 16:00:00

2024 20:00:00
/1124 00:00:00
4024 04:00:00
-2024 08:00:00
20024 12:00:00

21124 16:00:00

1124 20:00:00

1124 00:00:00
U024 04:00:00
21124 0B:00:00
2124 12:00:00
224 16:00:00
=124 20:00:00
L0024 00:00:00
2024 04:00:00
2024 D8:00:00
<2024 12:00:00
<1124 16:00:00
2024 20:00:00

789

31.0
26.0
19.0
14.3
7.9
0.0
0.0
0.0
0.0
0.0
48.1
47.3
36.7
26.0
16.0
11.3
49.0
485
36.1
24.3
18.1
10.3
35
0.0
0.0
0.0
0.0
0.0
0.0
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790 | ANNEXURE - |

J Form C ”“’ 15

Government of India
S.S'a/ Food Safety and Standards Authority of India
License under Fss Act, 2006

I3 & | License Number: 10013051000827

1. Name & Registered Office address of MEEM AGRO FOODS PVT LTD
Licensee / srqafemdl & viefigra smfee @ am T-239, 15T FLOOR, GALI HAJI AMEER BAKHSH,
e QURESH NAGAR, SADAR BAZAR, DELH],
Central, Delhi-110006

2. Address of Authorized Premises | mrfiiea 993-1005, KANDHLA ROAD, KAIRANA, DIST-
=TT SHAMLI, Shamali, Uttar Pradesh-247774
3. Kind of Business [ &RaR & u&R: Manufacturer - Meat processing units

Manufacturer - Slaughtering units
4. Dairy Business Details [ 3adt aRER Remdg:  No

5. Category of License | argafey & af: Central License

This license is granted under and is subject to the provisions of FSS Act. 2006 all af which must be complied with by tha

licensee. J g Sty s was HrTe AR, 2006 & ol arpe &1 oty aw mﬁﬁﬂq%mﬁﬂﬂmmaﬁnﬁrmﬂm
T ST arE e v iy,

Place / #um:; F55AI Delhi Designated Officer
Issued On [ Reiar:  03-10-2022 (Modified License)
Valid Upto: { @war: 02-12-2024 (For details, refer Annexq re)

Annexures:

1. Product Annexure

2. Validity Annexure

3. Non-Form C Annexure
4. Conditions Of License

Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License.
You can file application for renewal or modification of License by login into FSSAI's Food Safety

Compliance System( https.//foscos.fssai.gov.in) with your user id and password or call us at 1 800112100
for any clarification.

Z. This License is only to commence or carry on food businesses and not for any other purpose,

3. This Is computer generated license and doesn't require any signature or stamp by authority.

Page 1 of 6
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791

Product Annexure
J Form C
e Government of India
SS a Food Safety and Standards Authority of India

License under Fs5 Act, 2006

HITSY % [ License Number: 10013051000827

Kind Of Business: Manufacturer - Slaughtering units
Product Type _Animal Description Production Capacity/Day
Large Animal BUFFALO 600

Kind Of Business: Manufacturer - Meat processing units
Production Capacity(MT / annum): 90000

Sl.Na, Food Category Sub-Food Category ~ Product Kind of Business
1 08 - Meat and meat 08.1- Fresh [ frozen / | Fresh or Chilled or Manufacturer - Meat
products, including chilled / ground meat and | Frozen Beef [08.1] processing units
poultry and game poultry

Page 2 of 6
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ANNEXURE - X1

v,

APEDA
i 30 wevEET @ S Prafa e wiitrswor

AGRICULTURAL AND PROCESSED FOOD PRODUCTS EXPORT DEVELOPMENT AUTHORITY

T T AT, W W)

IMINTHTR\"UFL'D?\“TEECEEDW.DFINDIM
ettt Sy we-site W it deflet wam

CERTIFICATE OF REGISTRA

TION INTEGRATED ABATTUIR - CUM - MEAT PROCESSING PLANT

i i e & 1 9 aftfs i teeteasadie drifi
gwmamw e ars Tt ¥ | 2l e e )

eife WtET GR1 Rl A it doflem s gr Rl S ol Sk R omaze
A T e ) e B A s e

HAUTTT T B

This is to certify that the integrated abattoir - eum - meat processing plant descoibed below hns been inspected by u Meat Plant Registration Committee constifuted by APEDIA
und the existing facilities are considered adequate to meet the hygienic and sanitary conditions required 1o export. However, the operation of the Abattoir/plant will have 1o be

i megordance with all statwtory requirementsiregulitions in foree,

1. Frafamsndes &1 / Name of the
Exponer/Applicant

2. WoltemAv] WS / Registrtion No,
3. Ul el a-rie SR e % A el

AT/ Mamie & Location of the integrated abattoir -
e - meeat processing plant

4. ufafEs Wl amany Processing Capacity per day
(. FRIfiaT 591/ Chiilling Rooms
() SR WIT / Blast Freezer
(71.) IE WIS / Plite Freezer
(%) el / Shughering
(31.) 8/ Buffilo
(1) 'QE’.* Sheep

5. Fafa R s die ahe vie aE / Meara
Meat Products suthorized for exports
WA 1 Hr-ra R (R ady cenificae
Validd upto (ddmmdyyyvy)

ﬁmmmmmmmwmmﬂ%ﬁm ﬂﬁmaﬂmﬁmmﬁm mﬁhﬂ_wmmﬁﬁmﬁgm

02/ 1201 1w i a el gem )

1910172024 To

{ MEEM AGRO FOODS PRIVATE LIMITED

T-239, IST FLOOR, GALI HAJI AMEER, BAKHSH, QURESH NAGAR,
SADAR BAZAR DELHI DELHI - 110006

: APEDA/149
: MEEM AGRO FOODS PRIVATE LIMITED

993-1005, KANDHLA ROAD KATRANA DISTT. SHAMLI SHAMLI UTTAR
FRADESH - 247776

120000 MT
: 60.00 MT
P 3240MT

: Mi0.00 PER DAY
: NIL

BONELESS BUFFALO CHILLED/FROZEN MEAT- 42.30 MT PER DAY
BUFFALO OFFALS CHILLED/FROZEN - 14.70 MT PER DAY

18/02/2024

The operation of the *Stand Alone Slaughter Howse/plant will have to be m accordince with ali statunry requirements/regulations in force. Please refer (o ndddendurm dated

DXL 12006 for grant of repivteation certificate

T/ Place: New Delhi

el wiferer, o g ond fafedn, 3, SH wfenfie da, T aifel v (e i & w00

vdteT srmar Ft oy &

For and on behalf of Chairman APEDA

wifted geanadt
{AUTHORIZED SIGNATORY)

3 Flaar, MU Bailding, 3, S Instibetional Arga, August Franti Maey (Opp, Asiad villaged Mow Dedibd-110016

T Pleas | ALGIAS,

BBARANTI, 205132 14 T/

26520140, §-E / E-rmkl - grempeibapeda gos in
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793

=y
B
ﬂ’ MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.

L!m m v EEE-:%.\..M\\...N&.N
WM Daily Summary of Antemortem Examination of Animals
L)
w 1. Total No. of Animals Examined...... . 340......... 2. Total No. of Female Animals.......... Y LA
< 3. Total No. of Male Animals....... il B, 4. Total No. of Animals Passed..........2.28........

5. Total No. of Animals Rejected........ 0.2x........ :

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Dmmnﬂ.

g1 e

mmmﬂEqm & Stamps Signature & mngv
Of Veterinary Doctors m. c,??cﬁ Om%.ﬁmm%ﬂmﬁ%mm
Govt. Vetenna > 1)
1| Kumar Patel Unchagaen (Sham
- w@mﬂ\ﬂ,ﬁs Dr, Sunil .x_m.c. AN Dr.
B.V.5c. e

‘ BVS.C &AR.
, Feoas vt Lis 2 Doctor ?
\ererinary Doctor 1= smAgio Fes \/eterinary

ieri cior
e AL 6667 Velerinary Do
Hﬂﬂm.“a “_._F_Hﬂu_. c.ﬂ.fﬂrﬁ. mﬂ.-.r_. ...__..Z. HM e mmmu z:.. c._n..{.-n- n m.w.m ZD C..*.u__..__wn ﬂm.ﬂ #.m
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e &

MEEM AGRO FOODS PN LT
W}H?,Z.}» SHAMLI (U.P.
(L) E_a...m.x..u.{:w\w

I. Total No. of Animals Examined........ 2.9.2..... 2. Total No. of Female b:_am_u&a
69

5. Total No. of Animals Rejected.......20 Z

MEEE FEEEeEE

Daily Summary of Antemortem Examination of Animals (Buffalo

3. Total No. of Male Animals....... —

4. Total No. of Animals Passed. .. P..ﬁ.

L R T

Note: - Rejected animals send back to supplicrs.

The animals are approved for slaughterin

g in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterin

ary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

SN Mhn-Le
Signature & Stamps Signature & Stamp
Of Veterinary Doctors

Of Govt, Veterin uﬂmﬁnmﬂ
; iiva Kumar Rar
QW\ m..._w.omu ﬁmﬁna..ue _._umuﬁm__ !
sunil Kumar Patel Unchagaon (Shami) e QN w%
-~ zain Prokash Dr. Sunil’ sy ree i -
\eterinary Doctor f. Vinin. 5

pk B.V.S.u.
Reg. No. U.P.V.C. 086 . ierinary Doctor
T......h e UPNVC DET718

. .u._r V.Sc. & AH.

Vetrerinary Doctor
_.?.mm No. U.P.V.C. 5648

15

e
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o _ @

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Uﬁﬁ-::_._._._..:.,m...nw .

Dailv Summary of Antemortem Examination of Animals (BufTalo

I. Total No. of Animals Examined........39¢. .. 2. Total No. of Female Animals......: -2 ] S
3. Total No. of Male Animals.........269........... 4, Total No. of Animals Passed......2397..

5. Total No. of Animals Rejected..........! - .

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

2 v 33
@y

mﬁnmEﬂ & Stamps Signature & Stamp
Of Veterinary Doctors OfiavdjiMeterinaRe@fficer
“\m. Govt. Veterinary HoSpital
\@\\J _“ Unchagaon (Shami) %L
1 UL
Tr. Ram Prakash cver gAM ﬁ%&:.ﬂm_q Patel
/.Sc. &AH. e Dr. Sunil. BV.SC&AH.
s Mo Veterinary Doctor

-rinary Doctor e = AST1H
- aba LD gdor 18 _...——u_.__.__.._._u: ﬂmmmﬂ

-z o, UPV.C. 5548 {=q Mg
it & = Reg. Nu.
..«.J
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e ©

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

EEE-.L....W.\:C.\.L_.NAN

Daily Summary of Antemortem Examination of Animals (Buffalo
1. Total No. of Animals Examined......f02. 2. Total No. of Female Animals....ooS €2 n........
3. Total No. of Male Animals...... F oY o . 4. Total No. of Animals Emmnm:::::.N...U:M.:::

5. Total No. of Animals Rejected........0.3. ...
Note: - Rejected animals send back to suppliers.
The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

-
B

Signature & Stamps Signature & Stamp
Of Veteri i
eterinary Doctors Of mmﬁwuﬁm mﬂhmw#m@..wmnmﬂ
i M%& Govt Velerinary Hospital .
_\.& Unchagaon (Shamli) nmA patal
- - N.___..ﬁm.ﬂw._. o s Inis . - m._.._._ﬂ.__— mar ate
 ae GAH. Afapa S Va H or BV.SC.AAHR.

nnﬂmﬂ_.dﬂ_aq sennsty Uocior v+ *arinary Doctor
. . No. U.P.V.C. 5648 | \J S Reg. N. -.P.V.C. 08667
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& . =
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
(£ ﬂﬂn"..:m.ﬁm\h__\h!m::. :
Daily Summary of Antemortem Examination of Animals
1. Total No. of Animals Examined.....229............ 2. Total No. of Female Animals....... R

3. Total No. omﬁm_n.&nmau_m:....::..w...m.q.:.:::. 4. Total No. of Animals Passed.. .. 13

(R R T R T PN R L]

5. Total No. of Animals Rejected......00 ...,
Note: - Rejected animals send back to su ppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

L

Signature & Stamp
Of Govt. <nﬁ_.mnmmm_0mmnﬁ
Dr. Rajiva Kumar Rana .s.-\ﬂ.m\

%ﬁ Govt Veterinary Mﬂ%ﬂﬂ ; nw _.
hagaon d
vV gt i br. Sunil Kumar Patel
Prakash | | " m._,...mn.m
Nr. flam Prakas! H

2. lu

' I3

WL S i R | e -m—.m__...ma.ﬂ_nn__..n
" i Velennary Doclor _PV.C. 06667
Veierinary _7‘ }

Signature & Stamps
Of Veterinary Doctors

. T EF .mmm- ?I
ey No. U.P.V.C. 5648 Reg Mo U PVE Go7id
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Jerinory Doclor

A " .m.mq =
¢ey No. U.P.V.C. 5648 _ J Rep. Nu. U.PV.C.08

!
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o 2

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

SR R R R

3. Total No. of Male Animals....... S B R 4, Total No. of Animals Passed......... N.h.&

5. Total No. of Animals Rejected.........0 2.
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

Of Veterinary Doctors

) O,
Signature & Stamps %71.& Signature & w\.m‘Eﬂ

Of Govt. Veterinary Offic uT.ﬁ
Patel Dr. Rajiva Kumar Rana
am Prakash Dr. B xﬂﬁmm &AH. Gout Ver.-aty Hospia Gupia
Hi : | oWt -t 1 L Snamh rlaln Gupia
HVSe & AH. fqﬁ.—m-._.n._.ﬂ.q Uﬂﬁgﬂ u Bl prh = o |

L T = L

inary Doclet

E
y

\ gLl 1

W \
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&

1. Total No. of Animals Examined
3. Total No. of Male Animals.........2 13....

5. Total No. of Animals Rejected.. ML R—

Note: - Rejected animals send back to supplicrs.

Daily Summary of Antemortem Examination of Animals

2

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

2. Total No. of Female Animals......2[.......

4, Total No. of Animals Passed... 2 o

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

Signature & Stamps
Of Veterinary Doctors

r - &m Prakash

..,,.mh,??m_ _.
r.:.:ma,Ucn_E.
ftey Wo. U.P.V.C. 5648 .\\

£\ G.r\
Signature & Stamp

OFf Govt. Veterinary Officer o
Dr. Rajiva KuinarRana L
Govt. Vetarinary Hospital e
c i _..m_ﬁ_aw_.. Sunil Kumar Patel
B.V.SC.8AH.
** *arinary Doctor
Reg. N. -.P.V.C. 06667

pates- L[ 11[23......
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MEEM AGRO FOODS PVT. LTD.

JAMLI (U.P.
L paternn LBULRS
of Antemortem Examination of Animals (Buffalo)

Daily Summary
2. Total No. of Female .}::zm_mnmwm ...............

1. Total No. of Animals mMuE_:ﬂ_:::ﬁNm..ﬂ...::

3. Total No. of Male }aan_m::::.:\.wu..m&! ..... 4. Total No. of Animals m_mmmmmhnwmw
5. Total No. of Animals Rejected...... nu.\

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

eSS
o

Signature & Stamps Signature & Stamp

Of Veterinary Doct inary
inary Doctors Of @mﬁwﬁmﬁﬁhwﬂ#@mﬂnnq
_.rZQ Govt Veterinary Hospital f)?\\%

Unchagaon (Shamli)

nr. fam Prakash |
.. Dr. Sunil Kumar Patel

itee. Ho, U,P.V.C. 56 . CIER) el - inary [ .
. 3 - ‘arinary Doctor
- f | mmm... ?J L.?:Jfﬁun.._ n_mmmq
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) Dates-.. 111123

Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals m.ﬁEE&Nw% 2. Total No. of Female bz_.Euw.::.:N.mm .............
3. Total No. omgm_mb:wzu_m:::.:%.@.ﬂnw:.:.:. 4. Total No. of Animals Passed......29.2........

5. Total No. of Animals Rejected....... 0.3,

S ER TR RETIL]

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

m%_%_d_i\%-

Signature & Stamps mmmnunﬂ__ﬁmﬁ
eterinary Doctors .*_\ﬁ Oﬁ%mﬁw@anmq
a &V Unchagaon (Shamli) E.-J\;r&
) oy Vi ;

s h th Gupla L
3. \2am Prakas iy Lalipis
B.V.Se. &AH. | T gysL.ant Dr. Surit’ Kumar Patel
vewerinary Doctor 8 Fobls ey e Pt ey BMVSC.E&AH.
Reg. No. U.P.V.C. 564 ¥\ syennary L :._, ..-.mm:m_.w._ﬂnnﬂ.uq

Reg. N =.PV.C. 06667
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Daily Summary of Antemortem Ex

w

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

5. Total No. of Animals Rejected.......... 20 -

Note: - Rejected animals send back to suppliers.

amination of Animals (Buffalo

Euua.wﬁ\_t\hrw

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

Signature & Stamps
Of Veterinary Doctors

...aammo.w\%wmﬂ\l

. \.Sc. &AH.

s ennary Doctor
m_._nvrzo. U.P.V.C. 5648

L

Velennary Dozior

y UPYC

Toflo

[ Ve
b o

Signature & Stamp
Of Govt. Veterinary Officer \E
n_nmmhzmz:amqmm:m

Govt Veterinary Hospital hMA cﬁw_. Patel
Unchagaon (Shamli) Dr. SU _.n_m_.._..__... SC.&AH.
. ++ sarinary Doctor

mm.m.. ?r 5 L-ﬂ;{.n- ﬁmﬂ.
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals (Buffalo)

I. Total No. of Animals Examined.... 340

3. Total No. of Male 5| 3Ny R 4. Total No. of Animals Passed.....277...

3. Total No. of Animals Rejected......0.3.........._

Note: - Rejeeted animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt, Ltd, Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

of 19

Signature & Stamps

. Signature & Stamp
Of Veterinary Doctors t\vuf OFf Govt. Veterinary Officer
Dr. Rajiva Kumar Rana :
_ Dr VitsaMaih Gupta Govt. Veterinary Hospital y
D ~am rakash BVS.C &AH. Unchagaon (Shami) Dr. Sunif Kumar Patel
.m.d.mn.-ﬁﬁ}.h“.mﬁ-ﬂ - - & ._.......__._.._.u__m_ _ru_qwh ﬁ.__]_q..“”‘ﬂﬂ m-gmn.m}.I.
{nﬁlﬂmﬂéﬂm. 5648 J Peo Ho UPYC 06713 " *arinary Doclor
Reg: NO- ke . =

Reg. N. —.P.V.C. 06667

E:E-:«w.ﬂk\h&.:: ;

-----------
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

Dai

ew

3. Total No. of Male Animals........... \NB.N )

5. Total No. of Animals Rejected

----------

Note: - Rejected animals send back to suppliers.

The animals are approved for slau
the supervision of Registered Vet

Officer.

Signature & Stamps

\%ﬁ)ﬁmuma‘. Doctors

pr. am Prakash

n.v.
Vewen
Reg. No

g R
O
"U.p.v.C. 5648

.__n...-x.._”

el ndi .uh

aily Summary of Antemortem Examination of Animals

I. Total No. of Animals Examined..,..e<, m.m

“L\ﬁ

I

NAels

TR

pate- 9.2/ 11/ 2.3

2. Total No. of Female Animals. . . : n..mN m

4. Total No. of Animals Passed. .. \Mmﬁm g

ghtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
erinary Officers. Antemortem Examination i

is randomly done by Govt, Veterinary

Signature & Stamp

Of Govt. Veterinary Officer
Dr. Rajiva Kumar Rana

Govt {mﬁaﬁé Hospital
EE (Shami) m::m%:ﬂmq Patel

JSC.& AH.
" ‘arinary Doclor
Rep. h. <.PV.C. 0ES67
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e, No. ULP.V.C, 5G48 b -
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
A v EEE-:;WM\&__ \.N.w.:. i

Daily Summary of Antemortem Examination of Animals

1. Total No. of Animals Examined...... 1o T 2. Total No. of Female }n_ﬁm_mm‘m

3. Total No. of Male Animals.......... 222,
5. Total No. of Animals mn.ﬂnn__,mn_.::ﬁ.mﬂ::

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

(P
) a
L 5

Signature & Stamps Signature & Stamp
Of Veterinary Doctors . _\Lv? Of Govt. Veterinary Officer ((Ll
Dr. Rajiva Ky mMun atel
o, _.Ez\%wmﬂu | b I Ecw__ﬁn_,_mmaeua ﬂ.hwﬂ suni ﬂ..ﬁmm ,....w s
nV.Sc. &AH. . Ty (Shamy D . <agina®y n_ﬁ_ﬁ_..n..a...;qﬂ
crinary Doctor , ] .ﬂf_._u.mmm

4. Total No. of Animals Passed..... 238 .............
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
ﬁ u EEE...W;MN@\.W ..w A

Daily Summa ry of Antemortem Examination of Animals (Buffalo)

l. Total No. of Animals m.x.u_:m:mn_.:.MUM_..WM.::.::. 2. Total No. of Female Animals. ... ..M,mu

3. Total No. of Male ...Em_.._r.._mm:.:.:.anhw:::::: 4. Total No. of Animals Passed

5. Total No. of Animals Rejected... 2 2~

L N Y R

R AR AE e e

S L —

[T ]

Note: - Rejected animals send back to supplicrs.

The animals are approved for slaughterin

g in licensed abattoir of Meem Agro Foods Pvt, Ltd. Kairan
the supervision of Registe

a, Shamli under
red Veterinary Officers. Antemortem Examination is randomly done by G

ovt. Veterinary
Officer.
{
O | Vot
O~
Signature & Stamps Signature .m.\aﬁ
Of Veterinary Doctors

Of Govt. Veterinary Officer
Dr. Rajiva Kumar Rana
Govt. Veterinary Hospital

y Unchagaon (Shamli)
%%‘M
Dr. mnw

il Kumar Patel

—u_. A5 s '
inary Doctor BV.SC.EAH. TRTAPR Pl
o URV.C 5618 N rep. o UPvC 05667 Veterinary Doclor

« Reg. Mo, UPV.C, 08718

* %
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MEEM AGRO FOODS PVT. LTD.

KAI A, SHAMLI (U.P.
RAN S a v Eh:a"-.m.mﬁ.\ﬁﬂn.ﬁm.uw:.

Daily Summary of Antemortem Examination of Animals (Buffalo)

I. Total No. of Animals Examined......-2 00, i 2. Total No. of Female Animals.... 5

---------------------

3. Total No. of Male }E.Em_mﬁqm ............... 4. Total No. of Animals m.mmmmﬁ_,.::N(.MM.:::::

..............

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
| Vimhane®
n\m\\
Signature & Stamps Signature& Stamp
Of Veterinary Doctors Of Govk Veterinars Officer
; : Govt. Veterinary Hospital
Y m“ \ Unchagacn (Shamili) 7 MY.\&.
st :
pr. .m,mﬂm. oA uﬂ.w._. :\ﬁ | Dr. mﬂﬂp_xﬂaﬂmﬂﬁ.ﬂﬂ \ : it Gupa
BV SL M setor Sl B.V.SC. 4 3V 3.C &
{nﬂma_wﬂ %Mn 5640 ,x Veterinary n_onqu 7 r_.. wry Lo
_.J..n_- o k= F’- ] qO.ﬂmm ..._.__.l_ Pl y .
L i \ mﬂm- zn. Cqﬁ{ _.u.....n_ Mo U1Eo L=y i
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
m u UuET:.NmW .r._ .\ %..m i

Daily Summary of Antemortem Examination of Animals (Buffalo)

290 2. Total No. of Female Animals........29...........

1. Total No. of Animals Examined...

3. Total No. of Male Animals............ 2.00........ 4, Total No. of Animals Passed...... L 1 Y-

5. Total No. of Animals Rejected........ G e

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

B ﬂo\_ﬁqﬁ,:d.rbr\w

Signature m., Stamp I

R -

“Of Govl. Veterinary Officer;

Sigrature & Stamps

Of Veterinary Doctors
' Dr. Rajiva Kumar Rana i
3 Govt. Velerinary Hospital M
\ <N - Unchagaon _..m:ma__v fu_f A
I . __ Dr. Sin :E:._m_, Patel e S
B.V.Sc &AMN. : - BVSC.AAH. //._x_
Veterinary Doclor Di A . Jk\ h Gupla
BV3C &A H.

Velerninary Doclor

«ierinary Doctlor
- No. U.I.V.C. 5648 s_ Reg. No. U.P.V.C. 06667
.\.\
Heg Noo UPYC 0718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

ﬂEE-M.u .:.:_Mn.w .

Daily Summary of Antemortem Examination of Animals (Buffalo)
1. Total No. of Animals Examined

........ . O - 2. Total No. of Female Animals..... S5

3. Total No. of Male Animals............ 145 4. Total No. of Animals Passed...... 2.9F, ..

O

nnnnnnnnnnnnnnnnnnnnnnn

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughterin

g in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary

Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
Ow
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer
% — Dr. Rajiva Kumar Rana
—S\A { Gout. Velerinary Mﬂmmﬁﬁ_
/ ” Unchagaon mii
Dr. R sh . nil Kumar Patel
B. AH. D 3HRD. P;mnm.ww_. R T /iath Gupt:
i gy o terinary Doclor . V30 &AH
u.“..u_.rw..rﬁ..qn: U.P.V.C. 5648 _\J _ﬂg zuﬂ.mf—.ﬂm% : : .. - e

--------------------
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MEEM AGRO FOODS PVT. LTD:.

KAIRANA, SHAMLI (U.P.
m . Unﬂn".r\uﬁmu.i\.hm\.ﬂau,

Daily Summary of Antemortem Examination of Animals (Buffalo)

I. Total No. of Animals Examined.... >3, 2. Total No. of Female Animals....... S|, . .

3. Total No. of Male Animals....... 2- N €. 4. Total No. of Animals Passed...... 2. V. &
5. Total No. of Animals Rejected...... 0. ...

Note: - Rejected animals send back to supplicrs.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pyt. Ltd. Kairana, mnm.u.;m
under the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt.
Veterinary Officer.

b (A
Ch”

Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer
ﬂ\@\' @ &}H&
Dr. I Dr. VisH B Gupta Dr. Surject Patel
Veterinary Doctor Veterinary Doctor Bt flae A
._..w.u.ﬁ. No. c..ﬂ-._...__ﬂ.n. S64: mmm Mo, URVC D&ETI& L LA, Lo L R o

v
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
H__ﬁﬁ-...uq.:u:ﬁb..lnw: .
Daily Summary of Antemortem Examination of Animals (Buffalo) .
I. Total No. of Animals Examined... .. 288......... 2. Total No. of Female Animals........ 2.7 ...
3. Total No. of Male Animals. ...... =T 4. Total No. of Animals Passed... . 29.6

uuuuuuuuuuuuuuuu

5. Total No. of Animals Rejected...0%..............

Note: - Rejected animals send back to supplicrs.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pyt Ltd. Kairana, Shamli under
the supervision of Registered Veterina

ry Officers. Antemortem Examination is randomly done by Gavt. Veterinary
Officer.

811

| Er_:\mi_,?bm

. O\l
Signature & Stamps mﬁ:mn:m%s\b
Of Veterinary Doctors A0 b\& Of Govt. Veterinary Officer
Dr. Rajive Kumar Rana 3@/
e Gupia 2ovi. Velerinary Hospital !
pr. R m_..nwﬂmmﬁ Or. ,.._,_EW,.,.H_. Ir_m..”: wl,_m..w_._.. Unchagaon _”m_.maﬁh mm%%ﬁ:mw ﬂ.ﬂ.ﬂ_
B.V.Sc. &L . Nl geoasPat L tary Doslor BVAGSAL,
aﬁanﬁﬁw.%mmwam;m Al . {m_.a::mﬂ_mcn trisel Veterinary Doctos
e, Ho. U.P. \, - g, No, UPNC. € Reg. No. U.PV.C. 08667

A
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
cu_nu-....ubm.NN.w.. ;

Dailv Summary of Antemortem Examination of Animals

2. Total No. of Female Animals....... Ly

1. Total No. of Animals Examined......,.25%.......

3. Total No. of Male Animals.......... w._nm 4. Total No. of Animals Passed...... Nm_m

5. Total No. of Animals Rejected......00 4—=......

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
c.% | LA S
i
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Metermary Officer
~ Govt. Veterinary Hospital \ﬁ
mc_..%%mdﬂ:m_. patel Unchagaon (Shamli)
aﬂv [ L &= Vilak s =10 (]
Dr. Raipfifrakash m.,...mn.w?_._ Dr \As WS .w,h_w___ Gupta
B.V.Sc. &AH. | Veterinary DO¢lc 31/ 5.0
Veterinary Doctor “L Reg. No.UPV.C. 088 Velerinary Dn
Reg. No. U.P®

Reg. No. U.P.V.C. 5648
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

_u“__ﬁ..ik:_ o Wy Y

Daily Summary of Autemortem Fxamination of Animals (Buffalo)

I. Total No. of Animals Examined.........x97.....

2. Total No. of Female }:Eim::.m:w:::.

L
3. Total No. of Male }.;:E_m:::::::.M...M:W.:: 4, Total No. of Animals Passed..........228.........

5. Total No. of Animals Rejected...........@ouirsone

Note: - Rejected animals send back to supplicrs.

813

Officer.

Signature & Stamps
Of Veterinary Doclors

. _.u

LA ..f.-..._.im.._...l_..... Pqﬂ..——.
ury Doctor
U TV.C, 56l

n@.\%ﬂ\ _

_ il Kumar Pale
Dr. Sunl BV.SCAAH.
. u\ m L Velerinary Doclor
: d.- q mﬂﬂ. Z...u_. _..—.mu_.{.o.. ﬂmmmd_

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

o1 friin R
T
m_msmEE..ﬂ..:n

o,.,.r,....

D_.‘D_ n_w ”._ﬁ_;_w_ a .”.,.H___._,ﬂ ﬂuﬂm.w_ :@z Ll
Gowt Vetaninary Hospital
Unchaaaon (Shamii)

]
Vi ,m 14
Dr Vishwa Naib Gupta
BV.SC &AR,
Veiennary Docior
R=g No. UPVC. 05710

[

22/
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHA

BB E AR

3. Total No. of Animals Rejected........(2%....

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli
the supervision of Registered Veterinary Officers. Antemortermn Examinatio

Officer.

Signature & Stamps
Of Veterinary Doctors

Dr. m@%ﬂm#

B.V.Sc. &AH.
Veterinary Doctor
Rey. No, U.P.V.C. 5648

.\2_
2] R oL
BV.S.C

{lag MG e

Daily Summary of Antemortem Ex

- o
up

= tJaih Gupta

fAH

Velerinary Docior

—
(B B

amination of Animals

4. Total No. of Animals Passed.......2.98. ..

MLI (U.P.)

under
n is randomly done by Govt. Veterinary

o4 [1princeld

s
Signature .w.\a:.ﬁ
Qi Geayt.-VeterinasOfficer
Govl. Veterinary Hospital
Unchagaon (Shamli) %\‘A.\_.\
: il Kumar Patel
Dr. Suni. BV.SC.AAH.
\eterinary Doctor

Reg. No. U.PV.C. 08667

:EE-:.M\.hﬂ.\umW :

2. Total No. of Female Animals....... &l

L R )
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Uu.ﬁ-.:ﬁ—._u.._.‘.u.ﬂiu. :

Daily Summary of Antemortem Examination of Animals (Buffalo

. Total No. of Animals Examined......... 28....... 2. Total No. of Female mE_Em_mM.w
3. Total No. of Male Animals............ .M.r_: 4. Total No. of Animals mmmmnm:::mnu:m.::

3. Total No. of Animals Rejected........0. 3. .......
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination

is randomly done by Govt. Veterinary
Officer.
of 1 A
@)
Signature & Stamps Signature 5 ,
Of Veterinary Doctors Of Govt, V ”m_.m_._w.mm mﬁmnﬂ.
. Dr. Rajiva kumar ran
i.L Govt. Veterinary Hospital
Dr. m:%ﬁ,ﬂmq Patel Unchagaon (Shamli)
’ " BVSCE&AH.
| Veterinary Doclor ]
Reg. No. U.P.C. 06667 P
o
1 Sige vEwnnary Dagior

Rag. No. UPv.C. 05715
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MEEM AGRO FOODS PVT. LTD.

RAIRANA, SHAMLI (U.P) e /12123

Daily Summary of Antemortem Examination of Animals (Buffalo)

...................... 2. Total No. of Female Animals 22

........ 4. Total No. of Animals Passed, 29¢
5. Total No. of Animals Rejected...02.......

Nate: - Rejected animals send back to supplicrs.

Ion 1s randomly done by Govt Veterinary
Officer.
&‘ 13 Any 2_.@
Ol
M_W_.EEH & Stamps Signature & Stamp
Veterinary Doct ]
e DORGOV: Vetegnary Officer
Govt. Vetennary Inmu:_.wh
mp \ hagacn (Shamii
7 amﬂ ﬂ.mﬂm___ Unc
| Or. SulirtVscs AR
:nary Doclo
_ .,.__%hﬁm 06667

Reg. No. U.

Veierinary Docior
1 Reg No.UPV.C. 06718

--------------------

227



817

e | @

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) 09)11)2>

Datere. el iy suniis
Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals mesmnnn.:.:.Mmﬁ:.::: 2. Total No. of Female b:_.ﬂm_u:::wnm.:.::
3. Total No. of Male Animals.... <. ..w.u .............. 4, Total No. of Animals Eﬁmmm.w,mm

5. Total No. of Animals Rejected.....0.2.....
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
S PRI
Signature & Stamps ﬁL mﬁnm\ﬁﬂc@«m\ﬁ Stamp
Of Veterinary Doctors patel Of Govt. Veterinary Officer
wn\ : Dr. Suni m__.ﬂw__.n mﬂ.: m.w 1u.r_l..,,u.m,,.m _p_mh_. mm:u
- . panp¥rakast ovt. Velernary Hospi

Doctor Unchagzon hu:mi; \*
e t A B | Veterinary w__ q
_...._:.u..m.:“q Doee? __ Reg. No. U.PV.C. 0667 S_..\ %

4 . Jeenpary D0cior
Reg. o, U.PV.C. 056718

we——
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@ :
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Date:-...[2 L2 2L

7

l. Total No. of Animals Examined.........2-3%. 2, Total No. of Female Animals........ A
3. Total No. of Male Animals...... mmw. ........... 4. Total No. of Animals Passed. . Nmn\_ TR
5. Total No. of Animals Rejected.........04 ...

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering

in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterin

ary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
Signature & Stamps Signature & Stamp
Of Veterinary Doctors ; \_ Of Govt. Veterinary Officer
~IA YT Dr Ra, e Rang
Dr. Sunil Kumar Patel Gowt Veteraary Hopital
BVSCA&AH. Wnch ;o /Shainti) m J MWM.N-..\N
B Veterinary Doctor G
Reg. No. U P.V.C. 08667 -
e L

\\r“ o anary J0cio

Mo UPRVE DaTie
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MEEM AGRQO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Date:-.. 1)12.)23.

Daily Summary of Antemortem Examination of Animals

I. Total No. of Animals Examined. N -

2. Total No. of Female Animals 2.2

-------------------------

3. Total No. of Male Animals....... .N.._I.w. . S 4. Total No. of Animals Passed........ .V S—
5. Total No. of Animals Rejected.....0%&...0000

Note: - Rejected animals send back to su ppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods

Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterin

ary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
¢ 2 Mperedd
Signature & Stamps Signature h.amEH
Of Veterinary Doctors Of Govt. Veterinary Officer

& wmw. Dr. Rajiva Kumar Rana
( _\_:_\WH{ Govt. Velerinary Hospital
[ . uola

Unchagzon (Shamli)

b

: .._.\.%_:.,3\.
AL ﬁ e e, AGH, Dr. S Kumar Patel
ny.Sc & |
: ¢ Doclor |

Ve erinary

.J..m_..qﬂ._:._..;_,w..._‘ Doscior
vt Mo, UPV.C 3648 L\ |

__:._r_.._n...._._.u.,.__,.n.amu._m Veterinary Doctor
.,‘ : - Reg. No. UPV.C. 06657

BV.SC.a&AH

Reg
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2

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

1. Total No. of Animals Examined......J 47

3. Total No. of Male Animals...........|.Y2—

5. Total No. of Animals Rejected Q)

Note: - Rejected animals send back to su ppliers.

2. Total No. of Female Animals..... Q..wl

4. Total No. of Animals wﬁmnn::....hx.mw.........

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Ex

Officer.

Signature & Stamps
Of Veterinary Doctors

o .._..m.m...__, Doctor
o, U.PV.C. 5648

Dr. m%z_ﬂ—é\

umar Patel
m.ﬁmn.m?m.
K . :m_m%mqﬁﬂa

1* Reg. No. U.P.V.C. 06667

amination is randomly done by Govt. Veterinary

o | L An el
. Ow
Signature®: Stamp
Of Govt. Veterinary Officer
Or. m..: . ar m...m..._ﬂ._m_
Govl. Vereninary Iuwﬁ:m_ U & w\&-
Unchagaon {Shamli)

T~=/i'ath Gupta
3 V8.6 &AH

veneninary Doctor

Rag. Mo. URVC. 06718

i
i,

-

Eunﬂ-..._...M.”._:ﬁmﬂw.Md,w
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MEEM AGRO FOODS PVT. LTD.
IRANA, SHAMLI (U.P.
fA e ﬁ ) bu_..ﬁu:ﬁ.\w_%hwn 22

Daily Summary of Antemortem Examination of Animals (Buffalo

1. Total No. of Animals Examined

...... S0 2. Total No. of Female }EEn_m.::::ﬁ.@:::::.:

3. Total No. of Male Animals............ S 4. Total No. of Animals Passed.......2.99...

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli
under the supervision of Registered Veterinary Officers, Antemortem Examination is randomly done by Gowt,

Veterinary Officer.
e ) ) P
Signature & Stamps Signature & Satap
Of Veterinary Doctors

-Of Govt. Veterinary Officer
Dr. Rajiva Kumar mm_ww
Gowvt Vater

nary Hospital
cﬁ_n_.._._.u.ﬁmﬂ_._ n.._mﬁ.uﬂ"__.._.__;
2 . a
.
Dr. Sunil Kumar Patel |
BMVSC.EAH. i
Veterinary Doctor e
Reg. No. U.P.V.C. 06667

veBanary doctar

j ﬁ i Reg tlo. UPVC 05718
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.:.
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
... UEE-:._.M.?M.M.WM.
Daily Summary of Antemortem Examination of Animals
1. Total No. of Animals Examined..., 23 F......... 2. Total No. of Female Animals.....3.Q........o......
3. Total No. of Male Animals........ 20 F........... 4. Total No. of Animals Passed.... 22 f7. .
5. Total No. of Animals Rejected.....9.3..
Note: - Rejected animals send back to suppliers.
The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
by | bt o
2 Gl
m_mnmﬂﬁm & Stamps mﬁmmEﬁ.Mw\MEEﬁ
f Veterinary Doctors . ¢TT : Of Govt. Veterinary Officer
- a UM Rajivs Kumar Rana ,_.m.\
L 5! P ovt. Vaterinzry Hospital
: .mm ey Gt * watl Gupla Unchagaan (Shami) nmr,

{Eml.nmu__, Doclor
fleg. No. U.PV.C. 5648

e 2 o e

f...m._m.w__:mé Doctor
Rag Mo. UPMC. 06718

Dr. Sunil Kumar Patel
BVSC&AH.

Veterinary Doctor

Reg. No. U.P.V.C. 06867
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals

1. Total No, of Animals Examined. .. P, 1.1 O ——

3. Total No. of Male Animals..............268.....

5. Total No. of Animals Rejected AT

nnnnnnnnnnnnnnnnnnnnnnn

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination

is randomly done by Govt. Veterinary
Officer.
nﬂw | 1A & atd
O
Signature & Stamps Signature & Stamp
Of Veterinary Doctors . : f Goyt. Veterinary Officer
P _ Dr. Rajiva Kumar Kana *&.
mc.. tel Govt. Veterinary Hospital 1]

' Dr. Sunil Kumar Pa Unchagaon (Shamii)

Sr. R e i : iz Gupta
] _m.,..___.. mu___m.mw_r_“mo_.. ﬂmﬁnﬂmm% Wm_nmn_wm__. H.”_.- = .., ., .‘...w Mr h. I
Velenna - | \LC. vorr s T

2y, No. U.P.V.C. 5648 | - . Reg.No.UFP. ciennary Dogior

. k=g tio UPV.C. 087"
| "
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MEEM AGRO FOODS PVT. L1D.
KAIRANA, SHAMLI (U.P.)

Daily Summa

1. Total No. of Animals Examined.....1.88...........

3. Total No. of Male Animals.......... 236 ...

-

5. Total No. of Animals Rejected.....8.%-...

aEaaw

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of

the supervision of Registered Veterinary Officers,
Officer.

Signature & Stamps

Of Veterinary Doctors .x
% a
@\Eﬁﬁm_ﬁ _ ¢ = q ...u._ ”...u..ﬂm-

Vereninary Dociof
Reg. Mo. UPM.C. 06718

of Antemortem Examination of Animals

Date:-...A/1U2.3....

2. Total No. of Female Animals....2. % ...

Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
Antemortem Examination is randomly done by Govt. Veterinary

ﬁ. [ A7) anadd

oW
Signature & Stamp
or ;Of Govt, Ve erinary Officer

B TEVTLE A DS Y x\
Govt Veterinary Hospital ui
Unchagaon (Shamili) m.‘s
Dr. Sunil Kumar Patel
BMSC&AH.
Veterinary Doctor

Reg. No. U.P.V.C. 06567
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals (Buffalo)

UEE..:_.M%._.NH =S

----------

3. Total No. of Animals Rejected........0.2......

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Me

the supervision of Registered Veterinary Officers. Antemortem

Officer.

Signature & Stamps
Of Veterinary Doctors

¥
il
ﬂﬁ.ﬂ”c.m.u.mmb.__._. 3
e erinary Dnn_%?u.m
s Ho, UPVC

b

Pr '} e Wath Gupta
N e A

% Veirninary Doctor
lnx _.!.,_,:cc.?i._ﬂ.nmw“m

A

2. Total No. of Female Animals........2.%

4. Total No. of Animals Passed...........2..99

||||||||||||||

sFamnan

em Agro Foods Pvt. Ltd. Kairana, Shamli under
Examination is randomly done by Govt. Veterinary

64 1% o

Ow
Signature mxmﬂxﬁu

or'th GVt Yeterinary Officer

Govl. Veterinary Hospital \
i
Dr. $tnil Kumar Patel

Unchagaon (Shamili)
BVSC&AH.

Vaterinary Doctor
Reg. No. UPV.C. 08667
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) T~ _i‘_tﬁw

Daily Summary of Antemortem Examination of Animals

1. Total No. of Animals Examined........ 8% 2. Total No. of Female Animals........ L cenvssenss
3. Total No. of Male Animals............L.80......... 4, Total No. of Animals Passed.......223. ...
5. Total No. of Animals Rejected........0.1...

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
P%. | YA __aJ.rpmr
. ow
Signature & Stamps mmmaacﬂﬁn\mﬁaﬁ
Of Veterinary Doctors 3 ' pr.1Qf Govt. Veterinary Officer
iy = Govt. Vaterinaiy :mﬂmﬁ_ﬂ \
] . N— Unchagacn (Shamli !
= prakash _ iy - ﬁﬂamﬂ mmﬁ
R T oy . ¢ -
T pv.se. Twhﬂba ] - Dr. i mz.mnwnn__.oﬂ

veiertie v.c. 5048 i A NI 06718 im% wﬂm 0865
B NN AL

e Reg Mo.U ; ;
| .\:\_ B rea-N°
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The animals are approved for slaughtering in license
the supervision of Registered Veterinary Officers.
Officer.
Signature & Stamps
Of Veterinary Doctors
ke
fakasi D, 47 d gk “2upla
._lvml.m;.“____. i mun.._...:.mﬂ._. : - _..H.
m...,ﬁ“u nan 7.0, 5648 sy YeRURRY Dosier
e No U :

J | =]

o

3

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Dailv Summarvy of Antemortem Examination of Animals (Buffalo)

I. Total No. of Animals Examined. .. 298 =
3. Total No. of Male Animals.......... 24b. .
5. Total No. of Animals Rejected....... 0 %....... .

Note: - Rejected animals send back to suppliers.

Rea. No. U.PV.C. 06718

. \J

2. Total No. of Female Animals... ... 3%

4. Total No. of Animals Passed

Gnm. _rnv..m._\.v:_ aJ.CP.m

, oW
Signature &-Stamp

d abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
Antemortern Examination is randomly done by Govt. Veterinary

Of Govt. Veterinary Officer

Dr. Rajiva Kumar Rana
Govt. Velerinary Hospital
Unchagaon (Shamii)

.
Hm:g\ Patel
unil Kumar Pate
ER BV.SC.&AH.
\eterinary Doctar
Reg. No. U.P.V.C. 08667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

pate. 21 12253,

EEEEE R R e

I. Total No. of Animals Examined. . ... 3D 2. Total No. of Female Animals......./d"

3. Total No. of Male Animals.......... 284 ... 4. Total No. of Animals 1mmmmn::M.nwnw

|||||||||||||||

3. Total No. of Animals Rejected

--------------------

Note: - Rejected animals send back to supplicrs.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

828

| vhmesd

Signature & Stamps mmmnuEﬂmaMWmmEv
Of Veterinary Doctors ¢ Of Govt. Veterinary Officer
.._. " 3 _umﬁ Rajiva Kumar Rana
1 o P i T agaon (Shami) Snyt
wmﬁwm. | Wy Dr, Sunil Kumar Patel
d%.c hary Umn_%m.hm e Veleqnen s Dinglor ﬂmﬂmw__r,“wwﬁ%uﬂﬂ
e, No, U.P.V.C. & F=g. No. U.PV.C. .mmm.:., Reg. No. U.PV.C. 06667
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&

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

240

Daily Summa

Uu_n?.amm.k.__..w.\‘w.w. ;

of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined....... 13 SR
3. Total No. of Male Animals............ 294.........

5. Total No. of Animals Rejected........ .m_. "

Note: - Rejected animals send back to suppliers.

2. Total No. of Female bn:su_mz

4, Total No. of Animals Passed........29<...........

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

Signature & Stamps
Of Veterinary Doctors

_S.._.w:ta
fakast Di NN/t Supla

" Doclor %j = s s J B
1 p.V.C. 5048 AL . )\

F=g Mo UPVC O]

| Vi e

O
Signature ﬁ\mﬂm:.ﬁ

Of Govt. Veterinary Officer
Or. Rajiva Kumar Rana

Gavl. Veterinary Hospital _-
Unch: _ A
chagaon (Shamli) nﬂ..\i\uu;,_ﬂ _
Dr. Sunil Kumar Pate
BVSCAEAH.

Velterinary Doclor
Reg. No. U.PV.C. 08667
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
ﬁ u Uu.nu-..w.muh.ﬂ. \.u..w.

Daily Summary of Antemortem Examination of Animals (Buffalo)

I. Total No. of Animals Examined........ kL, - 2. Total No. of Female Animals....... 2.1

3. Total No. of Male }:_Eu_mm..u_ 4. Total No. of Animals Passed....... 2.7,

§)

5. Total No. of Animals Rejected..

!!!!! LER

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary OfTicers. Ant

emortem Examination is randomly done by Govt. Veterinary
OlTicer,

61 1t e

" e

Signature & Stamps mﬁ:ﬂ:ﬂ&u__ﬁ Stamp

Of Veterinary Doctors Of mm& «Veterinary Officer
Govt Velennary Hospital

.npln.u,. : .: m ::ﬂ.nmuc_:“m:ua_:

{ _..__ .‘
_ Dr m::._ Kumar Patel - é \/ 1
A>__ _ PVSCEALN, .
L = !

. Velerinary Doclor
Reg. No, U.P.V.C. 06667 L
A

erinnry Doctur
x.“,.___,_,__.w.ﬁ,n. G648

=
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

5. Total No. of Animals Rejected......... DYerioss

Note: - Rejected animals send back to su ppliers.

== The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
(4P the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
(0@ Officer,
SA LA :
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary. Officer
~ [ T
. Dr. Rajiva Kumar Rana )

} Q\.\ Ww.___%gma Govt. m_.m_mzu ary Hospital Su ,_4._.1_

Dr. 1 rakash I 2 1l FRypin Unzho3acn (Shamb) 0 Sunil Kumar _Umam_
g . M. o BV.SC mm.ﬂ:.
Jocrinary Umﬁﬁ: Veneanary Jacior Valennary _Um_ﬂ or

I, No. U.P-V.C. 5643 b Rag Mo. UPRV.C. 0u718 Reg. No. UPV.C 08667
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~ &

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
ﬂn_n.MﬁTM\*M..W
1. Total No. of Animals Examined..... 2om........_. 2. Total No. of Female Animals.......J.&..
3. Total No. of Male Animals......28 2% ... 4. Total No. of Animals Passed....2.9.............
5. Total No. of Animals Rejected......21..........

Note: - Rejected animals send back to su ppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

o Vi et

: o
Signature & Stamps Signature .m\m\EHﬁ
Of Veterinary Doctors . Of Govt. Veterinary Officer
. KN_ - ﬁ Dr. Rajiva Kumar Rana :
qi‘mm _ Govt. Vetarinary Haspitai ; A
. Kiath ﬂzﬂ__m _ Unchzazacen (Shanli) ﬂ.m(_:..%w
_ R aH. n; Sunil Kumar Patel
.:1.._. .J_:.r 1of BVSCAAR,
\ie Veterinary Doctor

J feg Fio. UPVC. _mu_uq._m Reg. No. U.PV.C. DBEBT
~
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
a Date:-, M.._.T? uLu.W
Daily Summary of Antemortem Examination of Animals (Buffalo)
L. Total No. of Animals Examined. ... .. R £ T 2. Total No. of Female Animals........2.S ...
3. Total No. of Male Animals...........2.14........ 4. Total No. of Animals Passed......... 297 ...

3. Total No. of Animals Rejected........ B

Note: - Rejected animals send back to suppliers.

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt Veterinary
Officer,
0_4- ...T.ﬂl — )._\_7414.._ Qf-wlw
Signature & Stamps _ ___Signature & tamp——,
Of Veterinary Doctors . w £ wﬁmwﬁm Neterinans Officer
. UL « Gowt Veterinary Hospital | \sm ‘.F
sunil Kumar Patel %  Unchagacn (Shamii) ;_ o LRI e
JE= m Hm.”n.mm.mﬂ.u \ U—._. u_l._ . m.{mnm}ﬂm " . - ' . _._u.._.._.ﬂ
Bg=t. & AH. | Veterinary Doctor 1.._.... iy
s o tor _ .
ke R 48 A}sza Reg. No. U.P.C. 06667 - R i
ez, No. U.P.

| M Rag Ho. UPV.C. 06713
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L. Total No. of Animals Examined.. .. 3¢0)
3. Total No. of Male huma.&m::::M&G

5. Total No. of Animals Rejected

Daily Summary of Antemortem Examination of Animals

D

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

R R L Ty

63

L T T S T

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem A
the supervision of Registered Veterinary Offi

Officer.,

Signature & Stamps
Of Veterinary Doctors

qm.mnﬂ_—hcam_. —U_m_ﬁﬂﬂ
Dr. Sunil BV.SC.AAH.
Veterinary Doctor

Reg. No. U.PV.C. 06667

2. Total No. of Female Animals.... 40

4. Total No. of Animals Passed..... 291,

-

; ™ S
b [Pt

Date:-...{ .m._._.w.h.wu

SR ssEEEe e

gro Foods Pvt. Ltd. Kairana, Shamli under
icers. Antemortem Examination is randomly done by Govt. Veterinary

-\

A\

il i
KGR Y stpraary Officer

Govt. Veterinary Hospital
Unchagaon (Shamli)

S hatk Sunta
3 H;

a g | _l—..-
[ . - “a Ta P EH
(UL L o MR -

Reg tio. UPV.C. 06718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Hu_n".:uwm.?..m... M 23

1. Total No. of Animals Examined....... L 2. Total No. of Female Animals.....2.6...............
3. Total No. of Male Animals............ 2.0.]........ 4. Total No. of Animals Passed...... 29Y...........
5. Total No. of Animals Rejected........0].......

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

Signature & Stamps
Of Veterinary Doctors

V) -EM? =

s Math Gupta

e, R __ a ca b
DV LA, ﬂ_ Sy b4 . ;
yewerinary Doctor \ teierinaty Doctor BV.SCE&AH.
Rep. Ho. U.P.V.C. 56 . Ve _“c. _H.__.._.d.n. 66718 Veterinary Doctor

Reg. No. U.P.V.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

3. Total No. of Male Animals......... ..Nm:u. o 4. Total No. of Animals Passed........ Nﬁ_,.wl s

5. Total No. of Animals Rejected. e

LR L L L R N et

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed

abattoir of Meem Agro Foods Pyt Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers, Antemortem Examination is randomly done by Govt. Veterinary
Officer.

DY

" -a('ltl..
?d 1 An P g
-

Signature & Stamps _ Signature & Stamp
Of Veterinary Doctors

or. Qf Govt, Yterinary Officer
' Govl Veterinary Hospital .

g4 | nlll.h\.r_,.L Uncha Jaun (Shamii) n _\.‘..___.W_.ﬁt a-~-

ek ' reo £y

Dr. Sunil Kumar Patel

! I Sunta
Z e A, | m.;mnwh_n,
e Doctor P =t ) \elerinary -
I F_Hﬂ.._a%.w#n. il .\ Reg. No. U.P.V.C. 06667 Vot
R Giogii .._4\}# y o AR L

K=y rio. U.PV.C, 06710
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.) o
ates-....k. -

andw - L

Daily Summary of Autemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined......299 .- 2. Total No. of Female bEEm_mqw_x
3. Total No. of Male Animals............ 26 3. 4. Total No. of Animals Passed......... 2.2 7...
5. Total No, of Animals Rejected...... R cvinmiiaan

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
4 | M
. L
Signature & Stamps Signatur¢ & Stamp
Qf Gyt Yetesinany,Officer .
Sl i e o
umar Pate : nchagacn (Sham!i) ™ .
- 52 bﬂ Wk L U.ﬁ- mca ﬂh_ m.ﬁmpuﬂ.epﬂ.ﬂxm - Gu. i ...4...||._.
. 1B ES . | :
Hﬂ_n.m. No. U.P.V.C. 5648 = \ U i mwm- ZHWGWMF-“- ﬂmmmd. |

=0 0. O el



3838

i ‘.—.
_ 72 e
MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.

a u Date:-..0.2 Ol
Daily Summary of Antemortem Examination of Animals
l. Total No. of Animals Examined.......2%3>........ 2. Total No. of Female Animals.......25.............
3. Total No. of Male Animals.............223....... 4. Total No. of Animals Passed...... 29 7uvooen . .
5. Total No. of Animals Rejected......... & ............

Note: - Rejected animals send back to su ppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
* the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
2 1 pheald
. ) oW
Signature & Stamps Signature & Stamp
Of Veterinary Doctors OLGovt Veterinary Officer
_..wo:__.“_.____.ﬂm:__..mq Haspitsl
\ nchagacn (Shamif) "

: ?mmw % O %Fﬁ.& @ﬂv—n g
.u.:m. &AM wigR TN Dr. Sunil Kumar Patel DOr \ispe/ Nath Guipta
ey Doctor 2 BVSC&AH. v A
1o, UPV.C. 5648 ¥ Veterinary Doclor

vaieanary Dodlor
Reg. No. U.P.V.C. 06667 Reg tlo UPV.C. 06718
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LY
ed,

“erinary Doctor
Ko, U.P.V.C. 5648

3. Total No. of Male Animals

5. Total No. of Animals Rejected,

KAIRANA, SHAMLI (U.P.)
Uﬂn.u:wh.miw.m.l
1. T 2, Total No. of Female Animals.........25......
N:.H__ 4, .H.Em_ZPnmmnmam_mwﬁmnn_.........w.m.w. .......
cevrneen 32—

@

MEEM AGRO FOODS PVT. LTD.

Note: - Rejected animals send back to suppliers,

The animals are approved for slaughtering
the supervision of Registered Veterina

Officer.

Signature & Stamps
Of Veterinary Doctors

in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

ry Officers. Antemortem Examination is randomly done by Govt. Veterinary

e
12 )
410 pe
Signature & Sfamp
Qf Gowt: Veterinary, Officer
Govt Velerinary Hospita!
. Unchagaen (Shamii) T .T_
.F—l. @ | |
Dr. Sunil xcam_n wﬂw_ O Wi\ WAt Grpta
B.V.SCE&AH. - 2

Se kifuH,
vineanary Doclor

fimg. Ho. U.RV.C. 06718

Veterinary Doclor
Reg. No. U.P.V.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Date:-.. 94} 0L} 24~

of Antemortem Examination of Animals

2. Total No. of Female Animals........ .Nm..- ......

Daily Summa

4. Total No. ombaam_mwﬁunn::::.wa:.::::

5. Total No. of Animals Rejected........... g3........

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
_Jx.?.w ﬁ(.fpb
el
. : gy~
Signature & Stamps Signature & Stamp
Of Veterinary Doctors 0Ok GoytcMeterinary Officer
44».& \ Govl. Veterinary Hospits!
Unchagaocn {Shamii)
- Bunil Kumar Patel ” .g B Zkash ;
Br B.V.SC.&AH. : e H_wn e &AM Ui, viene Nall Gupta
Veterinary Doclor uth, srinary Doctor C.&AH.
\ fir ‘..,_...,.,H_ﬂrm.ﬂn RE SEE i =y Llacior
=g rio URVE 08718

Reg. No. U.PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

1. Total No. of Animals Examined........300...

3. Total No. of Male Animals...........2. §.3...

5. Total No. of Animals Rejected.......... 02....

Note: - Rejected animals send back to suppliers.

1
<t
(0 @)
Officer.
Signature & Stamps
Of Veterinary Doctors
' M@‘wﬁrﬁmr m__
. #Sc. &AL 7o
Lo Dioctor _
:.u.m_..h...“_.__ﬁﬂa_n. 5648 \,‘

ol

Dr. Sufiit Kumar Patel
" BV.SC.&AH.

Veterinary Doclor
Reg. No. U.PV.C. 06667

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

L I Ahimedd

G\
-Signature & mﬂ.ﬂw

pOEGoykMeternary Officer
Govt. Velerinary Hospita!
Unchagacn (Shamij)

veennary Dociof
Rag no. URV.C 06710
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MEEM AGRO FOODS PVT. LTD.
HATR AN, SHEMLL () Date:- 102
Daily Summary of Antemortem Examination of Animals
1. Total No. of Animals Examined..........99F..... 2. Total No. of Female Animals.....2 2...............
3. Total No. of Male Animals.............. 2.75..... 4. Total No. of Animals Passed.......295.. ...

- 6.-\”1

IIIIII SEEFAAI s aaan

5. Total No. of Animals Rejected
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

SARN IS
. -
m_mumE_.m & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Meterifiary Officer

Govt. Veterinary Hospitsl

) - Unchagaan {Shamii)
T - lanPfrakash foﬁ 3 .
7., B, @_ Py e :@ o n%ES\

;i of idath 3 0.
zrinary Doclor Ivail Gupta

S nil Kumar Patel
[ie2 Ho, U.P.V.C. 5648 ; . , ¥ o 1, Br. Su BVSC&AH
e Venennary Do Veterinary Doctor

=g o UPVC. 06718 Reg. No. U.P.V.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Uu_,ﬁ..:mﬁﬂ_mwm:: :

1. Total No. of Animals Examined......295,.. 2. Total No. of Female Animals... 7 ! S S
3. Total No. of Male Animals........26% 4. Total No. of Animals Passed..... 292
3. Total No. of Animals Rejected.......23...........
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt, Veterinary

Officer.
oW
Signature & Stamps : Signature & Stamp

f Veteri : ]
Of Veterinary Doctors 2@ wm, mmwﬁw M.ﬂmwmwﬂ Officer *d
. - L Gowl. Veterina spi=!
nr. R rakasi : ch:wwwnmﬂmﬂmﬂ_: ei s.v
1.5, B AH. ik oo Dr. Sunil Kumar Patel -
# .h_h 1!

 erinary Doctor b ek, o
e o UB.C. 5648 B.V.SC i -~ Sopy
Reg. No. Velerinary Docl Givoan :
m\ Reg. No. U.PV.C. 06667 voseanary Danlor

k=g tio, U.PV.C. 06718
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MEEM AGRO FOODS PVT.LTD.
KAIRANA, SHAMLI (U.P.) \
Date:-..... 9/0)/24
Daily Summary of Antemortem Examination of Animals (Buffalo)
1. Total No. of Animals Examined...... 299, 2. Total No. of Female Animals.... 24, ...
3. Total No. of Male Animals......_. 2 4. Total No. of Animals Passed. 296

R T T e T

3. Total No. of Animals Rejected...... Q3

e Fernan

Note: - Rejected animals send back to suppliers.
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inary Officers. Anternort
Officer.

Signature & Stamps Signature %@ p
Of Veterinary Doctors :
- ObCast, Vetsrinary, Officer
Govt. Veterinary Hospital
ﬂﬁg Unzhagaon (Shami)) A %9
Dr. mna_wwc:._mq Patel a
Cr. Ra cas _ B.V.SC.&AH. Di. v T Supta
3.#7°5c. .m&. .___.r.._..—. : ____ _ fﬁmﬂm_.m_-_ﬂq UnﬁﬂWﬂ hlu o T b, kg _hﬂ ..-.rhq
? -"..qm_ﬂ..__mw,ﬁumn_mcm ia k_f; Reg. No. U.PV.C. 0665 \ieiennary Doclor
e, No. U.PV.C. ;

Reg. tio. UPV.C 05718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

i
AP

Euﬂn..._mm‘_._ \u\r“ ;

Daily Summary of Antemortem Examination of Animals (Buflfalo)

1. Total No. of Animals Examined......300. . 2. Total No. of Female hnmﬂim.:::wm:::

mEsmaEE wa

3. Total No. of Male Animals......... AL R 4. Total No. of Animals Passed........2 94

Semmmms s

5. Total No. of Animals Rejected......04

LR L

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done bv Govt. Veterinary

Officer.
b1 | UAGES
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt, Veterin icer
M _—.? - Dr. Rajiva Kumar : .ﬁ.@m‘
/ : . Govt Veterinary Hospits!
T4 ] [— Unchagaen (Shami) . m
i .M o _
. Vb et Lk ek r. Sunil Kumar Pate
b L Enn? v Ecrp_n“_qm D BVSC.&AH.
4 J s WO u —.u{.ﬁ.r__ 067 etarinary Doctor
ﬁil. % ... "

Reg. No. U.PV.C. 06667
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@ ‘ @
MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
paee- M1 24
Daily Summary of Antemortem w.ﬂuam:u:a: of Animals (Buffalo
1. Total No. of Animals Examined.......} 45a........ 2. Total No. of Female Animals......... r42 - Bt e
3. Total No. of Male Animals............ |24 4. Total No. of Animals Passed....... 4:5.............

5. Total No. of Animals Rejected.........Q].........

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli
under the supervision of Registered Veterinary Officers. Antemortemn Examination is randomly done by Govt.

Veterinary Officer.

ﬁm 1N pArimald
Signature & Stamps Signature mﬂ%@:v =
Of Veterinary Doctors . Of Gowt. Veterinary Officer

Dr. Rajiva KumarRana ' . ¢
Govt. Veterinary Hospital
Unchagaon _“..m:m.a_:..

Kumar Patel
Db BVSC.A&AH.

\leterinary Doctar
Reg. No. U.PV.C. 06667
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5. Total No. of Animals Rejected

847

.n_bq—ﬁ‘mm#h

"2.v.Sc. &AL
.« erinary Doclor
Jtr . Ho. U.P.V.C. 5618

&

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

UEE-L.W.V#.LINI

Note: - Rejected animals send back to supplicrs.

nnnnnnnnnnnn

2. Total No. of Female Animals.........J. oz

4. Total No. of Animals Passed.........24.5 ... ...

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli
under the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt.

Veterinary Officer.

Signature & Stamps
Of Veterinary Doctors

._..q._...“.—:ﬂ_.a...____ _...—__.f&_._...;.
By e U.PW.C, 0G7 10

F_w,.e\w}a.&\m

Signature & man

OF Gowt. Veterinary Officer
Dr. Rajiva Kumar Rana
Govt. Velerinary Hospital
Unchagaon {Shamli)

.,..%A
Dr. Sunil Kumar Patel
BV.SCA&AH
Velerinary Doctor

Reg. No. U.P.V.C. 08887
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
a ) EEE-.:Q.F&H&::.

of Antemortem Examination of Animals (Buffalo

1. Total No. of Animals Examined....22%.......... 2. Total No, of Female Animals...... 5. 5uuereennnn
3. Total No. of Male Animals...........24.0.......... 4. Total No. of Animals Passed.......20 3. Fvvrvre.
5. Total No. of Animals Rejected.......0 %...........

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

Q\‘T w\?.u.ﬂu)t_\a.n

Signature & Stamps Signature & Stam
Of Veterinary Doctors Of Govt. ﬂnﬂnzamﬁw ice
= Dr. Rafiva uma m«.ml !
7 Govt, Veterinary Iumgﬁw,.
)r. Pam Prakash 7 Gir. /i ,”ﬂ_.._“_._ mﬂ_,._.m:m Unchagacon (Sham i) MF -
L._____”.m.n. ?..U.r_r_ﬁ..._mﬁ.ﬂ _ . .._w_...iw.wu,c. & AH. Dr m_iﬁ._.__ WKumar ﬂumﬂm.—
arna a R 2
..,..awﬂ._w”{.n. 563 & Vaennary DpGuor _m.,.__..____.mn & __P_FI.
: Reg No. U PN.C 06718 Veterinary Doc wq
< . Reg. No. U.P.V.C. 0866
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MEEM AGRO FOODS PVT. LTD.
R SRR (0 Date:- L5LoH2....
Daily Summary of Antemortem Examination of Animals
1. Total No. of Animals Examined....=3 S%...........
3. Total No. of Male Animals.........2. H.c.vvo.... 4. Total No. of Animals Passed......2 98 ............

5. Total No. of Animals Rejected........00.%..........
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pyt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

\\\@\\L ?*3\ Bq.v.._a,..em\w

(0XN

Signature & Stamps Signature & Stdmp

Of Veterinary Doctors Of Govt. Veterinary Officer

- prakasi ;M Dr. Rajiva lumar Rana
i ._“.__._.M—HM. B AH- @ ? Govl, Velerinary Inm_ﬂ:m.._ _.\

.erinary Doctor anla Unchagaon (Shamli) m..._.s_r
.. No.U.P.V.C.56%8 U RAH Dr. Sunil Kumar Patel
; Vawmnpan Dodior ‘ BN SC.&AH.
J/

. Reg Wy UPVC. 067158 Veterinary Doclor
= Reg. No. U.PV.C. 08667
-
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e e
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

e}

Date:-. p‘%\ \\ 24...

1. Total No. of Animals Examined...... N.nz TR 2. Total No. of Female Animals .m

nnnnnnnnnnnnnnnnnnnnnnnnn

Daily Summary of Antemortem Examination of Animals

3. Total No. of Male bEEam.Pm.m_. ......... 4. Total No. of Animals Passed......... Ak

5. Total No. of Animals Rejected..... &_ ..
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

\@\\\v vm\_ J\wi_qﬂ..g\ﬁﬂ

faity vadrll ﬁq{h?ﬂ.n A Q/b
Signatutre mq_,m?%ﬁm Signature & mB_a_u\
Of ﬂn%zw octors Of Govt. Veterinary Officer
_.“T_ﬂ Dr. m.#,_w.u%:nﬂu:ﬂwﬂr_
Goul Ve
. ama Unchagaon (Sham} ﬁm.:}\‘_ﬂ\
j =l * B AH. Dr. Sunil Kumar Patel
p! e %::m__:.____ Uﬂn.oﬁ BVSCA&AH.
J Reg. Mo, U.PV.C. 06718 Veterinary Doctor
\\ : Reg. No. UPV.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

5. Total No. of Animals Rejected 02—

||||||||||||||| T Lr T

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

& S

_ Pam _“.,H.wwumr 9@0\
mm@wﬁﬁﬁﬁﬂwm Signature & Stamp
Of VelerinaryBittors Of Govt. Veterinary Officer

Dr. Rajiva i{umar Rana

Govut Vetzsrinary Hospital
_ :E& Unchagaon (Shamli) \
1 i J . .M.:...qm

,:..“._....E i
J . Dr. Sunil Kumar Patel
. . , BVSCAAH
= Tl Yy oy
/ RO T4 o “,4,..: Veterinary Doctor
ka3 Ho UBRVC. 06718 Reg. No. UPV.C. 06857
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.R.)
uﬂﬁu.:mm \ ql \ 29—
Daily Summary of Antemortem Examination of Animals

. Total No. of Animals Examined.......2%Y......... 2. Total No. of Female Animals........2%...........

3. Total No. of Male Animals. ........... Mm.....ﬁ.. — 4. Total No. of Animals Passed....... M

5. Total No. of Animals Rejected.......... - |

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortern Examination is randomly done by Govt. Veterinary
Officer.

\@v %f»&%&b\m

i
Sr. Ram Pralasad

Signatard &' Stamps EEEEH&MR“.

psTAnary. : .
JltefutyBiiors Of Govt. Veterinary Officer
| :&u*‘m Dr. Rzjiva Kumar Rarfa
Gout. Velerinary Hospital 1.%
na Unchagaon {Shamli) AM_,,..
Dr. Sunil Kumar Patel
o BASC & AH.
| J e kG BT Veterinary Doctor
Reg. No. U.PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
EEE...M&..».&.\M&H .
Daily Summary of Antemortem Examination of Animals
1. Total No. of Animals Examined.......2.99. ...... 9, Totél No. of Female Animals...ccoa ..
3. Total No. of Male Animals.......... Mlnuﬂ - 4. Total No. of Animals Passed.......29G . ...........

5. Total No. of Animals Rejected.....

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

s :E\:Mmr\.mm: i\ﬁq\\b\dJ.:dlL\m
n.V.Sc. &AH.
\PEEStamps Signature &

L
ek eterinary Doctors Of Govt. Veterjnary Officer
,.5\ Dr. Rajiva i\umar Fan
Govl. Velerinary Hospital
Dr. 84n xc_..._mq Patel Unchagaon (Shaml)
AL B.V.SC.&AH. @s
\/ Volarinary Doctor
~ 4 Reg. No, U.P.C. 08867
7 Vaennary Dosiof
Reg. No. U.PV.C. 06718

e —

264



854

- 8 e

Iy

e |

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

H__EE-.:M.___N@\\WE:: .

L. Total No. of Animals Examined.......£99........ 2. Total No. of Female Animals......20..........
3. Total No. of Male Animals......... 2 13...... 4. Total No, of Animals Passed..... 2% ...

3. Total No. of Animals Rejected 0%

|||||||||||||||||||||||

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
6} Vi AR
Signature & Stamps Signature M\Wm.mmmﬁ
Of Veterinary Doctors _LL& Of Govt. Veterinary Officer
Dr. Rzjiva xc_.:un._ _um____-“w_ ﬁ
= i mia ! i osp H
RrErEeS (e f; " Sl mufwwwﬁmwwmﬁmﬁas m.‘__M,. mar Patel
-inary Doctor ), Vaennamn LDoGo BV.SC. d
s ite, UPV.C. 5648 ﬁ R Hos UPV.C. UST10 \eterinary Docio

feg. No. U.PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
’ Euuqu...MM\_.,E\.Nﬂuﬂ
Daily Summary of Antemortem Examination of Animals
. Total No. of Animals Examined.......29R% 2. Total No. of Female Animals........ /7. .
3. Total No. of Male Animals............. 284G, 4. Total No. of Animals Passed...... 2.92%..........

5. Total No. of Animals Rejected......... ...

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

ﬁhﬂ [V A ol £

04—

Signature & Stamps
Of Veterinary Doctors @

: kash

L riTLEL

_..m."."-._ﬂ... —Uﬁ“nﬂh-ﬂ.m il - m &
y.C 264 : _k.ﬂ A=y !

Signature & Stamp
Of Govt. Veterinagy@fficer

. Bamva sy

Gmu,h_.. &nﬁmﬁ.:ué _.__nm?ﬂ.w__ . \
Jdnchagaaon {Shamli) nm...... w

Dr. Sunil Kumar Patel

BV.SCA&AH.

Veterinary D j_unwE,
Reg. No. \U.PV.C. 08657
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

Uu_n...mm._:—._:u.\w\__:. .

Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined........295......_

3. Total No. of Male Animals..

SR T

5. Total No. of Animals Rejected....... 62

856

----------------

Note: - Rejected animals send back to suppliers.

2. Total No. of Female Animals....._. b .\

|||||||||||||||

4, Total No. of Animals Passed.......29F .........

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

R

Signature & Stamps
Of Veterinary Doctors

Dr. Ram Prakash
1.V.Sc. &AL
Vewerinary Doctor
fl _..._.rr.a_ U.P.V.C. 5618

sl

. |
i| Kumar Pate
Dr. SumlL R VSc B AR.

Veterinary Doctor

Reg. No. U.P.\.C. 06667

,@\ \ «\w\ﬂi._u«?nmw.\
N~

Sigrature & Stamp
OFf Govt,_Vetnrinarr@fficer
A.wm.w.w,mwwﬂm:nuq Hospital m_«@a.?ﬂHn

li
Unchagaan (Shaml) ", weir Gupta

= 1
i, e ._-z.ﬂl_.

varannary Dociof

s OETAL
Ry Ml UpvVe falla

3
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

L

Datc:-.. 2.5 h £, .MN,{

Daily Summary of Antemortem Examination of Animals (Buffalo

1. Total No. of Animals Examined.... .£.52......... 2. Total No. of Female Animals.........2%...........
3. Total No. of Male }E.Eu_m..:..::Mh.\..wr:.::. 4. Total No. of Animals ﬁﬁumn—.\mﬂm
5. Total No. of Animals Rejected.......2.3...........

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli
under the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Gowt.

Veterinary Officer.
g 1L A ierd>
M
ture & Stamps Signature & Sfamp
Of Veterinary Doctors Of Govt. Veterin g
fr. Ram Pragas? Dr. Rajiva Kumat Pa mﬂmn .
B.V:Sc &A.H, Govt. Veterinary Ium_u.__w_.
._,.Enqw_ﬂ...mﬂﬁumn _mﬁ_.am Unchagaon (Shamli)
R No. ULE.V.L.
. A GGunta 3
P 345G G A Dr. Vidfnar Patel
et B S BVMSC&AH.

P s Npcuy
iary -
N .cm.m”: u _N_ﬁ_n. 05718 Veterinary Doclor
o ¥ e Reg. No. U.PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
A u _.......:E-...mi....._.hmw: ;
Daily Summary of Postmortem Examination of Animals Buffalo
L. Total No. of Carcasses Examined...... 292} 2. Total No. of Careasses Passed.......2.98...........

3. Total No. of Carcasses Rejected.........0...

Note: - Rejected/Condemned careasses send to Renderd ng Plant or disposal faeility,

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer,

et 13 lanen?
I
On~”
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer
Dr. Rajiva Kumar Rana

Gowt. Veterinary Hos pital
4&\2 Unchagaon (Shamii)

7.0 BAMK. . BN Dr. Sunil K''mar Patel
i V.SCAAH.

[v.Be
“eweiinary Docloh Jaiennary et
_..nr.ﬂ._ Ha. c.ﬂ,—.{.n. rﬂLﬁlE . u _wL_ﬁ......_. Mo U ERT N a7 18 .- ..m-.m—.—.mq nn.ﬂﬂ_ﬂﬁ
. Reg. . .PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
a ) uunn.ui:\.ml.w

Daily Summary of Postmortem Examination of Animals

1. Total No. of Carcasses Examined........2.97....... 2. Total No. of Carcasses Passed........ Numﬂ_\ ..........

3. Total No. of Carcasses Rejected............2.1...

Note: - Rejected/Condemned careasses send to Renderin g Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

iqug&

Signature & Stamps Signature ﬁ.mﬁmﬁ
Of Veterinary Doctors Of Govt. Veterinary Officer

“ Dr. Rajiva Kumar Rana
: Govt. Veterinary Hospital A
_ _.__._n:mm_mnz (Shamli)

o wew B

E@\a i ssihess

AH,
m V.o, Fﬂun.ou BV.SC.AH.

QK

[ tdaAb & _ﬁﬂm

o SRS sete A Vetarinary Doco :

Reg. No. U. P.V.C. 08667 ,._m:u:umn_ Dn_n..uw

Reg. No. U.RV.C. 06718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Date:-...[2 [ 23...

Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses Examined.......23.7........ 2. Total No. of Carcasses Passed....299....

3. Total No. of Carcasses Rejected.......- ...

Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

[ Cont
" o

Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. ﬂnﬁzn Officer

Dr. Rajiva Kumar m_.__u
Govt. Veterinary Inmﬁ.ﬁ..
Unchagacn (Shamli)
nr. mm«%ﬂﬂm\mﬂ) _ "

: mar Patel
__ pr. mﬂﬂ..__ ﬂ.n ]SC.AA H.

LM.Se & AH, e
.erinary Doctor SPVC. ERsY
L No. UPV.C. 5648 i Lﬂ{ﬂ_ _u.

Reg. h--

71
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.p,)

Uu_,qnu..._.w.%.mt.ua.ﬂ
Daily Summary of Postmortem Examination of Animals (Buffala)

1. Total No. of Carcasses Examined

----------

2. Total No. of Carcasses Passed

--------

3. Total No. of Carcasses Rejected

|||||||||||||||||||||||

Note: - Rejected/Condemned earcasses send to

Rendering Plant or disposal facility,
The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

6 13erunad

. O
Signature & Stamps mmm:mazwﬁ..wgﬁ
Of Veterinary Doctors Of Gowt. Veterinary Officer
Dr. Rajiva Kumar Ra
Gowt. Veterinary 1nm_uﬁmm__
" ash Unchagaon (Shamiiy
.U, =L "k L__f,._..—. \Sﬂ\
\'nerinary Doctor If
fin rﬁuu :ﬁﬂ.u. Ba4s | Dr. Sunil Rumar Pate|
feegs. =N B.MSCAAH.
Veterinary Doctor
: tvh Reg. No. U.PV.C. 08657

Reg. No. U.PV.C. 06718

272



862

) &
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
ciﬁ.._.:.rr.._.f.,rwﬁ
Daily Summary of Postmortem Examination of Animals (Buffalo

1. Total No. of Carcasses Examined..... & @mul — 2. Total No. of Carcasses Passed.. nmunww

3. Total No. of Carcasses Rejected......
Note: - Rejected/Condemned carcasses send to Rend ering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem bm_d Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

(Lo’
“T E@t\

Signature & Stamp

Signature & Stamps
Of Veterinary Doctors i
oY O GouVsterinark Qfficer
Gowt. Veterinary Hospital :

Unchagaon (Shamli)
Dr. Sunil Kumar Patel

N Pafri \4__ -
[3.V.Sc. &AL mm.,__...,mn.m:_p.z.
Yeterinary Doctor “h g S arinary Doctor
Reg. No. U.P.V. C. 5643 \.\. 7k ey 23S0 Reg. \. 2.PV.C. 08687
6 iy £ SRR [ |
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.p.)

Daily Summary of Postmortem Exami

1. Total No. awnﬁnﬁmnmmHnHmnna.:.m.mm::::::

3. Total No. of Carcasses Rejected. ..

b L L T TR TN T

Note: - Rej ected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed

abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt, Veterinary o

fficer.

o2 |1 Gntartwf
Oy

Signature & Stamps Signature & Stamp

Of Veterinary Doctors

Of Govt. Veterinary Officer

Dr. Rajwa Kurnar Rana

Gowt. Veterinary Hospital
? Unchagaon (Shamli)
( i\«wﬁs .
Dr. ﬁmﬂﬁ@#ﬂmﬂ\\‘ Py G

Dr. Sunj Kumar Pate|
n.V.Sec. &AH. \,ﬂ .

BVSCaAH
Yelerinary Doclor
r___nmw.za. U.P.V.C. 5648

*rinary Doctor
mﬂﬂﬂ. [ 19 {_.—U_,,_.rﬁn. n_m_.mmﬂ

Uu_a".....mﬂ%\uhw:: :
nation of Animals (Buffalo)

2. Total No. of Carcasses Passed....29%.. ...
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
ﬁ u Uuﬁ-\k\.‘.\_\m

Daily Summary of Postmortem Examination of Animals

I. Total No. of Carcasses Examined....... 2.9 m ...... 2. Total No. of Carcasses Passed......... NU@ .......

3. Total No. of Carcasses Rejected........cem..

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

5% N, ?&\%@Fw

O’
Signature & Stamps

Signature & Stamp
Of Veterinary Doctors . Of Govt. Veterinary Officer
Dr. Rajiva Kumar Rana

Gowvt cw_mn.._m_.f Hospital

. Unchagaon (Shamy ‘ _

. #_ &

. Ak
I>r. lam Prakash . \‘ atel L s
\eierinery Doctor B.V.SC. vV 55 & ol
e1s No. UPV.C. 5648 : Veterinary Doclor inary Doglor
RegeER « Reg. Nu U.PV.C. 06867 sapnnaly =

ieq No U PNV C 06718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summ

ary of Postmortem Examination of Animals (Buffalo)
L. Total No. of Carcasses Examined.....2.929...... .

3. Total No. of Carcasses Rejected........c— .

fEwa

Note: -

under the
Supervision of Govt. Veterinary officer,
. On”"
Signature & Stamps Signature & Stamp
Of Veterinary Doctors

Of Gowt, Veterinary Officer
Dr. Rajiva Kumar Rana

Gowt. Veterinary Hospital
Lﬂ Unchagaon (Shamii)
@ﬁ%% -

s unil Kumar Patel
S oa7 B SH BV.SC.&AH,
§ Veterinary Doctlor

Reg. No. U.R.V.C. 06667

Br. Huuwﬁ.ﬂr_ﬂg/

wV.8c. &AH.

- L'erinary Doctor
licg. No. UPV.C 5648

Da _.,....T:..m.&&ﬁ\h«w.:.

2. Total No. of Carcasses Passed...279.......

=eana
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MEEM AGRO FOODS PVT. LTH.

KAIRANA, SHAMLI (U.P.) AL 22
Daily Summary of Postmortem Examination of Animals
L. Total No. of Carcasses mwmﬁnma....mum.@:@ g
3. Total No. of Carcasses Rejected. ., s
Note: - Rej

Signature & Stamps Q.,N\\\

Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer

- : i -
- [pazrPrakash |
[r .m__._._,.mn_ & AH.

m.ﬂmn.wnr_._,
. Veterinary Daﬂn.ﬂq
...__r._c—._-._.n—ﬂu___ .Un.ﬂnbmﬂ_nm & i J ] mﬂm.. No. U
lcyt No, U.PV.C. 5
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MEEM AGRO F OODS PVT. LTD.
KAIRANA, SHAMLI B,
a u UEE.:\N.*M\.E. “M..@
Summar of Postmortem Examination of Animals (Buffalo)

2. Total No. of Carcasses wmmmnn::m.mm\::::::

1. Total No, of Carcasses Examined. . .. Nm.w: S

3. Total No. of Carcasses Rejected..... ... n..i SE—

Note: - Rejected/Condemned carcasses send to Rendering Plant or d

mmmum:.ﬁ.w & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt, Veterinary Officer
Dr. Rajiva Kumar Rana - N

Gowt. Veterinary Hospita)

N N > gwn Unchagaon (Shami) Am\

- : r Patel

%\\\ 2 pr, Sunil _Aﬂﬂwn‘w AH.
Veterinary Doctor

Nr. Ram Prakash
Joring  Docir . i V.C. 06667
Vetlerinary 48 Vel T s ﬂ.c,,ﬂ. i e
Regt, No. U.P.V.C. 56 ...J Reg. to U U7 1o Reg. N
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. Dr. Uaili Prakash

I Total No. of Carcasses Examined........ 274

3. Total No. of Carcasses Rejected..........00

Note:

The Postmortem Examination is done in licensed abattoir o
supervision of Govt. Veterinary officer.

Signature & Stamps
Of Veterinary Doctors

p.V.Sc. EM.E.”E.
Veierinary Loc
Iteg. Ho. U.P.V.C. 5648

=

EEE.:N&.
Daily Summary of Postmortem Examination of Animals (Buffalo)

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

l).23

- Rejected/Condemned careasses send to Rendering

Sl

...... 2. Total No. of Carcasses Passed......... 2. ﬂm.

---------

Plant or disposal facility.

fMeem Agro Foods Pvt, Ltd. Kairana, Shamli under the

)7

Signature & Stamp
Of Govt. Veterinary Officer

Dr. Rajiva Kumar Rana

Govt. Veterinary Hospital
Unchagaon (Shamii)
Dr. Sunil Kumar Patel
B.V.SC.&AH. :
Veterinary Dactor _

Reg. No. U.PV.C. 06667 o inaty Doelo
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses Examined.....27 7. 2. Total No. of Carcasses Passed.... 296

----------------

3. Total No. of Carcasses Rejected...... 0/

iiiiiiiiiiiiii

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

o4 173 %
Signature & Stamps Signatur PaRKumar Rana
Of Veterinary Doctors nﬂm..ﬂ_mw_n " ital

REGat. ::9&%% i

- P cash e\\i\« ?%&
LV AR AHL MA, "

Vererinary Doctor ﬁ : Dr. SunifKumar Patel FORR L

Reg. No. U.P.V.C. 5648 W3 BV.SC.2AH. - A

L Veterinary Doctor Uelafinaty Dosicr

Reg. No. U.R.V.C. 08667 718

ag Mo.U.PYC. o

U...H"..:m“m.uxﬁk.mu: A
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MEEM AGRO FOODS PVT. LTD.
HﬁFMN}Z}_ SHAMLI (U.P.
whE a2 5 2T

Daily Summas of Postmortem Examination of Animals (BufTalo)

1. Total No. of Carcasses mmeEmm::.‘.\?umw.m,.::: 2. Total No. of Carcasses __ummmmakwm.m.

3. Total No. of Carcasses Rejected.......——

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

£ u@QFEJo
&~

Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer
Dr. Rajiva Kumar Rana -
; mqwag :hm% ]
M : Unchagaon (Sharni) o :% Y
i| Kumar e i Vilae B :
pr. Sunl pVSCBA I._. ; . e
d@ﬁ:miﬂﬂ%ﬂ S ...MJ_; .
.__.__.1.......0. 06 Veierinary Lo

Reg No UPVT toris
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ez No. U.P.V.C. 5648 !
p\ Reg, No. U.P.C. 06667

& &
MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
EEE..M.%N...NM m__nm "

Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Haﬁ_,Zo. of Carcasses Examined....,...2.99. .

3. Total No. of Carcasses Rejected....... s,

Nofe: - Rej
ofe: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility

64 [ CareurD

Signatur
D%ﬂ nﬂﬂ..w:awﬁ% NHMME mﬁzﬂﬁ&h\mﬂm&bﬂm
OfGovtjiNeterinary Officer

Govt, Veterinary Hospital
Unchagaon (Shamli)

o
e fo
ﬁ , Dr. Sunil Kumar Patel @ Q@

BVSCA&AH.
Veterinary Doctor

2. Total No. of Carcasses Passed..... . . ZI98. ...
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
- . a v UuH-.MlN\&N‘.\N .

Daily Summa

of Postmortem Examination of Animals

...................... 2. Total No. of Carcasses Passed. .. N nm@l ens
3. Total No. of Carcasses Rejected.....@, .\

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pyt.

Ltd. Kairana, Shamli under the
supervision of Govt, Veterinary officer.

6) [30aNCond

mmmnmﬂn_.m, & Stamps mmmnmuhn@m_m\ﬁu.
Of Veterinary Doctors Of Gowt. Veterinary Officer

Dr. Rajiva Kumar Rana
Govl. Velerinary Hospilal

Unchagaon (Shamili)
i if
‘, Dr. StmFKumar Patel 9
T BV.SC.&AH. s Supta
st n.% m.wmmcu . Velerinary Dactor R
[ — HH ¢
?Mﬂh U.P.V.C. 5648 Reg. No. U.P.V.C, 06667 Vetetinary Doclor

Reg. Mo, UPV.C. 06718
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

Daily Summary of Postmortem Examination of Animals (BufTalo)

1. Total No. of Carcasses m(AmEmzmn_-..-W..MN.: r
3. Total No. of Carcasses Rejected.......=..........

Note:

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt.

supervision of Govt. Veterinary officer.

Signature & Stamps
Of Veterinary Doctors

L iry Doctor Dr. Sunil Kumar Patel
Pk _.,.__U_ﬁ“.___.‘w.c_m_mm 50648 e T BVSC.AAH.
e Vetarinary Doclor
Reg. No. U.PV.C. 08667

\,q ,m.(w;,.:_.“_

2. Total No. of Carcasses Passed.. 297 .

- Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

Ltd. Kairana, Shamli under the

&4 [ Cenewlef

oM
Signature ..ﬂ\mﬂﬁ
OFf Govt. Veterinary Officer

Dr. Rajva nuniar Kana
Gawvt Velannary Hospital
Unchagaon (Shami)

T
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MEEM AGRO FOODS PVT. LTD.

RANA, SHAMLI (U.P.
KAI GLED Datein 29, J11J223

Daily Summary of Postmortem Examination of Animals (Buffalo)

I. Total No. of Carcasses Examined....... 296 . ...

2. Total No. of Carcasses Passed..... i i | e—

3. Total No. of Carcasses Rejected.........00

Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

Signature & Stamps
Of Veterinary Doctors

Pr., wﬂ.mﬂ Prakash ‘,

B.V.Sc. & AH.

"Ieterinary Doctor
Fep Ne, U.P.V.C. 5648

1 {\_—"

ol

Dr. Sunil Kumar Patel
BMSC&AH

Veterinary Dodclor
Reg. No. U.PV.C. ....z,wmmq

_WQ%
= .

Signature & Stamp __

Ommaﬁ. <nﬁnﬂ=pm«m.,umm nm_.“

Dr. Rajiva Kumar Rana |
' Gout. Veterinary Hospital |
. Unchagaon (Shamli) |

. N |
1.“-\?__:.. T..vﬁv\mﬂ
N ViemweNaihy Gupta
BV.SC. &A.H.
/=imrinary Docior
-0 Mo W.PVC 06718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
ﬁ u cu_n"-.nwm-..ﬁ_._twnm:-:

Daily Summary of Postmortem Examination of Animals (Buffalo)
1. Total No. of Carcasses Examined........2.38 . .

2. Total No. of Carcasses Passed.... 237,

3. Total No. of Carcasses Rejected..........Q|..

LR T

Note: - Rejeeted/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination 1s done in

licensed abattoir of Meem Agro Foods Pvt, Ltd. Kairana, Shamli
supervision of Govt. Veterinary officer.

under the

i\ 13 (e

Of Veterinary Doctors Of Govi. Veterinary Officer
_ Dr. Rajiva Kumar Rana
’ Govt. Veterinary Hospital
_T? ¢ Unchagaon (Shaml) A«K
Qt G Gupta mi | ~N
wigd v Y Dr. Sunil Kumar Pate
: .1 ry Doclor ..\ ! BVSC.AAH.
- No. U.PV.C. 5642 \,“ Ay 0= Veterinary Doctor
HHL o

Reg. No. U.PV.C. 06867
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P. P
ﬁ u :.E..Q.nl.\mun\.m..uw.

Daily Summary of Postmortem Examination of Animals (Buffalo)

I, Total No. of Carcasses Examined...... M.mﬂ..m_. ....... 2, Total No. of Carcasses Passed

uuuuuuuuuuuuuuuuuuuuuu

3. Total No. of Carcasses Rejected........0.

A s R R e

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abatto

ir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Govt, Veterinary officer.

huw 12 Conerpwn
Oy

Signature & Stamp
Of Govt. Veterinary Officer

Signature & Stamps
Of Veterinary Doctors

« Dyiell
oy

e :q!...1. -
=V TG | v lls
gt
23

: .uj__..”_....".Tnuu_"u._.
pr. Fﬂ:@ﬂ@ﬂﬁw 44 ww

Dr. Viskuwe Nath Gupta
B.V.Sc. &A.H, ) BVS.C. &AH. y= Subjcet Patel
Velerinary Doctor et Doctor B Sc. & AH.
Reg. No. U.P.V.C. 5648 Veterinary Doc Bt
™ M Dai1d Veterinary Doc
.. - . Reg. No. U.PV i

es. Mo, U.PV.C. 5610
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

3. Total No. of Carcasses Rejected......D9.........

Note: - Rejected/Condemned carcasses send to Rendering Plant or Em_.__nmu_ facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

877

i) 13Can o

Signature & Stamps wmmnmﬂﬁnﬁwkmwma.»w
Of Veterinary Doctors Of %.umw___mmmﬂwmwﬁwgnﬂ

Govt Veterinary Hospital
Unchagaon (Shamii)

rr. Re ash u &L.x..\lrﬂ

n.w=c GAH. Bl = . =5 Patal

Vererinary Doctor / RIS B . Dr. Sunil Kumar o
{2y No. U.P.V.C. 5648 annary kol m...c.mn,m?

== \-......1 . Eregod VP fhar 1 &ﬂ::ﬂ.qu&ﬂﬂ

Reg. No. UW.PV.C. 06667
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.=z No.U.PV.C. 5648

o )

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Postmortem Examination of Animals (Buffalo

1. Total No. of Carcasses mznumnnm..:.mu.mm ......

3. Total No. of Carcasses Rejected...... ovvueereennnnn.

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

o} | 1L oveeneh
o)

Signature & Stamps Signature & mﬁ\:ﬁ
Of Veterinary Doctors Of Govt. Veterinary Officer
Dr. Rajva Ruma Rana

Covt Veterinary Hospital
Unchagaen (Shamb)

St | (et fa
eanary Doctor \,_ v _m o
| g 5 Dr. mc_.m_;ﬂnmam_. Patel

BV.SC.&AH.

4 | ;
\rH Reg. No. U.PV.C. 06857
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) %\ (e 27
Dates= 5. b de i 20,

Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses mxmamnmm:::wvmﬁ.: 2. Total No. of Carcasses Passed.....: N m.“.l ..........
3. Total No. of Carcasses Wn.mnnﬁn:.::n.__:::

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt, Veterinary officer.

6] |3 ( peaet

Signature & Stamps Signature Hm%“::u
Of Veterinary Doctors 1
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ital
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BV.EE & Dr, Sufill Kum h .tmwﬁm% a.mﬂ 5 .
. _f.qﬁﬁﬂ._ i
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~ | S
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Eunn“-..n..._u_.ﬁ_wq o—

TR e A m e R mE e

3. Total No. of Carcasses Rejected....
Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

?\ﬂ _wgﬂ\_\%

. OW
Signature & Stamps Signature ﬁ\ﬂﬂv
Of Veterinary Doctors Om%ﬂﬁwfﬂﬂmamn@qmﬁnﬂ
ovt. Veterinary Hospital
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.) b il

~

Daily Summary of Postmortem Examination of Animals (Buffalo)
2. Total No. of Carcasses Passed........ yA .w..ﬂl .........

I. Total No. of Carcasses Examined........235.......

3. Total No. of Carcasses Rejected.....TTrmmeeeneeen.

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.
The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

¢ [, Canoutd

Signature &-Stamp

Signature & Stamps
Of Govt. Veterinary Officer

Of Veterinary Doctors
Dr. Rajiva Kumar Rana

Gowt, Velerinary Hospital
Unchagaon (Shamh)
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.) 7 \\ /13

of Postmortem Examination of Animals

2. Total No. of Carcasses Passed..... 295 ... ..

Daily Summa

1. Total No. of Carcasses Examined.......296".......

3. Total No. of Carcasses Rejected.......31...........

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

o BLamed

Signature &,Stamp
Omﬁmﬂ Veterinary Officer

ajiva Kumar Kans
Gavt Vetsrinary Hospital
Unchagaan (Shamii)

% \ Sim @
Dr. Sunil Kumar Patel @ﬁ% .

Signature & Stamps
Of Veterinary Doctors
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BVSCA&AH —_—

Veterinary Doclor { | £ _.9., »
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1. Total No. of Carcasses Examined.....

e

g

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) | lof,

Daily Summary of Postmortem Examination of Animals (Buffalo

mu.?..._..

3. Total No. of Carcasses Rejected...... 0.l ..

Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Govt. Veterinary officer.

Signature & Stamps
Of Veterinary Doctors

~-. Rag¥Prakash .
B. .mn. w},,:.. .

“Jererinary Doctor
e No. uU.P.V.C. 5648

Gtk
Dr. Vishiws'Nath Gupta

B.V.S.C. &AH.
Veierinary Doctor |
Reg. No. UPV.C.06718 |
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A

W12 Canpossd

O\
Signature hﬁm‘a—w

Of Govt, Veterinary Officer
Dr. Rajiva Kumnal Rana
Govt Vaterinary Hospital

Unchzgaon (Shamli)

Dr. mm.mm_w %ﬂﬁ Patel

BV.SC.2AH.
Veterinary Doctor
Reg. No. U.P.V.C. 08667
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P. :
a u EEE..::_._:_._M._.NW: ,

Daily Summary of Postmortem Examination of Animals Buffalo

1. Total No. of Carcasses Examined. ... ... 294—..... 2. Total No. of Carcasses Passed....... 294—-...

3. Total No. of Carcasses Rejected.......00...........

Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

Coneed
s

mmmnmn._wanm\g

@ﬂmquu Veteri pary Officer

Govt. Veterinary Hospital
Unchz3zon {Shamii)

Signature & Stamps
Of Veterinary Doctors
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reerinary DOCE _ irKumar Pa
e No. URPV.C 5648 Dr. Sunit. BV.SCAAH. )
Veterinary Doclor
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
a w bﬂﬁ-.h .m...:.«mn_.m- >

Daily Summary of Postmortem Examination of Animals
1. Total No. of Carcasses Examined...... M mm AP 2. Total No. of Carcasses wﬁmma.:«mr..,u.@. T
3. Total No. of Carcasses Rejected. ... v e reoenn

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

L 17 Cay coval
Signature M@Wﬁﬁ

Signature & Stamps
Veterinary Officer

Of Veterinary Doctors O_._.mm L veterinary O
Gowt Velerinary Hospital
Unchagaon (Shamli)
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI P
H_u_E-:“_.W:w. H.2<

Dailvy Summary of Postmortem Examination of Animals (Buffalo

1. Total No. of Carcasses mxmﬂmnnn—.:.....:_.I.m:::. 2. Total No. of Carcasses Passed.......... JYE.......

3. Total No. of Carcasses Rejeited. ...

LR

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed

abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Govt. Veterinary officer.

W

Signature & Stamps Signature .w.mﬂ\m_.:_u
Of Veterinary Doctors Ob:GajkaVeterinay, Officer

Govl. fﬁm:.ﬁ% Hospils|
Unchagaon (Shami)

A,ML of %\Q
| Kumar Patel vishwz/Nath Gupta
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2l Doctor veleiinary U
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e PV.C. 5648 .& Vieterinary Doctor
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_ | A | @

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
EEE-..?M?ML.MM.

Daily Summary of Postmortem Hﬁ_u..:.m.mﬂ:a: of Animals (Buffalo

I. Total No. of Carcasses Examined......299 2. Total No. of Carcasses Passed...... b . -, —
3. Total No. of Carcasses Rejected....... Aa........

Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed

abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Govt, Veterinary officer.

o 13 Corert?

_ e
Signature & Stamps Signature & StAmp

Of Veterinary Doctors Oof mwm. ,fm”m:. nary Officer
- Rajivae Kumar ana '
Govt Veterinary Hospital
Unchagacn (Shami

Dr. m%:._m_. Patel @: a
/ ' B.V.SC.BAH. o—
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Reg. No. UPV.C. 06867
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summa

of Postmortem Examination of Animals

1. Total No. of Carcasses Examined....... 29 . 2. Total No. of Carcasses Passed.... 2. 93

3. Total No. of Carcasses Rejected........ 0.

Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

&P oy
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Signature & Stamps Signature & Stamp
Of Veterinary Doctors OFf Govt. Veterinary Officer
Dr. Rajiva Kumar Rana
Govt. Veterinary Hospital
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) = .-3? y 2.2

Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses Examined...... .ﬁﬁm 2. Total No. of Carcasses Passed. .nw. Q W .............

3. Total No. of Carcasses Rejected........5omrmmn .o,

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

Signature & Stamps
Of Veterinary Doctors

b 13 Conss?
oy

Signature %av

Of Govt. Veterinary Officer

Dr. Rajiva Kumar Rana
Govt. Veterinary Hospital
Unchagacn (Shamli)
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
Date:- .__Q:...N.m.m..m-

LELE L T T e

of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses Examined...... 236 ..

3. Total No. of Carcasses Rejected.........,.00 ...

Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

6Y (1 cnews?

mm@umEﬂa%\mﬁﬁ

Signature & Stamps
Of Veterinary Doctors Of Govt. Veterinary Officer
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
uu___ﬁ.::ﬁ&.ﬁ._.ﬂu ;
Daily Summary of Postmortem Examination of Animals (Buffalo)
1. Total No. of Carcasses Examined.....23.8........... 2. Total No. of Carcasses wmmmmﬁ_:.:_wﬂm.m::.::..:.

3. Total No. of Carcasses Rejected......0%............

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

8 11 Cenncord
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Signature & Stamps Signa mﬁav
Of Veterinary Doctors %ﬁ%ﬂ,ﬂﬁxﬁﬂmﬁ#ﬂw_ Officer
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2 @
- MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Date:-. N&bm...\méw.: .
Daily Summary of Postmortem Examination of Animals
2. Total No. of Carcasses Passed.....233............

1. Total No. of Carcasses Examined......23.3.. ... .

3. Total No. of Carcasses Rejected..........0.0.........
Note: - Rejected/Condemned careasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer,

t) 13 G
oV
Signature & Stamp

Signature & Stamps
Of Veterinary Doctors et oo -
Dr. Rajiva humar Ralta
' Govt Veterinary Hospital
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MEEM AGRO FOODS PVT. LTD.
KATRANA, SHAMLI (U.P.)

: - . . A .,h_&br\.pw:

[

2 240
o

k. .._“..:.l._.:.__w....- e |
PRIy emned oy s nses sEd 1o Dierrelises . H A
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s T el Go eterinary officar, . . SR, ST AT
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CTGl s, KehiaingmaOfticer
Govt Veterinary Hospial
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MEEM AGRO FOODS PVT. LTD.
KATRANA, SHAMLI (U.P.
a u _.__u_nh-..m.umm.‘m.\.ﬁw-m:: i
Bail ey af Pretove wliagm Examir~* -+ af Animals (Buffala)

I. Total No. of Carcasses Examined......2a&.... ... 2. Total No. of Carcasses Passed. 29

L T

|f
W

Total No. of Careasses Rejected

........ Bamms s E e m

Nete: - Rejected/Condenmned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in | icensed abattoir

of Meem Agro Foods Pvt. Ltd. Kairana,
supervision of Govt, Veterinary officer,

Shamli under the

&aﬂ.w_“\?\cl-\rr.@

9.\
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Gouwt. Veterinary Officer
Dr. Rajiva Kumar Rana
Govt ﬁmﬁn:m% Hospils|
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,l.M‘U‘.rirf, 17—
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; Veterinary Doctor .. _

I.-H -. : | .1
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The Postmortem Examination is done in licensed abattoir of
supervision of Govt. Veterinary officer.,
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E @
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Uunﬁ....uw._u__.h._.u:\.uﬁw
Daily Summary of Postmortem Examination of Animals

1. Total No. of Carcasses Examined......238.. ........ 2. Total No. of Carcasses Passed.....297.............
3. Total No. of Carcasses Rejected......... q .h. VNS TRk

Note:

- Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

& )3 Cantodpd

] G\
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ete octors | ]
rinary Dm_ mmﬁhﬁ.ﬂ%ﬁ%ﬁ cer
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summa

of Postmortem Examination of Animals

1. Total No. of Carcasses Examined. R "

2. Total No. of Carcasses Passed......290,..

||||||||||

3. Total No. of Carcasses Rejected Bl s

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem

Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt, Veterinary officer.
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

UE.......N...@ R RS
laily Summa

of Postmortem Examination of Animals

1. Total No. of Carcasses Examined........2.21...... 2. Total No. of Carcasses Passed

3. Total No. of Carcasses Rejected..........—

FasEsansnaemne

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P,)

Daily Summa

of Postmortem Examination of Animals

1. Total No. of Carcasses Examined.........Z99.....

fdssmnnn

iiiiiiiiii

—
----- L T T TSR

3. Total No. of Carcasses Rejected

Note: - Rejeeted/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in __nnnmmﬁ_ abattoir of Meem Agro Foods Pyt. Ltd. Kairana, Shamlj

under the
supervision of Govt, Veterinary officer.
e0)
(@))
8 L
o 17 Qb%
Signature & Stamps - . . m_m_E"En ﬁ Stam g
or ﬂn_nzan Doctors "~ OFGown aﬁ A Officer
Gowl. _..___m_m::u i

Unchagaon _Hm.“._...._._..___“_

" Q.
. ﬂ@@iﬁ.ﬁ_ ¥4 Dr. Sunil iKKumar 1u__.m

|
A BV SCaAt

v Doclar

gnpary Doctor Velerinary

S5 VP V.C. 50AE Mo, U PV C. 06667
r Reg.

L il o P

309



899

e B i b bl S — e e LR

A @

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P))

Daily Summary of Postmortem Examin

Date:-.... 21 Wm NLHN.

ation of Animals (Buffala)

1. Total No. of Carcasses Examined. .. s i 2. Total No. of Carcasses Passed. ... A0,

3. Total No. of Carcasses Rejected _u,_. A—

uuuuuuuuuuu

nnnnnnnnnnn

Note: - Rei

Signature & Stamps Signature Mgrﬁaw
Of Veterinary Doctors OFf Gowt. Veteri ary Officer
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MEEM AGRO FO ODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
a V Un_n?...Mm\:_q.\m..\i.m.H
Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses Examined...... 2.97] 2. Total No. of Carcasses Passed.. S {7 1
3. Total No. of Carcasses Rejected. ...

Note: - Rej

ir of Meem Agro Foods Pyt Ltd. Kairana, Shamlj under the

o] 13 (ancpsse

. 97
mﬁamEHﬁ mEEE Signature & wﬁ%
Of Veterinary Doctors . ] i
o o Rap 0k eterinary Offcer
Govt. Vetarinary Hospital
Unchagaon (Shamii)

._ %...;ﬂ:r.__m_. Patel @3{“— -
_ Dr. Suni B.V.SC.&AH.

s} b Gupta

.L.

/ Dr. Vs
* V cm_mhﬂmm_‘ Wm.m%q

U.PV.L.
Reg. No-

Veiefnnary U?.._.._u..m
R=g NO u.PV.C. 08T
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NG BAH.

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.p,)

Daily Summa

1. Total No. of Carcasses Examined. ... . M%{

L T

3. Total No. of Carcasses Rejected........00

Note:;

- Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

seb
o] 1 - Co¢
Signature & Stamps i DHK
e Signature & Stamp
eterinary Doctors OF Govt. Veterinary Officer

Dr. Rajiva Kumar Rara
Govt. Veterinary Hospital
Unchagaon (Shami)

; ,H.J.:m_u.. Doctar T Dr. Sunil Kumar Patel
_ ilo. UP.V.C. 5648 | e & B.VSCE&AH,
v Gl Req Mo, U.PV.C CETIS Veterinary Doctor

Reg. No. U.PV.C. 08667

Date: % xﬁw. . =
of Postmortem Examination of Animals (Buffalo) _‘ o

2. Total No. of Carcasses Passed. . LY
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&

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) |
Date:-. 2. ‘_.\ Ll _Lu.._rm
Daily Summary of Postmortem Examination of Animals (Buffalo)
l. Tot=! No. of Carcasses mxm:_h.umm.::.:m_n@...u...n.:: 2. Total No. of Carcasses mﬁmma.:.::.Nl...U..M.u:.:.
3. Total No. of Carcasses Rejected.........0———.. ...
Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.
The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.
LD 13 0ol
Signature & Stamps Signature & p
Of Veterinary Doctors OLGoxvYeteninary O fficer

Gowt. Veterinary Hospits|
Unchagacn (Shami| )

L

_ Dr Vi=t:3 bk Suypia
A rloFFakash _u

Dr. Sunil Kumar Patel
BMSC&AH
Reg No.UPVC, 06713

Velerinary Doctor
Reg. No. U.PV.C. 08657

...| nd
R lr _.hn__ Cﬂu..__.ﬂn. m.m._&m

an_,E. _w.,.‘ Wt Slants
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Postmortem Examination of Animals (Buffalo)
1. Total No. of Carcasses Examined.......297.

bn-n"..._m_;\__..\m..m.‘...... .

2. Total No. of Carcasses Passed

3. Total No. of Carcasses Rejected........01

L 13 (an.casd
Signature & Stamps Signature ﬁ&
Of Veterinary Doctors OF Gowt, Veterinary Officer

Dr. Rajiva Kumar Rana
Gout. Veterinary Hospital
Unchagaon (Shamii)

nm.ri..\ ; th Sl

/ Dr. Sunil Kumar Patel " @ = FEanla

: B.V,SC&AH. i _
Veterinary Doctor

Reg. No. U.PV.C. 08657 i

SHaRATY, Y

fag o URVE, oeTla
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

.Uunn"-:mﬁﬁh.‘.n.um”.
Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses Examined........ M_..w..ﬁ - 2. Total No. of Carcasses Passed...... .Nm.u ............

Note: - Rejected/Condem ned carcasses send to Rendering Plant or disposal facility.

904

Signature & Stamps Signature & m.nWFBu\
Of Veterinary Doctors

Of Goyt, Veterinary Officer

a
Gowvt Vateninary Hospits)
Unchagaon {Shami)

i o @&

L Dr. Sunil Kumar Patel

I <tinta

..“ BVSC&AH. . WL 24
rinary Doctor . : Veterinary Doclor e T
e, LLPV.C. E(48 \a _ﬂmm No. U.PV.C. 08667 vEI8 ._:}...J- Lociof

Rag Me UP/C. 05718
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MEEM AGRO FOODS PVT. LTD.
J KAIRANA, SHAMLI (U.P.
a V bu_n"...:ﬂ.im_._.mm.ll
Daily Summa
L. Total No. of Carcasses Examined......., 233.... 2. Total No. of Carcasses Passed. ... .. 293 ———

3. Total No. of Carcasses Rejected..... R . . B

Note: - Rejected/Con demned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.

O
o
(@)
0 15Canpete
. . Ly
Signature & Stamps Signature nﬂmr mﬁﬁ
Of Veterinary Doctors

Of Gowt, Veterinary Officer
Or. Rajiva Kumar Rana
Govt Velerin ary Hospita|
Unchanaon (Shami)

| Sund (o
. - \ . Dr. Sunil Kumar Patel %
DV B & AH. ]

Mr Aa\al= alath Gunig

TS mq{'mn.m}u:‘ WY o ﬂ.“.
Yorerinary Dnn_u.._..m - Veterinary Doctor Un sanans Doclor

Y 0. UP.VIC. 564 7~ Reg. No. U.P.V.C. 06667 .

heg oo U RVEC 06718

!
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_ £ D
MEEM AGRO FOODS PV LTD:
KAIRANA, SHAMLI (U.P.)

ilv Summary of Postmortem Examin

1. Total No. of Carcasses Examined...... R S —

Date:-..0G) a1l 52—
Da

ation of Animals (Buffalo)

2. Total No. of Carcasses Passed..... 292

----------------

3. Total No. of Carcasses Rejected.........9Q)..........
Note: - Rejected/Con demned carcasses send to Rendering Plant or disposal facility,

The Postmortem Examination is done i

n licensed abattoir of Meem Agro Foods Pvt.

Ltd. Kairana, Shamlj under the
supervision of Govt, Veterinary officer,

Signature & Stamps

Signature .nunWK
Of Veterinary Doctors Of Govt. Veterinary Officer

Or. Rajiva Kumar Rans
Govt. Veterinary Hospita;

Unchazazq (Shamiy
Dr et Mot o

il Suntd

Dr. Sunil Kumar Pate|
0671 MSC.aAH.
R=g rio UPVC D&71a BV.sC.a

Veterinary Doclor
Reg. No. U.PV.C. 066567

B.V.5c. ?b.mmn_.
Yrierinary Doc
fep. Ho. U.P.V.C. 5648

_.."_.._n.__._w__..q -.J..
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

. Date:-.0%[91] 9.4,
Daily Summary of Postmortem Examination of Animals (Buffalo)

1. Total No. of Carcasses Examined.......298......... 2. Total No. of Carcasses Passed........ 298

3. Total No. of Carcasses Rejected v Py

e e L T TR

Nofe: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir

of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt, Veterinary officer.
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E_. ﬁ@ﬁlﬁbgﬂﬂb

Signature & Stamps Signature @&
Of Veterinary Doctors Of Govt. Veterinary Officer

Dr. Rajiva Kumar Rana
Gowt Veterinary Hospits|
Unchagaon (Shamli)

gl b
. \, Dr. Sunil Kumar Patel @m
.r. Ram —— L BMSC&AH.
BV .ScAnAH.

inary Doctor Veterinary Doctor 4
Ho.UPV.C.5648 - Reg. No. U.PV.C. 06667

vaienngry Jocior
Reg. Me U PV.C 05713

‘ ]
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1. Total No. of Carcasses Examined.......2. 9.5 .....

3. Total No. of Carcasses Rejected.... .,

Note:

Signature & Stamps
Of Veterinary Doctors
rr. Raipfrakash
n.vdse, &AH.

;. wrinary Daoctor
jt-+ ito. U.P.V.C. 5648

= @
MEEM AGRO FOODS PVT. LTD.
NA, SHAMLI (U.P.)
AR - Date-08n. .24
Daily Summary of Postmortemn Examination of Animals (Buffalo)
2. Total No. of Carcasses Passed. ... 28

@

——
L T ]

e
Dr. Sunil Kumar Patel

BV.SC.& AH.
Veterinary Doctor
Reg. No. U.PV.C, 06657

- Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination s done in licensed
Supervision of Govt. Veterinary officer.

R RN
s

Signature tamp

abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

Of Govt. Veterinary Officer

U Rajiva Kumar Rana
Gowt. Velerinary Hospitz)
Unchagaon (Shamlj)

&
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Da #..-:D.m.»\.@h\.ﬂu. y

Daily Summa

of Postmortem Examination of Animals

I. Total No. of Carcasses Examined.. ... . muﬂ o 2. Total No. of Carcasses Passed. . Mm.w.

3. Total No. of Carcasses Rejected........—....

Note; - Rejected/Condemned carcasses send fo Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed

abattoir of Meem Agro Foods Pvt. Ltd. Kairana,
supervision of Govt, Veterinary officer.

Shamli under the

J
| 3Loncuft
Signature & Stamps Signature & m(ﬂ p
Of Veterinary Doctors OFf Goyt, Veterinary Officer

Govt. Veterinary Inmu_ﬂ_
Unchagaon (Shamii)

Or. m_._amwrhamﬁ Patel

Yo
b
BVSCE&AH. J Core 13 -.H.—_—ﬂ_.ﬂpm..,.p Dr f@f.w?. . _...._“G._am.._ :
_. ; 2 U T R LT L
Veterinary Doclor / 1.VSc. &A. . >, .
Reg. No. U.PV.C. 0GEGT & " ,,:,.m“n ﬁmﬂﬂmmﬂim Veterinary Doslor
_f__nHl.q. ] " .

R2g Mo UPVC (5718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.) |
uﬁﬁ:;@;.ﬂ. | %L e

of Postmortem Examination of Animals (Buffalo

Daily Summa

1. Total No. of Carcasses Examined........2%....... 7 Total No. of Carcasses Passed..... =18 civenneane

3. Total No. of Carcasses W&mnﬁa.::::ﬁ.. :
Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postinortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

o2 11 () cw e

Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer
. B3 Kumar Ranz

Govl Veterinary Hosp.iz!

@;1‘ I <% Unchagacn (Shami) .
(g 4 t_?_nwt.—r -

Dr. SinilKumar Patel
BMSCEAH.

ot 0574 .
YPNC. T _
No . Vatarinary Doclor

E. e i Reg. No. U.P.V.C. 05657

321



l‘f_;:

911
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MEEM AGRO FOODS PVT. LTD.
KATRANA, SHAMLI (U.P.
a w _...:_ﬁ-..:.“.h_,_.w.l%.: :

Daily Summary of Pastmartem Examination of Animals (Buffalo)
2. Total No. of Carcasses ﬁnmmnn_::.:.w...m_:ﬂm:. ........

|. Tetal No. of Carcasses Examined......226..

R T P B P anpaenas T Tantad A e————
cviel = Rejecta i Zondemined «..casses send to cendering Uil or disposal facility.
? sbozairol Mesia Agro Food: Pvi. Lid. Kairana, Shamli under the

The Pacrrs 2 ooy Coamination = 2o=a i liceroad -
=t i Al e THRSEO I8 San I IICCREL oD Bani

supervision of Govt. Veterinary officer.

yed
W13 nz%k

Signature & Stamps Signature & m&%ﬁ
Of Veterinary Doctors Of GaviRYjeterinasy Efficer
Gowvt Veterinary Hospital -
Unchagaon (Shamii)

(o 5&@ . .MZL

-~ Jdm
._ Dr. Sunil Kumar Patel

g s BMVSC.&AH.
4 L Reg tio URV.C. 08718 e
Reg. No. UPV.C. 06687
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
it Date:-..[ 30l | 24—

Daily Summary of Postmortem Examination of Animals (Buffalo)
I. Total No. of Carcasses Examined..... | <5,

2. Total No. of Carcasses Passed.. ... \ +m.

--------------

3. Total No. of Carcasses Rejected,......J0.

Note: - Rejected/Condemned ea reasses send to Rendering Plant or disposal facility.,

The Postmortem Examination is done in license

d abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli
the supervision of Govt. Veterinary officer.

under

& 13 Cancalses
Signature & Stamps : Signature %wmxﬁat wy
Of Veterinary Doctors Of gyt Vetsrinasy Qfficer
- m?ﬁ{m_m:nmé Hospital ~
::nzmmmﬂslmmsmw.@w,

% L E ] ..m n%_....._ g..\_ Patel

nil Kumar
Dr. Su SUSCRAM.

; \feterinary Doclor
¥ ,._ . G PG 0BT mmm.zu._._.mqh.nmmmﬂ
% . :bw,_n_:..:..r
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
a u bn_ﬁ-:&..mﬂn.\:\.k.N ﬁ

Daily Summary of Postmortem Examination of Animals (Buffalo)

l. Total No. of Carcasses Examined........ M&& - 2. Total No. of Carcasses Passed.,... WI&MW ey

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility,

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

\%Nv : Qﬂﬁvg@\ag@

| O
Signature & Stamps Signature & S p
Of Veterinary Doctors Of Govt. Veterinary Officer

Dr. Rajiva Kumar Rana
Govt. Veterinary Hospital

. 1%um Prakash
. V.Sc. &AH. @ﬁmﬂ Unchagaon (Shamili)
=~y h

‘werinary Doctor

lieg No. U.P.V.C. 5648 _ e - |
. . g V5.0 & AH. ) %i
J

i Viawnnary Doglor | 1
.\@. fing. Mu. U.PV.C, 06710 Br. Sunil Kumar Patel
‘I . , BV.SC&AH.

Veterinary Doctor

Reg. No, U.P.V.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Date:-...[ SB[ 2y
Dail

Summary of Postmortem Examination of Animals (Buffalo)
1. Total No. of Carcasses Examined..§, 977

3. Total No. of Carcasses Rejected.....,mmm—

LR R

Note: - Rejected/Condem ned earcasses send to Rendering Plant or disposal facility,

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the
supervision of Govt, Veterinary officer.

e 13 Cenenesf

Signature & Stamps mﬁgg;
Of Veterinary Doctors

"= Pam Prakash Of Govt. Veterinary Officer
n.V.Sc, & AH.

Dr. Rajiva Kumar Rana
BURVE 5 Govt. Veterinary Hospital
Iz, Vo, ULE.V.C. 5648

Unchagaon (Shamli)
| @ gtgx
Dr. Visssee/Jaib Gupla

. .\_E._ .”"%.J..h..wu..ﬁ. W_" .t.uﬂ.._._
O T (A Sor ._:..m

- \ i Cac_w_m Dr. Sunil Kumar Patel
Reg Mo. U.PV.C, 06 BV.SC.&AH.

Veterinary Doctor
Dan Mna |1 PV C 03667

2. Total No. of Carcasses Hummmnn_a‘wm\ﬁw.
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A e
MEEM AGRO FOODS ) Sl 50 5 0
KAIRANA, SHAMLI P,
£ ot/ 01 24
Daily Summary of Postmortem Examination of Animals (Buffalo)
1. Total No. of Carcasses mmean.:.:N@m ......... 2. Total No. of Carcasses Passed. ... ‘Nﬁwmw

3. Total No. of Carcasses Rejected....... JO. ..
Note: - Rejected/Condemn ed carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer,

\@\\ SHLIBYIS

Signature & Stamp

Signature & Stamps
Of Veterinary Doctors Of Govt. Veterinary Officer
1. Pam Prakasa Dr. Rajiva Kumar Rana
50 8e AL Covt. Veterinary Hospital

. erinary Doctlor
% Fﬂah. 5618

@fmﬂ Unchagaon (Shamii)
I _..\ Iath Gupla

Vienannay Docior

Sumil

nil Kumar Patel

P Dr. Su BV.SCEAH

| _ Daocter

.. Veterinary UGt
Req. No. U.PV.C. 06667
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@

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.p.)

3. Total No. of Carcasses Rejected..........0]

Note:

The Postmortem Examination is done j

- Reject
Jected/Condemned careasses send to Rendering Plant or disposal facility

e n licensed i
N p— Vitisdiary cfficer. abattoir of Meem Agro Foods Pvt. Ltd, Kairana, Shamli under the

A

Signature & Stamps
Of Veterinary Doctors
r. Ram Prakash
".V.Sc. & AH.

“Yewerinary Doctor
[tep No. U.PV.C. 5648

5 _"...._..n-T ﬁJCﬁ._.m

] .f.d

NP . 3R

o ...| =18 U.ﬂ-ﬁ.ﬂ-ﬂ.ul
Vetennary
0a718
A\\Q R=g Mo. C.—.....{.ﬂ. B

b 12 Coneapersd

Signature & S
Of Govt. Vet nnary Officer

Dr. Rajiva Kumar Rana
Govl. Veterinary Hospital
Unchagaon (Shamli)

Dr. Sunil Kumar Patel
BVSC&AH.
Veterinary Doctor

Reg. No. U.P\V.C. 06567
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MEEM AGRO FOODS PVT. LTD.
KATRANA, SHAMII (UP)

Eq@gagﬂﬁggﬂ
I To=INo of Cocosses Bvemined 970 2. Tow=i No. of Cercesses Possad,
, . 2. Toti No. a
3 Hoﬂﬁp%.nﬁﬂﬁW%_me@ ........ S

Note: - Rejected/Condemned Gre=sses seud to Rendering Plant or dispesal f2oil
The Possmorem ExerineSon is dope 3 i )
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Postm rtem Iixamination of Animals (Buffalo

1. Total No. of Carcasses Examined....... 292, 2. Total No. of Carcasses Passed. ..... ‘Nnﬁ.w

3. Total No. of Carcasses Rejected....... 00

Eﬁ-.;m.ﬁn.__,\:m.»ﬂ

B s s

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abatto
supervision of Govt, Veterinary officer.

9 ] Bt
. ONs

Signature & Stamps mmgmﬂﬁnﬁ mﬁ.ﬂﬁ\
Oménﬁl:mQUoﬂcﬂ

Of Govt. Veterinary Officer
r.r. Pam Prakash -
2.V.Sc, &AH. Dr. Rajiva Kumar Ran

: Hospital
JLiarin Doctor Govt. Velerinary :
[teg. No. _...m.._w..._.___.n,. S648 \ A qmwn_wymﬁ . Unchagaon (Shamli)

ir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

Br Wi s Snta /
I ..q“mmmq._,_.i_w Dogiur Su -
Yy Reg. No. URV.C 08718 R
! BVSCE&AH,

Veterinary Doclor
Reg. No. U.PV.C. 257
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) Eﬁ.:ﬁ.?.&..wﬁ.

Daily Summary of Postmortem Examination of Animals uffalo
2. Total No. of Carcasses Passed. ... 296

1. Total No. of Carcasses Examined....... 29¢.........

3. Total No. of Carcasses Rejected........ 0o......

Note; - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt, Veterinary officer.

2 G
\@\} 3 ﬁﬂﬂ&

Signature & Stamps Signature & S
Of Veterinary Doctors Of Govt. Veterinary Officer
- Dr. Rajiva Kumar Rana
nIﬂ Govt Vetzrinary Hospital
Dr. Ram Prakash . Unchagaon (Shamli)
. ..J.MtMﬂ- ﬁ b.:. - _yu..-..__... ..m " | fi “lu_.n._ﬂ._m.
e H Doctor F. s 5 A 1..
o UBV.C. 5648 . _ e hsiiar .Zux
| x_ versiog Dagr. st
/ No. U.PV.C. 0671 r. Sunil Kumar Pat
D . D BMSC&AH.

b |
F.N \elerinary Doctor
Reg. No. U.PV.C, 06667
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MEEM AGRO FOODS PVT, LTD.
e i Dot 2221123

Daily Summary of Postmortem Examination of Animals

1. Total No. of Carcasses Examined,........ ml@ ﬂ .....

3. Total No. of Carcasses Rejected.....0!.............

Note: - Rejected/Condemned ca rcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under the

supervision of Govt. Veterinary officer.

s i3t

Signature & Stamps Signature &, p
Of Veterinary Doctors Of Gowt. Veterinary Officer
I,c. am Prakash Dr. Rajiva Kumar Rana
 MvSe &AH. ﬁ}_m Govt. Velerinary Hospital
Ve ,.:_._Eu_1 Dactor E_A Unchagaon (Shamli)
Rea, No, U.PV.C, 5648 P, 7 | Rt “tunia
(W
\ | ik N i
. \, \@wennary Dostor . _m_‘n!& o
/ Reag. No, U.RV.C. 06718 Dr. Sunil Kumar Pa
e ad BV.SC&AH.

¥,
. Veterinary Doctor
mmm_zpcﬁmgnbmmmq

2. Total No. nwOmSmmmnmwmm.wnm:::N.m.ﬁ::...::
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Dates-.. 29/ 0124
Dai

ly Summary of Postmortem Examination of Animals (Buffalo)
1. Total No. of Carcasses Examined....... mm....lf 2. Total No. of Carcasses Passed. .. NQ.N. =

3. Total No. of Carcasses Rejected =

-----------------------

Note: - Rejected/Condemned carcasses send to Rendering Plant or disposal facility.

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods Pvt, Ltd. Kairana, Shamli under the
supervision of Govt. Veterinary officer.
B2
i.r. Ram Prakash
3.V.Se. ;
Ko Ma, ature & Stamps Signature & Stamp
iey. No, U.P. S Yeterinary Doctors

Of Govt. Veterinary Officer
Dr. Rzjiva lumar Rana

't Veterinary Hospital
%\m o Unchagaon (Shamli)
o

| | H
G—.. m_,..._n__ —.ﬂm.ﬂ.mn.w}.I. WP uﬁuﬂﬂ.ﬂ“l
: r O b
Veterinaty O | Kem. No.U.PV.C. 06718
Reg. No. U.PV.C. 08 _ .

A
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
ﬁ u Un_ﬂ-:mml N\.__.\...M.JH ;
Daily Summary of Postmortem Examination of Animals (Buffalo
1. Total No. of Carcasses Examined......, o £ . 2. Total No. of Carcasses Passed.... . 29F. .. e
3. Total No. of Carcasses Rejected........ Jd..

- Rejected/Condemned carcasses send fo Rendering Plant or disposal facility.
Pvt. Ltd. Kairana, Shamli under the

Note:

The Postmortem Examination is done in licensed abattoir of Meem Agro Foods
supervision of Govt. Veterinary officer.

922

012 Conepdied

Signature @Qmﬁﬁ

Signature & Stamps
Of Veterinary Doctors Sguura Sy
Dr. Rajiva Kumarrana
Govt. Veterinary Hospital
Unchagaon (Shamli)

Q . | m%é.\ %\m
R Er Takam | \ Dr. Sunil Kumar Patel o @ fupta

12.V.8c. & AH. - 3i 3
Vv erinary Doctor B.V.SC.&AH. A H.
> i Velerinary Doctor \eininary Dotlor

Hep No, UP.V.C. 5648
Reg. No. U.PV.C, 06667 it Ko 2
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L™

Daily Summa

b4

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

of Antemortem Examination of Animals

1. Total No. of Animals Examined...... 320.........

3. Total No. of Male Animals. ..

5. Total No. of Animals Rejected........0.2%.....

Note: - Rejected animals send back to suppliers.

S 5. L

cﬁn".:nm\..h\\:.NnN

2. Total No. of Female Animals.......... Cc ..........

4, Total No. of Animals wmmmnn:...::...N.w.m::-:.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers.

Officer.

Signature & Stamps
Of Veterinary Doctors

B.V.ac-
viererinary Doctor
Rege. No. U-

S

pr. Sunil Kumar Patel

Veterinary Doctor

I_mm. Z._.__. C

BMVSC.&AH.

P.\V.C. 08667

Antemortem Examination is randomly done by Govt. Veterinary

(A
413w

Signature & Stamp
Of Gigytideterina R Offi o6

Govt. Veterinary Hospila

: Shamli)
Cﬂﬂ.ﬂ.—mmmﬂﬂﬁ Dr. Vishyies = mﬁﬂﬁm

Veterinary Docior
Reg Me. UPVC 06718

334
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1. Total No. of Animals Examined

e &

Daily Summary of Antemortem Examination of Animals (Buffala)

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

uu_ﬁ...uu.x..u.h\:m.\w

........ 5 - 2. Total No. of Female Animals.. i

3. Total No. of Male bzmam_m:.::ul 3

5. Total No. of Animals Rejected....... 0. 2.

4. Total No. of Animals Passed.. 297

-------- BRSO RS e e R

LR

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed a
the supervision of Registered Veterinary Officers.

Officer.

Signature & Stamps
Of Veterinary Doctors

_.“_.. ~am Pra kash

n.v.Sc &AH.
©eri Doctar

[ | . -I.—bﬁ

H Ho. c,_w”ﬂ.n. 5648

K=

battoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
Antemortem Examination is randomly done by Govt. Veterinary

BN MLy

Signature & Stamp
Of Govt. Veterinary Officer

r. Rajiva Kumar rRana
QK _”_Wo..,r .__.__,m terinary Hospital

sunil Kumar Patel ' Unchagaon (Shamt) f ZW_.SMNM
Dr. Sunil, e
BV.SC.AAH. Dr. Vi o 7

vk L Veterinary Doctor

. mmm.-« m .<-U4..rt. ¥
Reg. No. U.RV.C. D .. iefinary Doctor
feen .o U PVC. 08718

335
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e

e

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

Dailvy Summa

1. Total No. of Animals Examined........329....

3. Total No. of Male Animals.........2869...........

5. Total No. of Animals Rejected..........2L....

Note: - Rejected animals send back to suppliers.

of Antemortem Examination of Animals

UEE..:.._._.__..._ —.N..-.u"u. "
2. Total No. of Female Animals...... m.;_ ...............
4. Total No. of Animals Passed....... 25 o S

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt, Ltd, Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

Signature & Stamps
Of Veterinary Doctors

Q9

™r. Ram Prakash
V.Sc. GAH.
_tinery Doctor

- Ho. U.P.V.C. 5648

(g

[
g

==naey Lgsicl]

Oa718

S
o\ v

Signature & Stamp

OfiqudjiMetennaRaWificer
Govt. Veterinary Hospital

Unchagacn (Shamii) aﬁ\(ﬁ

T Kumar Patel
Dr. SUNILE vsc.a At
\Jeterinary Doctor
Reg. Nu. UPV.C. 066867
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5

e | @

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
A e m u EEE.:L__.W.\::.\..MNW

Daily Summary of Antemortem Examination of Animals (Buffalo

1. Total No. of Animals Examined...... SoD, 2. Total No. of Female Animals....~. S Z..........
3. Total No. of Male Animals...... =25 €7......... 4. Total No. of Animals Passed.......... 22 7.......

5. Total No. of Animals Rejected........0.3. ...

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

=

Signature & Stamps Signature & Stamp
Of Veteri t i
eterinary Doctors i Of mm‘mw_.w\mn .. Tinary mwmmnm_. \
\k npa Govt Veterinary Hospital .
V Unchagaon (Shamii) Satel
ph .a\_ﬂmammﬂl. Sl Gupi - Sunil Kumar Pate
: ..H,.mn. & AH. , = B.V.SC.&AH.

erinary Doctor

. .. No. U.P.V.C. 5648 i Az Tolas Bt
A\rﬂ

=i} i 1.0

v+ sarinary Doctor
Reg. N. -.P.V.C. 08867

337
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& _ =

MEEM AGRO FOODS PVT. LTD,.
KAIRANA, SHAMLI (U.P.)

cnﬂnnu.._wm.\h\m\m.:: "
Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined..., 2 . & A

2. Total No. of Female Animals........32-

LA N T

3. Total No. of Male Animals......... 26 7. 4. Total No. of Animals Passed. ... 2 13

LR AR T N R ] LT

5. Total No. of Animals Rejected...... 0% ..,

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughterin

g in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterina

ry Officers. Antemortem Examination is randomly done by Govt

. Veterinary
Officer.
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. ﬂﬂm:.umm. Officer
Dr. Rajiva Kumar Rana | -
% a Govt Veterinary Mﬂun_ﬂ
- aimii
...__\2_ | Unchagaon ( = m::“___. mar ﬂwﬂrﬂ
[r. am Prakash TN E ; m.ﬂ,mn%oﬂn.q
8.V.Sc. &AH. | SiViSi, - v+ sgrinary 06067
YL n.-l.mu-_ﬂ.q Uoﬂ.ﬂﬂ-ﬂ. .‘_.. v | .___.__.__u...i..._-.._.:._r-.. .._.__ LIoCiCi l...ﬂ....-‘-_._n.u
Reg. No. U.P.V.C. 5648

i Reg No URYVE Gori1d ._Nmm_._rr
k

338
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~ 2

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.

ﬁ w Uuﬁn-\sm.\xk\.wl.w.

Daily Summary of Antemortem Examination of Animals (Buffaln)

1. Total No. of Animals mxn_innm:.::.mﬁum:: 2. Total No. of Female Animals. ..o Bl ainan

3. Total No. of Male Animals............. v A . 4. Total No. of Animals m.mmmmn:::.:..m...um

SEEmEE .

5. Total No. of Animals Rejected. .......0 2
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer,
64 1 e
Signature & Stamps Em:ﬂ:ﬁ&%«mﬂaﬁ
Of Veterinary Doctors Of Govt. Veterinary Offic e%u‘Tu»
r Patel Dr. Rajiva Kumar Rana
am Prakash Dr. Sunil —D.m_:.__.__._mnm_ AH. mn_..”_.”...m an, .__”,_.am_u;_m___ L ek
W.Se &AH. | \eterinary Doclor L Y'{ _:._.“.“4_ ._. : < SEFT
& ....... D.Qﬂ___...ﬂ. C ! - ‘.r_”..._. 5 Ca I LI
Jccty, No, U.P.V.C. 5648 seseni e Rep. Nu. UPV.C. 08667 i :

/3L &R
Vaiarinaty LOCI
Jel ;
. ¥ L1 1 i

339
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e

iy

MEEM AGRO FOODS PVT. LTD.

mﬁ.\#m?z}q SlANLT HCTV UEE-..&.\.___R? ..... :
Daily Summary of Antemortem Examination of Animals (Buffalo
1. Total No. of Animals Examined......260........ . 2. Total No. of Female Animals......27.. .
3. ._..uﬁ_zn_.amzam}:m_aam..:.:...N..H..w:.:.::: 4. Total No. aw}nmam_mwnmmna:::xw”wq::::::...
5. Total No. of Animals Rejected... O/,

Note: - Rejected animals send back fo suppliers,

The animals are approved for slaughtering in licensed

abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Ant

emortem Examination is randomly done by Govt. Veterinary

Officer.

th #S%,VL
Signature & Stamps Signature & Stamp
Of Veterinary Doctors

u_ Of Govt. Veterinary Officer \ |
1) e Dr. Rajiva Kunar Rand
<1 Goul. Velerinary Hospital m‘r
iy Unchagaon {Shamil, Sunil Kumar Patel
- dm Prakash L 3L dnH . B.VSC.&AH.
V. 5c. ?_}.__.._q - = ar Yy ._....w..:..m.n. et _.__nn_.E._ﬂ_.w— mﬂﬁnﬂ_.
-rinary Doctor . T . b Bt ; mmm.?rt._u.{.n.n.mmmu
h_:.a.c,_u..__._‘.ﬁ‘mmam _ Cm __... _..
__\.

340
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e

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals mnn_amsmm......w.!.\mm..mw...::
3. Total No. of Male bumua_m::.:::\mmmﬁi

5. Total No. of Animals Rejected

Amaam i AR

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.

Signature & Stamps
Of Veterinary Doctors

.r. Tam Prakash

MAV.Sc. &AH.
<erinary Doctor

s No. U.PV.C. 5648

A

Signature & Stamp

Of Gyt Veterinary Qfficer
@rtﬁ maﬁ_“.. ﬁmn.ﬂé Mﬂm?ﬂ r\(.&
agaon aimit M

BVS ( Dr. Sunil Kumar Patel
o _ BVSC.&AH.
S i M i ** *arinary Doclor
s _ Reg. N. .P.V.C. 06667

..... . 4. Total No. of Animals Passed.......—X L Z.......

=
i

_U_E.m“-:.:\.m\\%\.__.\.mm/w

2. Total No. of Female Animals.. 53,7 ...0uuen...
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(i

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

cu_n"-::_..@ T:..hu i
Daily Summary of Antemortem Examination of Animals

L. Total No. of Animals Examined.... Z9¢

3. Total No. nmﬂm_m.}nwﬁqu:..:...N.m:..m._::::

5. Total No. of Animals Rejected....... 03,

L S LER LT

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughterin

the supervision of Registered Veterina

g in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
Officer.

ry Officers. Antemortem Examination is randomly done by Govt. Veterinary

6 1 LSt
Signature & Stamps

mﬁsﬁmmﬁ\maw
eterinary Doctors g_\ a Oﬁmﬁﬁwﬁmﬁm@%nﬂ
; t Unchagaon (Shamli) _1\_.33\..(&
Dr. Ram w_,nﬂmmu Dt Vi i Glipte - " am
LWl sl Byvs ._,.... s T - u
 BVSL8AN, - VS Dr
Reg. No. U.P.V.C. 5648 i .

Kumar Patel
8 - P " BVSCA&AH
47 sierinary U e +* *arinary Doctor
.\J ot | Reg. N. «.PV.C. 05667

342
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#o

H-
v

Reg.

Daily Summary of Antemortem I

@

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P,
v 2e).1l).2.3

uh-u_ﬂulc.- ttttt

xamination of Animals (Buffalo)

I. Total No. of Animals _wxm_._._:._nm:.::.w....wm.::.

3. Total No. of Male Animals............2 4 ...

3. Total No. of Animals Rejected..........0. 2.

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed
the supervision of Registered Veterinary Officers. Ant

Officer.

Signature & Stamps
Of Veterinary Doctors

- TFum Prakash

V.Sc. &AH.
erinary Doctor

No. U.P.V.C. 5648

N

g

Velennary Dozior

At i

2. Total No. of Female Animals..........

4. Total No. of Animals Passed......... 2. 76........

abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
emortem Examination is randomly done by Govt. Veterinary

[ @\sd._s.h
oo gt

Signature & Stamp
Of Govt. Veterinary Officer i
Umﬁ. mmﬁ,m Kumar Rana _%\e
ovt Velerinary Haspital ar Patel
Unchagaon (Shamli) Dr. Su .ﬁ—mﬂmn.m AH.
: N r.ﬂ_\—.m._-_.ﬂ.q Dﬂnﬂﬂﬂ
.PV.C. 06667

Reg. -

343



933

. &=
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Dates-. 2/ lf23.....
Daily Summary of Antemortem Examination of Animals (Buffalo)

L. Total No. of Animals Examined....Ja..........._. 2. Total No. of Female Animals

3. Total No. of Male Animals.,........ 2 S R 4. Total No. of Animals Passed. . .. Nww

5. Total No. of Animals Rejected...... 0.3.

LR

Note: - Rejected animals send back to suppliers.

Signature & Stamps

Signature & Stamp
Of Veterinary Doctors o \Vu_m Of Govt. Veterinary Officer
) Dr. Rajiva Kumar Rana ; =
Dr I ih Gupta Gowt. Veterinary Hospital
D am rakash ﬁv BMSC, &AH. Unchagaon (Shamli) Dr. SunirKumar Patel
m.ﬂum.m.mnmrmmn_. o robbs P! Vaieritary Dagior ~ BuUSC&AH.
,_._EE,._" %ﬂdn.mﬁ.ﬂm . o 2o Mo W RNVE 06718 ' *erinary Doctor
Reg. No. U.P.V. \_WH .

Reg. N. ~.PV.C. 06667

344
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I. Total No. of Animals Examined. . ...

Note: - Rejected animals send back to suppliers.

The animals are approved for slaug
the supervision of Registered Veterina

Signature & Stamps
f Veterinary Doctors

Dr. am Prakash

.

v.Sc. & AH.

vewerinary Doctor

Reg. N

0. U.P.V.C.5648

Daily Summary of Antemortem Ex

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

amination of Animals (Buffalo)

uu_ﬂ-.mﬁmL.h.r.\.%w

- -

<90

CR

etotie Yy

1) kA

; ?_ﬁ

Bl

. LRar i

2. Total No. of Female E.E&mnw%\

4. Total No. of Animals Passed. ... \an\,\lm_.

htering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
ry Officers. Antemortem Examination is randomly done by Govt, Veterinary

Signature & Stamp
Of Govt. Veterinary Officer

Dr. Rajiva Kumar Rana JZA(N
Gowt. Veterinary Hospital - hmﬂﬂ
Unchagaon __.m__._EHE_U_.. Sunfrk 'mar Patel

/SC.&AH.

" ‘erinary Doclor
Reg. h. -.P\V.C. 06687

345
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e 2
MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
( ) HEF.-:WM\.R\PH:.- -

Daily Summary of Antemortem Examination of Animals

I. Total No. of Animals Examined...... 7 W 2. Total No. uwm.man_mbnmn_m_m:...._..mm::-: 3
3. Total No. of Male Animals..........282.......... 4. Total No. of Animals Passed..... 298....

5. Total No. of Animals Rejected.....0%.... .
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

Y
) Yan!
“ 0"

Signature & Stamps Signature & Stamp
Of Veterinary Doctors : _LV\F OFf Govt. Veterinary Officer #(5»&
Dr. Rajiva Kuma ...Mu\ el
b i g : r mNNﬁ— " \] mu.m.
Dr. :pslwﬁ; b L Cont Veterinary Hospigs o ¥ S C s At
MV.Sc. &AM, e "hagaon (Shamy) D .nafy Uon..a%
- crinary Doctor lif s . % .Jﬂ._..,“___ n__.,.m_m_mm
e No. ULP.V.C. 5644 _..NJ . rea ™ BN
A_\.;.

346
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MEEM AGRO FOODS PYT, LTD,
KAIRANA, SHAMLI U.P.
o] Dates 261112 2

Daily Summary of Antemortem Fx

1. Total No. of Animals Examined 233

amination of Animals (Buffalo)

2. Total No. of Female bz_:_u_uﬁw
3. Total No. of Male s...nm_zam:.:.:.w.:.m..w:::.:.: 4. Total No. of Animals _unumnn_::.m..m.m“::::

R IT]

5. Total No. of Animals Rejected....® 2-

Note: - Rejected animals send back to supplicrs.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary

Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

O | Y Pprores
O~
Signature & Stamps Signature fgmﬁ
Of Veterinary Doclors

Of Govt. Veterinary Officer

Dr. Rajiva Kumar Rana
Govt. Veterinary Hospital — %
- #3& J Unchagaon (Shamli) y W Q% /
ﬁ Dr ﬁm_ Kumar Patel Dr \iodath Gupta .
i ) y - X
:..u._n_.“—.—ﬂ—.,_lu.- Eﬂﬁ_.n_ﬂ _ m.. mnﬂumanm._ﬂ“—“m “. B SCEEN | vl
Ne. U.P.V.C. 5648 .._\__. v qﬂ“ﬂhﬂmﬂmﬂ 06667 .(\m_ﬂm_.:.-m._.w. Doctor
. No. U.PV.C.
e Rep

Rag. MNo. UPV.C. 05718
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MEEM AGRO FOODS PVT. LTD.

IRANA, SHAMLI (U.P.
KAIRANA, SHAMLI (U.P.) pate- 2701 (22,

Daily Summary of Antemortem Examination of Animals (Buffalo)

l. Total No. of Animals Examined...... > m,m_ .......... 2. Total No. of Female Animals 5

-------------------------

3. Total No. of Male Animals... n..l q m ............... 4, Total No. of Animals mmmmnnm::m.\.m i

5. Total No. of Animals Rejected..... Ol

Ce L TR

Fwaw

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veteri nary

Officer.
| U
oNU
Signature & Stamps mﬁuﬁﬁ?@.\mﬂﬁ
Of Veterinary Doctors OF Ggvt Meterinary Officer
i ' Govt. Veterinary Hospilal
Y @ Unchagaon (Shamili) 74 shvwm&
S\
pr. Ra ?__..rm. Dr. Sunil Kumar Patel ' i Gupia
B.V. .%unﬁﬂ, . B.V.SC.&AH. BVSC. &4 Y
,..nﬂw._n—w pVv.C. 5648 Veterinary W%mn_ww_. S iy T
Reg. s st 0 e o ; =iiial y 2
& _..J mmm. z.n. ._r—...—U_..tﬁn _.“._._,..u., Mo UPR«C BT
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MEEM AGRO FOODS PVT. LTD.

RANA, SHAMLI (U.P.
KAI Z\Pq ﬁ v Date:-.. 25, .T.”_. .& .N..\.H a

Daily Summary of Antemortem Examination of Animals (Buffalo

I. Total No. of Animals Examined....... 298........ 2. Total No. of Female Animals........ 39

AEEe s

3. Total No. of Male Animals............0G00...... 4, Total No. of Animals Passed...... 29G..

5. Total No. of Animals Rejected........ -
Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
N“ﬂ { > s
Signature & Stamps Signature & ma\ w
Of Veterinary Doctors “Of Gout. Veterinary Officer;
' Dr. Rajiva KumarRana |
L . Govt. Velerinary Inm.u__w_ _
< el P e
: Dr. m_._J_ Kumar Patel = sl - - (e r_r
3.V.Sc. &AH. B.VSC.&AH. /,{
cwerinary Doctor | Veterinary Doctor Dr A, 2 Aath Gupta
-0 UV 918 o Reg. No. U.P.V.C. 06667 BV3C &AH
\:v Velennary Doclor

Reg No. UPVC 06718

349



939

@ =

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Date:-29).11]23...

Daily Summary of Antemortem Examination of Animals (Buffala)

I. Total No. of Animals Examined........ 309........ 2. Total No. of Female Animals.....S5,..... ..
3. Total No. of Male Animals........... 2Hs. 4. Total No. of Animals Passed...... 2.3 .
5. Total No. of Animals Rejected..........| OZ.......

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughterin

g in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary

Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
Ow
Signature & Stamps Signature & Stamp
Of Veterinary Doctors | Of Govt. Veterinary Officer
. _ Dr. Rajiva Kumar Rana
W Govt. Vetern :méﬁﬂﬂmﬂ_ﬂ
...HM ; Unchagaon {Shamli
Pr. R sh anil Kumar Patel .
B.ALEE-E A H. ﬁ : a0, St m.ﬁmn% M_“.ﬂ g
Veierinary Doctor \ \eterinary Do 7
Redr N i TN D a8
iy, Ne. U.P.V.C. 564 L Reg. No. U.PV.C. 06667 s
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MEEM AGRO F OODS PVT. LTD.
KAIRANA, SHAMLI (U.R.) Dats 2 1l
Daily Summary a?pﬂﬂ:uln:._ _“uun_iuﬂ_.a: of Animals (Buffalo)
1. Total No. of Animals Examined.... 23 2. Total No. of Female Animals...... S ... ..
3. Total No. of Male Animals......,.. 2 l L ) — 4. Total No. of Animals Passed. ... _ 21.4g...

Note: - Rejected animals send back to suppliers.

under the supervision of Registered Veterinary Officers, Antemortem Examination is randomly done by Govt,
Veterinary Officer.

&2\ v
Oh~

Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer

Br. Fam Pral-as’ Dr. Vistya Nath Gupta Dr. Surject Patel

e

B.VM.S.C. & AH. B.V.Sc. & AH.
_BV.Sc &, . s (BVse BAK,
/elerinary Doctor Veterinary Doctor b
mhln-__- _uw_vw._. zﬂn _-n_..ﬂ- ..M...nr

8 No. U.P.v.C. 564; Reg. No UPRV.C 05712

m
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& @

MEEM AGRO FOODS PNT LT,
KAIRANA, SHAMLI (U.P,)
Da

EEE-:M::.F.__NWW: .
Daily Summary of Antemortem Examination of Animals (Buffalo) _
1. Total No. of Animals Examined. ... . 248,

2. Total No. of Female Animals....... 2.7
3. Total No. of Male Animals

4. Total No. of Animals Passed....296.. .

3. Total No. of Animals Rejected....00............

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods
the supervision of Registered V

Pvt. Ltd. Kairana, Shamli under
eterinary Officers. Antemortern Examination
Officer.

is randomly done by Govt. Veterinary

. & | Amiarel

Signature & Stamps wmm:mﬂﬁgﬂ\ﬁ
Of Veterinary Doctors ¢f Of Govt. Veterinary Officer
m_“ﬁ Rajiva Kumar Rana m/
: Gupta =0vl. Velerinary Inmnmﬁ_ I
e w@ﬂﬂmwr obbeds Pt LED q_mm,,m.w ME.@ ,n,_wI_ Unchagaon (Shami, mm%#ﬂqﬂmq Hum._hm__
B.50. BA-Se L inary Doclof B S Al
anﬁ% u%ﬂdn._m..u 5648 | ﬂ dﬂﬂﬁ:mﬂmq G, 06718 Viteninary Rocios
Reg. Bo. L TR R e

Reg. No. U.PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Date:-.... m;\hu.& h.w a

Dailv Summaryv of Antemortem Examination of Animals

2. Total No. of Female Animals......8 ccvvevrenn...

1. Total No. of Animals Examined......,252......
3. Total No. of Male Animals.......... 266..........
5. Total No. of Animals Rejected...... 0 %.........

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Reg. No. U.P.V.C. 5648

Officer.
?% 1 LA el d
.Q/Mc\
Signature & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt Meterinary Officer
- Govt. Vetarinary Hospital \%
.ﬂl.u_nht%_.:mq Patel Unchagaon (Shamli)
, Dr. Suni, gVSC.AAHR Dr VistwiosAath Gupta
Dr. RPaipfrakash g e s aaa v
" pV.Sc.&AH. __ sttt \eterinary n_un__,w B.VSL
__r.___n_...q-.n..m_.._m..q Doctor S Reg. Mo. C.m-_._f-.ﬂ.__._. 0666 \elerinary D~
3 . Reg. Mo U.P

4. Total No. of Animals Passed...... Nm_m S
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
A u EH:F..:i\:H or iy 4

Daily Summary of Antemortem Examination of Animals (Buffalo)

L. Total No. of Animals Examined......... 2 9.7..... 2. Total No. of Female Animals..... 25 ...
L
3. Total No. ol Male }i.:nﬁ:.:::.::.u..._..M:“..::. 4. Total No. of Animals Passed..........22¢6 . ...

3. Toltal No. of Animals Rejected....ovvvii®@honniii,

Note: - Rejected animals send back to supplicrs.

The animals arc approved for slaughtering in licensed abattoir of Meem Agro Foods Pyvt. Ltd. Kairana, Shamli under
the supervision ol Registered Veterinavy Officers. Antemortem Examination is randomly done by Govt. Veterinary

Oflicer.

of 1L 3\:,__1(._._@.

Signature & Stamps Signature & %
or Veterinary Doclors \ O*.Unmﬂfm.;m_wm,mﬂwnqﬂun@annﬂ
Goal Velennary Haspital
- %r..a.ﬂ tel ..__.__”.,_,,,.P.E:Am_._pa_u.”_
Fr RN s \ Dr. Sunil Kumar Pa
T il j B.V.SC8AH.
dunry Doctor : yi Put. | Velerinary Doclor Or
PN Reg. No. U.P.V.C. 06687 BSC. & AN,

. \eierinary Docior
|\ R=g No. UPVC. 05718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.).

uuﬁ..:m\.ﬁxﬂw ;

Daily Summary of Antemortem Examination of Animals Buffalo

I. Total No. of Animals Examined......9.50.. 2. Total No. of Female Animals.......%l...........
3. Total No. of Male Animals....... > AL TR 4. Total No. of Animals Passed.......298&...........

5. Total No. of Animals Rejected........ B8 covasniss
Note: - Rejected animals send back to suppliers,

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

Emucvnﬁimmgnwmnﬁmﬁnﬁ_ﬂﬂm:._._mQOEnﬂm.bzﬁacznz,_ Examination is randomly done by Govt. Veterinary
Officer,

o [N

. E
Signature & Stamps Signature ﬁ\ﬁ:ﬁ

355

S Veterinagy Docors Qf Goyt..Veterinagy Officer
o .Ld Govt. Veterinary Hospital
akash e\ 7_. v Unchzgaon (Shamli) %AW\
Dr. R rakas. . _
B.V.Sc. &AM | Dy os=_Jall, Gupia sunil Kumar Patel
Vererinary Doctor 20 BVSC &AH Dr. SH B vsc.aAR.
Rep. No. UP.V.C. 5648 Veiennary Docior Veterinary Doctor

AT

_.M\... |3 ] LUV

Reg. No. UPV.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P,)

I. Total No. of Animals Examined....... mw aD ......... 2. Total No. of Female }um:ﬁ_m:::wnm..:
3. Total No. of Male m_.E.u.E_m..:NHU:.N.:.::....: 4. Total No. of Animals m_mmmmm:.::..m...,wm.:
3. Total No. of Animals Rejected.....2.2...........

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
mm_w ) 2 Amyiread
Signature & Stamps : Signatuf€ & Stamp
Of Veterinary Doctors Of Govt. Veterinary Officer
h ol 0 Rajva Kmar Fans :
3r. Ra _.mﬂwm, Veterinary Doctor " Unchagzon (Shamh) / \_ \Tm
o i m__.mr.un_pcn A ~f Req. No. U.PVC. 08667 ﬁ\.ﬁ_\ U,

et iC. 5648 migpere: = R _

Jeenpary 2ocior
Reg. Ho. U.PV.C. 06718

N TN
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
ﬁ v Date:- N\_\mlrl w

Daily Summary of Antemortem Examination of Animals (Buffalo)

| .H.oE No. of Animals Examined. .. Mm% ............ 2. Total No. of Female Animals.. . 22—

3. Total No. of Male E._EEEN.R. 4. Total No. of Animals Passed. .. Nmm:

3. Total No. of Animals Rejected...02.

vvvvvvvvvvv PR E R e s

Note: - Rejected animals send back to suppliers.

The animals are approved for slau

ghtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Vet

erinary Officers. Antemortem Examinatio

n is randomly done by Govt. Veterinary
Officer.
3\ 12 A el
Ol
Signature & Stamps Signature mEE.u
Of Veterinary Doctors mmwaﬁ dﬂn nnary Officer
iwﬁ __..mn.__.___ ._m__,r__.r:;.ué Hospital
A har Patel Unchagaon (Shamli)
or. m: BV.SC& Ji
/ terinary Doclor :
( Zn“..__m_._ PV.C. 06667 iﬁ..m::m.e Docior
= Reg- Reg. No. UPVC. 06718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

UEE-.:Q.‘._M.:_...NWH ;

Daily Summary of Antemortem Examination of Animals

1, Total No. of Animals Examined........2348....... 2. Total No. of Female }Eaummm.m
3. Total No. of Male hnmamﬂm:.:.:::.N..M.__::.:. 4. Total No. of Animals wmmmmn_..::..mnu:m.:::

3. Total No. of Animals Rejected .35

-----------

Note: - Rejected animals send back to supplicrs.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
04 1% A et
_ Sy
m_m:mE_.m & Stamps Signature & Stamp )
Of Veterinary Doctors Of Gowr, ﬁm._nlnﬂw @ﬁnﬂ,
. Dr. Rajiva Kumar ran
._.:._ Govt. Veterinary Hospital
Dr, SuntrKumar Patel Unchagaon (Shamli)
PR A Y] B v @ig
e erinary Doctor J Veterinary mn : -~
o To, U.P.V.C. 5648 _ J Reg. No. U.PV.C. 06667 — T ah Suptg
im E i e ..|_
N\ - | L]

‘EEnanary Doglor
fing. No. UPV.C. 05718

358



948

3& Unchagaon {Shamii)
_ asn WA
P .._w‘rw] __ _T.:.vr._",—q Dr. Suni Kumar _um_m_

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.) AT
Daily Summary of Antemortem m.“muz_m_._u:n: of Animals (Buffalo)

. Total No. of Animals Examined......304........ 2. Total No. of Female Animals........|%... ...

3. Total No. of Male Animals............ 284 .. 4. Total No. of Animals Passed.......2.99...

5. Total No. of Animals Rejected........Q).....

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli
under the supervision of Registered Veterinary Officers, Antemortem Examination is randomly done b

y Govt.
Veterinary Officer.
e ) ) P
Signature & Stamps Signature & mmmaﬁ
Of Veterinary Doctors

-Of Govt. Veterinary Officer
Dr. Rajiva Kumar xmqﬂ__.‘___..

Govt Veterin ary Hospital

i

BVSCE&AH ~unia
0. URV.C 5648 Veterinary Doctor . & H
Reg. No. U.PV.C. 06667 Ce@anary Jocior
|
f

. F=g Ko UPWVC 05718
o

-
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
e V uu_a“-..._.\.wg..ﬁﬂ\.b.udu

Cr T

Daily Summary of Antemortem Examination of Animals (Buffalo)
1. Total No. of Animals Examined...., .\ £1N —

2. Total No. of Female Animals A

rrrrrrrrrrrrrrrrrrrrrrrr -

3. Total No. of Male bEEuHm_Lwi 4. Total No. of Animals Passed....... .:Rm

EERAE A R L]

5. Total No. of Animals Rejected.........0.)

Thiaddssssmaanny

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of

Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterin

ary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
ﬁ | L Anracdl
: Ol
Signature & Stamps Signature’® Stamp
Of Veterinary Doctors

Of Govt. Veterinary Officer

Lr. Ry 7 Rana
/_,/.ﬂﬂ\ mo___,m__.__.‘_m.,...._. ary Hospital (7 a&w
nchags '
Dr. mcum_.w xmﬁmm _H.ﬂm_. gaon (Shami) iath Gupta

[l _.I._. ..l/.. ﬁy
Veterinary Doctor P ]
\ ;ﬂ Reg. No. U.P.V.C. 06667

,__....T_m____mE Doclor
Ren. No. UPV.C. 06718

-
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summa

1. Total No. of Animals Examined.....f3.00.........
3. Total No. of Male .},:_Em_deqy

5. Total No. of Animals Rejected......0 % ...........

Note: - Rejected animals send back to supplicrs.

The animals are approved for slau

the supervision of Registered Veterinary Officers.
Officer.

Signature & Stamps
Of Veterinary Doctors

of Antemortem Examination of Animals

ghtering in licensed abattoir of Meem A

e

L

SR BT W o Y | "_
vereanany Dosior
ftes rlo. U.PV.C. D618

Date:-. M)12.)23.

LR Y]

2. Total No. of Female Animals. ... 2

4. Total No. of Animals Passed 2L928..

rrrrrrrrrr

gro Foods Pvt. Ltd. Kairana, Shamlj under

Antemortem Examination is randomly done by Govt. Veterinary

4 12 Mporcdds

rly —
Signature & Stamp
Of Govt. Veterinary Officer
Dr. Rajiva Kumar Rana *
Covl. Velerinary Hospital \u
Unchagaon (Shamii 2
Chagaon {Shamii) )
Dr. Sunif Kumar Patel
BVESCA&AH.
Velerinary Doctlor
Reg. No. UPV.C. 08657
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

5. Total No. of Animals Rejected......... s S

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
Signature & Stamps
Of Veterinary Doctors %
~SWA Y
Dr. Sunil Kumar Patel
| BVMSCAAH
2 Velerinary Doctor
_ . Reg. Na. U PV.C. 08667
e i ..M\_v.#

Signature & Stamp

Of Govt. Veterinary Officer

Dr R,  Rana

Govt Vetaradny Haspital Ve
C..._...?l b 1”."|_ hid) - ﬂ..

gt

-..u
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals

1. Total No. of Animals Examined.....1.84........_ 2. Total No. of Female Animals....2. % ... .

3. Total No. of Male FEE&m.M..mm 4. Total No. of Animals Passed..... 298 . ............_

llllllllll EE R R RN RN Ty

5. Total No. of Animals Rejected..... 8.2
Note: - Rejected animals send back to su pplicrs.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
64 1 -An) mald
o
Signature & Stamps mmmﬁmﬂﬂm\m\. Stamp
Of Veterinary Doctors mu,\ﬁ  pr fOf Govt. Veterinary Officer : \
4! Gout. Veterinary Hospital % wyt)
) vl Sopta - Unchagaon (Shamili) : |
prakash Oy P Dr, Sunil Kumar _um_w
~r, Ram 1. S5 o BV.SC.AAH.
e N .m.n.FWw...__.E. . \ieieinary OG0! Veterinary Doctor
vererina e 5648 :
Reg. 1O

R AR = e Reg, Ho. UPV.C. 06718 Reg. No. U.PV.C. 0B&G7
M
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
et uuun“-h.m.@.wm.ﬁ.u.: :

Daily Summa

of Antemortem Examination of Animals

1. Total No. of Animals Examined.... 380....c.co0.. 2. Total No. of Female Animals.... J.=....
3. Total No. of Male Animals.............288........ 4. Total No. of Animals vmmmmn:::ﬁnwm .............

5, Total No. of Animals Rejected.........0.%..

-

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

Emw:ﬁmﬂs.mmu:nmwmmmmﬁﬂn_ﬂnﬁnmumqohmnma.bEmEannEmuEEmnuma:mm randomly done by Govt. Veterinary
Officer.

o.nw [ 2 o
Oy
Signature & Stamps Signature & Stamp
Of Veterinary Doctors i
2 : * o Reyeeimactetiay Officer |
t I Govt. Vaterinary Hospital il 1
ash Dr. Sunil _.n:_.ﬂmm_.huﬂmhﬂ Unchagaan {Shamii)
e 1% BV.ol v " o T
BV . & ALH. | .__._..Wﬂm_..mﬂﬁﬂw._ Doctar Eir o - ‘F,_.i“.m. ..,Ur—ﬂﬂ.m
Vererinary DOcLS Y U.P.V.C. 06687 SV.S.C.&AH.
e, No. U.P-V.C. 5648 Reg. No. L7 ccweinary Doclor
e

k=g tlo URVC. 057"
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
’ UEE..:_.M._.__M..M._.PM ;
Daily Summary of Antemortem Examination of Animals
1. Total No. of Animals Examined.... 23.F........... 2. Total No. of Female Animals....~3.0.........
3. Total No. of Male hBHEm_um”.r 4. Total No. of Animals wmmmm_n_.:.:mnm...u.....-:::.
5. Total No. of Animals Rejected.....9.3.....
Note: - Rejected animals send back to supplicrs.
The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
on_. | Lfofr ald
; Qv
mhmna:_.m & Stamps mm@mnuﬁﬁ\“ﬁgﬁ
Of Veterinary Doctors Of Govt. Veterinary Officer
- Dr. Rajiva Kumar Rana nm i«r\
e B fakash Uit Gupta Gowt. Vetarinary Hospital L
:.m “Sc. & m..mm - T T ! wiehiguan SHeny) Dr. Sunil Kumar Patel
Vererinary Doclo _ R ’ & AH.
. No. U.P.V.C. 5648 ; ‘sicrinary Doclor B.V.SC.
e w,.__w.ﬂ“_:m ﬂ;n. 06718 Veterinary Doctor
s G .. Reg. No. U.P.V.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals

1. Total No. of Animals Examined.... 29.&. .

3. Total No. of Male Animals.......... 24

5. Total No. of Animals Rejected...

3y TR E T

0.1

R e T T R R R R ]

Note: - Rejected animals send back to suppliers.

Date:-. .N.n: .qu._.m.uu. .

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

the supervision of Registered Veterinary Officers. Antemorters Examination is randoml

Officer.

Signature & Stamps
Of Veterinary Doctors

u:_uu_ﬂw

eanpeny new!
Reg. No. U.PMV.C. 06718

e

y done by Govt. Veterinary

Signature & Stamp
Of Govt. Veterin
Dr. xm..m__..wwm x:.w“mq .nmw_:wﬂw. Officee
Govt Veterinary Hospital
Unchagacn (Shamii) S “___ e
nil Kumar Fale
Lo BV.SC.EAH.
Veterinary Docter

Reg. No. U.PV.C. 08667
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MEEM AGRO FOODS PVT. LTD.

Dailv Summary of Antemortem Examination of Animals

1. Total No. of Animals Examined........ o 2. Total No. of Female Animals........ . om——

3. Total No. of Male Animals.............. 180......... 4. Total No. of Animals Passed....... 293..
5. Total No. of Animals Rejected......... [« 3 N

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
o v s
Signature & Stamps m_m:mﬂﬁnﬁmﬁ\mﬁmaﬁ
Of Veterinary Doctors TA ' pr. 1Qf Gevt. Veterinary Officer
ey~ Govt. Vetennary _.m__ﬂmu_r_m_w
: o iR Unchagaen (Shamii
o prakasd i G e aa qmﬁh
o o & A ' L . .....__....._,. .,._mn.m_,?
B.V.S¢: poctar | ] - or. ©. o Ounﬁa
Ve ._ﬂ..__.-h__-nw._n.wq mﬁuh_m . .1\_ 9] i W) = : ﬁﬂm_ dﬂ.ﬂﬂ_ﬂﬂ_ﬂn ﬂmmﬂ.ﬂ
Rew, RO .\\-(# Rag Mo. uprVvC. _.H., ‘ Zn_ ......f__
iR regd:
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.) ST
Dailv Summary of Antemortem Examination of Animals
1. Total No. of Animals Examined...... 392......... 2. Total No. of Female Animals........2.% ... ...
3. Total No. of Male Animals........... 2. L.2....... 4. Total No. of Animals Passed...........2.28.......

5. Total No. of Animals Rejected........2.2.........

Note: - Rejected animals send back to suppliers.,

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
o 13 po e
@ 9{..
mhm.zm:.:m & Stamps Signature mu\m\ﬂ.maﬁ
Of Veterinary Doctors D.._Om_mmﬁu%mﬁmmmq Officer
ﬁw i Govt. Veterinary Hosgital
v W i Unchagaon (Shamli) i \
. x ﬁ
s pam prakas | N | e Bath Gupta Wm“%_\
- m....__..mn.m.wm”.hwu_. _ e A Dr. Stnil Kumar _w.w__“ﬂ_
.,..___ufnnﬁ__q..".w.ﬂ.w__{,ﬁ. mﬁ..h._.m -.\_ _._..ﬂ_m_.._m__.{m_:_mﬁ{_. Danﬁﬂ___ BV.SC .
Raft ML T

. _E.
. _ E ﬁmﬁ:_.__ménmna
n\...‘.‘ ,_.r.r..:n_r-_..‘. ;.____.nw.nm_.____ mmm No. u.Pv.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summa

Date:-.. .whﬁm 12 \M...W

of Antemortem Examination of Animals

1. Total No. of Animals Examined....... 298........ 2. Total No. of Female Animals.......4.1"

T T T

3. Total No. of Male Animals 21

Baddianard Ensannn i naannnem

4. Total No. of Animals Passed.......2.97

EfEAsds R

5. Total No. of Animals Rejected..........5)

LA LR R ERNTY

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supcrvision of Registered Veterinary Officers.

Antemortem Examination is randomly done by Govt. Veterinary
OfTicer,

ﬁ | Lty medP

. s
Signature & Stamps mmmsuﬁzmuhu Stamp
Of Veterinary Doctors

QG Nsteringry Officer

1 Govl Vetennary Hospital .‘

- . Unchagaen {Shamli) : '

AN | i

.r-r.u. " w— ﬂ..._.ﬂ_.a -x/ N.q
I Dr. Sunil Kumar Pate = L
=l BV SC.E AL i '

k... Velerinary Doclor
Ho. U.PVC, LA \\ Reg. No. U.PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)
uﬂﬂ...hm.\u_..wh ALY

Daily Summary of Antemortem Examination of Animals

1. Total No. of Animals Examined.......299......... 2. Total No. of Female Animals........[..

-------------

3. Total No. of Male Animals............200......... 4. Total No. of Animals Passed........29<..........

5. Total No. of Animals Rejected.........S}...........

Note: - Rejected 2nimals send back to suppliers.

(@) The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
% the supervision of Registered Veterirary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
. . O\
Signature & Stamps Signature & Stamp
Of Veterinary Doctors : Of Govt. Veterinary Officer
: Dr. Rajiva Kumar Rana
Govl. Veterinary Hospital
) Unchagaon {Shamli) avA m
3 & FiLmnis —=
fakas: ) k __”_.._u Dr. Sunil Kumar Patel
NS Dactor Fosdfmtat Tk BV.SC&AH.
Vi €7 V.C. 5648 = % T A Ll Lo ol _. Veterinary Doctor
| BT Ho. u.F. . ﬂ\... ety Mo UPVEC e b mmﬂ. Mo. ._l_.mf....n. ﬂmmmq
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MEEM AGRO FOODS PVT. LTD.
IR O pate 2] 12253,
Daily Summary of Antemortem Examination of Animals
I. Total No. of Animals Examined...... R R 2. Total No. of Female Animals......./6 ..............
3. Total No. of Male Animals.......... 184........ 4. Total No. of Animals Passed... 29 Q..............
5. Total No. of Animals Rejected.....@2...........

Note: - Rejected animals send back to suppliers.

% The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
(@)) the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
o) | Mheadl
. O\
Signature & Stamps Signature P\mmﬁﬁ
Of Veterinary Doctors ; Of Govt. Veterinary Officer
.&N— . Dr. Rajiva Kumar Rana
NG &X = mcq"._.__ﬂ%:ﬁ_sma_ InmEE . -\
Lo ¥ Y STHiia fchagaon (Shamii) .HM.;&S
> [ 5 Dr. Sunil Kumar Patel
._r__n.._ Anary Un.u.nwn._mﬂ.am _f‘ veleqner s Tincinr im-m”m“”ﬂ%ﬂwuw
T, Ho.U.R.V.C.3 \ Feg o U.PVEC mm_:m Reg. No. U PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Date:-. :M.M...‘ .__.Lu.ﬁ.w

Daily Summa

of Antemortem Examination of Animals

L. Total No. of Animals Examined...... 299.........

2. Total No. of Female Animals......... 2.5

3. Total No. of Male Animals...........2-14........ 4. Total No. of Animals Passed.........2.97..

5. Total No. of Animals Rejected.........0.3......

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt, Ltd. Kairana, Shamli under
the supervision of Registered Vete

rinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
g’ o} [ o]
wu.mszﬁ & Stamps . __Signature, tamp—
Of Veterinary Doctors J.mr_ mﬂm.mﬁm Kﬂmﬂﬁw@ Officer
ﬁmc « Govt Veterinary Hospital H ,{% um_-h._ »
Or. Sunil Kumar Patel %  Unchagacn (Shamli) ) WaLE Tt~
=y .  BVSC.&AH. o - = L Sunng
'y Veterinary Doctor "4
Reg. No. U.PNV.C. 06667 . Leienpary Datlor
,\

Reg MNo.UPV.C, 08718

L T

aE mmE
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o~ &
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
a v Hn_n"-.Nﬁh,u.wH__.:Mﬂu..w.

3. Total No. of Male Animals...... 282 4. Total No. of Animals Passed.... 2.9 ..ooo o ...

5. Total No. of Animals Rejected......9..............

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
o4 1A M
. . O
Signature & Stamps Signature .m\m\EEﬁ
Of Veterinary Doctors Of Govt. Veterinary Officer
/ dwu_ﬂ R w Dr. Rajiva K::mar Rara _
:9@2\ e ; Govt. Vetarinary Hospitai - ] ﬁ_
3 A 7 _ Jriath Guota Unchzzaen (Shani) : WL
.—.Uh..l._.“.____.l A o IL__.-)M it : - ...-ﬁ"...u,, _”__Uﬁ.. mmﬂ/._‘”_. H.Acﬂ-_-_mﬁ ﬂﬂﬂ_
W, FylkFaise BN - B.V.SC.&
ceobary DO s i \ieienpary Doclor Velerinary Doctor

2es. No. URV.C.5 5718 5
R - o =g pio. U PG, _..Uﬂﬂ. mmm' ZU. E.ﬁ.{.n- ammﬂﬂ
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, ..ﬂ..._.ﬁmﬂ, Dociur
Jiew Ho. U.PV.C. 5648

&

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

Daily Summa

3. Total No. of Male Animals.............% 4.7......
5. Total No. of Animals Rejected......... Dydrisisine,

Note: - Rejected animals send back to suppliers.

of Antemortem Examination of Animals

1. Total No. of Animals Examined........2.2.7......

4. Total No. of Animals Passed.........e-2.7

EEE-!N:M“B ek

2. Total No. of Female Animals SZ

|||||||||||||||||||||||||

ErmssE e s

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary

Officer.
Signature & Stamps
Of Veterinary Doctors
G
.x___ L0 7 ARET ;.,_____m.._
\\C‘- vinedinaty  Jocion .

Rag Mo, URV.C 0L718

e

1\
6\
Signature & Stamp
Of Govt. Veterinary. Officer

Dr. Rajiva Kumar Rana J ~
Gavt. Viatarinary Hospital ﬁmwc._..____.r
S Dr. Sunil Kumar Patel
. BVSC&AH

Vaterinary Doclor

Reqg. No. U P\V.C 08667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Uh.a..-..m.w,__.\ru.i_.uhw. .

Daily Summary of Antemortem Examination of Animals (Buffalo)
1. Total No. of Animals mvﬂmﬂm:&.:::m..w.ﬁ:..::

2. Total No. of Female bzmam_m::.::hmn.
3. Total No. of Male Animals,....... ..ul@n. -

—

4. Total No. of Animals Passed........2.9.3

9. Total No. of Animals Rejected....... 00—

Note: - Rejected animals send back to suppliers.

gro Foods Pvt. Ltd, Kairana Shamli under
1 ination is randomly done by Govt. Veterinary
Officer.

A9
ef1> A
o)
Signature & Stamps Signature Stamp
Of Veterinary Doctors |

) m..w _@%@awruﬂﬁﬂmua‘ Officer
. n.._.___._ﬂnuju.___;.amn_au
.uuwc,L

. 0.
Unchagaun Shamii) &r_.
o Dr. Sunil Kumar Mﬂ.ﬂ_ pe o1 Y SN Bunra
; . b | i m{mﬂ. H. % 1 -l
: U : Docior -
ewerinary Doclor Vetlennary : !
h.n,..,”“..‘m.“nc,w#n_ 5648 Reg. No, U.P.V.C. 06667 e nsry ool

RF=y tle U.PV.C, 06714
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)
Date:-.z .Hh._._w.. .U.-W

Daily Summary of Antemortem Examination of Animals (Buffalo)

1, Total No. of Animals Examined. ....... 2 5 L

2. Total No. of Female Animals..... 2G...............

3. Total No. of Male Animals..............2-0.).. 4. Total No. of Animals Passed......29Y........._.

5. Total No. of Animals Rejected........0) ...

Note: - Rejected animals send back to suppliers.

_._ hS | E

Signature & Stamps
Of Veterinary Doctors

== L
S
ernary Hosgilal
’ 2ha - — RN RSA ) Offcer "
pr, Rhajypfakash / \heirs Nath Gupta - Vet
B3 .ﬁm.,.,_.wﬂ .\.N_ v B, S8 A, Dr. Sunil Kumar Patel
Yewerinary Lo

nary Doctor SCAAH.

. 5648 fewennsry DoC B.V.
Rap. Ho. u.pv.C o f:.u.. w_E C.‘...“_..._.__.xﬂ.. 06718 {m—mlnm—ﬁ Doclor
s , Reg. No. U.P.C. 08657
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D

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals (Buffalo)

Date:-...{8.11.9.] b 3

1. Total No. of Animals Examined....3@@............

3. Total No. of Male Animals

Officer.

Signature & Stamps
Of Veterinary Doctors

.m.,_.___,n & AH. By
Vewg#fnary Doctor
Reg. No. U.P.V.C. 5648 ,\\

..............

Dr. Sunil K

{erinary Doctor
H. ﬂﬂﬁn. 06667

Reg. N

BVSC.EAH.

2. Total No. of Female Animals....40.........__

4. Total No. of Animals Passed..... 221, -

o
L R

i

==wSignature & Stamp

_m PRGN Vsieriagy Offcer
i el | bl -
ﬁf < : .uu.. Viosy/ Math Gunla

i
"l Tl Tifls, L0
LTS P

Reg tlo. UPY.C, 06718

"REw
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Daily Summarvy

=

@

MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined....,. 299, e

5 S

3. Total No. of Male Animals........

5. Total No. of Animals Rejected

L SRR

Note: - Rejected animals send back to suppliers.

Signature & Stamps
Veterinary Doctors

Rey. No. UP.V.C. 5648

4. Total No. of Animals m_mmmnnm.w..\

¢4 | 2y
mﬁ_%hﬂ Stamp

Dr. mﬂ%ﬁ%ﬁ Patel

m.d,mn.wﬂzm
\eterinary Doclo
Reg. No. U.P.V.C. 06667

Q- Gont. Katssinany.Officer

Govt. Veterinary Hospits|
Unchagacn (Sham!h

f=a rio. ol s Lo

2. Total No. of Female Animals....5/...........

1... ﬂ
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L~

I. Total No. of Animals Examined
3. Total No. of Male Animals

5. Total No. of Animals Rejected

Daily Summa

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

of Antemortem Examination of Animals

Note: - Rejected animals send back to su ppliers.

The animals are approved for slaughtering in licensed
the supervision of Registered Veterinary Officers. Ant

Officer.

Signature & Stamps
Of Veterinary Doctors

| e?ﬁ:

.. _r“.”_mﬂ. Fm.dm__ﬁ.q
: ac
".ﬂ“_._.h..w.,....ﬂw__“}.___.ﬂ. 5640

Hed

L1 ol
. O\
Signature & Stamp

2. Total No. of Female Animals....... .Nm..

379

bu-ﬁ-..ﬁ.ﬁ\.ﬂbmmﬂnﬂ

-------------

abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
emortem Examination is randomly done by Govt. Veterinary

Of Gowt, Veterinary, Officer

Govl. Veterinary Hospitsl
Unchagaon (Sh amii)

rm.v._s&.m

Dr. Sunil Kumar Patel
BMVSC.AAH.
\eterinary Doctor

T
Dy visims/ Math Gupla

" e e

Reg. No. U.P.V.C. 06667

vaisapany Daclor
Rez Mo UPRVC. 05718



_ = @

. MEEM AGRO FOODS PVT. LTD.
| KAIRANA, SHAMLI (U.P,)

of Antemortem Examination of Animals

1. Total No. of Animals Examined. ... .Nnr_m

ﬂﬁﬂ-:mwhmh.hw.mﬂ .

Daily Summa

2. Total No. of Female Animals........ 25, .........

3. Total No. of Male Animals...........2.].0... . 4. Total No. of Animals Passed........ 29%

LR RN

3. Total No. of Animals Rejected.. 02—

LR B R

Note: - Rejected animals send back to suppliers,

(@)) The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
% the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt, Veterinary
Officer.
Sk ?M.WE
Signature & Stamps Signature & mp
Of Veterinary Doctors Qf Gowts Veterinary.Officer
Govt. Velerinary Haspifa!
\ K. 1 Unchagaon (Shamii) _u .Tu
L. = _ @ ]
A il Kumar Pate £ stk il
| Dr. Suni st P i) ..;~ mm.n_,_.ﬁm_m
G .._....l.:n. & AGH. {m_“mi_._ﬂﬂu__. Doclor VAR 1_H..—n_.m_umﬂ..._1 '
o o DBV, 5648 Reg. No. UPV.C. 06667 .

H=g. No. U.RVC, 056718
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.
() Date:-.. 04| o] 24—

Daily Summary of Antemortern Examination of Animals (Buffalo)

1. Total No. of Animals Examined........ 29C. ... . 2. Total No. of Female Animals......... 25 ...
3. Total No. of Male Animals.......... . 2ll...... 4. Total No. of Animals Passed........ Z9R....... .
3. Total No. of Animals Rejected.......... 03

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt, Veterinary
Officer.
PR e
- oL

Signature & Stamps Signature & mﬂnﬁ
Of Veterinary Doctors oORGoytiMeterinary Officer

z.L Govt. Veterinary Hospital

Vg |

Unchagaon (Shamii)

Dr. Sunil Kumar Patel : Or. 18 akash @v
B.V.SC.&AH. (7 e, s AM,

EAYe D5 visnma mefﬂcvﬂ
Velerinary Doctor : Veterinary Doctor Voo RAH.
Reg. No. U.P.V.C. 06667 jres, No. UPV.C 5648 doindhan Baghs

R=3 rio LPYC. 06718

l'i\l

381



A—“ The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
o)) the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
L I Thyim o
) G\w
Signature & Stamps -Signature & mﬂnﬁ
Of Veterinary Doctors cOFEGoytWeterinary Officer
Govt. Veterinary Hospital
\h_ .:% Unchagacn (Sham!i)
, m wm skast vz I . Sufit Kumar Patel ctd
..?.,r. m.‘..._? w.—._.._m.ww...h ; g L & '~ BV.SCA&AH. Di 1 LT I
; nm,ma.. Doctor L 2 o) _.Q {mﬁnﬂm%. %%%%q . : '
S5 . 564 .PV.C. B .
Reg: No. UP.V.C.3 < Riag; g krE. Vewerinary Dnaior

i

T e — et e -

” ®

ke

MEEM AGRO FOODS PVT. LTD.
RANA, SHAMLI (U.P.
SRR (U.P) Eﬁ-...o.inh.\ﬁﬂ

of Antemortem Examination of Animals

2. Total No. of Female ._‘_E_En_mx.m..

Daily Summa

1. Total No. of Animals Examined..... 300
3. Total No. of Male Animals...........2.8 %... 4. Total No. of Animals Passed.....298..............
5. Total No. of Animals Rejecead. .ovoivan 0B i

Note: - Rejected animals send back to suppliers.

Rag No. U.PV.C. 05710
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.) Joilast
Date:-. 001 m.._..:.:.: :
Daily Summary of Antemortem Examination of Animals (BufTalo)

1. Total No. of Animals Examined.......... 29%..... 2. Total No. of Female Animals..... 2.2........__
3. Total No. of Male Animals...............2-75..... 4. Total No. of Animals Passed.......295.. ... .
5. Total No. of Animals Rejected.......0,2..........

Note: - Rejected animals send back to suppliers.
The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.
SARE NS

: il
m_mnmnﬁm & Stamps Signature & Stamp
Of Veterinary Doctors Of Govt. Meterifiary Officer

Govt. Veterinary Hospital

¥

-+
-

. .», . Unchagaen (Shamii)
i m.... = 1 —% Q s i\
| A, 1; iy i . ﬂm__t.:q..___u.
. zrinary Doctor Or. \iis Ialih Gapta

[t e o, U.PV.C. 5648

=y . Dr. Sunil Kumar Patel

AES

BV.SCAaAH
__.,.ﬁ:u.:_:u: _m_n_nt_m__.“ \Jalerinary Doctor
T=g tlo UPVC 06718 Reg. No. U.P.V.C. 08667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined......295,.. . _ 2. Total No. of Female Animals....7/...........

Date:-...08lthy.

CE T

................ 4. Total No. of Animals Passed. ... .. mnw.ﬁ
5. Total No. of Animals Rejected........03

TRddssnmna

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

b2 Vi ye

(I}
Signature & Stamps %

Signature & Stamp
Of 1 Doct 1 1
Veterinary Doctors _wm. mmaw M_m___mﬂ_mwmm Officer
nr. R rakasi

: _"._.e Gowt. Veterinary Hospits! *d
4 A7 5 __.%._MM_ Ao Piiled Unchagaon (Shamii) @V
e / r. | ~
. _ierinary Doclor - ~

. AH.
jtew. No. U.PV.C. 5648 ﬁ BV.SC.&

« bE inta
Veterinary Doclor -

Reg. No. U.P.V.C. 06667 \oiednary Daator

Heg o, U.Pv.C, 06718

"
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n.eSe G AM.
. .izrinary Doctor
-

Lol

Mo. U.PV.C. 5648

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

D

aily Summary of Antemortem Examination of Animals {(Buffalo)

1. Total No. of Animals Examined 2

L LY i,

3. Total No. of Male Animals.... 45 L

5. Total No. of Animals Rejected........ Q3

T s Yemamw

Note: - Rejected animals send back to suppliers.

Signature & Stamps
Of Veterinary Doctors

ool
h

- Sunil Kumar Patel

B " BVMSC.A&AH.

Veterinary Doctor

© Reg. No. U.P.V.C. 06657

2. Total No. of Female Animals.... M£ A

Ennn.ﬁm\n.,.\u 2

4. Total No. of Animals Passed, 296

?.w. | H\.ﬁlﬁ.__gw
Signature mmva.. p

LT

OFSayt, Veterinary Officer

Govt. Veterinary Hospitzl
Unzhagaon ( Shami)

é%@ _

=i unia

._”.”._r_..n..ulﬂ sk ._h nl.“.
\ieteinhary Daclor
Reg. o UPV.C 06718

85
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Date:- G.__\:N\Tm .

Daily Summary of Antemortem Examination of Animals (Buffalo)
1. Total No. of Animals Examined...... 300 .

2. Total No. of Female }_.__._._._Em.:.:qmm.:
3. Total No. of Male Animals........ 2 &Y. .. ..

LT

4. Total No. of Animals Passed....... 2 9&... ..
5. Total No. of Animals Rejected...... 04

Sisnmemsnmaan

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt, Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers.

Antemortem Examination is randomly done by Govi. Veterinary
Officer.

6 | L aneedd
. O
Signature & Stamps Signature & Stamp
Of Veterinary Doctors FGovt. Veteri
vy *Q, o “ nm mm_mm.._,m &Eﬂ%ﬂ ; __.,mmmnﬂ.
_ ; X Govt. Veterinary Hospital
i / A 1 ~anta Unchagacn (Shamli} m
T ¥ _ - . . .._r. .ﬁ‘_...
i a&AH. __ d A Patel
R T lk unil Kumar Fa
: nﬁ_“.uﬁwﬂﬁn.__m.ﬁnmnm.am ¢ wimennaty LioGior DS BVSC.&AH.
LA No. U.F. Rt HE C.__u,{._ﬂ._. pe718 ﬁmﬂmﬂmﬂmq Docter

Reg. No. U.PV.C. 066567
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.
RANA, SHAMLI (U.P) et 24,

Daily Summary of Antemortem Examination of Animals (Buffalo)

I. Total No. of Animals Examined.......| 46 ... 2. Total No. of Female Animals. ........ 1 P
3. Total No. of Male Animals,..,.... K.wf\T 4. Total No. of Animals Passed. ... . 145 .

5. Total No. of Animals Rejected......,..Q).........

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pyt. Ltd. Kairana, Shamli
under the supervision of Registered Veterinary Officers, Antemortem Examination js randomly done by Gowt.

Veterinary Officer.

-nw N pnianadd
Signature & Stamps Signature nmwm\ﬁaﬁ o
Of Veterinary Doctors OF Govt. Veterinary Officer

Dr. Rajiva KumarRana ' . «
Govt. Veterinary Hospital * -
Unchagacn ."_.m:mn.___T

#, Dy, W 4 J st Sunta
ﬂu qkash ¥ : ¢ _,_r_
- I
P amirs : m__u_—. P- (0 st i e A T T

s INo. U.P.

ﬁ_T_r q .

f Feg tlo WEVC. GoT18

| Kumar Pate
B BV.SCE&AH.

Veterinary Doctor
Reg. No. U.PV.C. 0667
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el Akas!
2:.8c &AL,
/o erinary Doctor
e Ho, ULE.V.C. 5648

D

2 @

MEEM AGRO FOODS EVIL LT,

KAIRANA, SHAMLI (U.P,)
Gu_ﬁ-:._.wfvb.;:N‘_.__

aily Summary of Antemortem Examination of Animals :w:m.u_u_

1 . g
Total No. of Animals Examined....... .N.fm: 2. Total No. of Female Animals......... 102
3. Total No. i
No. of Male }Eam_m.:....::::_,:H...__:::. 4. Total No. of Animals Passed......._. s .
3. Total No. of Animals Rejected. ... . . [F—

Note: - Rejected animals send back to suppliers.

Signature & Stamps
Of Veterinary Doctors

&._5}5.1

Signature & mﬂwﬂ,ﬁ
Of Govt, Veterinary Officer

Dr. Rajiva Kumar'Rana
Govt. Veterinary Hospital

b%.—h\n Unchagaon (Shamii)
=upta . i&A
I, WL

weeanary Oocior Dr. Sunil Kumar Patel
bBag plo, U PYC 0BT 10 BVSCA&AH.
. Veterinary Doctor
Reg. No. U.P.V.C. 08867

388



978

~ @
MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals (Buffalo)
1. Total No. of Animals Examined

-----

3. Total No. of Male Animals.......... 26.(

5. Total No. of Animals Rejected....... Qiciva.,

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterin

ary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

Signature & Stamps Signature & Stam
Of Veterinary Doctors Of Govt. Veteri icer
. 7 __Hm,\n_ Dr. Refiva Kumat e el
" f : Govt. Vetennary ehamii) E
Nr. Pam Prakash DF. i) nil (3upta Unchagaon ( S
"V.Sc. &AH. : T aMe G BAH. Sunil Kumar Patel
urinary Doctor v Ay 4 Dr. Su

Ho. ULPV.C. 551 2 Veterinary Docior

BVSCEAH
Veterinary Doctor
Reg. No. UPV.C. 06867

Rea. Mo, UPV.C 06718

Da E“-:._..{.\.EN o 5. -

................. 2. Total No. of Female Animals......3.53..........

_— 4. Total No. of Animals Passed...... 0. 3 F.
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__..,_...,m.n..mﬁ.}._,ﬁm
.erinary Doclor
o UBV.C. 5698 "

|
VEITH Al
\\d =g Wy URVC 08718

AENTLG o e e

o)

-

MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (LLE)

Daily Summary of Antemortem Examin

bu_n?.h._.ﬂ\ﬁ\\mtﬂ..: 7

LR T I

ation of Animals (Buffaln)

L. Total No. of Animals Examined.. . .wﬂd ;

3. Total No. of Male Animals........ 9.7

5. Total No. of Animals Rejected........002%.....

Note:

Signature & Stamps
Of Veterinary Doctors

et
- ram Prakasi

- Rejected animals send back to suppliers.

------------

(e,

i

L

Lacior

n 3 i
th B

2. Total No. of Female .__E_.Em_m::.:mm:

Sedames s a e

4. Total No. of Animals Passed.... 2.9

EEssamn

e 5 A avil?

N
Signature & ms
Of Govt. Veterinary Officer

Dr Rajiva ikumar Rana
Govt. Veterinary Haspital X \
Unchagaon (Shamli) mc. _

il Kumar Pate

B S _am_ﬂmn.m. AH,
Velerinary Dactor

Reg. No. U.P.V.C. 0BEG7
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Date:-.../, w&uut__ .
Daily Summary of Antemortem Examination of Animals (Buffala)
. Total No. of Animals Examined, . 299 ux

3. Total No. of Male Animals, .., tulm...w o 4. Total No. of Animals Passed.......... 238 ...

3. Total No. of Animals Rejected. .. S

ol

2. Total No. of Female Animals....... .f..w

fEE e

e

Note: - Rejected animals send back to suppliers.

the supervisi
Officer.

| Virip—e j
. ttam Prakash Q/b
Signature ﬁm_mﬁﬁwm Signature & mﬁuﬁ\
Of Vétfifary Doctors

5 NG Of Govt. Veterin mﬁmﬂnﬂ
Dr. Rajiva Kumar o
ut. Velerinary Hospita
@ Ania mﬂh_.._:n:mm_mn: {Shamli) %__._. '
....x. LiL oos _|_._..._.._._..f,. m._?—nﬂ.

Dr. Sunil Kumar Patel
. .ﬂ ‘iaieninary Docior

BVSC&AH,
= R=g No. URVC. mmim Veterinary Doctor

Reg. No. UPV.C. 06857
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

bﬁn.:.hu\ 0l \..mam.l

Daily Summa

of Antemortem Examination of Animals (Buffalo

- 2. Total No. of Female Animals 28

iiiiiiiiiiiiiiiiiiiiiiiii

........................... 4. Total No. of Animals Passed........ 2 ]G

-----------------------

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterin

ary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

x@k\ o [t

pPam m.:.m._nmm.u O\
Signafiurf &8 tamps Signature & Sfamp
Em.ﬁr. mﬁgwﬁﬂnﬁm

Of Govt. Veterinary Officer
Dr. Rajiva Kumar Rana

Govt. Vatsrinary Hospital
(\ @ %& Unchagaon (Shamili)

&_:.._a.\

3! [ 1
1 - P Dr. Sunil Kumar Patel
_g‘ ot Bchn BVSCEAH
. vedanany Doniog Veterinary Docto
« Hag Ho, URVE, (6718 En:

Reg. No. UPvC 06867
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

3. Total No. of Male Animals. .. Mm...._w.. 4. Total No. of Animals Passed....... by )
5. Total No. of Animals Rejected......... O] . .

Naote: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary
Officer.

\@v %f?a_apf

7r. Ram Prakash Q/.\m
yﬁ%@%ﬁ o

1

Of YeteprinansDdctors Of Govi. Veterinary Officer
| rpm%d Dr. Rzjiva ilumar Rarfa
Gout. Veterinary Hospital “.R
| e Unchagaon (Shamii) M:.ﬁ
__ A Dr. Sunil Kumar Patel
i _ . BVSCAAH.

) r.z t ot s T ..r.._m.."m_.___._.m_.m_. Doctor
< \ - : Reg. No. U.PV.C. 06667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Daily Summary of Antemortem Examination of Animals {(Buffalo)

. Total No. of Animals Examined...... 299, .

3. Total No. of Male Animals............ 264

4. Total No. of Animals Passed.......2.9G. .
5. Total No. of Animals Rejected........ 02 .

Note: - Rejected animals send back to suppliers.

A

.- Ram Prakash i\?\b‘ﬂu_ _ m

n.V.Sc. &AH.

- SIS tamps W T
REROr eterinary Doctors & Snnturs P

Of Govt. Veterj
eri”\\ Dr. Rajiva “Em._ﬁm.w.ﬁ%_w Officer
Gavt. Veterinary Hospi
Br, m&.x:ﬂ:mq Patel uﬂ_..__._n_.__mmmu_._ (Shamli) u_.s
B.V.SC.&AH. Lf 24 7
bt Velarinary Doctor -
B Reg. Ne. U.PV.C, 06667 =
>

| Eennary Dosar
Reg. No. U.RV.C. 06710

- -

uuﬂn"-..mn\.q.__kmhﬂ .

2. Total No. uwm.n_.naabuwam_m::.::m.ﬂ::.:.:
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MEEM AGRO FOODS PVT. LTD.

KAIRANA, SHAMLI (U.P.)

uunnn..:..m.tw\\..wm:: ~

Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined...... 299,
3. Total No. nmgm_a.}E_dm_m:.:::.:w.u...w:::::
5. Total No. of Animals Rejected..... 02

Note: - Rejected animals send back to suppliers,

Signature & Stamps
Of Veterinary Doctors

nSe &AM,

minary Doctor Vaionnnae \ DoGtor

2,‘ Ry, Mo, WS PAC. LET0

2. Total No. of Female Animals...... 26 .

4. Total No. of Animals Passed.... 297

o
Signature ﬁ“wmm_...
Of Govt. Veterinary Officer

Dr. Rzfiva lumar Rana
Covt. Velennary Hospital
Unchagaon (Shamli)

mc.._..L
; mar Patel
Br. Sunil ._A_m,c.mn.w AH.

\eterinary Docior
R2p. No. U.P.V.C. 08867
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.::.._..._, Doctar

= @

MEEM AGRO F OODS PVT. LTD.
KAIRANA, SHAMLI (U.P.) —_ H\,NT
Daily Summary of A ntemortemn Examination of Animals (Buffalo)
I. Total No. of Animals Examined........ 3R 2. Total No. of Female Animals. crsmeerlh B,
3. Total No. of Male Animals.... 2BG...... 4. Total No. of Animals Passed...... 292,

5. Total No. of Animals Rejected........ Of.

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattoir of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under

(4 [¥ Ap) el £
oM
Signature & Stamps qt‘u mmmumgm\w..\m.“ﬂﬂ\.
% L - F ,
Of Veterinary Doctors @ Dmm.h_m%ﬁ%mrﬂ%g%ﬁnnﬂ

vt Vateninary Hospital . \.
o Jdnchagaen (Shamli) ﬁm_..,._ o
Dr. Sunil Kumar Patel
. BVSC.8AH.
Veterinary Declor

Reg. No. U.PV.C. 08867

Vi

FrR YL s .p...._l.._-._n..m
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MEEM AGRO FOODS PVT. LTD.

Daily Summary of Antemortem Examination of Animals (Buffalo)

1. Total No. of Animals Examined....... 295, 2. Total No. of Female Animals. . SR s
3. Total No. of Male Animals......... .M.mu@ . 4. Total No. of Animals Passed. ., e

3. Total No. of Animals Rejected....... 62—

Note: - Rejected animals send back to suppliers.

The animals are approved for slaughtering in licensed abattojr of Meem Agro Foods Pvt. Ltd. Kairana, Shamli under
the supervision of Registered Veterinary Officers. Antemortem Examination is randomly done by Govt. Veterinary )

Officer.
| e

A
9 g

Signature & Stamps Sigrature & Stamp
Of Veterinary Doctors ) “ Of @mww%mﬁﬂ;mmxmwm._nn_. [ __‘_n.,_
. Spunt Govt. Vetarinary Mﬂw_ﬂﬂ_._ Vi
it v~ Dr. Sunil Kumar Patel Unchagaon { Dt ) Al
......F...”.H-..Mﬂnm.v__ _Uﬁ_.un_”h-ﬁ ’ : m.._‘_......mn..m. ?—.—“._... (N, T SR a_.“ Ve : be
. Ho. U.B.V.C. 5618 = Veterinary Doc Vewnnary Docior
! Rag No U pyYyC olrls

Reg. No. U.PV.C. 08667
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.p.)

| UEE.:N.M.T_.M‘N.._“N.
Daily Summary of Antemortem Examination of Animals (Buffalo)
L. Total No. of Animals Examined.... oo, 2. Total No. of Femal 22
. -0l 'emale Animals........
3. Tota i -
otal No. of Male Animals....... . Lo, S 4. Total No. of Animals Passed 797
i sed..... A R

5. Total No. of Animals Rejected.......03........

Note: - Rejected animals send back to suppliers.

%ﬁﬁ

Of' V. erinary Doctors

t
Dr. Pam Pra
A.V.5c. &A.H.

Vewerinary Doctlor
Itepe. No. U.P.V.C. 5618

) 1L Aot

Signature & m; p
Of Gowt, ﬂnnmmmwﬂm@%mnnq

Dr. Rajiva I<umar Ral
Govt. Velennary Hospilal
Unchagaon (Shamli)

Dr. wq_%_.wmhﬂmq Patel

BVSC&AH
Veterinary Doctor
Reg. No. U.PV.C. 06ES7

Gl o
oy ._._rlv._fl.rn. M_-__.__ _G _....“.

Veterinary Docio?
Reg Mo, UPV.C. 06718

4
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CENTRAL LABORATORY |
TTAR PRADESH POLLUTION CON
tilding. No TC-12V’ Vibhuti Khand, Gomti Nagar,

Ref No: 24627188/ CENTRAL/2024
I~ Sample Location: In the pre of MEEM AGRO FOODS PVT LTD
2- Address: 993 to 1005, Kandh Road, Kairana, Shdr:ﬂ: SHAMLI 247774
3- Distiret: Shamli | |
4- Sample Source: TubeWell
5- Type of sample : Ground Wa
6- Sample Collected By : (1)Mancesh Kumar-J|R.F (2)Diwakar Dey Gahlaut:] R.F | |
7- Odour : None ! | | .
8- Quantity and Packing : 2.0 L:rr pPve
9- Date of Sample Collection : 27/01/2024 '
I~ Analyis Indented by : RO MuzaffarNagar
11- Date of sample receipt in Lab : 20/01/2024

Parameter Unit Standards Snlﬂﬁ:- - | Results | Detection Range
L APHA 24th 15 4500-8: 2023 ] a7 0212
Tarbidity, APHAZ4H Ed 21308 202 _NTU oo || |2 1LS00NTU
Colour, APHA 24th Ed. 21208: 2073 Haren 5,00 DI 4 510000 Hazen
Canductivity, APHA 24th Ed. 35108; 2023 uSiem NS L Lhes | aa-10000 gsvem
Suspended Salics | APHA 24(h Ed. 2540 g: Total Suspended gl NS | izo 510000 iy
Solis dried at 103-103 C 3003 |
Dissolyed Salids, APHA 24th Ed. 2540 O Tol Dissolyed Sofids mgh S00 *h{:.& 510000 i
" dricd at 180 °C 2023 ! | | .
COD, APHA 24ih Ed, 5220 T 2023 me/ A 4-1000
Hanlness, APHA 241k £4. 2340 € EDTA Tithmetric Metbod 2023 || gl 200 300 | 10.5000
Calcium, APHA 24ih Ed 3500 8: 2023 | gl 75 e 10-1000 mpy1
Magnesinm, APLIA 24th Bd. 3500 Mg-B: 2073 _mgl 30 S T 10-1000 myy1
Chiorade, APFIA 246h Ed 4500-Cle B: 2023 | mgi 250 . [ lne 3-500 gl
Alkalistity, APHA 24th Fd. 2320- 2023 mgl | 20 | 40 | 205000 mgn

These standards are subject to revision
*Non-NABL Porameters, J |

Mot | | The resaio i the Tess Ripon retae only i Whic:Thems bevtod: 3 The repert bl nias bk roprodisced-cioept b i, withous the wrisicn p-lmul_hl_ﬁTrnﬂ . 3. The 1ot regiort penmise b (e sl u

reduivisd in Lah

Remark:* - NA
Analysed by |I
[Dr Mamta Pandey[%}l |
Authorized b
AHUNII‘-M e “L“"
Dﬂrmdﬂlliil.-llq mqﬂiﬂhﬁ'
Er A.mnima Bijpal (ASO) RAM | HAM GOPAL
GOPAL | e a4 0215
Chief ngﬂr-nﬂm’é‘fﬁ‘cfmm
Central Laboratory
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I

— CENTRAL LABORATORY
ﬁ UTTAR PRADESH POLLUTION CONTROI, BO
Frw ™ Building. No 'F'C-12V Vibhuti Khand. Gomti N r, Lu 6010
Nl 1) 1

Ref No: 24628025/CENTRAL/2024
1- Sample Location: India Mark-11 Handpump PWD Guest House Kairana,Panipat RoadS:hamli
2- Address: Kairana

3= Distiret: Shamli

4- Sample Source: Handpump

Date:lﬁﬂﬂﬂ&_!d

5- Type of sample : Ground Water

6- Sample Collected By : (1)Mantcesh Kumar;) R F (2)Diwakar Dev Gahlaut R
7- Odour : None

8- Quantity and Packing : 2.0 Lirs PVC

8- Date of Sample Collection : 27/01/2024

10- Analyis Indented by : RO MuzaffarMNugar

I1- Date of sample receipt in Lab : 20/01/2024

Parameter Unit Standards Source: F.Ruultn Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
| Limit |
pEL APTLA 2410 B 4500-8: 2023 4 G5KS 711 218
Turbidity, APHA24dth Ed 21308 2023 . NTU 100 41 1-S00NTU
+
Colour, APHA 24th Ed. 21208: 2023 Hazen 5.00 | o 5-10000 Huzen
Conductivity, APHA 24h Ed. 25108 2023 pSfcin NS 17100 | 01210000 pSiem
Suspendod Solids , APHA 24t Ed. 2540 D Tots! Suspended Lo NS e S-10000 pig1
Solids dried at 103-105 C 2023 |
Dissolved Solids, APHA 24th Ed. 2540 © Towl Dissolved Sutids g/l 500 10760 510000 mg/
i dried at 180 “C 2023 |
= €OD, APHA 24ih Ed. 5220 B. 2023 ma i : 40 4-1000 g/
Hardness, APHA 24th Ed. 2340 C EDTA Titrizeetric Mcthod 2023 ] 200 386.0 10-5000 |
Caleiem, APHA 24th Ed. 3500Ca3: 2023 el 75 .6 10-1000 g
L Magnesium, APHA 24th Ed. 3500 Mg-B: 2023 mgl 30 S0.48 10-1000
Chionde, APHA 24th Ed 4500-CI- B: 2023 _mgl 250 20,0 3500 mp/|
| Alklinity, APHA 2 d. 2320i2021 | | g 200 4250 20-5000 gl

These standards are subject to revision
*Non-NABL Parameters:
Mrodz | 1 The rewalts i A Tus Reparr jokate anly 10 tlie Tsemms sted: 7, The repont shall oot bef coprndused-exeepi in fubl, withuut the wrisien permsasben of labonuagy 8L The st report perting bo/tise sk

recebind in Lah

Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA))|
Anthorized by

ARUNIMA E.,'::T""I"' Wi

BAIPAI Ty e Gighally g by RAM

Dr Arunima Bajpai (ASO) W,Gﬂpﬁlmugu
Chief Enﬂﬂhmémﬁ%r

Central Laboratory
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S la ugwu Rz i
NIHAL POLLUTION CONTROLE

|i;§1:|€ Z.

qafayoy v 7@ WETETH

No.B-29012/ ESS(CPA)/ 2015-16/ March 07, 2016

To
The Chairman
All the State Pollution Control Boards / Pollution Control Committees
{ List Attached)

SUB: MODIFIED DIRECTIONS UNDER SECTION 18(1)(b) OF THE WATER
(PREVENTION & CONTROL OF POLLUTION) ACT, 1974 and THE AIR
(PREVENTION & CONTROL OF POLLUTION) ACT, 1981 REGARDING
HARMONIZATION OF CLASSIFICATION OF INDUSTRIAL SECTORS
UNDER RED / ORANGE / GREEN /WHITE CATEGORIES.

WHEREAS, under section 16 (2)(b} of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(c) of the Air (Prevention & Control of
Poliution) Act, 1981, one of the functions of the Central Pollution Control Board (CPCEB),
constituted under the Water (Prevention and Control of Pollution) Act, 1974, is to
coordinate activities of the State Pollution Control Boards (SPCBs) and Pollution Control
Committees (PCCs); and

WHEREAS, under section 16 (2)(c) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(d) of the Air (Prevention & Control of
Pollution) Act, 1981, one of the functions of the CPCB 1s to provide technical assistance
and guidance to SPCBs and PCCs; and

WHEREAS, it was brought to the notice of CPCB, that different SPCBs /PCCs
were  following  different criteria for classification of industrial sectors under
Red/Orange/ Green category and that classification was being used by the SPCBs/ PCCs
for grant of consents to industries and for Inventorization / surveillance of industrics,

WHEREAS, the issuc regarding classification of industries was deliberated upon
in the 56t Conference of Chairmen & Member Secretaries of CPCB & SPCBs/ PCCs held
on August 31, 2010 and a working group comprising of representatives from SPCBs &
CPCB was constituted to prepare a consolidated list of industrial sectors falling under
Red/Orange/CGreen category to bring uniformity in classitication of industrial sectors
across the country;

s wg= o oA N, ISeel-110032
Parivesh Bhawan', East Arjun Nagar, Delhi - 110032
Fax : 22305793, 22307

.:l:,_:, r MMk _,_..
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WHEREAS, the report prepared by the Working Group was discussed in the 57t
Conference of Chairmen & Member Secretaries of CPCB& SPCBs/PCCs held in Delhi on
September 15, 2011, wherein some modifications were proposed;

WHEREAS, the final report of the working group was prepared, incorporating the
suggestions/observations made in the 57 Conference of Chairmen and Member
Secretaries of CPCB & SPCBs/PCCs and in exercise of the powers delegated to the
Chairman, CPCB under Section 18(1)(b) of the Water Act, 1974, following directions were
issued for compliance to all SPCBs/PCCs  to maintain uniformity in categorization of
industries as red, orange and green as per list finalized by CPCB, which identified 85
types of industrial sectors as ‘Red’, 73 industrial sectors as ‘Orange’ and 86 sectors as
‘Green’:

a). To maintain uniformity in categorization of “industries under Red/
Orange/Green category, the SPCBs /PCCs shall adopt the list as finalized by CPCB based
on the recommendations of that Working Group for grant of Consent, inventorization of
industries under Red, Orange and Green categories and other related activitics.

(b).  The SPCBs/PCCs shall revise the list of Red, Orange and Green categorics
of industries operating in their jurisdiction based on the criteria specified in the final
report of that Working Group and submit the same to CPCB within 90 days in hard copv
as well as soft copy;

WHEREAS, later-on, it was observed that the process of categorization thus far was
primarily based on the size of the industries and consumption of resources and pollution
due to discharge of emissions and effluents and its likely impact on health was not
considered as primary criteria;

WHEREAS, there have been proposals from the SPCBs / PCCs and industrial
associations for categorization of the industrial sectors in a more pragmatic manner. The
issuc was discussed during the national level conference of the Environment Ministers of
the States, held in New Delhi during April 06-07, 2015 and alse during the Conference of
the Chairmen and Member Secretaries of CPCB and SPCBs/PCCs held in New Delhi on
April 08, 2015. Accordingly, a “Working Group’ comprising of the Members from Central
Pollution Control Board and State Pollution Control Boards representing the States of
Andhra Pradesh, Punjab, Tamilnadu, West Bengal, Madhya Pradesh and Maharashtra,
was constituted to revisit the criteria of categorization of industries and suggest rationale
based on pollution potential for categorization of industrial sectors and adopting it for
implementation of pollution control plan;

WHEREAS, the Working Group has developed the criteria of categorization of industrial
sectors based on the concept of Pollution Index which is a function of the emissions (air
pollutants), effluents (water pollutants), hazardous wastes generated and consumption of
rescurces. For this purpose the references are taken from the the Water (Prevention and Control

2/5
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of Pollution ) Cess (Amendment) Act, 2003, Standards so far prescribed for various pollutants
under Environment {Protection} Act , 1986 and Doon Valley Notification, 1989 issued by
MoEFCC. The Pollution Index (PI} of any industrial sector is a number from 0 to 100 and the
increasing value of Pl denotes the increasing degree of pollution load from the industrial scctor;

WHEREAS , based on the series of consultations with SPCBs, different Government / Non-
government Institutions including industries and MoEFCC, the following criteria on ‘Range of
Pollution Index “for the purpose of categorization of industrial sectors has been finalized:

o Industrial Sectors having Pollution Index score of 60 and above - Red category

o Industrial Sectors having Pollution Index score of 41 to 59 ~Orange category
o Industrial Sectors having Pollution Index score of 21 to 40 -Green category
¢ Industrial Sectors having Pollution Index score incl. & upto 20 -White catepory

WHEREAS, bascd on the revised criteria, the 'Tinal Report on Revised Categorization
of Industrial Sectors under Red/Orange/Green/White” has been evolved. The
‘Categorization’ is based on the relative pollution potential of the industrial scctors and
grouping of the industrial sectors based on the use of raw materials, manufacturing
process adopted and pollutants likely to be generated;

WHEREAS, based on relative Pollution [ndex, the number of industries in various
categories are as under :
1. The Red category of industrial sectors: 60
ii.  The Orange category of industrial sectors: 83
il The Green category of industrial sectors: 63 and
1v.  The Newly introduced White category: 36

WHEREAS, there shall be no necessity of obtaining the Consent to Operate” for White
category of industrics and an intimation to concerned SPCB / PCC shali suffice;

WHEREAS, the purpose of categorization is to ensure that the industry is
established in a manner consistent with the environmental objectives and to prompt
industrial sectors to adopt cleaner technologies, ultimately resulting in generation of no
or minimum pollutants.

WHEREAS the new categorization system shall also facilitate in self-assessment
by industries;

Now, therefore, in exercise of the powers delegated to the Chairman, CPCB under
Section 18(1)(b) of the Water (Prevention & Control of Pollution) Act, 1974 and Scction
18(1)(b) of the Air ( Prevention & Control of Pollution), Act, 1981 the carlier Directions
issued in June 2012 in the context of categorisation of industries as Red, Orange & Green
are withdrawn with immediate effect and following ‘Directions’ are hereby issucd for
compliance by all SPCBs and PCCs :
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That the SPCBs and PCCs shall adopt the Revised Criteria of categorization
of industrial sectors as detailed in table nes. F1, ¥2, F3 and F4 and Revised
Lists of Red, Orange, Green and White categories of industrial sectors,
presented at table no. G2, G3, G4 and G5 respectively, in the "Final Report’
as attached herewith immediately.

That all pending applications for consideration of ‘Consent to Establish’
and ‘Consent to Operate” and future such applications shall be processed as
per revised criteria.

That the SPCBs and PCCs will provide the list of industries identified in
each category existing in the Statc which have been considered for grant of
consents. SPCBs/PCCs will forward the list of such industries before
31.05.2016 and the same will be uploaded on the websites of respective
SPCB/ PCC.

That the "Revised Lists of Red, Orange, Green and White category ot
industrial sectors” shall be used by the SPCBs and PCCs for Consent
Management and inventorization of industries under Red, Orange ,Green
and White categories. Siting of industries shall be only in conforming arcas.
SPCBs / PCCs shall evolve sector specific plans for control of pollution and
industrial surveillance for verifying compliance.

That the SPCBs and PCCs shall revise /prepare the inventory of Red,
Orange, Green and White categories of industrics operating in their
jurisdiction based on the revised criteria specified in the Final Report and
submit the same to CPPCB within 90 days i.e., before 30.05.2016 in hard copy
as well as soft copy.

That the listed category of industries or those identified later-on under
ditterent categories shall not be linked to sanction of loan /finance or bank
proceedings.

That any further addition of any new or left-over industrial sector and their
categorization which is not listed in the revised list of Red, Orange, Green
and White industrial sectors, shall be done at the level of concerned SPPCB
/PCC following revised criteria & guidelines as detailed in the attached
document and no concurrence of CPCB shall normally be required. [t is
further clarified that while categorizing the industries, fractional numbers
shall be rounded off to nearest integer.
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The SPCBs/PCCs shall acknowledge the receipt of directions and submit the
‘Action Taken Report’” in compliance with these directions to CPCB before

15.04.2016.
Copy to:
1. The Chief Secretary of all the States and UTs

Ul

The Secretary ,

Ministry of Micro, Small and Medium Entrepreneurs
Udyog Bhawan, Rafi Marg, New Delhi- 110 011
The Secretary ,

Ministry of Heavy Industries

Udyog Bhawan, Rafi Marg, New Delhi - 110 011
The Secretary,

Ministry of New and Renewable Energy
Block-14, CGO Complex,

Lodhi Road,New Delhi-110 003,

The Advisor(CP Division)

Ministry of Environment ,Forests and Climate Change

Indira Paryavaran Bhawan
Jor Bagh Road, New Delhi - 110 003
All Zonal Otffices of CPCB

tn
T
LN

(Arun
Charfman

7!%1("’

JPM::M‘:HL«‘
(A.B. Akolkar) 5
Membel Secretary

'h."
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Final Document
on
Revised

Classification
of

Industrial Sectors
Under

Red, Orange, Green and White Categories
(February 29, 2016)

N
R L

cpch

Central Pollution Control Board
Delhi

1
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Executive Summary

Categorization of Industrial Sectors under Red, Orange, Green and White Category

The Ministry of Environment, Forest and Climate Change (MoEFCC) had brought out
notifications in 1989, with the purpose of prohibition/ restriction of operations of certain industries to
protect ecologically sensitive Doon Valley. The notification introduced the concept of categorization
of industries as ” Red”, “Orange “and “Green” with the purpose of facilitating decisions related to
location of these industries. Subsequently, the application of this concept was extended in other parts
of the country not only for the purpose of location of industries, but also for the purpose of Consent
management and formulation of norms related to surveillance / inspection of industries.

The concept of categorization of industries continued to evolve and as different State Pollution
Control Boards interpreted it differently, a need arose to bring about necessary uniformity in its
application across the country. In order to harmonize the ‘Criteria of categorization’, Directions were
issued by CPCB under Section 18(1)(b) of the Water ( Prevention & Control of Pollution), Act, 1974 to
all SPCBs/PCCs to maintain uniformity in categorization of industries as red, green and orange as
per list finalized by CPCB, which identified 85 types of industrial sectors as ‘Red’, 73 industrial
sectors as ‘Orange” and 86 sectors as ‘Green’'.

The process of categorization thus far was primarily based on the size of the industries and
consumption of resources. The pollution due to discharge of emissions & effluents and its likely
impact on health was not considered as primary criteria. There was demand from the SPCBs / PCCs
and industrial associations for categorization of the industrial sectors in a more transparent manner.
Accordingly, the issue was discussed thoroughly during the national level conference of the
Environment Ministers of the States, held in New Delhi during April 06-07, 2015 and a ‘Working
Group’ comprising of the members from CPCB, APPCB, TNPCB, WBPCB, PPCB, MPPCB and
Maharashtra PCB is constituted to revisit the criteria of categorization of industries and recommend
measures for making the system transparent and rational.

The Working Group has developed the criteria of categorization of industrial sectors based on the
Pollution Index which is a function of the emissions (air pollutants), effluents (water pollutants),
hazardous wastes generated and consumption of resources. For this purpose the references are taken
from the the Water (Prevention and Control of Pollution ) Cess (Amendment) Act, 2003, Standards
so far prescribed for various pollutants under Environment (Protection) Act, 1986 and Doon Valley
Notification, 1989 issued by MoEFCC. The Pollution Index PI of any industrial sector is a number
from 0 to 100 and the increasing value of PI denotes the increasing degree of pollution load from the
industrial sector. Based on the series of brain storming sessions among CPCB, SPCBs and MoEFCC ,
the following criteria on ‘Range of Pollution Index “for the purpose of categorization of industrial
sectors is finalized.
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o Industrial Sectors having Pollution Index score of 60 and above - Red category

o Industrial Sectors having Pollution Index score of 41 to 59 -Orange category
o Industrial Sectors having Pollution Index score of 21 to 40 -Green category
o Industrial Sectors having Pollution Index score incl.&upto 20 -White category

The newly introduced White category of industries pertains to those industrial sectors which are
practically non-polluting such as Biscuit trays etc. from rolled PVC sheet (using automatic vacuum
forming machines), Cotton and woolen hosiers making (Dry process only without any
dying/washing operation), Electric lamp (bulb) and CFL manufacturing by assembling only,
Scientific and mathematical instrument manufacturing, Solar power generation through photovoltaic
cell, wind power and mini hydel power (less than 25 MW).

The salient features of the ‘Re-categorization” Exercise are as follows:

» Due importance has been given to relative pollution potential of the industrial sectors

based on scientific criteria . Further, wherever possible, splitting of the industrial sectors is

also considered based on the use of raw materials, manufacturing process adopted and in-

turn pollutants expected to be generated.

The Red category of industrial sectors would be 60.

The Orange category of industrial sectors would be 83.

The Green category of industrial sectors would be 63.

Newly introduced White category contains 36 industrial sectors which are practically non-

polluting.

There shall be no necessity of obtaining the Consent to Operate” for White category of

industries. An intimation to concerned SPCB / PCC shall suffice.

> No Red category of industries shall normally be permitted in the ecologically fragile area
/ protected area.

YV VVY

A\ 4

The purpose of categorization is to ensure that the industry is established in a manner which
is consistent with the environmental objectives. The new criteria will prompt industrial sectors
willing to adopt cleaner technologies, ultimately resulting in generation of fewer pollutants. Another
feature of the new categorization system lies in facilitating self-assessment by industries as the
subjectivity of earlier assessment has been eliminated. This ‘Re-categorization’ is a part of the efforts,
policies and objective of present government to create a clean & transparent working environment in
the country and promote the Ease of Doing Business.

Other similar efforts include installation of Continuous Online Emissions/ Effluent
Monitoring Systems in the polluting industries, Revisiting of the CEPI (Comprehensive
Environment Pollution Index) concept for assessment of polluted industrial clusters, Revision of
existing industrial Emission/Effluent discharge standards, initiation of special drive on pollution
control activities in Ganga River basin and many more in coming future.
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Revised Criteria of Categorization of Industries

“Securing industrial pollution control in accordance with the Water (Prevention & Control

of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 by linking with

categorization of industries, consent management and vigilance - ‘In context of Red, Orange,

Green and White categories of industries”

A: Genesis of Categorization:

The Ministry of Environment, Forest and Climate Change (MoEFCC) had
brought out notifications, which inter-alia refers to Prohibition/ Restriction on
operation of industries to protect ecologically sensitive areas or areas of specific
importance. This has for the first time brought the concept of categorization of
industries to” Red”, “Orange “and “Green” and restrict their operation in
certain areas of importance. Therefore, it is at-once interpreted that Red,
Orange and Green categorization is linked with location specific needs.

The notification of MoEF was first brought on 2nd February,1989 in case of
“Restriction on location of industries, mining operations and other
developmental activities in Doon Valley in “Uttarakhand” and thereafter
another notification on 24th February 1999 regarding restriction on the setting
up of industries in Dahanu Taluka in Maharashtra. The categorization had
been made mainly on the basis of size of the industries, man power and
consumption of resources.

However, in other parts of the country, there have been variations in context to
the classification of industries under Red, Orange and Green categories. SPCBs
/ PCCs were following their own criteria in different States thereby creating
confusion.

In order to harmonize the ‘Criteria of categorization’, a “‘Working Group” was
formed as per resolution passed during the 57th Conference of the Chairmen &
Member Secretaries of CPCB and SPCBs. Based on the recommendations of the

Working Group, Directions dated 4/6/2012 under Section 18(1)(b) of the Water

4
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( Prevention & Control of Pollution), Act, 1974 were issued to all SPCBs/PCCs
with the effects to maintain uniformity in categorization of industries as red,
green and orange as per list finalized by the Working Group. This indicative
list included 85 types of industrial sectors as ‘Red’, 73 industrial sectors as
‘Orange’” and 86 sectors as ‘Green’. However, these identified categories have

not been assigned with scores as per existing criteria/ or any new criteria

B: Categorization criteria used by SPCBs/PCCs:

SPCBs and PCCs use the criteria of Red, Orange and Green categories for consent
management and vigilance purposes for carrying out inspections to verify compliance
to the stipulated standards. However the above categorization do not emphasize on
sector-specific plan for control of pollution in accordance with priority based on

pollution index.
C: Gap in the process:

1. The categorization has been made mainly on the basis of size of the
industries and consumption of resources. The pollution due to discharge of
emissions & effluents and its impact on health was not considered as
primary criteria.

2. Categorization was on random basis, no scoring system was adopted.

D: Resolutions made during National Level Conferences

The issue was discussed thoroughly during the following national level conferences held in
New Delhi:

e Conference of the Environment Ministers of Central Government and State
Governments during April 06-07, 2015

e 59th Conference of Chairmen & Member Secretaries of Pollution Control Boards /
Pollution Control Committees held on April 08, 2015

Accordingly following resolutions were made during the Conferences:

5
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1. A "Working Group” comprising of the members from CPCB, APPCB, TNPCB, WBPCB,

PPCB,

MPPCB and Maharashtra PCB is constituted.

2. This WG shall revisit the aategorization of industries that is based on pollution index criteria &
environmental issues such as generation of emission, effluent and hazardous wastes.

3. The categorization will be done on the basis of composite score (0-100 marks) of Pollution
Index given in accordance with the following weightage.

Air Pollution Score based on parameters namely PM, CO, NOx, SOx, 40 Marks
HMs , Benzene, Ammonia and other toxic parameters relevant to the
industry.

Water Pollution Score based on parameters namely pH, TSS, NH3-N, | 40 Marks
BOD, Phenol and other toxic pollutants relevant to the industry.

Hazardous wastes ( land fillable, incinerable, recyclable) as generated | 20 Marks
by the industry.

Note :

e Parameters to be decided on the basis of the nature of the wastes generating from
the industrial sector.

o Industries having only either water pollution or air pollution, the score will be
normalized wrt 100.

4. Based on the score of the Pollution Index, following categorization be made :

O

o

O

o

Type of industries, if scores 60 and above be categorized as Red

Type of industries, if scores from 30 to 59 be aategorized as Orange

Type of industries, if scores from 15 to 29 be categorized as Green

Type of industries, if less than 15 be aategorized as White or non-polluting industry.

5. SPCBs/PCCs may issue consent to the industries

Red category of industries for 5 years.
Orange category of industries for 10 years.
Green category of industries for 15 years.

No necessity of consent for non-polluting industries.

6. No red citegories of industries will be permitted to establish in eco-sensitive areas and

protected areas.

E: Follow-up Actions made on the Resolutions :-

e Accordingly, a Committee comprising the Chairmen of CPCB, APPCB, TNPCB,

MPPCB, MP

CB, PPCB, WBPCB and MS, CPCB was constituted vide CPCB OM dated
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23.04.2015 to review & classify industrial sectors into different categories based on

criteria of respective pollution potential.

e The categorization is made on the basis of following:
o Quality of emissions (air pollutants) generated
o Quality of effluents ( water pollutants) generated
o Types of hazardous wastes generated

o Consumption of resources

e Reference is taken from the following :
o The Water (Prevention and Control of Pollution ) Cess Act, 1977
o Standards so far prescribed for various pollutants under the Environment
(Protection) Act, 1986
o Doon Valley Notification, 1989 issued by MoEF.

F : Scoring Methodology :

The details on the scoring methodology in respect of the aforesaid 3 components is

presented in the following tables F-1 to F-4 .
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Table F-1 : Water Pollution Scoring Methodology

Sl. No.

Activity / Types of Discharges

Score

Part A : Score W1 : Score based on types of expected criteria water-pollutants present in
industrial processes waste waters. Maximum of the following seven categories is to be taken.

W11

Waste-water which is polluted and the pollutants are -

e not easily biodegradable ( very high strength waste waters having
BOD > 5000 mg/1); or

e toxic; or

e both toxic and not easily biodegradable.
(Presence of criteria water pollutants having prescribed standard
limits up-to 10 mg/1 or having BOD > 5000 mg/1). For details
appendix 1 may be referred)

30

W12

Non-toxic high strength polluted waste-water having BOD in the range of
1000-5000 mg/1 and the pollutants are biodegradable.

(Presence of criteria water pollutants having prescribed standard
limits from 11 mg/1 to 250 mg/1 and having BOD strength in the
range of 1000-5000 mg/1) . For details appendix 1 may be referred)

25

W13

Non toxic- polluted waste-water having BOD below 1000 mg/1 and the
pollutants are easily biodegradable.

(Presence of criteria water pollutants having prescribed standard limits
from 11mg/1 to 250 mg/1 and having BOD strength below 1000 mg/1) .
For details appendix 1 may be referred)

20

W14

Waste-water generated from the chemical processes and which is polluted
due to presence of high TDS ( total dissolved solids) of inorganic nature.
(Presence of criteria water pollutants having prescribed standard limits
more than 250 mg/1. For details appendix 1 may be referred)

15

W15

Waste-water generated from the physical unit operations / processes and
which is polluted due to presence of TDS (total dissolved solids) of
inorganic nature and of natural origin like fresh-water RO rejects, boiler
blow-downs, brine solution rejects etc.

(Presence of criteria water pollutants having prescribed standard limits
more than 250 mg/1. For details appendix 1 may be referred)

12

W16

Non-toxic polluted waste-water from those units which are:
e Having the overall waste-water generation less than 10 KLD and

e The pollutants are easily bio-degradable having BOD below 200
mg/1 which can be easily treated in a single stage ASP (activated

12

8
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sludge process) based Effluent Treatment Plant.
Note : This is a special category and is applicable to only those units
having over-all liquid waste generation less than 10 KLD with low
strength organic load.

W17 Waste-water from cooling towers and cooling-re-circulation processes 10
Part B : Score W2 : Score based on huge discharges of any kind (Penalty Clause)
W2 Industry having overall liquid waste generation of 100 KLD or more | 10

including industrial & domestic waste-water.

Overall Water Pollution Score W = W1+W2
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Appendix 1

Water Pollutants covered under Group W11:

v' Free available Chlorine , Total residual chlorine, Fluoride (as F),

Sulphide (as S), Free Ammonical Nitrogen, Dissolved phosphates (as
P), Free ammonia (as NH3), Nitrate Nitrogen, Mercury (As Hg),
Selenium (as Se), Hexa-valent chromium (as Cr + 6), Lead (as Pb), Tin,
Vanadium (as V), Cadmium (as Cd), Manganese (as Mn), Total
chromium (as Cr), Copper (as Cu), Iron (as Fe), Nickel (as Ni), Zinc (as
Zn), Benzene, Arsenic (as As), Benzo-a-pyrene, Cyanide (as CN),
Phenolic compounds (as C¢HsOH) , Adsorbable Organic Halogens
(AOX), Boron and /or

v BOD strength of waste water >5000 mg/1

Water Pollutants covered under Group W12:

v

v

Sodium Absorption Ratio (SAR) , Biochemical oxygen demand (3 days
at 27°C), Total Kjeldahl nitrogen (TKN), Ammonical nitrogen (as N),
Suspended solids, Total nitrogen (as N), Chemical oxygen demand, Oils
& grease and

BOD strength of waste water is in the range of 1000-5000 mg/1

Water Pollutants covered under Group W13:

v

v

Sodium Absorption Ratio (SAR), Biochemical oxygen demand (3 days at
27°C), Total Kjeldahl nitrogen (TKN), Ammonical nitrogen (as N),
Suspended solids, Total nitrogen (as N), Chemical oxygen demand and
BOD strength of waste water is below 1000 mg/1

Water Pollutants covered under Group W14 and W15:

Chlorides as Cl, Colour , Total dissolved solids (TDS - Inorganic)

Water Pollutants covered under Group W16

v

BOD strength of waste water is below 200 mg/l and overall
discharge is less than 10 KLD.

10
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Table F-2 : Air Pollution Score

SL Air ‘Range of Prescribed Standard ’ of criteria pollutants Marks
No. Pollutants
Group
Part1 :Score Al = Score based on types of expected criteria Air Pollutants present in the emissions .
Maximum of the following seven categories is to be taken. For details appendix 2 may be referred.
1 Group AlA Presence of criteria air pollutants having prescribed standard limits up - 30
to 2 mg/Nm3
2 Group A1B Presence of criteria air pollutants having prescribed standard from 3 25
t0o10 mg/Nm3
3 Group A1C Presence of criteria air pollutants having prescribed standard from 11 to 20
50 mg/Nm3
4 Group A1D Presence of criteria air pollutants having prescribed standard from 51 to 15
250 mg/Nm3
5 Group A1E Presence of criteria air pollutants having prescribed standard from 10
251mg/Nm3 & above.
6 Group A1F e Generation of fugitive emissions of Particulate Matters which are: 10
o Not generated as a result of combustion of any kind of
fossil-fuel.
o Generated due to handling / processing of materials
without involving the use of any kind of chemicals.
o Which can be easily contained /controlled with simple
conventional methods
7 Group A1G e Generation of Odours which are : 10
o Generated due to application of binding gums / cements
/adhesives /enamels
o Which can be easily contained /controlled with simple
conventional methods
Part2: Score A2 = Score based on consumption of fuels and technologies required for air pollution control :
6 Group A2F1 e All such industries in which the daily consumption of coal/fuel | 10
is more than 24 MT/day and the particular
(Particulate/ gaseous/process) emissions from which can be
controlled only with high level equipments / technology like
ESPs, Bag House Filters, High Efficiency chemical wet
scrubbers etc.
7 Group A2F2 e All such industries in which the daily consumption of coal/fuel | 5
is from 12 MT/day to 24 MT/day and the particular
(Particulate/ gaseous/process) emissions from which can be
controlled with suitable proven technology.

Overall Air Pollution Score -A = A1 + A2

11
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Appendix 2

Air pollutants covered under Group AlA:

Cd+Th, Dioxins & Furans, Mercury, Asbestos

Air Pollutants covered under Group A1B:

HF, Nickel+ Vanadium, HBr, Manganese, Lead, H2S, P205 as H3PO4

Air Pollutants covered under Group A1C:

Chlorine, Pesticide compounds, CH3Cl, TOC, Total Fluoride,
Hydrocarbons, NH3, HCL vapour & Mist, H2SO4 Mist, SO2

Air Pollutants covered under Group A1D:

CO, PM, CO, NOx

Air Pollutants covered under Group A1E:

NOx with liquid-fuel, SO2 with liquid-fuel

12
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Table F-3: Hazardous Waste Generation Score

S1.No.

Types of Hazardous Waste Generated as per Schedule 1 /

Schedule 2 of Hazardous Waste ( Management, Handling &
Trans-boundary Movement) Rules , 2008 . Maximum of the

following four categories is to be taken

Score

HW1

Land disposable HW which require special care &
treatment for stabilization before disposal.

20

HW?2

Incinerable HW

15

HW3

Land disposable HW which doesn’t require treatment &
stabilization before disposal.

High volume low effect wastes such as fly-ash, phspho-
gypsum, red-mud, slags from pyro-metallurgical
operations, mine tailings and ore beneficiation rejects)

10

HW4

Recyclable HW, which are easily recyclable with proven
technologies.

10

13
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Table F-4 : Calculation Sheet
Industrial Sector - .............

1. Water Pollution Score (W)

Scores Waste Water Category Value

Score on W1

Score on W2

Water Pollution Score = W1+W2

2. Air Pollution Score (A)

Scores Air Pollutant Category Value

Score on Al

Score on A2 - -

Air Pollution Score = A1+A2

3. Hazardous Waste Score (HW)

Score HW Category Value

HW

Grand Total = W + A + HW

Note :

1.

Any of the industrial sector having only either air pollution (A) or water pollution

(W) , the score will be normalized to 100 as per the following formula -
Normalized Score = {100 x W (or A)} / 40

Any of the industrial sector having air pollution (A) and water pollution (W) both but
no hazardous waste generation (H) , the joint score of air & water pollution will be
normalized to 100 as per the following formula -

Normalized Score = {100 x (W+A)} / 80

Any of the industrial sector having air pollution (A) & hazardous waste generation
(H) but no water pollution (W), the joint score of air pollution & hazardous waste

generation will be normalized to 100 as per the following formula -
Normalized Score = {100 x (A+H)} / 60

Any of the industrial sector having water pollution (W) and hazardous waste
generation (H) but no air pollution (A), the joint score of water pollution & hazardous

waste generation will be normalized to 100 as per the following formula -

Normalized Score = {100 x (W+H)} / 60

14
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G : Developments :

i.  The existing Red ( 85 sectors) , Orange ( 73 sectors) and Green ( 86 sectors) i.e a total of 244
industrial sectors have been assessed as per the proposed formula by the Working Group. For
this purpose, concerned Engineers / Scientists from the Member SPCBs were also involved &
consulted during May 28-29, 2015.

ii.  After careful examination and consideration of the suggestions of concerned stake-holders the “Draft
Document on Revised Concept of Categorization of Industrial Sectors “ was prepared by the
Committee and circulated to all the SPCBs, PCCs and concerned Ministries for their information &
comments. The * Draft Document * was uploaded on the website of CPCB also for information &
comments of one & all.

iii. ~ The matter was discussed during the 170t Board Meeting also and issues raised by the Board
Members pertaining to some of the industrial sectors were clarified.

iv. Responses were received from various concerned Ministries, SPCBs, Industrial Associations
including individuals.

v.  Based on the above, final meeting was convened by the Secretary , MoEFCC with CPCB and
senior officers of MOoEFCC on January 06, 2016 to resolve the issues appropriately and finalize the
‘Re-categorization’. Accordingly , following modifications in the ‘Range of Pollution Index ‘for

the purpose of categorization of industrial sectors were suggested :

Industrial Sectors having Pollution Index score of 60 and above - Red category

Industrial Sectors having Pollution Index score of 41 to 59 -Orange category

Industrial Sectors having Pollution Index score of 21 to 40

>
>
> -Green category
>

Industrial Sectors having Pollution Index score incl.& upto 20 -White category

vi. Based on the final criteria as described in v above , the final categorization is as follows :

Category of Existing Categorization Proposed (New)
Industrial Sector categorization
Red 85 60
Orange 73 83
Green 86 63
White — 36
Total 244 242

vii.  In the proposed categorization, some of the industrial sectors have been either deleted

due to duplication or merged with similar type of sectors on account of same

15
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characteristics of pollution generation. In a similar way, some of the industrial sectors
are split into more sectors on account of variation in the raw materials /
manufacturing process. As a result final totals of the existing and proposed
categorization are different.

The industrial sector which doesn’t fall under any of the above four categories ( Red,
Orange, Green and White) , decision with regard to its categorization will be taken at
the level of concerned SPCB/PCC by a committee headed by the Member Secretary ,
SPCB/PCC and comprising of two senior cadre Engineers / Scientists of the SPCB /
PCC in accordance with the scoring-criteria specified in this document.

The summary is presented in the following Table G-1 and final lists of Red, Orange,
Green and White categories of industries are presented in Tables G2, G-3, G4 and G-5

respectively, which are self explanatory.

16
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Table G-1: Final Summary Table Red , Orange, Green and White Categories of Industries (16-01-16)

S1 Original Initial | Addition| Deletion/ Re- Re- Re- Re- Check
No. | Categorization | Nos. by Shifting to | categorization | categorization | categorization | categorization
Splitting | foot-note due to Red to Orange to Green to White
into to vague term
further / Merger /
classes | other reasons
1
2 3 4 5 6 7 1+2)=@3
to 7)

1 Red 85 11 7 60 26 3 Nil 96=96

2 Orange 73 2 3 Nil 51 19 2 75=75

3 Green 86 Nil 3+2=5 Nil 6 41 34 86=86

Final 244 13 15 60 83 63 36 257

Categorization ) =257

(Red) (Orange) (Green) (White) (Total
categories
including

in foot-

note)

17
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Table G-2: Final List of Red Category of Industrial Sectors

SI No. [ Orgnl | Industry Sector Wil | w2 | W Al A2 A H W+A+H Revis REMARKS
SI.No ed
Categ
ory
1. 38 Isolated storage of hazardous R-R As per provisions of Rules, to be kept under Red
chemicals (as per schedule of categoryespedallyforsafety purposes.
manufacturing, storage of
hazardous chemicals rules ,1989
as amended)
2. 4 Automobile Manufacturing | 30 | - 30 20 - 20 10 60 R-R i. Such types of plants are having either one or
(integrated facilities) combinations of polluting activities viz. washing,
metal surface finishing operations, pickling, plating,
electro-plating , phosphating, painting , heat
treatment etc.

ii. Some of such plants may outsource some /all of
the polluting activities. In such cases, after
thorough inspection of such units by concerned
SPCB, re-categorization of the industry shall be
made accordingly.

3. 34 Industries engaged in recycling / | 30 - 30 20 - 20 10 60 R-R All the three types of pollutants are expected.
reprocessing/ recovery/reuse of
Hazardous Waste under
schedule iv of HW( M, H& TBM)
rules, 2008 - Items namely -
Spent cleared metal catalyst
containing copper,,
Spent cleared metal catalyst
containing zinc,,
4. 44 Manufacturing of lubricating oils [ 20 - 20 20 - 20 20 60 R-R Generates all sorts of pollution.
,grease and petroleum based
products
5. 66 E DG Set of capacity >5MVA - - - 20 5 25 - 62.5 R-R i. Mainlyair polluting.

ii. DG sets consume the diesel @ 0.21
litres/hr/KVA at full load.

iii. Average running is taken @ 12 hrs / day
although many of the DG sets run for more
than this period.

6. 31 Industrial ~ carbon including | 10 - - 20 5 25 10 62.5 R-R Mainly air polluting. Air pollution score is
electrodes and graphite blocks, nomalized to 100.
activated carbon, carbon black
18
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39

Lead acid battery
manufacturing(excluding
assembling and charging of lead-
acid battery in micro scale)

10

10

25

1076

10

62.5

R-R

ii.

iii.

Mainly air polluting. Air pollution
scores are normalized to 100.

Lead Acid Battery manufacturing
consists of various stages which
broadly involve (after producing or
receiving lead oxide): Paste Mixing ,
Grid Casting , Grid Pasting & Curing ,
Hydro-setting, parting & enveloping ,
Stacking, grouping & inter-cell
welding , Formation.

Exposure of workmen to lead during
all or any of the processes outlined
above  exceeds the  prescribed
standards if appropriate equipment in
this respect is not installed at any
Battery Manufacturing Unit.

All of the above processes, some more
than others, involve release of lead
particles or fumes into the
environment. Pollution from the above
processes can be grouped into two
possible types, viz: (a) Lead Oxide
becomes airborne and there is
Particulate Pollution (b) Fumes are
generated and there is Gaseous
Pollution

62

Phosphate rock processing plant

30

30

20

20

62.5

The separation of phosphate rock from
impurities and non-phosphate materials for use
in  fertilizer manufacture  consists  of
benefidation, drying or caldning at some
operations, and grinding. Phosphate rock from
the mines is first sent to benefidation units to
separate sand and day and to remowe
impurities. Steps used in benefidation depend
on the type of rock.

The water &airpollution scores are normalized
to 100.

19
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9. 66 Power generation plant [except [ 10 - 10 15 62.5 R-R 1. Mainly air polluting. It uses a mixture of biomass
Wind and Solar renewable (agro based) and coal ( < 10 %) as a fuel. Almost,
power plants of all capacities and round the yearoperation. 2 .In case of DG sets
Mini Hydel power plant of of 5 MVA & more and emissions of SO2 will take
capacity <25MW] place due to use of liquid fuel. Air pollution score

will be =20 + 10 = 30, Normalized score will be 75.
3. In case of 'Waste to Energy Plants' , water will
be used for cooling and air score will be - 30+10 =
40.

10. 34 Industries engaged in recycling / | 30 - 30 25 - 25 10 65 R-R All the three types of pollutants are expected.
reprocessing/ recovery/reuse of
Hazardous Waste under
schedule iv of HW( M, H& TBM)
rules, 2008 - Items namely -

Spent catalyst containing nickel,
cadmium, Zinc, copper, arsenic,
vanadium and cobalt,

11. 67 Processes involving chlorinated | 30 - 30 20 - 20 15 65 R-R Chlorinated hydrocarbons are wused in the
hydrocarbons manufacture of insecticdes, pesticides and organo

chloro pesticides. Effluents & emissions are toxicin
nature.

12. 74 Sugar ( excluding Khandsari) 20 10 30 15 10 25 10 65 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. Sugar mills generate all sorts of pollution
problems.

13. 22 Fibre glass production and | - - - 20 - 20 20 67 R-R i. The use of styrene in most methods of
processing (excluding moulding) fiberglass production causes hazardous air

pollution that is hammful to breathe at
excessive levels.

ii. It is mainly air polluting & HW generating
industry. The air pollution & HW scores are
nomalized to 100.

iii. In case of lead containing glass, the score of
Al will be 25 and final normalized score will
be 75and shall be categorized as Red.

14. 23 Fire crackers manufacturing and | - - - 20 - 20 20 67 R-R i. This is the normalized score based on air
bulk storage facilities pollution & HW generation.

ii. Various hazardous chemicals are used in

the manufacturing process.

iii. These chemicals are namely Potassium

Nitrate , Potassium per-chlorate, Barium
Nitrate, Aluminium compounds, Copper
Chloride etc.

20
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iv. These chemicals are highly hazardous and
cause serious diseases among the
workers. espedally ability of blood to
carry oxygen leading to headaches,
methemogl obinemia and  kidney
problems , skin problems, thyroid metal
fume etc.

15. 34 Industries engaged in recycling / - - - 30 0 30 10 67 R-R Mainly air polluting and hazardous waste

reprocessing/ recovery/reuse of generating. Air & HW pollution scores are
Hazardous Waste under jointly normalized to 100.
scheduleiv of HW( M, H& TBM)
rules, 2008 - Items namely -
Dismantlers Recycling Plants --
Components of waste electrical
and electronic assembles
comprising accumulators and
other batteries included on list
A, mercury-switches, activated
glass cullets from cathode-ray
tubes and other activated glass
and PCB-capacitors, or any other
component contaminated with
Schedule 2 constituents (e.g.
cadmium, mercury, lead,
polychlorinated biphenyl) to an
extent that they exhibit hazard
characteristics indicated in part
C of this Schedule.

16. 47 Milk  processes and dairy | 20 10 30 20 5 25 - 68.75 R-R i. Water as well as air polluting due to use of
products(integrated project) boilers.

ii. Water & air pollution scores are normalized

to 100.

17. 63 Phosphorous and its compounds | 30 - 30 25 - 25 - 68.75 R-R Water pollution & air pollution containing

compounds of phosphorous are expected

18. 61 Pulp & Paper ( waste paper based | 20 10 30 15 10 25 0 68.75 R-R Mainly water &air polluting . Water & air pollution
without bleaching process to scores are normalized to 100.
ma nufacture Kraft paper)

19. 13 Coke making , liquefaction, coal | 30 - 30 20 - 20 20 70 R-R Itis a kind of petrochemical industry.
tar distillation or fuel gas making

21
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20. 41 Manufacturing of explosives, [ 30 - 30 20 20 70 R-R i Explosives manufacture and use
detonators,  fuses including contribute some measure of hazardous
management and  handling waste to thf? environment. _
activities ii.  Nitroglycerin produces several toxic

byproducts such as acids, caustics, and
oils contaminated with heaw metals.
These must be disposed of properly by
neutralization or stabilization and
transported to a hazardous waste
landfill.

iii. The use of explosives creates large
amounts of dustand particulate from the
explosion, and, in some cases, releases
asbestos, lead, and other hazardous
materials into the atmosphere.

21. 45 Manufacturing of paints | 30 - 30 25 - 25 15 70 R-R i. The process may cause considerable emissions
varnishes, pigments and of volatile organic compounds (VOC). VOC
intermediate (excluding contribute to the creation of ozone in the
blending/mixing) lowerlayers of the atmosphere (photoche mical

airpollution) and can presentdanger to health.
ii. Dustand odour mayalsobe a problem.
iii. Washing of vessels will contribute waste-
waters.
iv. Large quantityof HWs are also produced.

22. 56 Organic Chemicals | 30 - 30 20 - 50 20 70 R-R Such types of industrial sectors generate all sorts of
manufacturing pollution.

23. 1 Airports and Commercial Air | 20 10 30 - - - 10 75 R-R i. The Airports are generating mainly the waste-
Strips waters.

ii. This is the water pollution normalized score for
aimports having discharge more than 100 KLD.
iii. The airports /strips having discharge less than 100

KLD will have score of 50 and hence orange

category.

iv. If the score is normalized wrt water + HW both,
then all the aimports will come under Orange

category (score - 58.33).

24. 3 Asbestos and asbestos based | - - - 30 - 30 10 75 R-R i. Thisis mainlyair polluting industry.
industries ii. Finalscore is based on air pollution score only.

iii. Asbestos is cardnogenic and banned in many
countries.

25. 5 Basic chemicals and electro | 30 - 30 - - - 10 75 R-R i. Standards prescribed for Inorganic Chemicals are

chemicals and its derivatives
including manufacturing of acid

adopted.

ii. It is mainly water polluting industry having
effluents which are toxic and not easily
biodegradable.

22
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iii. Water pollution score normalized to 100 is

undertaken.

iv. The earlier Red category industrial sector

namely “Hydrocyanic acid and its derivatives
" is also merged under this industrial sector.

26.

Cement

20

10

30

75

This is mainly air polluting industry & hence
nomalized air pollutionscore.

27.

Chlorates,
peroxides

per-chlorates &

30

30

75

R-R

It is mainly water polluting industry having
effluents which are toxic and not easily
biodegradable.

Water pollution score normalized to 100 is
undertaken.

28.

10

Chlorine, fluorine, bromine,
iodine and their compounds

30

30

75

R-R

It is mainly water polluting industry having
effluents which are toxic and not easily
biodegradable.

Water pollution score normalized to 100 is
undertaken.

29.

16

Dyes and Dye- Intermediates

30

30

20

25

20

75

R-R

This industrial sector is the one among the ‘17
categories of Highly Polluting Industries’.

Such types of industrial sectors generate all sorts
of pollution.

30.

26

Health-care Establishment ( as
defined in BMW Rules)

20

10

30

75

R-R

Mainly water polluting.

The water pollution score is normalized to 100 &
valid for Hospitals having total waste-water
generation > 100 KLD.

The hospitals with incinerator will be categorized
as Red irrespective of the quantity of the waste-
water generation.

The hospitals having total waste-water
generation less than 100 KLD and without
indnerator, the nomalized water pollution score
will be 50 and will be categorized as Orange
category.

31

29

Hotels having overall waste-
water generation @ 100 KLD and
more.

20

10

30

15

15

75

Mainly water polluting. Small boiler may be
installed.

The water pollution score is normalized to 100 &
valid for Hotels having waste-water generation >
100 KLD.

The hotels having more than 20 rooms and
waste-water generation less than 100 KLD and
having a coal / oil fired boiler , the pollution
score will be 35/40 & are categorized as Orange.
The hotels having more than 20 rooms and
waste-water generation less than 10 KLD and

23
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having no-boiler & no hazardous waste
generation, the pollution score will be 20 & are
categorized as Green.

32.

34

Industries engaged in recycling /
reprocessing/ recowery/reuse of
Hazardous Waste under schedule iv
of HW( M, H& TBM) rules, 2008 -
Items namely -
Lead add battery plates and other
lead scrap/ashes/residues not
covered under Batteries
(Management and Handling) Rules,
2001. [ * Battery scrap, namely:
Lead battery plates covered by ISRI,
Code word “Rails” Battery lugs
covered by ISRI, Code word “Rakes”.
Scrap drained/dry while intact, lead
batteries covered by ISRI, Code
word “rains”.

30

30

25

25

20

75

R-R

All the three types of pollutants are generated.

33.

34

Industries engaged in recycling /
reprocessing/ recowery/reuse of
Hazardous Waste under schedule iv
of HW( M, H& TBM) rules, 2008 -
Items namely -
Integrated Recycling Plants  --
Components of waste electrical and
electronic assembles comprising
accumulators and other batteries
induded on list A, mercury-
switches, activated glass aullets
from cathode-ray tubes and other
activated glass and PCB-capaditors,
or any other component
contaminated with Schedule 2
constituents (e.g. cadmium,
mercury, lead, polychlorinated
biphenyl) to an extent that they
exhibit hazard characteristics
indicated in part Cof this Schedule.

30

30

25

25

20

75

R-R

All the three types of pollutants are expected.

34.

43

Manufacturing of glue and
gelatin

30

10

40

20

20

75

R-R

Highly water polluting & obnoxious air polluting.

35.

49

Mining and ore beneficiation

30

10

40

15

20

75

R-R

Both air and water polluting. Score is normalized
withair & water pollution.
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36. 52 Nuclear power plant 10 - 10 30 15 75 R-R i. Mainly air polluting due to indnerator.
Others - cooling water.
ii. Air pollution score is normalized to 100.
37. 58 Pesticides (technical) (excluding | 30 - 30 25 - 25 20 75 R-R i. This industrial sector is the one among the ‘17
formulation) categories of Highly Polluting Industries’.
ii. Such types of industrial sectors generate all sorts
of pollution.
38. 64 Photographic film and its | 30 - 30 - - - - 75 R-R i. Silver salts and other chemicals are used in
chemicals preparation. Slight quantity of effluents is
generated.

ii. Water pollution scores are normalized to 100.

39. 68 Railway locomotive work | 20 10 30 - - - 10 75 R-R i. Mainly water polluting industry . Water is used

shop/Integrated road transport in the washing of locomotives, road transport

workshop/Authorized  service vehides during senidng.

centers ii. This score is valid for those Centers having
discharge more than 100 KLD.

iii. Service Centers having waste-water generation
< 100 KLD, the normalized score will be =(
100%*20)/40= 50.
40. 84 Yarn / Textile processing | 30 10 40 15 - 15 20 75 R-R In this sectorall sorts of pollutionare generated.

involving any effluent/emission

generating processes including

bleaching, dyeing, printing and

colouring

41. 8 Chlor Alkali 30 10 40 20 10 30 10 80 R-R i. This industrial sector is the one among the '17

categories of Highly Polluting Industries’.

ii. Chlor-alkali units are having different section like

NaOH, Cl2, SBP etc which are having toxic
effluents. Additionally, fuel consumption is also on
higher-side.

42. 70 Ship Breaking Industries 30 - 30 30 - 30 20 80 R-R i. The  ship-breaking industry creates
numerous hazards for the coastal and
marine environment.

ii. Ship-breaking releases a large number of
dangerous pollutants, induding toxic
waste, oil, poly-chlorinated biphenyls, and
heavy metals, into the waters and sea bed.

iii. While most of the oil is removed before a
ship is scrapped, sand used to mop up the
remaining oil is thrown into the sea. High
concentrations of oil and grease are then
found in the coastal waters, choking marine
life.

25
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iv. Solid waste strewn on the shore, 45 tonnes
on any given day according to a study by
the Central Pollution Control Board, also
finds its way into the sea.

V. Adding to the stress on coastal waters, the
organic load from the thousands of
workers living in cramped conditions with
litle or no sanitary facilities results in
unacceptably highlevels of BOD.

43, 53 Oil and gas extraction including | 30 - 30 - - - 20 83 R-R i Mainly water polluting & hazardous waste
CBM (offshore & on-shore generating.
extraction through drilling wells) ii. The water pollution & HW generation scores

are normalized to 100.

44, 36 Industry or process involving [ 30 - 30 - - - 20 83 R-R Mainly water polluting & toxic hazardous waste
metal surface treatment or generatingindustry. Scores are normalized to 100.
process such as pickling/
electroplating/paint  stripping/
heat treatment using cyanide
bath/ phosphating or finishing
and anodizing / enamellings/
galvanizing

45, 80 Tanneries 30 - 30 - - - 20 83 R-R Mainly water polluting & hazardous waste

generatingindustry. Scores are normalized to 100.

46. 65 Ports and harbour, jetties and | 30 10 40 15 10 25 20 85 R-R This category contain all sorts of pollution.
dredging operations

47. 77 Synthetic fibers induding rayon | 30 10 40 25 10 35 10 85 R-R This sector generates all sorts of pollution problems.
jtyre cord, polyester filament
yarn

48. 81 Thermal Power Plants 30 10 40 20 10 30 15 85 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. TPP generate all sorts of pollution problems.

49. 71 Slaughter  house (as  per | 25 10 35 - - - - 87.5 R-R Mainly water polluting and obnoxious odour
notification S.0.270(E)dated generating industry. The water pollution score is
26.03.2001)and meat processing normalized to 100
industries, bone mill, processing
of animal horn, hoofs and other
body parts

50. 2 Aluminium Smelter 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. This sectoris generating all sorts of pollution i.e.
air,waterand HW.

51. 12 Copper Smelter 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the ’17

categories of Highly Polluting Industries’.
ii. Integrated Copper Smelters contain all sorts of
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pollution.

52. 20 Fertilizer  (basic)  (excluding | 30 10 40 20 10 30 20 90 R-R i. This industrial sectoris the one among the '17

formulation) categories of Highly Polluting Industries’.
ii. Generatesallsorts of pollution.

53. 37 Iron &  Steel (involving [ 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the 17
processing from ore/ integrated categories of Highly Polluting Industries’.
steel plants) and or Sponge Iron ii. Such types of industrial sectors generate all sorts
units of pollution.

54, 61 Pulp & Paper ( waste paper based | 25 10 35 25 10 35 20 90 R-R Waste paper based Pulp & Paper mills with
units with bleaching process to bleaching process generate all sorts of pollution.
manufacture writing & printing
paper)

55. 85 Zinc Smelter 30 10 40 20 10 30 20 90 R-R i. This industrial sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. Integrated Zinc smelter generates all sorts of
pollution problems.

56. 55 Oil Refinery (mineral Oil or | 30 10 40 25 10 35 20 95 R-R i. This industrial sector is the one among the ‘17
Petro Refineries) categories of Highly Polluting Industries’.

ii. Such types ofindustrial sectors generate all sorts
of pollution.

57. 59 Petrochemicals Manufacturing ( | 30 10 40 25 10 35 20 95 R-R i. This industrial sector is the one among the ‘17
including processing of categories of Highly Polluting Industries’.
Emulsions of oil and water ) ii. Such types of industrial sectors generate all sorts

of pollution.

iii. The earierred categoryindustrial sector namely
“Processing of Emulsions of Oil & Water “is
merged with thisindustrial sector.

58. 60 Pharmaceuticals 30 10 40 30 5 35 20 95 R-R i. This industral sector is the one among the ‘17

categories of Highly Polluting Industries’.
ii. Such types of industrial sectors generate all sorts
of pollution.

59. 61 Pulp & Paper ( Large-Agro + [ 30 10 40 25 10 35 20 95 R-R i. This industrial sector is the one among the ‘17
wood) , Small Pulp & categories of Highly Polluting Industries’.

Paper ( agro based-wheat ii. Large /Small Agro based Pulp & Paper mills
straw/rice husk) contribute all sorts of pollution problems.

60. 15 Distillery ( molasses / grain / | 30 10 40 - - - - 100 R-R Mainly water polluting industry. Final score is the
yeast based) nomalized water pollutionscore.
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Note :
i.  Under the column Revised Category, the full forms of the abbreviations are as follows :
a.  R-R means original category was Red and revised category is also Red
b. R-O means original category was Red and revised category is Orange
c.  O-O means original category was Orange and revised category is also Orange
d.  O-G means original category was Orange and revised category is Green
e.  O-Wmeans original category was Orange and revised category is White
f. G-O means original category was Green and revised category is Orange
8. G-G means original category was Green and revised category is also Green
h.  G-Wmeans original category was Green and revised category is White
ii. There are specific remarks in respect of some of the industrial sectors. These sectors are either merged with other relevant sectors or deleted due to duplication. The overall
details are as follows :
Sl Original Industry Sector Original Remarks
No. Sl No. Category
1 14 Common treatment and disposal facilities(CETP, TSDF, E- R i. All such facilities are classified as Red but special category projects as these are parts of
waste recycling, CBMWTF, effluent conveyance project, pollution control facilities.
incinerator, solvent/acid recovery plant, MSW sanitary land ii. In case of CETP, the categorization will depend upon the category of member industries
fill site) being served.
2 18 Processing of Emulsions of Oil & Water It is a part of Petrochemical industries. Transferred and merged with the industrial sector
namely ‘Petrochemicals’ at SI. No. 54.
3 27 Heavy engineering including ship building (with investment R Most of the pollution generating processes / operations under this category are similar to
on Plant & Machineries more than Rs 10 crores) the industry category namely “Automobile Manufacturing (integrated facilities)” at SI .
No. 1 and may be referred accordingly.
4 30 Hydrocyanic acid and its derivatives R Have been merged with the red category industrial sector namely “ Basic chemicals and
electro chemicals and its derivatives including manufacturing of acid “ at SI. No. 24
5 32 Industrial estates/ parks / complexes/ areas/ export processing R The classification will depend upon the category(ies) of the industries operating /
zones/ SEZg/ Biotech parks/ leather complex proposed to be permitted in the area. In this context, guidelines prescribed in EIA
Notification, 2006 shall be followed.
6 33 Industrial inorganic gases namely- R These gases are generally secondary products and produced alongwith other main
a) Chemical gas- Acetylene, hydrogen, chlorine, fluorine, products. To be classified as per the main parent plant.
ammonia, sulphur dioxide, ethylene, hydrogen-sulphide,
phosphine b) Hydrocarbon gases-
Methane , ethane, propane
7 69 Reprocessing of used oils & waste oils R i. The industry generates mainly the air pollution and oil bearing hazardous wastes.
The normalized (air pollution & HW generation score is 58.33.
ii. To be deleted as already covered under HW Recyclers / Re-processors ( Used oils /
Waste Oils) under Orange Category
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Table G-3 : Final List of Orange Category of Industrial Sectors

FinalSl. | Orgnl Industry Sector w1 W2 | W Al A2 A H W+A+H Revised Remarks

No. S.No category

1. 20 Dismantling of rolling stocks ( wagons/ -- -- -- 15 -- 15 10 41.67 0-0 Emissions of dust and

coaches) generation of waste oils take
place during dismantling. Air
pollution & HW generation
scores (15+10=25) are
normalized to 100.
2. 5 Bakery and confectionery units with 20 -- 20 15 -- 15 -- 43.75 0-0
production capacity > 1 TPD. ( With
ovens / furnaces)
3. 10 Chanachur and ladoo from puffed and 20 -- 20 15 -- 15 -- 43.75 0-0 Normal water and air
beaten rice( muri and shira) using polluting.
husk fired oven

4. 23 Coated electrode manufacturing 15 0 15 | 20 0 20 0 43.75 G-0 Preparation of core wire /
rod, preparation of dry mix,
preparation of wet mix,
application of coating by
extrusion, baking of coated
electrodes

5. 24 Compact disc computer floppy | 15 0 15 | 20 0 20 0 43.75 G-0 Generates waste-water and

and cassette manufacturing / Reel process emissions.
manufacturing

6. 24 Flakes fromrejected PET bottle 20 - 20 | 15 - 15 - 43.75 R-O Normal  water &  air

pollutions are generated.

7. 30 Food and food processing including 20 -- 20 15 -- 15 -- 43.75 0-0 Normal water and air

fruits and vegetable processing polluting.

8. 40 Jute processing without dyeing 20 -- 20 15 -- 15 -- 43.75 0-0 CPCB has notified standards
for this category. Both air and
water pollutions are
generated.

9. 56 Manufacturing of silica gel 15 0 15 | 20 0 20 0 43.75 G-O Waste-waters containing TDS
and emissions of H,SO,; are
generated.
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45

Manufacturing of tooth powder,
toothpaste, talcum powder and other
cosmeticitems

20

20

15

15

43.75

0-0

Both air and water pollution
are generated.

11.

55

Printing or etching of glass sheet using
hydrofluoric acid

15

15

20

43.75

Both air and water pollution
are generated.

12.

65

Silk screen printing, sari printing by
wooden blocks

20

20

15 --

15

43.75

0-0

Wash-water and PM emissions
from boilers .

13.

76

Synthetic detergents and
soaps(excluding formulation)

20

20

15 -

15

43.75

R-O

i. This is the score for units
having generation of waste-
waters less than 100 KLD.

ii. The units having waste-
water generation more than
100 KLD will become mainly
water polluting and
accordingly normalized
water pollution score will be
75 and be categorized as
Red.

14.

71

Thermometer manufacturing

15

15

20 --

20

43.75

0-0

Process - making glass bulb,
forming reservoir in the glass
tube for fluid, inserting fluid,
scale marking. Use of fuel to
heat the glass tubes and
hydrofluoric acid to seal the
scaling. Small quantities of
spent acids are generated.

15.

14

Cotton spinning and weaving (
medium and large scale)

15 --

37.5

10

47.5

0-0

Mainly air polluting industry.
Sources of air pollution (PM)
are the fine particles of cotton
from spinning process. Air
pollution score is normalized
to 100.

16.

Almirah, Grill Manufacturing (Dry
Mechanical Process )

20 -

20

50

0-0

Air pollution due to spray
painting (emissions of VOCs).
Units without painting
operations shall be
categorized as White.
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17.

Aluminium & copper extraction from
scrap using oil fired furnace (dry
process only)

1088

20

10

50

0-0

i. Normalized Air pollution
score.

ii. Significant air pollution
due to melting (emissions
of SO2, PM).

18.

Automobile servicing, repairing and
painting (excluding only fuel
dispensing)

20

20

20

20

10

50

Normal water & air polluting
and recyclable waste oil
generating. If the waste water
generation is more than 100
KLD, it will become mainly
water polluting and Red
category unit.

19.

Ayurvedic and homeopathic medicine

20

20

15

15

15

50

0-0

20.

Brickfields ( excluding fly ash brick
manufacturing usinglime process)

20

20

50

Significantly air polluting.

21.

Building and construction project
more than 20,000 sq. m builtup area

20

20

20

20

50

0-0

1. In the pre-construction
stage, itis mainly air polluting
due to generation of dust ( PM
) emissions. 2. After
construction, itis mainly water
polluting. If the discharge is
more than 100 KLD, it will be
having the normalized score
of 75 and be categorized as
Red.

22.

Ceramics and Refractories

20

20

50

R-O

i. Mainly air
industry.

ii. This score is for the units
having coal consumption <
than 12 MT/day.

iii. For the units having coal
consumption > 12 MT /day,
the normalized air pollution
score will be 62.5 and shall
be categorized as Red.

polluting
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23. 11 Coal washeries 15 10 | 25 | 15 15 - 50 R-O i.  Wet washeries are mainly
water polluting industry
generating effluents
which are having
inorganic SS & TDS.
Additionally, air pollution
due to PM emissions is
also generated.

ii. Water & air pollution

scores are jointly
normalized to 100.

24. 16 Dairy and dairy products (small scale) 20 -- 20 20 -- 20 -- 50 0-0 Water and air polluting both.

25. 18 DG set of capacity >ILMVA but <5MVA -- -- - 20 -- 20 -- 50 0-0 Mainly air polluting . air

pollution score is normalized

to 100.

26. 17 Dry coal processing, mineral - - - 20 - 20 - 50 R-O Mainly air polluting industry.
processing, industries involving Final  score is  the
ore sintering, pelletisating, normalized air pollution
grinding & pulverization score.

27. 19 Fermentation industry including 20 - 20 - - - - 50 R-O i. Mainly water polluting
manufacture of yeast, Dbeer, industry.  This is the
distillation of alcohol (Extra normalized water pollution
Neutral Alcohol) score for units having

discharge < 100 KLD.

ii. For the units having
discharge > 100 KLD, the
normalized water pollution
score will be 75 and shall
be accordingly categorized
as Red.

28. 21 Ferrous and Non- ferrous metal - - - 15 5 20 | 10 50 R-O i.  Mainly air polluting.
extraction  involving  different ii.  This score is
furnaces through melting, refining, applicable to
re-processing, casting and alloy- secondary production
making of ferrous & non-

ferrous metals
(excluding lead) up-to
1 MT/hour
production.
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iii.

For lead, the
normalized air
pollution score will be
= (100*25)/40= 62.5
and is categorized as
Red.

For Induction Furnace
clubbed with AOD
furnace - separate
calculation shall be
made based on the
capacity of the
furnaces. In  such
industries, the molten
metal from induction
furnace is transferred
to AOD furnace
where other metals
like manganese and
nickel are added to
get the metal of
desired constituents.
The lime and silicon
are also added for
reduction of the metal
oxides to the base
metal. the normalized
air pollution score
will be = (100*25)/40=
625 and is
categorized as Red.

29.

26

Fertilizer (granulation / formulation /
blending only)

20

20

50

0-0

Air polluting.

30.

27

Fish feed, poultry feed and cattle feed

20

20

50

0-0

Obnoxious odour , H2S etc. AP
scoreis normalized to 100

31.

28

Fish processing and packing (excluding
chilling of fishes)

20

20

50

0-0

Mainly water polluting. WP
scoreis normalized to 100.
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32. 31 Forging of ferrous and non- ferrous -- -- -- 20 - 50 0-0 Heating furnace. Mainly air
metals ( using oil and gas fired polluting.
furnaces)

33. 32 Formulation/pelletization of camphor -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting. Emissions
tablets, naphthalene balls from of Benzene, HC are expected.
camphor/ naphthalene powders.

34. 33 Glass ceramics, earthen potteries and -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting. Emissions
tile manufacturing using oil and gas of SO2 are expected.
fired kilns, coating on glasses using
cerium fluorides and magnesium
fluoride etc.

35. 35 Gravure printing, digital printing on 20 -- 20 20 -- 20 10 50 0-0 Waste waters , emissions of
flex, vinyl VOCs

36. 36 Heat treatment using oil fired furnace -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting and noise
( without cyaniding) generating. AP  Score is

normalized to 100.
37. 28 Hot mix plants - - - 20 - 20 - 50 R-O Mainly air polluting. Air
pollution scores are
normalized to 100.

38. 37 Hotels (< 3 star) or hotels having > 20 20 -- 20 20 -- 20 -- 50 0-0 Mainly water polluting. WP
rooms and less than 100 rooms. scoreis normalized to 100.

39. 38 Ice cream 20 -- 20 20 - 20 - 50 0-0 Wash-water and boilers / oven

for pasteurization.

40. 34 Industries engaged in recycling / - - - 20 0 20 0 50 R-O Mainly air polluting. Air
reprocessing/  recovery/reuse  of pollution score is
Hazardous Waste under schedule iv of normalized to 100
HW( M, H& TBM) rules, 2008 - Items
namely -

Paint and ink Sludge/residues

41, 34 Industries engaged in recycling / | 10 - 10 | 20 - 20 | 10 50 R-O Mainly air polluting.
reprocessing/ recovery/reuse of
Hazardous Waste under schedule
iv of HW (M, H& TBM) rules, 2008
- Items namely - Brass Dross ,,

Copper Dross,,
Copper Oxide Mill Scale,,
Copper Reverts, Cake & Residues,,
Waste Copper and copper alloys in
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dispersible form,,
Slags from copper processing for
further processing or refining ,
Insulated Copper Wire,,
Scrap/copper with PVC sheathing
including  ISRI-code  material
namely “Druid” p
Jelly filled Copper cables ,,
Zinc Dross-Hot dip Galvanizers
SLAB,, Zinc Dross-Bottom Dross,,
Zinc ash/Skimming arising from
galvanizing and die casting
operations,,

Zinc ash/Skimming/other zinc
bearing wastes arising from
smelting and refining,,
Zinc ash and residues including
zinc alloy residues in dispersible
from,,

42.

35

Industry or processes involving
foundry operations

20

20

50

R-O

i. This scoreis valid for the
foundries having
capacity < 5 MT/hr as
such units require the
coal/coke @ <500 kg/hr.

ii. Theunits having capacity
of 5 MT/hr and more,
the coal/coke
consumption will be
more than 500 kg/hr and
the normalized score will
be 62.5 and classified
accordingly as Red.

43.

40

Lime manufacturing (using lime
kiln)

20

20

50

Mainly air polluting

44.

41

Liquid floor cleaner, black phenyl,
liquid soap, glycerol mono-stearate
manufacturing

20

20

20

20

50

Both air and water pollution
are generated.
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45, 42 Manufacturing of glass 10 - - 20 - 50 R-O i.  Mainly air polluting
( melting at 1500°C
and refining .
ii.. In case of lead glass
, the score of Al
will be 25 and
accordingly the
normalized scores
will be 62.5 i.e. Red
46. 43 Manufacturing of iodized salt from 12 -- 12 20 -- 20 -- 50 0-0 Boiling in Evaporators
crude/ raw salt (multiple effect evaporators),
centrifuging, iodization with
KIO3 mixing Mainly air
polluting. Air pollution score is
normalized to 100.
47. 42 Manufacturing of mirror from sheet -- -- -- 20 -- 20 -- 50 0-0 Evaporator &  furnace for
glass heating the metal to be
applied as reflector on mirror.
Mainly air polluting.
48. 44 Manufacturing of mosquito repellent -- -- -- 20 -- 20 -- 50 0-0 Mainly air polluting. Toxic
coil fumes are expected.
49, 46 Manufacturing of Starch/Sago 25 - 25 | 15 - 15 - 50 R-O i. Water and air
polluting industry.
Boiler is used for
steam generation.
ii. Water & air
pollution scores are
normalized to 100
50. 46 Mechanized laundry using oil fired 20 -- 20 20 -- 20 -- 50 0-0 Both air and water pollution
boiler are generated.
51. 47 Modular wooden furniture from -- -- -- 20 -- 20 -- 50 0-0 1. Mainly air polluting. Boiler
particle board, MDF< swan timber etc, as well as VOCs from use of
Ceiling tiles/ partition board from saw adhesives. 2. Without bailer, it
dust, wood chips etc.,, and other will be a Green category
agricultural waste using synthetic industry.
adhesive resin, wooden box making (
With boiler)
52. 50 New highway construction project - - - 20 - 20 - 50 R-O Mainly air polluting project.
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53. 51 Non-alcoholic beverages(soft | 20 - 20 20 - 50 R-O i. Both air and water
drink) & bottling of alcohol/non polluting. Score is
alcoholic products normalized with air &

water pollution. This score
is wvalid for industries
having waste-water
generation < 100 KLD.

ii. For the units having
waste-water generation >
100 KLD the , normalized
score would be 62.5 and
categorized as Red.

54. 49 Paint blendingand mixing (Ball mill) 20 -- 20 20 -- 20 10 50 0-0 Both air and water pollution
are generated.

55. 62 Paints and varnishes (mixing and | 20 0 0 20 0 20 0 50 G-0 Waste-waters as well as fumes

blending) of VOCs due to solvents,
pigments, varnishes.

56. 51 Ply-board manufacturing( including 0 -- 0 20 -- 20 -- 50 0-0 Mainly air polluting because of
Veneer and laminate) with oil fired use of boiler. AP score is
boiler/ thermic fluid heater(without normalized to 100
resin plant)

57. 52 Potable alcohol ( IMFL) by blending, 20 -- 20 -- - -- -- 50 0-0 Mainly water polluting. WP
bottling of alcohol products scoreis normalized to 100.

58. 54 Printing ink manufacturing 20 -- 20 20 -- 20 -- 50 0-0 1. Pigments, binders and
solvents are used. 2. Boiler is
also used. 3. Emissions of
VOCs take place.

59. 70 Printing press 20 0 20 | 20 0 20 0 50 G-0 Colored waste-waters
containing dyes and VOC
emissions are generated.

60. 59 Reprocessing of waste plastic 20 -- 20 20 -- 20 -- 50 0-0 Large quantities of wash-water

including PVC and fugitive emissions are
generated.

61. 61 Rolling mill (il or coal fired) and cold 10 -- 10 20 - 20 - 50 0-0 Mainly air polluting. Air
rolling mill pollution score is normalized

to 100. Others - cooling water

and recyclable waste oils etc.
are generated.

62. 67 Spray painting, paint baking, paint -- -- -- 20 - 20 10 50 0-0 Mainly air polluting. Emissions
shipping of VOCs and HC are generated.
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63. 72 Steel and steel products using | 10 - 10 20 | 10 50 R-O i. Mainly air polluting. In the
various furnaces like blast furnace emissions, oxides of
/open hearth furnace/induction manganese, nickel etc. are
furnace/arc  furnace/submerged also present.
arc furnace /basic oxygen furnace ii. Air pollution score s
/hot rolling reheated furnace normalized to 100.

64. 73 Stone crushers - - - 20 - 20 - 50 R-O Mainly air polluting. Air

pollution score is normalized
to 100.

65. 75 Surgical and medical products | 20 - 20 | 20 - 20 - 50 R-O Both air as well as water

including prophylactics and latex polluting. Air and water
pollution scores are
normalized to 100.

66. 85 Tephlon based products 0 0 0 20 0 20 0 50 G-0 Due to spraying applications,

emissions (HC) are generated

67. 70 Thermocol manufacturing ( with -- -- -- 20 -- 20 -- 50 0-0 Polystyrene is heated. Mainly
boiler) air polluting with boiler.

68. 82 Tobacco products including | 20 - 20 | 20 - 20 - 50 R-O Such industries generate
cigarettes and tobacco/opium both air as well as water
processes pollution. These scores are

normalized to 100.

69. 72 Transformer repairing/ manufacturing -- -- - 20 -- 20 10 50 0-0 Mainly air polluting because of
(dry process only) ovens, shot-blasting etc.

70. 73 Tyres and tubes vulcanization/ hot 10 -- 10 20 -- 20 -- 50 0-0 Mainly air polluting . Emissions
retreating of PM, VOCs and obnoxious

odour are generated.

71. 83 Vegetable  o0il = manufacturing | 20 - 20 | 15 5 20 | 10 50 R-O i.  Allsorts of pollution are
including solvent extraction and generated.
refinery /hydrogenated oils i.  This score is valid for

plants having waste-
water generation < 100
KLD.

i If the waste-water
generation is more than
100 KLD, the unit shall
be classified as Red.

72. 74 Wire drawing and wire netting 20 -- 20 -- -- -- -- 50 0-0 Mainly water polluting. WP

scoreis normalized to 100.
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73.

21

Dry cell battery ( exduding manufacturing
of electrodes) and assembling & charging
of addlead battery on microscale

30

30
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15

10

55

0-0

Water and air polluting both.

74.

50

Pharmaceutical formulation and for R
& D purpose ( For sustained release/
extended release of drugs only and
not for commercial purpose)

20

20

20

20

15

55

0-0

i. All sorts of pollution are
generated.

ii. R&D activities are to be
shifted to Red category.

75.

78

Synthetic resins

20

20

20

20

15

55

All sorts of pollution are
generated.

76.

79

Synthetic rubber

molding

excluding

20

20

20

20

15

55

i Most synthetic rubber
is created from two
materials, styrene and
butadiene. Both are
currently obtained
from petroleum.

ii. Process is similar to a
part of Petrochemical
plants.

77.

Cashew nut processing

25

25

20

20

56

0-0

Normal water and air
polluting.

78.

12

Coffee seed processing

25

25

20

20

56

0-0

Normal water & air polluting
industry.

79.

57

Parboiled Rice Mills

25

25

20

20

56

R-O

i. Rice Mills are
generating both air and
water pollution. Waste-
waters are having high
strength in respect of
BOD.

ii. This is the normalized
air & water pollution
score for units having
waste-water generation
< 100 KLD and fuel
consumption less than
12 MTD.

iii.  For units having waste-
water generation > 100
KLD or fuel
consumption > 12 MTD
or both , the unit shall
be classified as Red.
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80. 29 Foam manufacturing -- -- -- 20 15 58 0-0 i. Raw material is

polyurethane, latex etc.

ii. Emissions of VOCs and
HAPs. CH3CI2 and similar
compounds as blowing
agents.

iii. Outdated raw materials
and spoiled slots are
discarded as HW.

81. 34 Industries engaged in recycling / 10 0 10 20 0 20 15 58.33 R-O Mainly air polluting and
reprocessing/  recovery/reuse  of hazardous waste
Hazardous Waste under schedule iv of generating industry. Air
HW( M, H& TBM) rules, 2008 - Items pollution & HW scores are
namely - normalized to 100
Used Oil — As per specifications
prescribed from time to time.

82. 34 Industries engaged in recycling / - - - 20 0 20 15 58.33 R-O Mainly air polluting and
reprocessing/  recovery/reuse  of hazardous waste
Hazardous Waste under schedule iv of generating industry. Air
HW( M, H& TBM) rules, 2008 - Items pollution & HW scores are
namely - normalized to 100.

Waste Oil ---As per specifications
prescribed from time to time.

83. 56 Producer gas plant using conventional -- -- -- 20 -- 20 15 58.33 0-0 Mainly air polluting & tar (HW)
up drift coal gasification ( linked to generating. SO2, CO, NOx are
rolling mills glass and ceramic industry generated. Tar is the by-
refectories for dedicated fuel supply) product and utilized by other

industries in co-processing.

Note :

i.

Under the column Revised Category, the full forms of the abbreviations are as follows :

a.

T T A =

R-R means original category was Red and revised category is also Red

R-O means original category was Red and revised category is Orange

O-O means original category was Orange and revised category is also Orange
O-G means original category was Orange and revised category is Green

O-W means original category was Orange and revised category is White

G-O means original category was Green and revised category is Orange

G-G means original category was Green and revised category is also Green
G-W means original category was Green and revised category is White
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There are specific remarks in respect of some of the industrial sectors. These sectors are either merged with other relevant sectors or deleted due to duplication /vague

category. The overall details are as follows:

Sl Origin Industry Sector Original Remarks
No al Sl Categor
No. y
1 24 | Excavation of sand from the river bed (excluding 0
manual excavation)
Since such types of activities cause ecological disturbances, the instructions issued by
the government from time to time be followed. To be categorized by MoEF&CC.
2 39 | Infrastructure Development Project 0 Vast variety of such projects come under such category. This is to be decided by the
concerned SPCB in line of EIA Notification , 2006.
3 53| P (0] . . .
owerpress Very vague term hence deleted. Such types of general engineering units have already
been covered.
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Table G-4 : Final List of Green Category of Industrial Sectors

Sl. Orgnl Industry Sector W1 W2 4 Al A2 A H | W+A+H | Revised Remarks
No. | SI No. Category

1. 2 Aluminium utensils from - - - 10 - 10 - 25 G-G Minor air pollution due
aluminium circles by to some fugitive PM
pressing only (dry emissions from buffing
mechanical operation) operations.

2. 6 Ayurvedic and homeopathic 10 - 10 -- - - - 25 G-G Small quantities  of
medicines (without boiler) waste-waters are

generated from washing
operations.

3. 8 Bakery / confectionery 10 - 10 -- - - - 25 G-G Small  quantities  of
/sweets  products  (with waste-waters are
production capacity <ltpd generated from washing
(with gas or electrical oven) operations.

4. 6 Bi-axially oriented PP film 10 - 10 - - - - 25 0-G Mainly extrusion
along  with metalizing process involving
operations Cooling water

recirculation

5. 10 Biomass  briquettes  (sun - - - 10 - 10 - 25 G-G Minor air pollution due
drying) without using toxic to some fugitive PM
hazardous wastes emissions from

pulverization / mixing
operations.

6. 13 Blending of melamine resins - - - 10 -- 10 - 25 G-G Minor air pollution due
& different powder, to some fugitive PM
additives by physical mixing emissions from

pulverization / mixing
operations.

7. 15 Brass and bell metal utensils - - - 10 - 10 - 25 G-G Minor air pollution due
manufacturing from to some fugitive PM
circles(dry mechanical emissions from buffing
operation without re-rolling operations.
facility)

8. 16 Candy 10 - 10 10 - 10 - 25 G-G Small  quantities  of

waste-water and minor
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PM  emissions  are
generated.

9. 17 Cardboard or corrugated box - - - 10 - 10 - 25 G-G This score is valid with
and paper products Small gas / electricity
(excluding paper or pulp operated oven / furnace
manufacturing and without for making glue.
using boilers)

10. 18 Carpentry & wooden - - - 10 - 10 - 25 G-G Minor air pollution due
furniture manufacturing to some fugitive PM
(excluding saw mill) with the emissions from cutting
help of electrical (motorized) operations.
machines such as electrical
wood planner, steel saw
cutting circular blade, etc.

11. 19 Cement products (without - - - 10 - 10 - 25 G-G Minor air pollution due
using asbestos / boiler / to some fugitive PM
steam curing) like pipe emissions from mixing
,pillar, jafri, well ring, operations.
block/tiles etc.(should be
done in closed covered shed
to control fugitive emissions)

12. 20 Ceramic colour - - - 10 - 10 - 25 G-G Minor air pollution due
manufacturing by mixing & to some fugitive PM
blending only (not using emissions.
boiler = and  wastewater
recycling process)

13. 11 Chilling plant, cold storage 10 - 10 - - - - 25 0-G Cooling water
and ice making recirculation only.

14. 13 Coke briquetting ( sun - - - 10 -- 10 - 25 O0-G Mainly air polluting
drying) industry. Sources of air

pollution (PM) are
pulverizes and mixers.
Air pollution score is
normalized to 100.

15. 28 Cotton spinning and - - - 10 -- 10 - 25 G-G Minor PM emissions
weaving (small scale) from spinning process.

16. 17 Dal Mills - - - 10 -- 10 - 25 O0-G Some fugitive emissions

of PM.
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17. 29 Decoration of ceramic cups - - - - 10 - 25 G-G Fumes of enamels.
and plates by electric furnace Minor air pollution.

18. 19 Digital printing on PVC - - - 10 - 10 - 25 0-G Minor  emissions  /
clothes odour generations are

expected.

19. 25 Facility of handling, storage - - - 10 - 10 - 25 0-G Some fugitive emissions
and transportation of food of PM during handling
grains in bulk of grains.

20. 36 Flour mills (dry process) - - - 10 - 10 - 25 G-G Fugitive dust emissions.

21. 41 Glass , ceramic, earthen - - - 10 - 10 - 25 G-G Minor fugitive
potteries, tile and tile emissions only.
manufacturing using
electrical  kiln  or not
involving fossil fuel kiln

22. 34 Glue from starch (physical - - - 10 - 10 - 25 O0-G Some fugitive emissions
mixing)  with gas / of PM during mixing of
electrically operated oven raw materials.

/boiler.

23. 42 Gold and silver smithy - - - 10 - 10 - 25 G-G Minor fumes from
(purification ~ with  acid cleaning process.
smelting  operation and
sulphuric acid polishing
operation) (using less or
equal to 1 litre of sulphuric
acid/ nitric acid per month)

24. 1 36 Heat treatment with any of 10 - 10 10 - 10 - 25 0-G e Cooling waters and
the new technology like minor heat fumes.
ultrasound probe , induction e Finalization of
hardening , ionization beam, categorization
gas carburizing etc. subject to field

verification.

25. 46 Insulation and other coated - - - 10 - 10 - 25 G-G Minor fumes due to
papers (excluding paper or application of poly-
pipe manufacturing) urethane

26. 49 Leather foot wear and leather - - - 10 - 10 - 25 G-G Minor fumes due to use
products (excluding tanning of adhesives / gums.
and hide processing except
cottage scale)
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27. 50 Lubricating oil, greases or - — - 10 — 25 G-G Minor fumes at the time
petroleum based products of transfers from one
(only blending at normal container to other.
temperature)

28. 54 Manufacturing of pasted - - - 10 - 10 - 25 G-G 1. Minor fumes due to
veneers using gas fired boiler application of gums /
or thermic fluid heater and adhesives / pastes etc.
by sun drying 2. This score is valid only

for gas fired boiler.3. The
units having coal fired
boilers shall be categorized
as Orange.

29. 59 Oil mill Ghani and extraction 10 - 10 - - - - 25 G-G Small quantities of floor
( no hydrogenation / washings & equipments
refining) washings are generated.

30. 48 Packing materials - - - 10 - 10 - 25 0-G Some fugitive emissions
manufacturing from non of PM are expected.
asbestos fibre, vegetable fibre
yarn

31. 65 Phenyl/toilet cleaner - - - 10 -- 10 - 25 G-G Minor fumes of VOCs
formulation and bottling in the work zone

32. 67 Polythene and plastic 10 - 10 10 -- 10 - 25 G-G Cooling water &
processed products emissions due to mixing
manufacturing (virgin of raw materials.
plastic)

33. 68 Poultry, = Hatchery  and - - - 10 - 10 - 25 G-G Obnoxious odour
Piggery containing H»S, CHj etc.

and fugitive PM
emissions

34. 69 Power looms (without dye - - - 10 - 10 - 25 G-G Minor emissions of PM.
and bleaching)

35. 71 Puffed rice (muri) (using gas - - - 10 - 10 - 25 G-G Minor emissions of PM.
or electrical heating system)

36. 57 Pulverization of bamboo and - - - 10 - 10 - 25 0-G Some fugitive emissions
scrap wood of PM are expected.

37. 72 Ready mix cement concrete - - - 10 - 10 - 25 G-G PM emissions.

38. 73 Reprocessing of waste cotton - - - 10 - 10 - 25 G-G PM emissions.

39. 60 Rice mill (Rice hullers only) - - - 10 - 10 - 25 0-G PM  emissions  are

generated. Mainly air
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polluting. AP score is
normalized to 100

40. 62 Rolling mill ( gas fired) and 10 - 10 10 - 10 - 25 O-G Mainly air polluting. AP

cold rolling mill score is normalized to
100

41. 75 Rubber goods industry (with - - - 10 - 10 - 25 G-G Some PM emissions and
gas operated baby boiler) obnoxious odour.

42, 63 Saw mills - - - 10 - 10 - 25 0-G Mainly air polluting.
PM and noise are
generated.

43. 77 Soap manufacturing (hand 10 - 10 - - - - 25 G-G Small  quantities  of

made without steam boiling waste-water are
/ boiler) generated.

44. 80 Spice grinding (upto-20 HP - - - 10 - 10 - 25 G-G Small quantities  of
motor) fugitive emissions of

raw materials.

45. 66 Spice grinding (>20 hp - - - 10 -- 10 - 25 O0-G Mainly air polluting.
motor) Fugitive emissions of

PM.

46. 81 Steel furniture without spray - - - 10 - 10 - 25 G-G Obnoxious gases from
painting welding as well as noise

pollution.

47. 82 Steeping and processing of 10 - 10 -- -- - - 25 G-G Washing waters are
grains generated.

48. 86 Tyres and tube retreating - - - 10 -- 10 - 25 G-G Due to applications of
(without boilers) binding gum /

adhesives / cement,
some obnoxious fumes
may generate.

49. 22 Chilling plant and ice 12 - 12 - - - - 30 G-G Cooling water and brine
making  without  using water circuits. Spillages
ammonia / blow down may take

place

50. 26 CO2 recovery 12 - 12 - - - - 30 G-G Normal water pollution
from scrubbing action

51. 32 Distilled water ( without 12 - 12 - - - - 30 G-G TDS as  distillation
boiler) with electricity as residues
source of heat
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52. 45 Hotels (up to 20 rooms and 12 - 12 - - - 30 G-G This score is valid for
without boilers) hotels having overall
waste-water generation

less than 10 KLD.

53. 53 Manufacturing of optical 12 - 12 -- - - - 30 G-G Small quantities  of
lenses (using  electrical waste-waters containing
furnace) TDS, SS are generated.

54. 58 Mineralized water 12 - 12 - - - - 30 G-G RO Rejects.

55.| 68 Tamarind powder 12 -- 12 15 -- 15 -- 33.75 0-G e Dried tamarind fruits -
manufacturing cleaned and  after

soaking them in water
they are boiled in steam
jacketed  kettle  for
about 40-45 minutes.
Then pulp is extracted in
pulper and dried in
drum type drier and on
cooling, the final
productis packed.

e  Generates small
gquantites of waste
waters and air
emissions. Joint score is
nomalized to 100.

56. | 15 Cutting, sizing and polishing of 15 -- 15 -- -- -- -- 375 0-G Mainly water polluting .
marble stone Water pollution score is

normalized to 100.

57.| 22 Emery powder ( fine dust of -- -- -- 15 -- 15 -- 375 0-G Air polluting. PM
sand) manufacturing emissions take place

during various stages of

grindings of naturally
occurring minerals.

58. | 25 Flyash export, transport & - - - 15 - 15 - 37.5 R-G e This is mainly air
disposal facilities polluting activity.

e  This is the normalized
score based on air
pollution.

59. | 48 Mineral stack yard / Railway 15 - 15 15 - 15 - 37.5 R-G e Mainly air pollution
sidings due to loading,

unloading, storage
and transportation of
the minerals.
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e Waste-water
generation mainly
during rains only.

60. | 54 Oil and gas transportation - - - 10 5 15 - 37.5 R-G e Contains small gas
pipeline based power plants
up-to 5 MWs.

e Air pollution score is
normalized to 100.

e In case , if these
power plants are
bigger / liquid fuel /
oil based, scores will
be calculated
accordingly.

61. | 64 Seasoning of wood in steam -- -- - 15 -- 15 -- 375 0-G Air pollution due to use
heated chamber boiler for supply of steam.

Air pollution score s

normalized to 100.

62. 84 Synthetic detergent - - - 15 - 15 - 37.5 G-G e This score is valid for
formulation the industries which
are not
manufacturing LABSA.
It is procured from
outside.

e Small quantities of
emissions are
generated from mini
boiler.

e Air pollution score is
normalized to 100.

63.| 69 Tea processing ( with boiler) -- -- -- 15 -- 15 -- 37.5 0-G With boiler, itis an orange
category industry.

Without boiler, it will be

green category industry.
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Note :

i

if.

Under the column Revised Category, the full forms of the abbreviations are as follows :
R-R means original category was Red and revised category is also Red

R-O means original category was Red and revised category is Orange

O-O means original category was Orange and revised category is also Orange
O-G means original category was Orange and revised category is Green

O-W means original category was Orange and revised category is White

G-O means original category was Green and revised category is Orange

G-G means original category was Green and revised category is also Green
G-W means original category was Green and revised category is White

TR TN A0 oA

There are specific remarks in respect of some of the industrial sectors. These sectors are either merged with other relevant sectors or deleted due to duplication. The overall

details are as follows :

Sl Origin Industry Sector Original Remarks
No al Sl Categor
No. y
1 47 | Jobbing and Machining G Vague category to be deleted, as such activities have already been covered in
other categories.
2 66 Reel manufacturing G Already covered in other categories. Hence, deleted
3 1 Assembling of acid lead batteries (up to 10 batteries per | G Already covered in Orange category. Hence, deleted
day excluding lead plate casting)
4 5 Automobile fuel outlets (only dispensing) G Minor air pollution due to some fugitive emissions during fuel filling operations.
May be exempted from the purview of Consent management.
5 30 Diesel generator sets (15 KVA to1 MVA) G e  Normal operation — 12 hrs a day.

e Consumption of diesel = 1680 litres for 1 MVA DG set at full load @ 0.21
litres / KVA / hr.

e Stand-alone DG Sets having total capacity 1 MVA or less and equipped with
acoustic enclosures alongwith adequate stack height may be exempted
from the purview of Consent management. Higher capacity DG sets have
already been covered under Red / Orange categories .
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Table G-5: Final List of White Category of Industries

Sl. | Orgnl | Industry Sector W1 W2 W Al | A2 A H | W+A+H | Revised
No. | Sl No. Category
1. 3 Assembly of air coolers /conditioners -- -- -- -- -- -- -- -- G-W
,repairing and servicing

2. 4 Assembly of bicycles ,baby carriages and - - - - - - - - G-W
other small non motorizing vehicles

3. Bailing (hydraulic press)of waste papers - - - - - - - — G-W

4 Bio fertilizer and bio-pesticides without using - - - - - - - - G-W
inorganic chemicals

5. 11 Biscuits trays etc from rolled PVC sheet (using | - - - - - - - - G-W
automatic vacuum forming machines)

6. 12 Blending and packing of tea - - - -- - - - - G-W

7. 14 | Block making of printing without foundry -- -- -- - -- -- - -- G-W
(excluding wooden block making)

8. 21 Chalk making from plaster of Paris ( only -- -- - - - - - -- G-W
casting without boilers etc. (sun drying /
electrical oven)

9. 25 Compressed oxygen gas from crude liquid -- -- -- -- -- -- -- -- G-W
oxygen ( without use of any solvents and by
maintaining pressure & temperature only for
separation of other gases)

10.| 27 Cotton and woolen hosiers making ( Dry - - - - - - - - G-W
process only without any dying / washing
operation)

11.| 31 Diesel pump repairing and servicing ( - - - - - - - - G-W
complete mechanical dry process)

12.| 33 Electric lamp ( bulb) and CFL manufacturing - - - - - - - - G-W
by assembling only

50

518



13.| 34 | Electrical and electronic item assembling ( - -- -- -- -- -- -- G-W
completely dry process)

14.| 23 Engineering and fabrication units (dry process | - - - - - - - - o-w
without any heat treatment / metal surface
finishing operations / painting)

15.| 35 | Flavoured betel nuts production/ grinding ( -- -- -- -- -- -- -- -- G-W
completely dry mechanical operations)

16.| 37 | Fly ash bricks/ block manufacturing -- -- -- -- -- -- - -- G-W

17.| 38 | Fountain pen manufacturing by assembling -- -- -- -- -- -- -- -- G-W
only

18.| 39 | Glass ampules and vials making from glass -- -- -- -- -- -- -- -- G-W
tubes

19.| 40 | Glass putty and sealant ( by mixing with -- -- -- -- -- -- -- -- G-W
machine only)

20.| 43 | Ground nut decorticating -- -- -- -- -- -- -- -- G-W

21.| 44 Handloom/ carpet weaving ( without dying - - - - - - - -- G-W
and bleaching operation)

22.| 48 | Leather cutting and stitching (more than 10 -- -- - - - - - -- G-W
machine and using motor)

23.| 51 Manufacturing of coir items from coconut - - - - - - - -- G-W
husks

24. 52 Manufacturing of metal caps containers etc -- -- -- -- -- -- -- -- G-W

25.| 55 | Manufacturing of shoe brush and wire brush -- -- -- -- -- -- -- -- G-W

26.| 57 | Medical oxygen - -- - - - - -- -- G-W

27.| 60 | Organic and inorganic nutrients ( by physical -- -- -- -- -- -- -- -- G-W
mixing)

28.| 61 Organic manure (manual mixing) -- -- -- - -- -- - -- G-W

29.| 63 | Packing of powdered milk -- -- -- - -- -- -- -- G-W

30.| 64 Paper pins and u clips - - - - - - - - G-W

31.| 58 Repairing of electric motors and generators ( - - - - - - - - o-w
dry mechanical process)

32. 74 Rope (plastic and cotton) - - - - - - - - G-W
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33.| 76 | Scientific and mathematical instrument -- -- -- -- -- -- G-W
manufacturing

34.| 78 | Solar module non conventional energy -- -- -- -- -- -- -- -- G-W
apparatus manufacturing unit

35.| 79 | Solar power generation through solar -- -- -- -- -- -- -- -- G-W
photovoltaic cell, wind power and mini hydel
power (less than 25 MW)

36.| 83 | Surgical and medical products assembling -- -- -- -- -- -- -- -- G-W

only (not involving effluent / emission
generating processes)

Note : Under the column Revised Category, the full forms of the abbreviations are as follows :

50 Th oA D & R

R-R means original category was Red and revised category is also Red

R-O means original category was Red and revised category is Orange

O-O means original category was Orange and revised category is also Orange
O-G means original category was Orange and revised category is Green

O-W means original category was Orange and revised category is White

G-O means original category was Green and revised category is Orange

G-G means original category was Green and revised category is also Green

G-W means original category was Green and revised category is White
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Annexure
TN F=ira wguur P ars
] CENTRAL POLLUTION CONTROL BOARD
“a (wafawor Ud @ A, AR WRER)
@Iﬁﬂ) (MINISTRY OF ENVIRONMENT & FORESTS. GOVT. OF INGIA)
No. B-29012/ESS/ CPA/2015-16 19.08.2015

Sub: “Harmonization of Classification of industries under Red / Orange / Green / White Categories”,

During the Conference of the Environment Ministers of States held in New Delhi during
April 06-07, 2015, it was resolved to adopt pollution potential criteria for categorization of Red,
Orange & Green categories of industries and that a Committee be constituted with State
representatives. Further, in the 59 Conference of Chairmen & Member Secretaries of Pollution
Control Boards/PCCs held in New Delhi on April 08, 2015, it was agreed to constitute a
Committee to look into categorization system of industries based on their respective pollution
potential index,

2. Accordingly, a Committee comprising the Chairmen of CPCB, APPCB, TNPCB, MPPCB,
MPCB, PPCB, WBPCB and MS, CPCB was constituted vide CPCB OM dated 23.04.2015 to
review & classify industrial sectors into different categories based on criteria of respective
pollution potential indices,

3. The existing Red ( 85 sectors) , Orange ( 73 sectors) and Green ( 86 sectors) industrial sectors
have been assessed as per the proposed formula by a group of Scientists from CPCB . For this
purpose , concerned Engineers / Scientists from the Member SPCBs of the Committee were also
involved & consulted during May28-29, 2015.

4. After careful examination and consideration of the suggestions of concerned stake-holders the
“Draft Document on Revised Concept of Categorization of Industrial Sectors * is prepared by
the Committee

In this context, the Undersigned is directed to forward a copy of the “ Draft Document on
Revised Concept of Categorization of Industrial Sectors to all the SPCBs, PCCs and concerned
Ministries for their comments. Accordingly, the same is enclosed herewith and all the SPCBs, PCCs
and concerned Ministries are, hereby requested to provide their comments by 04.09.2015. The
comments may kindly be sent through hard copy as well as soft copy at e-mail:

nkgupta.cpcb@nic.in , nkgepeb@hotmail.com . ”

Encl : As above

[N.K. Gupta]
Incharge - ESS

To:

All the State Pollution Control Boards / Pollution Control Committees

The Secretary, Ministry of Micro Small and Medium Enterprises, New Delhi
The Secretary, Ministry of Heavy Industries & Public Enterprises, New Delhi
The Advisor & Incharge , CP Division, MoEFCC, New Delhi

CPCB Website

OB ON -

aftae war ot s R, Redt-110032
" - 2
‘Parivesh Bhawan', East Arjun Nagar, Delhi - 11003
g / Tel. - 43102030, %1/ Fax 25305793, 22307078, 22307079, 22301932, 22304948

%3 / e-mail :cpcb@nic.in T&ATET / Website ; www.cpcb.nic.in
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Annexure-lV

SPEED POST

B-29012/Inspection-Policy/IPC-VI1/2019-20/ GQ Z) ‘Q{qr_‘f_L December 12, 2019

To
The Chairman
All SPCBs/PCCs
(as per the list)

SUB: DIRECTIONS UNDER SECTION 18(1)(b) OF THE WATER (PREVENTION &
CONTROL OF POLLUTION) ACT, 1974 AND THE AIR (PREVENTION &
CONTROL OF POLLUTION) ACT, 1981 REGARDING INSPECTION
FREQUENCY FOR ENVIRONMENTAL SURVEILLANCE OF INDUSTRIES.

WHEREAS, under Section 17 of the Water (Prevention & Control of Pollution) Act,
1974, and under Section 17 of the Air (Prevention & Control of Pollution) Act, 1981, one
of the functions of State Pollution Control Boards (SPCBs)/Pollution Control Committees
(PCCs) is to plan a comprehensive programme for the prevention, control or abatement of
pollution of streams, wells and air pollution in the States/ Union Territory and to secure
the execution thereof, and:

WHEREAS, under Section 16 of the Water (Prevention and Control of Pollution)
Act, 1974 and under Section 16 of the Air (Prevention & Control of Pollution) Act, 1981,
one of the functions of the Central Pollution Control Board (CPCB). constituted under
Water (Prevention and Control of Pollution) Act, 1974 is to coordinate activities of the
State Pollution Control Boards and Pollution Control Committees and to provide technical
assistance and guidance to SPCBs / PCCs, and:

WHEREAS, CPCB has categorized industrial sectors into red, orange, green and
white category and accordingly directions were issued to all the SPCBs / PPCs on March
07, 2016 u/s 18(1)(b) of the Water (Prevention & Control of Pollution) Act, 1974 and the
Air (Prevention & Control of Pollution), Act, 1981 for adoption of revised criteria of
categorization of industries, and;

WHEREAS, Hon’ble NGT in the matter of OA No. 639 of 2018, Shailesh Singh Vs
State of Haryana & Ors., sought a report from a joint Committee of the CPCB, Haryana
State PCB, CGWA and District Administration with reference to the allegation of
deterioration of ground water quality in major part of the State of Haryana on account of
non-compliance of direction of the Hon'ble Supreme Court in the matter of Writ Petition
(Civil) 375/2012, Paryavaran Suraksha Samiti & Anr. Vs Union of India & Ors, that no
untreated effluents be discharged and requisite ETPs, STPs and CETPs be installed, and:

Contd...
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WHEREAS, the report dated December 10, 2018 was filed by the joint Committee
pointing out that the Inspection Policy of the State PCB provided for inspection of “highly
polluting 17 categories®, ‘red’ and ‘orange’ category industries in 3, 5 and 7 years
respectively and auto renewal of consent to operate. The report also found large scale
violation of environmental norms which had remained unchecked on account of such
unsatisfactory policies, and;

WHEREAS, Hon'ble NGT vide order dated March 08, 2019, in the matter of OA
No. 639 of 2018, Shailesh Singh Vs State of Haryana & Ors., highlighted that policy
followed by the State of Haryana was hit by the mandate of *Precautionary’ and
‘Sustainable Development’ principles of environmental law. Since there was large scale
violation of environmental norms by ‘highly polluting 17 categories’, ‘red” and ‘orange’
category industries, meaningful environmental regulatory regime was imperative which
require revision of the existing policy framework. Further, the Hon’ble NGT also stated
that ‘auto renewal policy results in pollution remaining unchecked’, and;

WHEREAS, Hon’ble NGT stated that there is need for further reduction of period
of inspections and increase in frequency with regard to “highly polluting 17 categories’,
‘red category' and ‘orange category’ industries. Vigilance is also required on ‘green
category’ to verify that ‘green’ status is being genuinely used. The Hon’ble NGT directed
that there is need for the CPCB to ensure revision of such policies in all the States having
regard to the data of air and water quality, CEPI, non-attainment cities and polluted water
stretches, etc. in said States. The policy should cover inspections with reference to the
Water (Prevention and Control of Pollution) Act, 9 1974 as well as the Air (Prevention and
Control of Pollution) Act, 1981, and:

WHEREAS, the Hon’ble NGT in the aforesaid matter directed that the State of
Haryana may shorten the period of inspection at higher frequencies preferably as follows:
Period of mandatory inspections:

a) Highly polluting 17 Category : 3 months

b) Other Red Category : 6 months

¢) Orange Category : | year

d) Green Category : 2 years

¢) CBWTF/CHWSRDF/ CMSWTDF/CETP/STP: 3 months, and;

WHEREAS, the Hon’ble NGT also directed that these timelines and other changes
may be followed by the CPCB for other States under Section |8 of the Water (Prevention
and Control of Pollution) Act, 1974/Air (Prevention and Control of Pollution) Act, 1981
unless there are reasons for exception for any particular State, and;

NOW THEREFORE, in a view of the above and in exercise of the powers delegated
to the CPCB under section 18(1)(b) of Water (Prevention and Control of Pollution) Act,
1974 and 18(1)(b) of the Air (Prevention & Control of Pollution) Act, 1981, all SPCBs/

-2- Contd,..

523



1113

PCCs are directed to ensure that for environmental surveillance, industries are inspected
preferably at the frequency as mentioned below, unless there are reasons for exception for

any particular State:

Sl Industrial Category/Facility Frequency of Mandatory
No. Inspection for
Environmental
Surveillance*
I.| Highly Polluting 17 Category Industries 3 months
2.| Red Category (Other than 17 category industries) 6 months
3.| Orange Category Industries | year
4.| Green Category Industries 2 years
S.|CBWTF/ CHWSRDF/ CMSWTDF/ CETP/ STP 3 months

(*States/UTs following more aggressive timelines can continue (o do so)

The SPCBs/PCCs shall acknowledge receipt of these directions and submit action
taken report (ATR) in compliance of these directions to CPCB within 15 days from receipt

of directions.

(5. P. Singh Parihar)
Chairman

Copy to:

I. The Joint Secretary
(CP Division)
Ministry of Environment, Forests
& Climate Change
Indira Paryavaran Bhawan
3" Floor, Prithivi, Aliganj,
Jor Bagh Road
New Delhi -110 003

2. All Regional Directors, CPCB

l/,'L-”‘If?inri&i-:-nal Head, P (with a request to upload the copy of
IT Division, CPCB Directions on CPCB website)

(Prashant Gargava)
Eo

3.
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Address List of SPCBs/PCCs

The Chairman

Andhra Pradesh State Pollution Control Board
D.No. 33-26-14 D/2, Near Sunrise Hospital,
Pushpa Hotel Centre, Chalmvari Street,
Kasturibaipet, Vijayawada- 520010

Andhra Pradesh

!'-J

The Chairman

Arunachal Pradesh State Pollution Control Board
‘ParyavaranBhavan’, Yupla Road,

PappuNallah,

Naharlagun — 791110

Arunachal Pradesh

3. | The Chairman 4. | The Chairman
Assam State Pollution Control Board Bihar State Pollution Control Board
Bamunimaidan, PariveshBhawan, Plot No.N-B/2,
Guwahati — 781021 Patliputra Industrial Area
Assam Patna-800023
5. | The Chairman 6. | The Chairman
Chhattisgarh Environment Conservation Board Goa State Pollution Control Board
ParyavasBhawan, North Block Sector-19 Dempo Tower, EDC Plaza, 1* floor
NayaRaipur — 492 099 Patto Plaza, Panaji,
Chhattisgarh Goa — 403001
7. | The Chairman 8. | The Chairman
Gujarat State Pollution Control Board Haryana State Pollution Control Board
Sector 10-A, Gandhi Nagar — 382043 C-11, Sector 6, Panchkula,
Gujarat Haryana 134109
9. | The Chairman 10. | The Chairman
Himachal Pradesh State Pollution Control Board J&K State Pollution Control Board,
ParyavaranBhavan, Phase [11, Parivesh Bhawan, Forest Complex
New Shimla— 171009 Gladni, Narwal, transport Nagar,
Himachal Pradesh Jammu-180004
Jammu and Kashmir
1. | The Chairman 12, | The Chairman
Jharkhand State Pollution Control Board Karnataka State Pollution Control Board
T.A Building, HEC Campus, P.O. Dhurwa ParisaraBhavan, 4"& 5" floors, Church Street,
Ranchi - 834004 Bangalore — 560 001
Jharkhand Karnataka
13. | The Chairman 14. | The Chairman
Kerala State Pollution Control Board Maharashtra State Pollution Control Board
Plamoodu Junction, Pattam Palace P.O. Kalpataru Point, 3"& 4" floors
Thiruvanathapuram — 695004 Sion Matunga Scheme Road No. 6
Kerala Opp. Cine Planet, Sion Circle, Sion (E),
Mumbai 400 022
Maharashtra
15. | The Chairman 16. | The Chairman
Madhya Pradesh State Pollution Control Board Manipur State Pollution Control Board
ParyavaranParisar, E-5 Arera Colony Lamphelpat,
Bhopal — 462016 Imphal West D.C. Office Complex — 795004
Madhya Pradesh Manipur
17. | The Chairman 18. | The Chairman
Meghalaya State Pollution Control Board Mizoram State Pollution Control Board
Arden, Lumpyngngad, New Secretariat Complex,
Shillong — 793014 Khatla, Thlanmual Peng, Aizwal
Meghalaya Mizoram- 796001
19. | The Chairman 20. | The Chairman

Nagaland State Pollution Control Board
Signal Point, Dimapur,

Nagaland — 797112

Nagaland

Odisha State Pollution Control Board
ParibeshBhawan A-118, Nilakanta Nagar,
Unit =VI11I, Bhubaneshwar — 751012,
Odisha
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21. | The Chairman 2. | The Chairman
Punjab State Pollution Control Board Rajasthan State Pollution Control Board
Nabha Road, ITI Rd, Adarsh Nagar, A-4 Institutional Area, JhalaneDungri
Prem Nagar, Jaipur — 302004,
Patiala - 147001. Rajasthan
Punjab
23. | The Chairman 24. | The Chairman
Sikkim State Pollution Control Board Tamil Nadu State Pollution Control Board
State land Use & Environment Cell No. 76, Mount Salai, Guindy,
Gowt, of Sikkim, Deorali, Chennai - 600032,
Gangtok. Tamil Nadu
Sikkim
25, | The Chairman 26. | The Chairman
Telangana State Pollution Control Board Tripura State Pollution Control Board
ParyavaranBhavan PariveshBhawan, Pt. Nehru Complex,
A-3, Industrial Estate, Sanath Nagar, Gorkhabasti P.O., Kunjaban, Agartala,
Hyderabad — 500 018. West Tripura - 799 006.
Telangana Tripura
27. | The Chairman 28, | The Chairman
Uttarakhand Environment Protection & Pollution Uttar Pradesh State Pollution Control Board
Control Board Building.No. TC-12V
29/20, Nemi Road, VibhutiKhand, Gomti Nagar,
Dehradun - 248001 . Lucknow— 226010.
Uttarakhand Uttar Pradesh
29. | The Chairman
West Bengal State Pollution Control Board
ParibeshBhavan
Building, No.10-A, Block —L A, Sector 3,
Salt Lake City,
Kolkata — 700 091.
West Bengal
30. | The Chairman 31. | The Chairman
Andaman & Nicobar Islands Pollution Control Chandigarh Pollution Control Committee
Committee ParyavaranBhawan
Department of Science & Technology Madhya Marg, Sector - 19 B,
Dollyganj Van Sadan, Haddo P.O., Chandigarh — 160019,
Port Blair-744102 Chandigarh
Andaman & Nicobar
32. | The Chairman 33. | The Chairman
Daman, Diu & Dadra Nagar Haveli Pollution Delhi Pollution Control Committee
Control Committee 4" floor, ISBT Building,
Office of the Deputy Conservator of Forests Kashmeri Gate,
Moti Daman, Delhi - 110006.
Daman — 396220. Delhi
Daman & Diu
34. | The Chairman 35. | The Chairman

Lakshadweep Pollution Control Committee
Lakshadeweep Administration

Department of Science, Technology &
Environment

Kavarati — 682555.

Lakshadweep

Puducherry Pollution Control Committee
Department of Science, Technology &
Environment

Housing Board Complex,

3" floor, Anna Nagar, Pondichery — 600 005

526



?—_::_.—_?‘

@}* CENTRAL POLLUTION CONTROL BOARD
T vafaur, a9 U werary vftads waed WRE W
m@ib MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT. OF INDIA

Annexure-V

— 16 itn v o

SPEED POST

B-SH/IPC-IV/2021-22/ [ u gy,
13.01.2022

G

SUB:Directions under section 18(1)(b) of the Water (prevention &
control of pollution) Act, 1974 and the Air (prevention & control
of pollution) Act, 1981 for installation of Rendering Plant by

Slaughter House

WHEREAS, under Section 17 of the Water (Prevention & Control of
Pollution) Act, 1974, and under Section 17 of the Air (Prevention & Control
of Pollution) Act, 1981, one of the functions of the State Pollution Control
Boards (SPCBs)/Pollution Control Committees (PCCs) is to plan a
comprehensive programme for the prevention, control or abatement of
pollution of streams, wells and air pollution in the State/Union territory and

to secure the execution thereof; and

WHEREAS, under section 16 of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 of the Air {Prevention & Control of
Pollution) Act, 1981, one of the functions of the Central Pollution Control Board
(CPCB), constituted under Water (Prevention and Control of Pollution) Act,
1974 is to coordinate activities of the SPCBs and PCCs and to provide technical

assistance and guidance to SPCBs and PCCs; and

WHEREAS, the SPCBs and PCCs are empowered to stipulate standards for
discharge of environmental pollutants for varicus categories of industries and
common effluent treatment plants (CETPs), Common Hazardous waste
and Biomedical waste incinerators more stringent than those notified by the
Central Government under the Environmental (Protection) Act, 1986 and

rules framed there under; and

WHEREAS, the SPCBs and PCCs also required to ensure installation and
regular operation of the requisite pollution control facilities in the polluting

industries so as to meet prescribed envirecnmental norms; and

WHEREAS, Siaughter House is considered as polluting industrial process
generating wastewater from different sources i.e. lairage area, floor cleaning,
and hides storage area, which are highly polluted and should be adequately
treated and discharged only after confirming to prescribed standards; and

“gftgw s’ w&@ wEA T, - 110032
Parivesh Bhawan, East Arjun Nagar Delhi-110032
TTTS/ Tel : 43102030, 22305792, FTTTET Website - www.cpeb nic in
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WHEREAS, substantial quantity of solid waste is generated from Slaughter
Houses in the form of animal carcasses, waste meat and inedible body parts
of animal such as cartilage, bones, fat, blood, etc. This solid waste is generally
disposed at isolated places which causes odour and public nuisance; and

WHEREAS, blood produced during slaughtering of animal is collected and
processed in blood coagulator to convert into Meat Blood Meal (MBM); and

WHEREAS, CPCB cartied out inventory of slaughter houses operating in
the country. The analysis of inventory data revealed the following:

a. Most of the Slaughter Houses in the country are operating without
Rendering Plant. This condition is more prevalent in Slaughter Houses
managed by the Municipalities.

b. Most of the Slaughter Houses dumped their solid waste at isolated places
i.e. Municipal dumping sites /Sanitary Landfill Sites (SLF), which causes
odour, create public nuisance and unhygienic conditions.

c. Most of the Slaughter Houses under the control of Municipal bodies are
operating without consent and do not have wastewater treatment and

solid waste management facilities.

Now, therefore, in exercise of the powers conferred under Section 18 (1)
(b) of the Water (Prevention & Control of Pollution) Act, 1974, and Air
(Prevention & Control of Pollution) Act, 1981, all SPCBs/PCCs are directed to
issue following direction to the Slaughter Houses in their States/UTs:

1. To Install Rendering Plant (dry) along with blood coagulator for

processing of animal waste.
2. To install well designed effluent Treatment Plant for treatment of

' wastewater so that the treated effluent comply with the standards

prescribed under Environment (P) Act, 1986.
3. To discontinue operation of slaughter house without Consent under

Water Act 1974 and Air Act, 1981.

The State Pollution Control Boards/Pollution Control Committees shall
acknowledge the receipt of these directions within a week and submit detailed
Action Taken Reports within two weeks thereafter.

S YNEEE

(Tanmay Kumar)
Chairman
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Copy to:
1. Joint Secretary (CP . For information please
Division), Ministry of
Environment, Forest &
Climate Change, Indira
Paryavaran Bhawan,
Jor Bagh,
New Delhi-110003
2. Regional Directors (as per : For necessary follow up please

list enclosed) _
\3/§ivisional Head, IT + For uploading on CPCB website please

Division, Delhj
( Pras—ja&r:f;argava}

Member Secretary
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ollution Control Board & Pollution Control Committee

1. The Chairman ] 2. The Chairman
Andhra Pradesh Pollution Arunachal Pradesh State
Control Board Pollution Control Board
D. No. 33-26-14 D/2. Near Govt. of Arunachal Pradesh.
Sunrise Hospital, Department of Environment &
Pushpa Hotel Centre, Forest, Paryavaran Bhawan,
Chalamalavari Street, Yupia Road, PapuNalah,
Kasturibaipet. Naharlagun - 791110
Vijayawada — 520010

3. The Chairman 4. The Chairman
Pollution Control Board- Assam. Bihar State Pollution Control Board
Bamunimaidam, Parivesh Bhawan, Plot No, NS-B/2,
Guwahati — 781021 (Assam) Paliputra Industrial Area, Patliputra,

Patna — 800023 (Bihar)
5. The Chairman 6. The Chairman N

Chhattisgarh State Environment
Conservation Board, Paryavas Bhawan,
North Block Sector-19, Naya Raipur -
492002 (Chhattisgarh)

Goa State Pollution Control
Board

Nr. Pilerne Industrial Estate.
Opposite Saligao Seminary,
Saligao Bardez— 403511 (Goa)

7. The Chairman 8. The Chairman
Gujarat Pollution Contro! Board Haryana State Pollution Control Board
Paryavaran Bhavan, C-11. Sectoi-6.
Sector 10-A, Gandhi Nagar Panchkula- 134109 (Harvana)
382010 (Gujarat)
9. The Chairman 10.The Chairman
Himachal Pradesh State Pollution J&K State Pollution Control
Control Board Committee,
Him Parivesh, Phase-II1, Parivesh Bhawan, Shiekh-ul-
New Shimla - 171009 Campus, behind Govt. Silk
Factory. Raj Bagh. Srinagar -
190008 (J&K)
11. The Chairman 12. The Chairman
Jharkhand Siate Pollution Karnataka State Pollution Control
Control Board Board
T.A. Bldg., HEC, “Parisara Bhavan”,
P. O. Dhurwa, #49,4th & 5th Floor, Church Street.
Ranchi-834004 (Jharkhand) Bangalore 560 001
13. The Chairman 14.The Chairman

Kerala State Pollution Control
Board

Head Office, Pattom. P. O
Thiruvananthapuram- 695 004
(Kerala)

Madhya Pradesh Pollution Control
Board

Paryavaran Parisar,

E-5, Arera Colony,

Bhopal - 462016 (Madhya Pradesh)

530



1120

15.The Chairman

Maharashtra
Board,

Kalpataru Points, 3rd& 4th Floor,

Pollution Control

Sion Matunga Scheme Road No.6 |

Opp. Cine Planet.
Sion Circle, Sion (E),
Mumbai-400022

Manipur Pollution Control Board
Lamphalpat,
Imphal - 795004 (Manipur)

17.

The Chairman
Meghalaya
Control Board,
“ARDEN", Lumpyngngad,
Shillong- 793014 (Meghalaya)

State Pollution

18.

The Chairman

Mizoram Pollution Control Board
New Secretariat Complex.
Khatla,

Aizawl - 796001 (Mizoram)

19,

The Chairman
Nagaland  Pollution  Control
Board

Signal Point,
Dimapur - 797112 (Nagaland)

20.

The Chairman

Odisha State Pollution Ceontrol
Board

Paribesh Bhawan, A-118,
Nilakantha Nagar, Unit VIII
Bhubaneswar-751012 (Odisha)

21.

The Chairman

Punjab Pollution Control Board
Vatavaran Bhawan, Nabha Road
Patiala 147 001 (Punjab)

22,

The Chairman

Rajasthan  Pollution  Control

Board. A-4. Institutional Area.

Jalana Dungri.
Jaipur 302 004 (Rajasthan)

23.

The Chairman

Sikkim State Pollution Control
Board

State Land Use & Environment
Cell

Govt, of Sikkim, Deorali
Gangtok — 737102 (Sikkim)

24,

The Chairman

Tamil Nadu Pollution Control
Board

76, Anna Salai. Guindy Industrial
Estate. Race View Colony.
Guindy.

Chennai-600032 (Tamil Nadu)

. The Chairman

Telangana State Pollution
Control Board
Paryavarana Bhavan,
A-l1, Industrial
Sanathnagar,

Hyderabad-500018 (Telangana)

Estate.

26.

The Chairman

Tripura State Pollution Control
Board

Parivesh Bhawan, Pandit Nehru
Complex

P.O. Kunjaban, Gorkhabasti,

27.

The Chairman

Uttar Pradesh Pollution Control
Board

Iird Floor PICUP Bhavan
Vibhuthi Khand, Gomti Nagar,
Lucknow - 226 020, (Uttar
Pradesh)

28.

Agartala — 799 006 (Tripura)

The Chairman

Uttarakhand Environment
Protection& Pollution Control
Board

29/20, Nemi Road, Dalanwala,
Dehradun - 248 001
(Uttarakhand)
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29. The Chanman 30, The Chatrman
West Bengal Pollution Control Andaman & Nicobar Ishinds Polliteon
Wournd Conteol € ommitiee,
Parthesh Bhavan, 10-A. Block Department of Science & Technology
v Dollvgan) Van Sadan. Haddo P O

Scotor T, Sale Lake Ciny,

Kolkata-700 091 (West Bengal) Port  Blair-744102°  (Andaman &

Nicobar)
|

31. The Chairman | 32. The Chairman
Chandrgarh Pallution Control Pollution Control Committee.
Commiitee UTs of Daman. Diu and Dadra &
Parvavaran Bhawan, Ground Nagar Haveli
Floor, Fort Area. Court Compound,
Sector-19 B, Madhva Marg, I Moti Daman - 396 220
Chandigarh - 160 019

= S — — — — 4

33. The Chairman 34.The Chairman
Delhi Pollution Control Lakshadweep Pollution Control |
Commitice, Committee .
Government of N.C.T. Delhi Department of Science. Technology & |
4th  Floor.  ISBT  Building. Environment,

Kashmere Gate, Kavarati-682555
Delhi-110 006 .

35.The Chairman 36.The Chairman :
Puducherry Pollution Control Ladakh Pollution Control Committee
Committee Wildlife Office Building. Near Council
‘B Block, Ground Floor, Secreatriat, Opposite  Police  Station
Chiefl Secretariat, Housing Colony. Leh-194101 (Ladakh) |
Puducherry-605 001 l i
|
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List of all Regional Directorates

1. Regronal Director (Bengaluru)
Central Pollution Control Board
A-Block. Nisarga Bhavan
Ist and 2nd Floors. 7th D Cross
Fhimmaiah Road, Shivanagar
Bengaluru-560079

3. Regional Director (Kolkata)
Central Pollution Control Board
‘South end Conclave” Block-502
5th & 6th Floor,

1582, Razidanga. Main Road
Kolkata-700107

2. Regional Director tBhopal)
Central Pollution Control Hoard

Parivesh Bhawan. Paryavaran

Parisa
-5, Arera Colony
Bhopal 462016

- I_RE;_;TL-HIHI Director (Luchnow)
Central Pollution Control Board
PICUP Bhawan,

Vibhuti Khand, Gomti Nagar
Lucknow-226020

5. Regional Director (Shillong)
Central Pollution Control Board
“TUM-SIR”. Lower Moti nagar,
Near Fire Brigade H.Q.,
Shillong-793014

6. Regional Director (Vadodara)
Central Pollution Control Board
Parivesh Bhawan, Opp. Ward
Nao. 10
VMC Office Subhanpura,
Vadodara - 390023

i

7. Regional Director (Chennai)
Central Pollution Control Board
77-A, 2nd Floors, South Avenue
Road
Ambattur Industrial Esate
Ambattur Taluk, Thiruvallur
District
Chennai-600058

8. Regional Director (Chandigarh) |
Central Pollution Control Board
Second Floor, BSNL Telephone
Exchange, Sector-49,
Chandigarh - 160047

9. Regional Director (Pune)
Central Pollution Control Board
Row House No. 1,

Nisarg Vihar, Balewadi
Pune-411045
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.\ 214
| TEM NO. 4 COURT NO. 12 SECTI ON PI L
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
WRIT PETITION (CIVIL) NO(s). 309 OF 2003
LAXM NARAI N MODI Petitioner(s)
VERSUS
UNION OF I NDI A & ORS. Respondent ( s)

(Wth appln(s) for directions,permssion to file rejoinder affidavit,
perm ssion to file additional documents,permission to file additional
affidavit, permssion to file subm ssions and office report)

WTH WP(C) NO. 330 of 2001

(Wth appln(s) for directions)

WP(C) NO 44 of 2004

(Wth appln(s) for directions, exenption fromfiling OT.)
WP(C) NO 688 of 2007

(Wth appln(s) for stay)

Date: 23/08/2012 These matters were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE DI PAK M SRA
For Petitioner(s) M. Pranab Kumar Ml lick, Adv.

Ms. Purnima Bhat, Adv.

M. C. D. Singh, Adv.

=

Si dharth Lut hra, ASG

T.S. Doabi a, Sr. Adv.

Suni ta Shar ma, Adv.

Ki ran Bhar dwaj , Adv.

D. S. Mahra, Adv.

S. Chopr a, Adv.

Adi tya Si nghal, Adv.

Shi v Pandy, Adv.

Vi kas Mal hot r a, Adv.

D. L. Chi ddanand, Adv.

B. K. Prasad, Adv.

Wasim A Qadri, Adv.

A. Deb Kumar, Adv.
Sushnma Suri, Adv.

Asha G Nair, Adv.

Gunwant , Adv.

B. V. Bal randas, Adv.

For Respondent (s)

n -

Ranjit Kumar, Sr. Adv.
Pranab Kumar Ml li ck, Adv.
Soma Mul |i ck, Adv.

Raj Panj wani, Sr. Adv.
Pur ni ma Bhat, Adv.

Ani|l G over, AAG Punjab
Noopur Si nghal , Adv.

Manj it Singh, AAG Haryana
Kamal Mohan Gupt a, Adv.

Mani sh Si nghvi , AAG Raj ast han
I rshad Ahmad, Adv.

<9 5% §3 53 535 SFFSSI355IIIIF5FF
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Anj ani Kumar Dubey, Adv.

Pragyan P. Sharma, Adv.
Rupesh Qupt a, Adv.
Mandaki ni  Shar ma, Adv.
Gaut am Dharnmi j a, Adv.

P. V. Yogeswar an, Adv.
Surendra Kr. Maurya, Adv.

Gopal Si ngh, Adv.
Mani sh Kumar, Adv.
Chandan Kumar, Adv.

Abhijit Sengupta, Adv.
B. P. Yadav, Adv.
Fai sal M, Adv.

Pragyan Shar ma, Adv.
Heshu Kayi na, Adv.

Vi kas Upadhyay, Adv.
B. S. Bant hi a, Adv.

Pradeep M sra, Adv.
Dal eep Kumar Dhuani, Adv.
Suraj Singh, Adv.

Aruna Mat hur, Adv.
Yusuf Khan, Adv.
Movi t a, Adv.

Vi kas Bansal , Adv.
Vi bha Datta Makhij a, Adv.

Shi bashi sh M sra, Adv.
Ahbi nandan Nanda, Adv.

Ri ku Sar nma, Adv.
Navnit Kumar, Adv.
M s. Corporate Law G oup

Ranj an Miukherj ee, Adv.
S. Bhowm ck, Adv.
S. C. Chosh, Adv.

Hemant i ka Wahi , Adv.
Nandani Gupt a, Adv.

Vi jay Panjwani, Adv.

Atul Jha, Adv.
Sandeep Jha, Adv.

Dhar mendra Kunar Si nha, Adv.

Raj esh Srivastava, Adv.

Gopal Prasad, Adv.
S. K. Si ngh, Adv.

Vi vek Vi shnoi, Adv.
Gaur av Agarwal , Adv.
M R Shanshad, Adv.

Ani | Shrivast av, Adv.
Ri turaj Biswas, Adv.

Mukesh K. G ri, Adv.
Dilip Kumar Sharnma, Adv.
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Shiv Prakash Pandey, Adv.
Raj eev K. Dubey, Adv.
G V. Rao, Adv.

Suni | Fer nandes, Adv.
Ver ni ka Tomar, Adv.
Shashank K. Lal, Adv.

Ni khi | Nayyar, Adv.
T.V.S. Raghavendra Sreyas, Adv.
Pritha Srikumar, Adv.

Shekhar Raj Sharma, Adv.
Al ka Si nha, Adv.
Anuvrat Shar na, Adv.

Par meswar an, Adv

Pradeep M sra, Adv

Tar a Chandra Shar nma, Adv

R Ayyam Perumal , Adv

V.G Pragasam Adv

V. K. Ver mm, Adv

Ani | Shrivast av, Adv

Ni khil Nayyar, Adv

P. V. Di nesh, Adv

Ashok K. Srivastava, Adv.

L. C. Agrawal a, Adv.

< 5522533575553 355%

Punit Dutt Tyagi, Adv.
Kam ni Jai swal , Adv.
Abhijat P. Medh, Adv.
Sanjay R Hegde, Adv.
Arun K. Sinha, Adv.
Khwai r akpam Nobi n Si ngh, Adv.
T.V. Ratnam Adv.
Sumi ta Hazari ka, Adv.
Mohanprasad Mehari a, Adv.
Ani | Srivasava, Adv.
T.V. Ceorge, Adv.
Ar put ham Aruna & Co., Advs.
Aruneshwar QGupt a, Adv.
K. R Sasi prabhu, Adv.

Raj esh Srivastava, Adv.
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Ms. B. Sunita Rao, Adv.
M. Naresh K. Sharnm, Adv.
M. A ay Pal, Adv.

M s. Mani k Karanj awal a, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

These writ petitions have been preferred in public interest
seeking various directions to the State Governnents as well as
to the Union of India, Mnistry of Environment and Forest,
Animal Welfare Board of India and other statutory authorities to
effectively inplenent the provisions of the Prevention of
Cruelty to Animals (Establishnment and Registration of Societies
for Prevention of Cruelty to Animals) Rules, 2000 and also the
provi sions of Environment Protection Act, 1986, Schedule |
Entry 50 and al so Solid Wastes (Managenent and Handl i ng) Rul es,
2000 etc. Further, direction is also sought to ensure that the
ani mal s neant for slaughter are not transported in violation of
Transport of Animals Rule, 1978 and the Prevention of Cruelty to
Animal s (Transport on Foot) Rules, 2000. Further, prayers have
al so been made to ensure that the recognized slaughter houses
are in conformty with the provisions of the Prevention of
Cruelty to Animals (Slaughter House) Rules, 2000 and also for
ot her consequential reliefs. A detailed affidavit has been
filed by the Central Pollution Control Board (for short CPCB) as
early as in Cctober, 2003 wherein they have categorically stated
as foll ows:

The CPCB is of the view that the slaughter houses generate

substantial quantities of effluents and solid wastes. These
sl aught er houses causes nui sance by way of foul snell due to
i nproper handling. It is, therefore, necessary that these units

shoul d install pollution control devices so that they can conply
with the prescribed standards. Further, it was stated that the
exi sting slaughter houses need to nodernize their operations
with greater enphasis of utilization of waste to reduce
environnental problens and to naintain hygienic conditions. It
is also pointed out that nost of the slaughter houses in the
country are very old and operate w thout basic anenities such as
proper flooring, water supply, ventilation etc., and there is no
need to upgrade ol d sl aughter houses on nodern |ines.

Therefore, the CPBC submtted that all the slaughter houses
in the country should conply with the prescribed standards. The
| ocal munici pal agencies and concerned police should ensure that
no illegal slaughtering takes place and also the units conform
to the standards set by the State Pollution Control Boards and
Pol luti on Control Committees.

This Court has passed various orders alerting the State
Governnments to properly inplenment the vari ous provi si ons
referred to hereinbefore but still no effective steps have been
taken by various States either to constitute Comittees or to
see that the slaughter houses are functioning in accordance wth
the rules franed

The matters have again cone up for hearing today.

Learned senior counsel appearing for the Mnistry of
Envi ronment and Forest (MEF) brought to our know edge a
deci sion taken by the MdEF under the Chairnmanship of Secretary,
M nistry of Environment and Forest on 26.04.2012. In the
meeting, the CPCB has presented its status of 15 States whereas
the Mnistry of Labour gave a status of 20 States and the action
pl an was al so di scussed.

After exam ning the matter in depth by the Conmittee, they
found the necessity of constituting State Conmittee for
sl aughter houses to fulfill the mandatory requirements under the
various legislations dealing with the functioning of t he
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sl aughter houses in the country. The decision of dat ed
26.04.2012 is extracted hereunder for easy reference: -

"1l. CPCB will wite to all States infornming about its
gui delines for slaughter houses.
[ Action: CPCB)

2. CPCB will also initiate action against all slaughter

houses which are not neeting the norns and inplenment the

abattoir rules through SPCB. It was discussed that SPCB

even has powers to cl ose slaughter houses under these rules.
[Action: CPCB)

3. States to be requested to constitute State Conmmttee for
Sl aught er Houses as fol |l ows:

i) Secretary of the Departnent of Urban Devel opnent of
the State-Chairman.

ii) Rep. Department of Health.

iii) Rep. Departnment of Aninmal Husbandry.

iv) Rep. Department of Labour.

V) Food Safety Conmi ssioner representing Central Food

Saf ety and Standard Authority of India.

Vi) Rep. State Pollution Control Board.

vii) Rep. State Aninal Wl fare Board.

vViii) Rep. of State Police

i X) 2 promni nent persons nom nated by state governnent.
X) Such other officers and experts as the nmenbers may
choose to co-opt.

4. Functions of the State Cormittee for Slaughter Houses so

constituted may be as foll ow ng:

i) toidentify and prepare a list of all the Slaughter
Houses (S.Hs) located wthin the | ocal sel f Govt.
(Muni ci pal Corporations, Panchayats etc.)

ii) tocall for reports fromthe District Magistrate or the
Dy. Conmissioner and District Food Safety Inspector as the
case may be on the condition/functioning of the S Hs and
al so on the conpliance of the relevant applicable | aws.
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iii) to recomrend nodernization of old slaughter houses
(S-H.s) and to relocate S.H s which are located within or in
close proximty of a residential area.

iv) to recormend appropriate neasures for dealing wth
solid waste, water/air pollution and for preventing cruelty
to the animals nmeant for slaughter.

v) to carry out surprise & random inspections of S Hs
regularly and to issue directions for conpliance of the
recomendati ons that may be nade by it.

vi) to send bi-annual reports on the state S . Hs to the
Central Committee and to refer issues that may require
Central Conmittee recomendat i ons or Central Govt.
assi st ance.

vii) to accord final approval for Ilicensing of S HS to
Local Self Govt.

viii) to identify on an ongoing basis, the unlicensed
sl aughter houses in the region, and other unlicensed,
unl awful establishnments where aninals are being sl aughtered,
on howsoever a small scale, and take the help of the
District Magistrate and other law enforcenent agencies to
crack down on the sane.

viii) To check for child |abour
[Action: AWD)"

Lear ned counsel appearing for the petitioners also pointed
out the necessity of including the Secretary, Local Self
Governnment as well as the Secretary, Panchayat Raj also as
Conmittee Menbers for effective inplenmentation of the various
| egi sl ations.

Further, it was also pointed out that even though the
deci sion was taken by the MEF on 26.04.2012 the same was
forwarded to various State Governnments only on 2.7.2012 and so
far no effective steps have been taken by the State Governnents
to constitute the Conmittee and to take further follow up
action. The functions to be discharged by such Committees have
al so been dealt with in the neeting held on 26.04.2012 for
proper inplenentation. The early constitution of the commttees
is, therefore, highly necessary for pr oper and speedy
i mpl erentati on of the rules under the various enactnents.

In such circunstances, we are inclined to give direction to
all the State Governments and the Union Territories to
constitute the State Committees for slaughters houses, as
decided in the neeting held on 26.04.2012, including the
Secretary, Local Self CGovernnent as well as Secretary, Panchayat
Raj as Menbers of the Committee over and above the Menbers
al ready mnenti oned.

Since the matter is pending in this Court for a nunber of
years, we are inclined to give directions to the State
Governments and the Union Territories to constitute the
Committees within a period of one nmonth and report conpliance.
Further, we also direct CPCB to wite to all the State
Governnents inform ng about the guidelines for slaughter houses
as well as to initiate action against all slaughter houses which
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are not neeting the norms and inplenent the abattoir rules
through State Pollution Control Board (SPCB).

The CPCB will initiate steps within a period of tw weeks
fromtoday. The CPCBis also directed to submt its report
within a period of one nonth.

List the matters after six weeks on a non-niscellaneous

day.
| (NARENDRA PRASAD) | | (RENUKA SADANA)
| COURT MASTER | | COURT MASTER
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